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 Tuesday,  कैछाभ  i4,  959/Chastra  24
 488)]  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  Sreaxer  in  the  Chasr]

 ORAL  ANSWERS  TO  QUESTIONS

 Publication  of  Speeches  and  Writings
 of  Netait  Subhas  Chandra  Bose

 (Shr  8  C  Samanta:
 Shri  Subodh  Bansda:
 Shri  Bhakt  Darshan:

 [  Shri  0  C  Sharma:
 Will  the  Minster  of  Infermation  and

 Broadcasting  be  pleased  to  refer  to
 the  reply  given  to  Starred  Question
 No,  7040  on  the  i6th  December,  958
 and  state

 (a)  the  progress  that  has  been  made
 with  regard  to  the  publication  of  a
 collection  of  speeches  and  writings  of
 Netaji  Subhas  Chandra  Bose;

 (b)  whether  the  West  Bengal  Gov-
 ernment  has  been  contacted  in  the
 matter;  and

 (९)  whether  the  members  of  the
 Azad  Hind  Army  who  are  at  present
 alive,  rendered  any  help  in  the
 matter?

 The  Parliamentary  Secretary  to  the
 Minister  of  Information  and  Broad-
 casting  (Shri  A.  C.  Joshi):  (a)  An
 Advisory  Committee  has  been  consti-

 tuted  to  assist  in  the  preparation  of
 the  book  and  steps  are  being  taken
 to  collect  necessary  material.

 (b)  Yes  Sir
 (c)  Their  assistance  is  being  taken.

 45  LSD-1.

 २३882

 १7204

 Shri  8.  C.  Samanta:  May  I  know
 why  so  much  time  is  being  taken,  as
 this  was  thought  of  very  long  ago?

 The  Minister  Information  and
 Keskar):  The

 actual  work  has  been  taken  up  only
 recently  and  delay  is  inevitable,
 because  we  would  like  ४०  have  as
 many  as  possible  of  the  speeches
 which  he  delivered  outside,  and  they
 are  not  so  easy  to  get.  That  is  the
 reason  for  the  delay,

 सेठ  भोविन्द  दास '  क्‍या इस  सत्रह  के
 प्राप्त  हो  जाने  के  बाद  इस  बात  का  प्रयत्न
 किया  जायेगा  कि  ये  भाषण  हिन्दी  मे  भी  भनु-
 दिति  हो  शौर  अप्रेजी  भौर  हिन्दी  दोनों  मे  भी
 साथ  साथ  प्रकाशित  किये  जायें  ?

 डा०  कंसकर  यह  में  नहीं  कह  सकता  कि

 हिन्दी  और  श्रग्रेजी  दोनों  में  साथ  साथ  ये
 भाषण  प्रकाशित  होगे  ।  लेकिन  हिन्दी  में
 उनका  भ्रनुवाद  करके  प्रकाशित  करने  पर  जरूर
 विचार  किया  जायेगा  ।

 hri  Hem  Barua:  May  I  know
 whether  any  contracts  with  the
 foreign  countries  which  he  visited
 during  the  last  World  War  are  being
 establisheg  and  whether  any  materials
 are  obtained  from  those  foreign
 sources  about  his  life  and  work?

 Dr,  Keskar:  The  Editomal  Board
 is  an  contact  with  West  Germany  and
 Japan  and  I  think  they  have  been
 able  to  get  a  few  speeches,  but  we
 would  like  to  have  more.

 Shri  Prabhat  Kar:  May  I  know
 whether  all  the  speeches,  including
 the  controversial  one,  will  be  includ-
 ed  in  this  collection,  because  of  its
 historical  background?
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 Dr.  Keskar:  I  will  not  be  able  to
 say  what  speeches  will  be  published
 and  all  that;  these  are  details  which
 it  will  be  very  difficult  for  me  to
 answer

 Shri  S.  M.  Banerjee:  May  I  know
 the  composition  of  the  Advisory  Com-
 mittee  and  whether  any  member  of
 the  family  of  Netaji  Subhas  Chandra
 Bose  has  been  associated  with  this
 Committee?

 Dr  Keskar:  I  do  not  know  whe-
 ther  there  28  any  member  of  Shri
 Subhas  Chandra  Bose’s  family  on  at,
 but  a  number  of  important  members
 of  the  Azad  Hind  Fauj  with  which
 he  was  so  intimately  connected  are,
 I  think,  on  the  Advisory  Board

 Shri  Goray:  Are  any  of  his  speeches
 tape-recored?

 Dr.  Keskar:  We  have  had  only
 one  speech  that  has  been  tape-record-
 ed,  which  we  got  ‘from  South-East
 Asia;  that  is  the  only  tape-recorded
 one  available.

 जो  भक्‍त  दहोंद  में  यह  जानना  चाहता
 हू  कि  वर्तमान  योजना  के  झनूसार  कितने  खडों
 में  ये  भाषण  प्रकाशित  होंगे  शरीर  देर  से  देर
 कब  तक  ये  प्रकाशित  हो  जायेंगे,  क्या  इसका
 भी  अ्रनुमान  लगाया  गया  है  ?

 डा०  केंसकर  कितने  खडो  में  प्रकाशित
 करने  की  झावद्यकता  होगी  यह  तो  व्याख्यानों
 की  सख्या  पर  निर्भर  करेगा  ।  इसके  बारे  में
 झभी  कुछ  कहना  कठिन  है!  समय  के  बारे  में
 मैं  कुछ  नही  कह  सकता  ।  लेकिन  हम  जल्दी
 से  जल्दी  प्रकाशित  करने  का  प्रयत्न  करेगे

 Shrimati  Ila  Palchoudhuri:  May  I
 know  whether  his  speeches  from
 Germany  have  been  attempted  to  be
 collected  and  if  there  are  tape  records
 of  those  speeches,  because  they  were
 broadcast?

 Mr.  Speaker:  That  was  the  very
 question  that  was  answered.

 Dr,  Keskar:  I  have  answered  it,
 Sir.
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 पंडित  ato  ला  तिबारी  :  मैं  जानता

 चाहता  हूं  कि  क्‍या  मंत्रालय  के  पास  ऐसी
 कोई  योजता  है  जिसके  प्रनुसार  सभी  राष्ट्रीय
 नेताधोों  की  स्पीचिस  और  राइटिंग्स  को  प्रका-
 शित  किया  जाये  ?

 Mr.  Speaker:  I  am  sure  the  Com-
 mittee  will  issue  a  questionnaire  and
 whoever  knows  anything  will  supply
 the  information  to  the  Committee.

 Dr  Keskar:  They  are  investigating
 88  many  sources  as  possible.

 Pandit  D  N  Tiwary:  My  question
 was  whether  the  Ministry  has  ‘any
 plan  to  publish  all  the  speeches  and
 articles  of  all  the  national  leaders.

 Mr.  Speaker:  We  are  going  from
 one  thing  to  the  other.  Next  question.

 All  hon.  Members  may  gather  as
 much  information  as  possible  and  give
 It  to  the  Committee

 Shri  Hem  Barua  rose—

 Mr  Speaker:  Next  question.  There
 is  an  autonomous  committee

 Central  Institute  for  Industrial  Designs
 4

 (  Shri  Subodh  Hansaa:
 Shri  8.  C  Samanta:
 Shri  R.  ्.  Majhti:

 [  Shrimati  Na  Palchondhuri:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  it  us  a  fact  that  a
 Central  Institute  will  be  set  up  by
 Government  for  Industrial  Designs;

 (b)  if  so,  whether  any  final  decision
 has  been  taken  m  this  regard;  and

 (c)  whether  the  plan  and  estimate
 of  the  Institute  have  been  prepared?

 The  Minister  of  Industry  (Shri
 Manubhal  Shah):  (a)  to  (c).  The
 question  of  setting  up  an  Indian  insti-
 tute  for  Industrial  Designs  is  under
 the  active  consideration  ‘of  the  Gov-
 ernment  of  India.  The  details  of  the
 scheme  are  still  to  be  worked  out.

 71803,
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 Shri  Subedh  Hannia;  May  I  know
 whether  any  negotiations  are  going  on
 with  T.C.M,  or  the  Ford  Foundation
 for  the  setting  up  of  the  Institute?

 Shri  Manubhai  Shgh:  Yes,  Sir,  we
 are  discussing  with  the  Ford  Founda-
 tion  and  they  are  willing  to  assist  us
 im  the  establishment  of  the  Central
 Institute  for  Industrial  Designs.

 Shri  Subodh  Hansda:  What  amount
 of  foreign  aid  ig  expected  from  these
 two  organisations?

 Shri  Manubhai  Shah:  Those  details
 are  yet  to  be  worked  out—what  will
 be  the  component  of  foreign  exchange,
 what  will  be  the  cost  on  construction,
 staffing,  etc.

 bri  S.  C.  Samanta:  May  I  know
 what  particular  designs,  whether
 Indianised  designs  are  being  contem-
 plated;  and,  if  so,  whether  any  charge
 has  been  put  on  anybody?

 Shri  Manubhai  Shah:  The  designs
 will  be  those  required  for  the  Indian
 environments,  and  there  may  be  some
 adaptation  also  of  such  foreign  designs
 which  are  suitable  to  our  conditions.
 But  this  will  cover  the  entire  orbit
 of  small-scale  industry,  medium-scale
 imdustry  and  large-scale  industry.  No
 particular  charge  has  been  put  on
 anybody.

 Shrimati  1  Palchoudhuri:  May  I
 know  whether  any  particular  design
 has  yet  been  submitted  to  Government
 by  anybody  for  consideration,  and
 how  many  have  been  submitted?

 Shri  Manubhai  Shah:  This  Institute
 has  to  come,  it  ig  in  the  offing,  and
 the  details  are  being  worked  out.
 Before  that  we  cannot  collect  the
 designs.

 Shri  R.  C.  Majhi:  May  I  know  the
 place  where  it  is  proposed  to  be
 located?

 Shri  Manubhai  Skah:  That  aiso  has
 not  been  decided  upon.  The  technica]
 team  of  the  Ford  Fundation  will  tour
 the  different  parts  of  the  country  and
 make  necessary  recommendations
 which  we  will  go  into.
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 Shri  Viswanatha  Reddy:  Is  it  the
 object  of  the  Institute  ultimately  ४०
 become  the  industrial  consultants  for
 the  Government  of  India  for  various
 industrial  projects?

 Shri  Mannbhai  Shah:  No,  this  is
 purely  for  a  technical  aspect  of  indus-
 trial  importance,  namely,  industrial
 designing.  As  the  House  is  aware,  by
 suitably  simplifying  and  modifying
 the  designs,  productivity  as  well  ag  the
 life  of  the  article  can  be  increased  and
 the  cost  of  production  decreased’
 Here  the  specific  purpose  is  that  of
 industrial  designing,  not  to  be  indus-
 trial  consultants  on  all  aspects.

 Shrimati  Na  Palchoudhuri:  Will  any
 Institute  be  attached  to  the  Foundry
 to  be  situated  at  Ranchi;  is  the  Minis-
 try  aware  of  any  such  scheme?

 Shri  Manubhai  Shah:  It  is  a  sepa-
 rate  question  altogether.  That  is  an
 Institute  for  machine  designing.  This
 ig  for  industrial  designing.  Machine
 designing  is  to  make  prototype  and
 also  new  inventions  as  to  how  to  build
 up  heavy  machinery  for  the  large-
 scale,  medium  type  and  small-scale
 industry.  This  industrial  designs  insti-
 tute  is  for  the  product  and  as  to
 how  the  product  should  be  designed
 so  ag  to  produce  it  in  the  most  profit-
 able  manner.  The  other  one  is  for
 building  up  machines  and  their
 designs.

 Wage  Boards  for  Industries
 +

 Shri  Ram  Krishan  Gupta:
 Shri  R.  C.  Majhi:
 Shri  Subodh  Hansda:

 *i804.<  Shri  Keshava:
 Shri  8.  M.  Banerjee:
 Shri  T.  B.  Vittal  Rao:
 Shri  Tangamant:

 Will  the  Minister  of  Labour  and  Em-
 ployment  and  Planning  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No.  228  on  the  9th  Decem-
 ber,  958  and  state:

 (a)  the  progress  since  made  by  the
 Wage  Boards  for  Cotton  Textiles,
 Sugar  and  Cement  Industries;



 33209  Oral  Answers

 (bo)  whether  Government  have
 received  any  repersentation  to  grant
 interim  relief  to  the  workers  pending
 the  completion  of  the  work  of  these
 Wage  Boards,  and

 (c)  the  steps  Government  intend  to
 take  in  the  matter’

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  The  Cotton  Tex-
 tiles  Wage  Board  has  just  concluded
 its  hearings  on  the  subject  of  wages
 of  the  lowest  paid  operatives

 The  Sugar  Wage  Board  s  hearing
 the  parties  at  various  centres

 The  Cement  Wage  Board  has  started
 hearing  from  the  2nd  April,  959

 (b)  and  (c)  Requests  for  grant  of
 interm  relef  were  received  from
 workers  m  the  sugar  and  cement
 industries  and  were  forwarded  to  the
 respective  Wage  Boards  The  Sugar
 Wage  Board  has  already  recommended
 interim  rehef  for  workers  The
 Cement  Wage  Board  proposes  to  dis-
 cuss  the  matter  at  its  subsequent  sit-
 tings

 Shri  Ram  Kr.shan  Gupta:  May  I
 know  whether  the  work  of  hearing the  parties  has  been  completed?

 Shri  Abid  Ali:  Not  yet,  Sir
 hri  Ram  Krishan  Gupta:  May  I

 know  whether  any  directive  was
 issued  for  the  submission  of  the
 reports?

 Shri  Abid  Ali:  No  directive  has
 been  issued  to  the  Wage  Boards

 Shri  8  M  Banerjee:  As  the  hon
 Minister  said  that  the  Textile  Wage
 Board  has  already  concluded  its  work
 for  the  small  operatives,  may  I  know
 whether  this  Wage  Board  will  also
 recommend  some  interim  relief  for
 the  textile  workers,  and  whether
 Government  has  issued  any  directive
 in  this  behalf?

 Shri  Abid  Ali:  No  directive  has
 been  issued  As  I  submitted  earlier, it  is  open  to  the  Wage  Boards  to
 submit  the  recommendation  with
 regard  to  interim  relief  also
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 जो  राज  सिंह  जाई  जर्व  च्या  औीषान्‌
 को  यह  ज्ञात  है.कि  टेक्साइल  बेज  बोर्ड  ने

 ट्राइब्यूनन्स  भौर  इंडस्ट्रियल  कोर्ट  को  यह  सला  है
 दी  है  कि  जो  वेंजेज  और  डिप्ररनेस  भ्रलाउंस
 के  मामले  उन  के  पास  जाये  वे  बेज  बोर्ड  को
 रेफर  कर  दिये  जायें  भौर  इस  कारण  मजदूरों
 को  न्याय  मिलने  में  देरी ही  रही  है  भौर  इटेरिम
 रिलीफ  का  सुझाव  भी  नही  दिया  गया  है  ?

 शो  झ्राबिद  कर्ल  पहले  ऐसी  कुछ  बात

 हुई  थी  घोर  उम  ने  स्टेट  गवर्नमेंट  को  लिखा *
 भी  था  कि  जहा  जहा  ऐडजुडिकेशन्स  इस
 सम्बन्ध में  चल  रह ेहै  उन  को  स्थगित  कर  के
 सब  मामलो  को  वेज  बोड  के  ले  ।
 लेकिन  वह  चीज  चली  नहीं  ।

 hri  T  B.  Vittal  Rao:  May  I  know
 how  far  the  interim  relief  granted  by
 the  Sugar  Wage  Board  has  been
 imptemented?

 Shri  Abid  Ali:  We  wrote  to  the
 State  Governments  concerned,  and
 no  complaint  has  since  been  received

 Shri  S.  M.  Banerjee:  In  view  cf  the
 fact  that  these  Wage  Boards  were
 appointed  in  accordance’  with  the
 decision  of  the  Labour  Conference,
 may  I  know  whether  the  Government
 Propose  to  appoint  more  Wage  Boards
 im  accordance  with  the  decision  and,
 if  so,  77  which  mdustries?

 Shri  Abid  Ali:  No  such  decision
 was  taken  by  the  Indian

 Labour Conference.

 Shri  S  M.  Banerjee:  The  second
 portion  of  my  question,  namely,  whe-
 ther  they  propose  to  appoint  more
 Wage  Boards,  should  be  answered—
 yes  or  no

 Shri  Abid  Ali:  Not  yet

 Mr  Speaker:  Even  when  there  is
 a  recommendation  the  Government
 must  consider  it.  But  there  is  no
 recommendation,
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 Shyi  Jadhav:  May  I  know  what
 centres  have  been  visited  by  the
 Sugar  Wage  Board?

 Shri  Abid  Ali:  Patna,  Calcutta,
 Lucknow,  Delhi  and  Chandigarh.

 Shri  Jadhav:  What  about  the
 centres  in  Maharashtra?

 Shri  Abid  Ali:  If  hon  Members
 have  any  suggestion  in  this  respect,
 it  would  be  forwarded  to  the  Wage
 Board

 Shri  Hem  Barua:  May  I  know
 whether  the  Government  propose  to
 fix  any  time  limit  for  the  submission
 of  the  reports  by  the  Wage  Boards  in
 future,  in  view  of  the  inordinate  delay
 involved  in  the  process’

 Shri  Abid  Ali:  I  do  not  agree  that
 there  is  any  delay  in  this  particular
 matter.  But  generally,  with  regard  to
 the  time  taken,  as  I  have  explained
 earlier,  this  35  a  big  work  which  has
 to  be  done  and  therefore  necessarily
 time  has  to  be  taken.  The  replies
 which  were  to  be  received  from
 various  organisations  did  take  some
 time  in  the  earlier  stage

 Shri  R.  C  Majhi:  Since  when  were
 the  Wage  Boards  constituted?

 Shri  Abid  Ali:  One  of  them  was
 constituted  two  years  back

 Shri  T.  B.  Vittal  Rao:  May  I  know
 if  the  Government  have  since  ascer-
 tained  from  the  Wage  Board  for
 Cotton  Textiles  as  to  when  they  will
 submit  their  report?

 Shy
 Abid  Alf:  No,  Sir

 शी  रामसह  भाई  वर्भा  क्या  श्रीमान्‌
 को  यह  ज्ञात  है  कि  टेक्राटाइल  वेज  बोर्ड  के
 ्म्सं  झाक  'रिफरेस  में  सन्‌  १९५६  की  हालत
 को  देख  कर  वैसा  निर्णय  करने  का  सुझाव
 दिया  गया  था  सन्‌  १६५६  के  बाद  टेक्स-
 टाइल  इडस्ट्री  की  हालत  खराब  होने  से  मिल
 मालिकों  की  तरफ  से  वेज  बोर्डा  के  सामने
 बह  हालत  बताई  जाती  है  और  वेज  बोर्ड
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 में  दखल  दिया  जाता  है  कि  बह  ध्यान  में
 न  लोया  जाये  ?

 की  झालिद  झलो  वेज  बोर्ड  में  बकंर्स
 और  एम्प्लायस  दोनो  के  प्रतिनिधि  है  और
 जो  जो  चीजें  उन  के  ध्यान  में  लेनी  चाहियें,
 उन  को  उसे  लेना  होगा  |

 mall  Scale  Industries  in  U  P

 *1895,  Shri  S  M.  Banerjee:  Will  the
 Minister  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 U.P  Government  have  requested  the
 Central  Government  to  increase  the
 State’s  quota  of  steel  to  meet  the
 requirements  of  small  scale  industries
 during  ‘1959-60,

 (b)  if  so,  with  what  results;  and

 (९)  the  quantity  of  steel  allotted  or
 to  be  allotted  for  small  scale  indus-
 tries  to  the  State?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  to  (c)  The
 U.P  Government  have  asked  for  allot-
 ment  of  7,780  tons  of  steel  for  the
 quarter  April-June,  ‘1959,  against
 which  they  are  being  allotted  5,219
 tons  The  allocation  of  steel  to  UP
 for  the  same  period  in  958  5  ey  April-
 June  ‘1958,  was  2,041  tons  Thus  gra-
 dually  as  the  availability  38  improv-
 ing  the  stee]  allocations  to  States  for
 Small  Scale  Industries  is  being  consi-
 derably  increased

 Shri  M  Banerjee:  May  |  know
 whether  it  78  m  the  knowledge  of  the
 hon  Minister  that  certain  small  units
 are  almost  facing  closure  for  want  of
 no  quota  or  due  to  reduced  quota  of
 stee],  and  whether  this  allocation  will
 help  them,  in  running  their  units?

 Shri  Manubhai  Shah:  As  it  is
 obvious  that  the  quotas  have  increas-
 ed,  it  should  help  more  production
 rathet  than  closure
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 शेड  न  सिट  क्या  मंत्री  महोदय
 बताने  की  कृपा  करेंगे  कि  जो  स्टोल  यू  पो०
 सबनेमेंट  को  दिया  गया  है  उस  में  झलाय
 मेटल  भी  क्या  है  क्योंकि  उस  के  बिना  बहुत
 कुछ  इंडस्ट्रीज  सफर  कर  रही  है  ?

 थ्गी  मभुवाई  शाह.  झलाय  मेटल  तो
 अलग  चीज  है।  यह  मामला  ग्राइरन  और

 स्टील  का  है  प्रजायमेटल  को  जो  कोटा  है  वह

 'भलर  दिया  जाता  है  ।
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 भी  क्त  'बझंग  माननीय  मंत्री  जी
 के  उत्तर  से  स्पष्ट  है  कि  उत्तर  प्रदेश  की  सरकार
 ने  ७०००  टन  से  कुछ  झपक  टन  की  माग
 की  थी  घौर  दिया  गया  है  ५०००  टन  ही  ।
 तो  में  इस  का  कारण  जानना  चाहता  हू  कि
 इतना  कम  क्यों  दिया  जा  रहा  है  t

 at  ay  भाई  शाह  बात  यह  है  कि  झभी
 झबैलिबिलिटी  नहीं  है  ।  वैसे  में  ने  बताया
 कि  जितना  पिछे  साल  था  उस  से  दना
 इस  साल  दिया  जा  रहा  है।  पिछने  साल  सारे

 देश  के  लिये  १  लाल  ७  हजार टन  Yow,coo)
 स्टील  का  कोटा  रक्‍्खा  गया  था  ।  इस  साल
 उसे २  लाख  १०  हजार  टन  किया  जा  रहा  है।

 हर  एक  को  माग  भ्राज  कल  ज्यादा  ही  होती
 है  भौर  उस  तक  पहुचने  के  लिये  भाहिस्ता
 झाहिस्ता  जैसे  जैसे  प्रोडक्शन  बढ़ेगा,  वैसे  वैसे

 श्रेलोकेशन  बढ़ता  जायेगा  |

 Shri  8.  M.  Banerjee:  May  I  know
 whether  it  ig  in  the  knowledge  of  the
 hon.  Minister  that  a  good  portion  of
 this  allotted  quota  goes  to  the  black
 market  and,  if  what  steps  have
 been  taken  to  check  black-marketing

 Manubhai  Shah:  This  is
 that  when  an  available

 quota  ig  given  to  a  State  Government,
 it  goes  into  the  black  market.  It  is
 not  a  correct  assumption,  if  I  may
 eay  It  might  be  at  the  actual
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 by  and  large,  the  production  of  amall-
 scale  industries  in  the  country  in  the
 last  three  years  has  been  phenomen-
 ally  rising  and  that  shows  that  it
 has  been  used  to  proper  advantage.
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 att  we  दहन:  मैं  चह  जागगा  चाहता
 हैं  कि  क्या  यह  झआाधा  की  जा  सकती  है  कि
 अगली  तिमाहियों  में  इस  वक्‍त  जो  कोटा  है
 बह  झौर  बढ़ाया  जा  सकेगा  |

 शो  भगुनाई शाह  :  इस  बनता  तो  में  कुछ
 नही  कह  सकता  ।  लेकिन  कोशिश  यह  है  कि
 जितना  बढ़ाया  जा  सके,  उतना  बढ़ा  कर  हर  एक
 को  दिया  जाये  |

 Display  of  Indian  Prodacts  in  Sk.
 Asian  Countries

 *1806,  Shri  T.  B.  Vittal  Rao:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  whether  well  established  Indian
 Business  Houses  in  South  East  Asian
 Countries  had  offered  to  allot  space
 for  display  of  Indian  products;

 (b)  whether  this  offer  was  made  to
 Director  of  Exhibitions  when  he  visit-
 ed  some  of  these  places;

 (c)  how  far  have  these  offers  been
 utilised,  and

 (a)  if  not  utilised,  the  reasons
 therefor?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b).  No,  Sir.

 *
 (c)  and  (d).  Do  not  arise.
 Shri  T  B.  Vittal  Rao:  May  I  know

 af  the  Government  have  exanijned  the
 complaint  of  Mr.  P.  M.  Editor
 of  the  Indian  Exporter  and  Ra porter,
 who  has  made  this  statement  after  a
 study  tour  about  the  marketing  cond.
 tions  in  South  East  Asia?

 Shri  Satish  Chandra;  Does  the  hon.
 Member  mean  a  journalist  of  Hong
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 Shri  T.  B.  Vittal  Rao:  He  is  a
 journalist  and  the  Editor  of  the  Indian
 Exporter  and  Importer.

 Shri  Satish  Chandra;  We  have  not
 received  any  communication  from  him
 on  this  matter.

 Shri  Hem  Barua:  May  I  know,  whe-
 ther  this  fact  was  brought  to  the
 notice  of  the  Government-—the  name
 of  Mr.  Shah,  Editor  of  that  journal
 was  just  now  mentioned—namely,
 that.  China  is  able  to  capture  the
 South  East  Asian  market  especially  in
 textiles  because  the  variety  of  Chinese
 textiles  is  superior  an@  at  the  same
 time  its  price  is  comparatively  cheaper
 or  lower  than  ours  and,  if  so,  wh
 steps  are  taken  by  Government  to
 improve  the  situation  there?

 Shri  Satish  Chandra:  The  Export
 Promotion  Council  for  cotton  textiles
 has  been  in  contact  with  the  importers
 of  those  countries.  The  Government
 of  India  have  got  many  show-rooms
 in  South  East  Asian  towns  such  as
 Bangkok,  Saigon,  Manila,  Singapore
 and  other  places  which  try  to  push
 up  the  trade  in  Indian  textiles  as
 much  as  possible.

 Shri  Hem  Barua:  May  I  know,
 whether  it  is  a  fact  that  a  Handloom
 Export  organisation  is  being  instituted
 and,  if  so,  whether  it  is  going  to  pro-
 mote  our  textile  trade  in  South  East
 Asia?

 Shri  Satish  Chandra:  There  is  a
 Cotton  Textile  Export  Promotion
 Council.  The  handloom  organisation
 will  be  exclusively  for  handloom
 specifically,  but  the  Export  Promo-
 tion  Council  looks  after  all  textiles.

 Mr.  Speaker:  He  wants  to  know
 whether  the  Board  that  is  going  to  be
 constituted  will  take  steps  to  increase
 the  export  in  cotton  textiles.

 The  Minister  of  Commerce  and
 Industry  (Shri  Lal  Bahedor  Shastri):
 It  is  being  formed  especially  for  that
 purpose-—export  promotion  of  hand-
 looms—and  to  pay  specia)  attention  in
 that  area.
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 Shri  Hem  Barua:  But  for  you  inter-
 vention,  Sir,  my  question  wowld  not
 have  been  answered!

 Mr.  Speaker:  The  Minister  of  Com-
 merce  and  Industry  himself  has
 answered  the  question.  I  thought  that
 the  junior  Minister  might  have  given
 the  same  answer.  Next  question.

 Housing  Colonies  for  Weavers  ia
 Orissa,

 7276

 91808,  Shri  Panigrahi:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  any  housing  colonies
 for  Weavers’  Co-operative  Societies
 have  been  started  in  Orissa;

 (b)  if  so,  how  many;

 (c)  whether  any  of  these  colonies
 have  been  completed  so  far;

 (d)  the  number  of  weavers  who
 have  been  settled  in  these  colonies;
 and

 (e)  whether  there  is  any  proposal
 for  undertaking  more  housing  colonies
 for  weavers  in  Orissa  during  the
 coming  two  years?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir.

 (b)  Two.  One  at  Tora  (District
 Sambalpur)  and  the  other  at  Bajapur
 (District  Puri).

 (c)  The  construction  of  50  houses  at
 Tora  has  been  completed.  Construc-
 tion  of  40  houses  upto  roof  level  has
 been  completed  at  Bajapur.

 (d)  50  weavers  will  be  allotted
 houses  at  Tora  and  40  at  Bajapur.

 (e)  Yes,  Sir.

 hei  Panigrahi:  May  I  know  the
 total  amount  of  money  which  has
 been  sanctioned  for  these  housing
 colonies  and  the  amount  which  was
 really  spent  and  may  I  know,  the
 share  of  the  State  Government?

 Shri  Kanungo:  The  State  Govern-
 ment  hag  no  share.  It  has  not  got  to
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 spend  anything.  The  State  Govern-
 ments  have  got  to  take  loan  and
 repay  it.  33  U3  ver  cent  is  in  the
 form  of  grants.  .

 As  far  as  these  schemes  are  con-
 cerned  the  Orissa  Government,  during
 ‘1987-58,  sanctioned  the  construction  of
 colonies  consisting  of  130  houges.  and
 a  sum  of  Rs,  93,600  representing  the
 first  instalment  of  loan  was  sanction-
 ed.  Subsequent  loang  have  also  been
 sanctioned

 Shri  Panigrabi:  May  I  know  whe-
 ther  those  weavers  who  have  no
 houses  have  taken  to  resettling  m
 these  weavers’  colonies  or  those
 weavers  who  have  houses  havé  taken
 to  resettling  in  these  colonies?

 Shri  Kanunge:,  The  societies  will
 decide  as  to  who  will  be  the  occu-
 pants  of  these  houses.  Evidently  they
 will  give  the  houses  to  such  weavers
 who  have  got  the  paying  capacity  to
 pay  for  thoge  houses.

 Shri  Panigrahi:  Besides  housing,
 may  J  know  what  other  facilities  are
 being  offered  to  the  weavers  who  wili
 be  settling  in  these  colonies?

 Shri  Kanungo:  The  whole  pro-
 gramme  of  the  Handloom  Board  for
 @iving  developmental  assistance  is  a
 long  one  and  I  cannot  answer  :t  now

 Dandakaranya  Scheme

 *48l3.  Shri  Kistalya:  Will  the  Minis-
 ter  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that‘'‘A’
 class  P  WD,  contractors  are  not  being
 given  any  contracts  in  Dandakaranya
 scheme  in  Pharasgaon:

 (0)  whether  it  is  a  fact  that  contrac-
 ters  are  being  brought  from  outside
 the  area:  and

 (c)  if  so,  the  reasons  therefor?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b)  No  contracts
 ate  awared  according  to  the  procedure
 laid  down  and  no  distinction  can  be
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 made  between  on  contractor  of  the
 other

 (c)  Does  not  arise

 Shri  Kistelya:  May  I  iow  hew
 many  local  contractors  have  been
 given  contracts  so  far?

 Shri  Mehr  Chand  Khanna:  It  will
 not  be  for  me  to  answer  thit.  Our
 procedure  is  to  invite  tenders  and  if
 they  come  up  to  the  normal  specifica-
 tions  and  competitive  rates,  we  make
 no  distinction  between  a  lotal  con-
 tractor  and  a  contractor  who  may
 come  from  outside.  If  any  informa-
 tion  is  required  in  regard  to  any
 particular  contract,  if  notice  is  given,
 I  shall  be  glad  to  answer  it

 4

 as  wan  fag:  में  मत्री  महोदय  से  यह
 जानना  चाहता  हु  कि  जिन  ठेकेदारों  के  नाम

 ऐप्रूब्ड  लिस्ट  में  दर्ज  होते  है  उन्हीं  को  ठेका  दिया
 जाता  है  या  ऐप्रग्ड  लिस्ट  के  अलावा  भ्रन्य
 ठेकेदारों  को  भी  काम  दिया  जाता  है  ?

 करी  मेहरचन्द  खन्ना  :  अभी  दडकारणय्‌
 स्कीम  शुरु  हो  रही  है  शौर  वहा  पर  काम
 करवाने  के  लिये  कुछ  तरीक  बन  रहे  है  लेकिन
 उसमें  हमारी  कोशिश  यही  होगी  कि  पैट्रोनेज
 न  हो,  प्राइवेट  ठेकेदारों  को नाजायज  मुनाफा
 ने  हो  और  गवनेमेट  का  काम  अच्छा,  माकल
 और  सस्ते  तौर  पर  कर्पलीट  हो  सके  ।

 Shri  Kistaiya:  Is  it  a  fact  that  the
 local  contractors  have  offered  their
 tenders  at  lower  rates  than  the  out-
 side  contra-tors  for  making  bricks,
 tiles,  etc,  and  they  have  not  been
 given  the  offer?

 Shri  Mehr  Chand  Khanna:  If  they
 had  offered  at  lower  rates  and  if  the
 quality  of  the  article  that  we  wanted
 was  good  and  competitive  I  am  sure
 their  cases  would  have  been  taker.
 into  consideration.

 सेठ  गोविन्द  दास  :  क्‍या  इस  सम्बन्ध  में
 सरकार  के  पास  कुछ  क्षेत्रों  से  इस  किस्म  के
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 शिकायते  भाई  हूँ  कि  बहां  के  जो  रहुने  बाले
 ठेकेदार है  उनको  ठेका  न  दे  कर  बाहर के  लोगो

 को  ठेके  दिये  जा  रहे  हूँ
 ?

 मे  जानना  चाहता  हू
 कफिऐेसी  शिकायत  झाई है  कि  नहीं  ’

 ही  मेहरजन्द  नमा  जहा  तक
 मेरी  भिनिस्ट्री  का  ताललुक  है  शुरू  से  ले  कर
 झाखिर  तक  शिकायतें  ही  शिकायतें  होती  हैं
 मगर  जाच  करने  पर  सही  बहुत  कम  निकलती

 हूँ
 Shri  Panigrahi:  The  question  38

 whether  complaints  have  been  receiv-
 ed  by  the  Ministry  that  the  local
 epntractors  are  not  being  given  pre-
 ference

 Mr.  Speaker:  That  is  the  question
 of  Seth  Achal  Singh

 Shri  Mehr  Chand  Khana:  Suppose
 I  am  working  m  Madhya  Pradesh  or
 Onssa  If  it  is  possible  to  have  a
 local  contractor  I  would  hke  to
 help  him  and  gain  his  sympathy  and
 support  But  I  am  not  gomg  to  give
 any  contract  to  him  if  the  article
 does  not  come  up  to  the  normal
 standard

 Shri  Hem  Barua  rose—
 Mr  Speaker:  The  hon

 comes  from  Assam
 Shri  Hem  Barua.  I  am  interested

 m  Dandakaranya  also
 Mr  Speaker:  I  cannot  give  an

 opportunity  to  every  one  of  the  500
 Members  on  every  subject,  because
 time  35  limited  I  will  call  him  twice
 when  Assam  comes

 Shri  Hem  Barua:  This  encourages
 regionalism

 Mr  peaker  Asking  why  local
 contractors  are  not  given  preference
 also  38  regionalism  Next  question

 “भारत  १६५८”  जैसे  प्रकाशनो  के  हिन्दों
 संस्करण

 #१८१६  ओ  भक्त  वर्शन  क्‍या  सूचना
 झौर  प्रसारण  मत्री  यह  बताने  की  कृपा  करेगे
 कि

 (के)  क्‍या  यह  सच  है  कि  पिछले  कुछ

 Member
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 समय  से  “मारत  १६५८”  जैसी  जो
 प्रतिषर्ष  भ्रकाशित की  जा  रही  हैं  उनके  झंग्रेजी
 सस्करण  तो  समय  पर  प्रकाशित  हो  जाते  हैं,
 किन्तु  उन  के  हिन्दी  सस्करणों  का  प्रकाशनः

 कई  महीने  की  देरी  के  बाद  होता  है  ,

 (ख)  यदि  हां,  तो  विलम्ब के  क्या  कारण'
 हैँ  ,  भौर

 (ग)  ऐसी  पुस्तको  के  हिन्दी  तथा  भ्रश्नेजी
 सस्करणों  को  एक  साथ  प्रकाशित  करने  के'
 लिये  क्‍या  कायंवाही  व  जा  रही  है  ?

 सूचना  झौर  प्रसारण  मंत्री  के  समा-सचिण
 भो  fo  qo  जोज्ी):  (क)  से  (ग)  इस  बात

 का  खेंद  है  कि “भारत  १६५८”  तथा  'ग्यारहवां
 बर्ष  के  प्रग्रेजी  सस्केरण  के  प्रकाशन  के  बाद
 हिन्दी  सस्करण क॑  प्रकादन  में  कुछ  देर  हुई  है।
 कुछ  हद  तक  यह  भ्रनिवाये  भी  है  क्योकि  भ्रग्रेजी
 सामग्री  के  तैयार  हो  जाने  के  बाद  ही  उस  का
 हिन्दी  में  अनुवाद  किया  जाता  है  t

 यह  इस  समय  सम्भव  नही  है  कि  सारी
 सामग्री  मूलत  हिन्दी  में  तैयार  की  जाये,
 क्योकि  इसके  लिये  बहुत  खर्चा  होगा  ।  ग्रेजी
 तथा  हिन्दी  के  प्रकाशन  में  समय  के  इस  भ्रन्तर
 को  कम  करने  के  लिये  यह  प्रयत्न  किया  जा
 रहा  है  कि  अग्रेजी  मे  एक  भ्रध्याय  तैयार  हो
 जाये  तुरन्त  ही  उस  का  हिन्दी  में  अनुवाद
 किया  जाये  |

 Some  Hon  Members  The  Englist
 answer  may  be  read

 Mr  Speaker:  Yes

 Shri  A.  C  Joshi:  (a)  to  (c)  There
 has  been  a  regrettable  time  lag
 between  English  and  Hind:  editions  of
 “India  1958”  as  well  as  the  “Eleventh
 Year”  This  is  to  some  extent  un-
 avoidable  88  the  material  m  English
 has  to  be  translated  into  Hind:  after
 it  75  ready

 It  is  not  possible  at  present  to
 prepare  all  the  material  originally  in
 Hind)  88  70  would  be  too  costly  Efforts
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 are  being  made  to  reduce  this  lag
 considerably  by  taking  up  the  transis-
 tion  as  soon  as  the  manuscript  bf  each
 chapter  in  English  is  ready.

 tae  इसंन  क्‍या  झासत  ने  इस
 बात  पर  विचार  किया  है  कि  जिस  तरीके  से
 सविधान  का  भप्रेजी  शौर  हिन्दी  में  समानान्तर

 श्रनुवाद  हुआ  है  उस  तरह  जितने  मी  महत्वपूर्ण
 अकालन  है,  उनका  द्वि-मावी  प्रकाशन  प्रधवा
 “डिब्लौट'  सस्करण  एक  साथ  प्रकाशित  करने
 न्‍की  व्यवस्था  की  जाये  ?

 सुथना  शीर  प्रसारण  मंत्रों,  (डा०
 -केसकर)  यह  व्यवहार  की  दृष्टि  से  सम्भव

 नही  है  खासतौर  से  इस  रेफरेंस  की  किताब
 के  बारे  में  a माननीय  सदस्य  स्ब्द  इस  बात  को
 समझेंगे  कि  जो  सैटीरियल  झ्ाता  है  वह  दो
 आपाझो  में  एक  साथ  लाना  हू  हमारे  लिये

 बहुत  मुश्किल  होगा  और  मैंटीरियल  प्राने  के
 बाद  किसी  न  किसी  समय  उसका  अनुवाद
 हम  को  करना  ही  पड़ेगा  |

 शनी  भक्त  दर्शत  क्या  गवर्नेमेंट  के
 ब्यान  में  यह  बात  झाई  है  कि  हिन्दी  शौर

 अन्‍य  प्रादेशिक  भाषाओं  के  प्रकाशन  केवल  देरी
 अं  ही  प्रकाशित  नहीं  होते  बल्कि  उन्हें  अधिक
 संक्षिप्त  करके  प्रकाक्षित  किया  जाता  है,
 इसलिये  क्‍या  ऐसी  व्यवस्था  की  जायेगी  कि
 कम  से  कम  जितने  महत्वपूर्ण  प्रकाशन  है  वे
 उतने  ही  वौल्पूम  में  प्रकाक्षित  किये  जाया
 करे  शौर  उनको  सक्षिप्त  न  किया  जाया  करे  ?

 Bio  कंतकर  माननीय  सदस्य  की
 शुनफार्मेशन  के  लिये/में  यह  बतलाना  भाहता
 हूँ  कि  यह  हमारा  रेप्रेंस  का  जो  वाधिक  प्रकाशन

 है  यह  एक  बार  पूरी  तौर  हिन्दी  में  प्रकाशित
 किया गया  भौर  उसकी  ६०  फीसदी  कापियां
 बगैर  बिके  पडी  रही  भौर  तब  से  हमको  इसे
 आंक्षिप्त  कर  के  प्रकाशित  करना  पड़ा  वरना

 हम  बहुत  हमें  के  साथ  उसका  पूर्ण  हिन्दी  झनुवाद
 भ्रकादित  करते  ।
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 ra  मोगिल्श  दास  जावीप  मंत्री  ने
 भरी  यह  कहा  कि  झलग  अलग  हिन्दी  भ्रौर

 अंग्रेजी  दोनों  में  इस  प्रकार  का  काम  करने  से
 बहुत  लर्चा  पड़ता  है,  में  जानता  चाहता हू  कि
 इस  प्रकार  के  ओ  महत्वपूर्थ  प्रकाशन  हैं  में
 जब  श्गुवाद  के  रूप  में  मिकलते  हैं  तंग  ये
 इतने  महत्य  के  नहीं  होते  जितने  कि  मूल  में
 यदि ये  हैबार  किये  जायें  तो  हो  सकते  है।

 ऐसी  हालत  में  क्या सरकार इस  बात  पर  कोई
 विज्ञार कर  रही  है  कि  इस  प्रकार  के  महत्वपूर्ण
 प्रकाशनों  के  लिये  हिन्दी  का  भी  एक  झलग
 विभाग खोल  दिया.  जाये  भौर  मूल  में  इस
 प्रकार  के  प्रकाशन  हिन्दी  में  तैयार  भी  किये
 कों 7

 Ste  क्षेतकर  मैं  ने  पहले  भी  कहा  कि

 यहूं  व्यवहार  में  कठिन  है।  माननीय  सदस्य
 इस  बात  से  ही  समझ  सकते  है  कि  गवर्नमेंट
 भ्राफ  इडिया  की  जितनी  स्टेटिक्सकल  इनफार-
 मेशन  है  वह  सब  इकट्ठी  कर  के  हिन्दी  में  हम
 प्रकाशित  करते  है  |  अरब  उस  इनफारमेशन
 को  उन  भिम्ट्रोज  में  हिन्दी  में  तैयार  करने  के
 लिये  हमको  झादेदा  देता  पड़ेगा  जिसको  कि

 वह  मानेगी  या  नही,  मै  यह  नहीं  कह  सकता,
 तो  यह  सब  बातें  कुछ  समय  के  बाद  होगी  लेकिन
 झाज  इसको  करना  शायद  व्यवहार  की  दृष्टि
 से  सम्भव  नही  मालूम  होता  |

 थी  ब्रजराज  सिंह  झभी  मिनिस्टर

 महोदय  ने  बतलाया  कि  भारत  सरकार  के
 विभिन्न  मत्रालय  यह  अकडे  वगैरह  हिन्दी  में
 दे  सकेंगे  या  नहीं  यह  उन्हें  मालूम  नही  है  a
 में  जानना  चाहगा  कि  क्‍या  हिन्दुस्तान  के
 लोगों  ने  झौर  ल्बास  तौर  से  सूचता  मनालय  के

 लोगो  ने  वया  प्रग्नेजी  में  सोचना  पौर  विधारना

 शुक  कर  दिया  है  भौर  हिन्दी  अथवा  भत्य
 भ्रादेशिक  भाषाओं  में  उन्होंने  सोचना  विधारना

 बन्द  कर  विया  है  ?  क्‍या  शास

 दिककते ंहै ंजिनकी  कि  वजह से  गवर्नेमेंट  झाफ
 इंडिया  के  दूसरे  मंत्रालय  हिन्दी  में  ऐसा  गहीं
 कर  सकेंगे ?
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 डा०  केसकश  इस  विषय  पर  काफी

 बहस  हो  चुकी  है  और  इन  प्रधनों  का  उत्तर
 इस  क्त  सक्षेप॑  में  देना  हमारे  लिये  सम्भव

 नहीं  है  और  किसी  श्न्य  समय  विस्तार  से

 इसका  जवाब  दिया  जायेगा  ।

 डाल  0  D  Pande:  The  hon  Muister
 said  that  90  per  cent  of  the  books
 published  in  Hindi  were  not  sold
 May  I

 ja
 his  attention  to  the  fact

 that  90  per  cent  of  the  literature
 supplied  free  38  not  read  either?  So,
 there  should  be  economy  in  such  pub-
 lications

 Dr  Keskar’  My  hon  friend  is  entire-
 ly  incorrect  I  have  had  occasion  to
 say  a  dozen  times  on  the  floor  of  this
 House  that  all  our  Hterature,  mclud-
 ing  publicity  hterature  75  sold  out  and
 not  more  than  5  per  cent  of  books  are
 distributed

 st  वाजपेयी  क्‍या  यह  सच  नहीं  है  कि
 इस  पुस्तक  के  भग्रेजी  सस्करण  को  बेचने  के
 लिये  जितना  प्रचार  किया  गया  उतना  प्रयार
 हिन्दी  सस्करण  को  बेचने  के  लिये  नहीं  किया
 गया  जिसके  परिणामस्वरूप  वह  पडा  रहा  ?

 डा०  केसफर  हिन्दी  सस्करण  को
 बेचने  के  लिये  भ्रग्नेजी  से  ढला  प्रयत्न  किया
 जया  t

 शी  भक्त  बरसन  क्या  यह  ्ादा  की  जा
 सकती  है  कि  “इंडिया  exe”  का  जो  सस्कशण
 निकलेगा  उसका  हिन्दी  का  सस्करण  कम  से
 कम  एक  दो  महीने  के  अन्दर  निकाल  दिया
 जायेगा  ?

 Mr.  Speaker:  This  is  suggestion  for
 action.

 डा०  केलकर  यह  जल्दी  निकले  इसकी
 चिन्ता  हमको  भी  है  भौर  व्यावहारिक  रुप  में

 हम  जितनी  जल्दी  कर  सकेंगे  जरूर  करेंगे  |
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 Cotton  Merchants  Association
 Raichur  (Mysore)

 *1817  Shri  Shivananjappa:  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state

 (a)  whether  buiiness  m_  the
 Raichur  Cotton  Market,  the  biggest
 m  the  Mysore  State,  came  to  a  stand-
 still  recently  following  a  decision
 taken  by  the  Cotton  Merchants  Asso-
 ciation  to  suspend  business,  and

 (b)  if  so,  the  reasons  thereof?

 The  Minister  of  Commerce  (Shri
 Kanunge):  (a)  Yes,  Sir  The  busi-
 ness  remained  suspended  between  the
 3rd  and  १506  March,  1959,

 (b)  The  Cotton  Merchants  Asso-
 ciation  decided  to  suspend  business
 as  a  protest  against  the  open  bidding
 system  which  was  introduced  by  the
 Marketing  Officer  to  the  Mysore  Gov-
 ernment

 Shri  Shivananjappa  May  I  know
 whether  the  Government  have  taken
 any  steps  to  look  into  the  grievances
 of  these  marchants?

 Shri  Kanungo:  There  is  no  griev-
 ance  as  such,  because  the  matter  was
 settled  and  the  market  was  opened
 on  the  720  March  As  far  as  the
 internal  organisation  of  the  market
 as  concerned,  it  is  the  responsibility
 of  the  marketing  organisation  af  the
 State  Government

 Shri  Shivananjappa:  May  I  know
 whether  the  business  has  resumed
 now?

 Shri  Kanungo:  It  was  resumed  on
 the  12th  March

 Shri  Basappa:  May  I  know’  the
 quantuty  of  cotton  held  up  due  to
 the  stoppage  of  trade  and  the  amount
 of  lass  the  cotton  growers  have
 suffeyed?

 Shyf  Kanungo:  We  have  no  figures
 with  us  because  the  control  and  the
 running  a  the  markets  is  the  res-
 ponsibility  of  the  State  Government
 But,  obviolllly,  there  must  have  been
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 some  dislocation.  The  market  was
 closed  in  protest  against  the  new
 system,  which  is  a  good  system.

 Siri  Basappa:  What  steps  have
 been  taken?

 Mr,  Speaker:  The  Mnnister  says
 that  this  Government  cannot  take
 any  steps.

 Shri  Hem  Barua:  May  I  know  how
 far  this  decision  to  suspend  business
 by  the  cotton  merchants’  association
 of  Mysore  has  affected  our  market,
 both  internal  and  e:.ternal?

 Shri  Kanunge:  Not  in  the  least

 Shri  Hem  Barua:  In  that  case,
 both  the  market  and  the  association
 are  superfluous

 Shri  Kanungo:  It  is  one  of  the
 primary  markets  where  cotton  5
 bought  and  sold.  An  improved
 system  was  likely  to  be  introduced,
 which  was  objected  to  by  the  inter-
 ests  there  Now  an  agreement  has
 been  arrived  at  As  this  is  a  very
 small  market  in  a  every  small  place,
 it  has  not  hurt  the  trade  of  this
 country

 Emigration  of  Indian  Technicians  to
 Canada

 *1819,  Shri  P.  C.  Borooah:  Wi!l  the
 Prime  Minister  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  quite
 a  high  percentage  of  applications  of
 Indian  emigrants  to  Canada  and
 other  advanced  countries  are  from
 engmeers,  technicians  and  medica)
 practitioners,  and

 (b)  7  so,  what  steps  are  being
 taken  to  check  this  flow  of  technically
 qualified  persone]  to  other  countries
 particularly  during  the  planning
 period?

 The  Parliamentary  Secretary  to  the
 Minister  of  External  Affairs  {Shri
 Sadath  Ali  Khan):  (a)  Citizens  who
 are  engineers,  technicians  and  medi-
 cal  practitioners  are  not  regarded  as
 emigrants  within  the  purview  of  the
 Indian  Emigration  Act  of  4922  and
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 are,  consequently,  free  to  go  to
 Canada  and  to  simijar  countries
 though,  as  far  as  we  know,  they  do
 Not  constitute  a  high  percentage
 Among  those  of  our  citizens  who
 travel  to  these’  countries.

 (9)  No  action  seems,  at  present,  to
 necessary  in  the  context  referred

 Shri  P  C.  Borooah:  May  I  know
 the  total  number  of  emigrants  under
 the  952  Agreement  between  India.
 and  Canada?

 Shri  Sadath  Ali  Khan:  I  require
 hotice.

 hri  Hem  Barua:  The  hon  Parlia-
 Mentary  Secretary  has  stated  that  the
 Dercentage  is  aat  very  high.  May  a
 know  the  percentage  and  how  far
 this  percentage  has  affected  our  condi-
 tions  here?

 Shri  Sadath  Ali  Khan:  I  do  not
 have  that  informtaion

 Shri  P  0.  Borooah:  May  I  know
 Whether  the  Indian  Government  has
 got  a  say  in  the  selection  of  these
 candidates?

 Shri  Sadath  Ali  Khan:  The  people
 ‘oncerned  are  free  to  apply  for  jobs
 and  the  Government  has  nothing  to
 Ao  with  that  But  if  a  person  is  a
 Government-sponsored  candidate
 then,  of  course,  it  is  Government's
 responsibility

 Shri  Tyagi:  Has  any  attempt  been
 made  to  make  a  complete  survey  of
 Indian  techmcians  abroad  who  are
 Serving  7  foreign  countries?

 Shri  Sadath  Ali  Khan:  There  is  a
 hational  register  But  I  am  _  not
 aware  of  any  detailed  survey  being
 made  in  this  respect

 Shri  -Tyagi:  Have  any  directions
 en  issued  to  our  Embassies  to  con-

 tact  the  Indian  technicians  and  keep
 &  list  of  our  nationals,

 Shri  Sadath  Ali  Khan:  I  shall  have
 this  matter  looked  into.
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 Sari.  2.  C.  Berooah:  May  I  know
 whether  there  was  an  agreement
 ‘betwe:n  India  and  Canada  in  4958
 which  provided  that  300  technicians
 will  go  to  Canada?

 Shri  Sadath  Ali  Khan:  I  could  not
 follow  it.

 Mr.  Speaker:  Is  there  any  agree-
 ment  entered  into  between  the
 ‘Canadian  Government  and  this  Gov-
 ernment  under  which  300  technicians
 per  year  will  go  to  Canada?

 Shri  Sadath  Ali  Khan:  No,  there
 is  no  such  agreement.

 Shri  Tyagi:  -I  want  to  ask  another
 question.  Have  the  Ministry  received
 any  applications  from  the  technicians
 serving  outside,  in  foreign  countries,
 expressing  their  desire  to  come  to
 India  if  they  can  get  employment
 here?

 Shri  Sadath  Ali  Khan:  Really,  I
 ‘am  unable  to  answer’  this  question,
 because  I  do  not  know  what  the
 ‘present  position  is—how  many  such
 requests  have  been  received  by  the
 Ministry  of  Exterial  Affairs.

 Mr.  Speaker:  The  hon.  Minister  for
 Industry  seems  anxious  to  say  some-
 thing.

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  If  I  may  say  so.
 several  applications  have  been  receiv-
 ed  from  Indian  technicians  abroad,
 and  recently  the  Council  of  Scientific
 and  Industrial  Research  has  resolved
 to  open  register  and  also  to  create  a
 pool  of  our  technicians  trained  in
 foreign  countries  and  loca]  technicians
 also.  Now  about  700  of  them  are
 proposed  to  be  taken  in  the  national
 Tegister  for  selection  by  the  authori-
 ties  concerned,  We  are  trying  to  see
 that  all  such  technicians  trained
 abroad  are  utilized  to  the  maximum
 advantage  of  the  country.

 Shri  Hem  Barua:  The  hon.  Parlia-
 mentary  Secretary  has  stated  thet  the
 percentage  is  not  very  high.  At  the
 same  time,  he  does  not  know  the
 percentage.  How  do  you  account  for
 this  discrepancy  in  the  statement?
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 Shri  Sadath  Ali  Khan:  I  said  it  is
 not  high.  I  do  not  know  how  low  it
 is.

 Mr.  Speaker:  Shri  P.  C.  Borooah.

 hri  Hem  Barua:  I  wanted  to
 know........

 I  will  come  to  that.

 Shri  P.  C.  Borooah:  Is  it  a  fact
 that  the  medical  test  is  also  waived
 in  case  of  technician  candidate?

 Mr.  Speaker:  The  hon.  Praliamen-
 tary  Secretary  has  stated  that  Gov-
 ernment  does  not  undertake  the
 responsibility  of  exporting  these
 gentiemen.  Whoever  gets  an  offer,
 he  goes;  unless  the  Government
 itself  sponsors  the  candidate,  it  has  no
 responsibility.  So,  what  is  the  use
 of  labouring  this  point?

 The  hon.  Parliamentary  Secretary
 stated  the  percentage  is  not  high.
 That  question  was  followed  up  by
 another  one:  what  is  the  percentage?
 The  hon.  Secretary  says:  I  want
 notice.  I  am  really  surprised.  He
 must  have  both  the  figures  with  him.

 Shri  Sadath  Ali  Khan:  I  will  get
 the  information,

 Mr.  Speaker:  The  Parliamentarv
 Secretary  is  quite  young.  -He  must
 give  more  information  than  asked  for.

 Shri  Thirumala  Rao:  Arising  out
 of  the  answer  given  by  my  _  hon.
 friend,  the  Minister  for  Industry.
 may  I  know  the  number  of  techni-
 cians  registered  already  who  are
 awaiting  being  absorbed  in  the  ser-
 vices  and  meanwhile  being  paid  some
 honorarium?

 bri  Manubhai  Shah:  This  is  9
 new  scheme  under  consideration.  We
 are  trying  to  see  that  suitable  person-
 nel  can  be  engaged  on  payment  of
 between  Rs,  350  to  Rs.  600  a  month.
 which  would  be  a  sort  of  retainer
 allowance.  And  as  soon  as  any
 public  sector  project  or  private
 sector  project  in  the  country  needs
 his  services  and  offers  him  a  post  that
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 necessary,  we  shall  enlarge  the
 number  of  posts  in  due  course

 Employees’  Provident  Fund  Scheme

 91920  Shri  EK.  N.  Pandey:  Will  the
 Minister  of  Labour  and  Employment
 and  Planning  be  pieased  to  state:

 (a)  whether  :t  as  a  fact  that  a
 large  amount  has  been  collected  by
 the  employers  in  Uttar  Pradesh  under
 the  Employees’  Provident  Fund
 Scheme,  952  but  the  amount  has  not
 been  deposited  with  the  State  Bank
 of  India,

 (b)  what  35  the  total  amount  of
 the  Provident  Fund  Account  includ-
 ang  both  contmbution  of  the  em-
 ployees  as  well  as  that  of  the  em-
 ployers  which  has  not  yet  heen
 deposited  with  the  State  Bank.  and

 (९)  the  action  taken  by  Govern-
 ment  in  the  matter?

 The  Parliamentary  Secretary  to
 the  Minister  of  Labour  and  Employ-
 ment  and  Planning  (Shri  LL  N.
 Mishra):  (a)  Yes

 (9)  Rs  20,8,64l  2  nP  at  the  end
 of  December,  958

 (ec)  Recovery  proceedings  and
 prosecutions  have  been  launched  and
 other  suitable  steps  have  been  taken

 Shri  K.  N  Pandey:  Is  it  a  fact  that
 some  of  the  employers  have  defaulted
 the  payment  of  their  contribution
 with  the  result  the  employees  are  not
 getting  the  benefits  of  the  Provident
 Fund?

 Shri  L  N  Mishra:  There  has  been
 some  default  and,  naturally  the
 workers  have  been  deprived  of  some
 benefit

 Shri  KR  N  Pandey:  Is  it  fair  that
 the  workers,  who  have  paid  their  part
 of  the  contribution,  should  be  depriv-
 ed  of  the  facilities  to  which  they  are
 legitunately  entitled?
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 not  fair  They  must  get
 facilities  and  action  is  being  taken  on
 the  claims

 st  शमसिह  भाई  वर्मा  क्या  श्रीमान्‌
 को  यह  विदित  है  कि  एम्पलायर्स  प्रावीडेंट
 फड़  की  रकम  को  बकिय  कंपीटल  के  धन्दर
 काम  में  ले  लेते  शौर  फिर  मिल  को  लिक्विडे-
 दान  में  ले  जाते  है  भौर  मजदूरों  क॑  हिस्से  का
 प्रावीडेंट  फड़  भी  चला  जाता  है  ?

 शी  fo  wo  मिज  डिटेल  तो  नही
 मालूम  है  लेकिन  यह  सच  है  कि  यह  रुपया

 जहा  जाना  चाहिये  वहा  नही  जा  रहा  है  ।
 इसको  वसूल  करने  की  कोशिश  की  जा  रही
 है  1

 Shri  Thirumala  Rao’  In  view  of
 the  lapses  that  are  observed  on  the
 part  of  employers,  wil]  Government
 take  steps  to  see  that  such  things  will
 not  be  repeated  hereafter  and  make
 suitable  amendments  in  the  law?

 The  Minister  of  Labeur  and  Em-
 ployment  and  Planning  (Shri  Nanda):
 I  have  been  in  touch  with  the  situa-
 tion  in  this  respect  and  whenever  I
 examine  the  figures  I  feel  disturbed.
 I  have  been  writing  to  the  Ministers
 in  the  States  that  much  stronger
 action  should  be  taken  for  the  pur-
 pose  of  recovernes,  and  prosecutions
 should  be  launched  soon  This  is
 engaging  our  attention,  although  I
 may  point  out  that  the  major  part  of
 these  arrears  was  m  connection  with
 the  very  earliest  stages  and  the  mtua-
 tion  has  improved  But  it  5  not
 entirely  to  our  satisfaction  and  we
 must  think  of  more  vigerous  mea-
 sures

 Shri  Easwara  Iyer:  The  hon  Minis-
 ter  has  said  that  action  has  been  taken
 for  the  recovery  of  these  amapnts
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 The  Deputy  Miniter  of  Labour
 (Shri  Abid  Ali):  In  one  case,  the
 provision  of  the  Pena]  Code  also  was
 apphed,  but  we  did  not  succeed  27
 that,  because  the  court  said  that  when
 a  particular  law  has  got  a  penalty
 section,  the  prosecution  should  be
 under  thet  law  only  However
 I  may  itform  the  House  that  out  of
 Rs  730  crores  accumulated  so  far  on
 account  of  provident  fund  only  |  6
 per  cent  remains  uncollected  Most  of
 this  amount,  as  my  senior  colleague
 has  informed  the  House  belongs  to  the
 period  before  the  provident  fund
 scheme  was  apphed  to  some  of  these
 industries

 Shri  Easwara  Iyer:  The  hon  Muinis-
 ter  said  that  the  court  has  said  that
 action  under  the  Penal  Code  is  not
 possible  May  I  know  whether  it  is
 the  decision  of  the  High  Court  or  of
 the  ६08)  court?

 bri  Abid  Ali:  We  are  prosecuting
 these  defaulters  according  to  the
 relevant  Act

 Mr.  Speaker  He  onlv  wants  to
 know

 Shri  Abid  Ali  Our  Legal  Depar--
 ment  also  concurred  with  the  opinion
 of  the  court  Therefore  we  did  not
 take  the  matter  to  a  higher  court.

 Mr  Speaker  The  hon.  Minister  w
 not  a  lawyer  He  wants  to  know
 whether  this  matter  has  been  taken
 to  the  High  Court  and  the  judgment
 of  the  High  Court  is  there

 Shri  Abid  All-  I  have  submitted
 that  it  was  not  taken  to  the  High
 Court  because  our  Legal  Department
 also  concurred  with  the  opinion  of
 the  trying  magistrate

 Shri  8  M  Baserjee:  Since  out  of
 tais  amount  of  Rs  20  lakhs,  nearly
 Rs  5  lakhs  is  outstanding  in
 Kanpur  alone,  may  I  know  whether
 all  the  mill-cwners  who  hed  failed
 were  prosecuted  and  whether  they
 are  now  regularly  depositing  this
 amount  with  the  State  Government?
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 Shri  Abid  AH:  Out  of  the  total
 hextile  establishments  in  arrears,  as
 I  had  informed  the  House  the  other
 day,  prosecutions  against  25  have
 been  launched

 Shri  Geray:  The  hon  Muister  has
 said  that  they  have  written  to  the
 State  Governments,  but  they  are  not
 taking  action  Have  they  tried  to
 find  out  the  reason  for  this  reluctance
 on  the  part  of  the  State  Govern-
 ments?

 Shri  Nanda:  I  did  not  say  that
 they  were  not  taking  action.  They
 are  taking  some  action  I  think  this
 can  be  made  more  rigorous  than
 what  it  १5  now

 Shri  K  N.  Pandey:  T:l)  the  matter
 is  settled  through  prosecution  or
 through  any  other  legal  remedy,  will
 the  Ministry  ensure  that  the  workers
 entitled  up  to  this  time  will  get  the
 benefit  of  provident  fund?

 hri  Abid  Ali:  The  Provident  Fund
 organisation  38  considering  to  accept
 a  scheme  according  to  which  the
 workers,  whose  money  has  been
 collected  and  has  not  been  paid  to
 the  Fund,  may  also  get  relief  Some
 reserve  fund  is  being  created

 Shri  T.  B  Vittal  Rao:  May  I  know
 whether  this  amount  which  is  due
 from  the  employers  is  from  exempted
 factories  or  from  non-exempted
 factories?

 Shri  Abid  Ali:  Both

 ओ  रास  सिह  भाई  बर्मा  जिन  कारखानो
 को  बन्द  हुए  तीन  तीन  साल  हो  यये  हैं,  उनमें
 काम  करने  वाले  मजदूरों  को  तीन  साल  गुजर
 जानें  पर  भी  उनकी  जो  जमा  रकम  थी,  वह

 नही  मिल  पा  रही  है,  मिल  भोनर्स  की  काद्रीब्यूधन
 का  मिलना  तो  झलग  रहा,  उनकी  निजी  रकम
 भी  नही  मिल  पा  रही  है  ?  मैं  जानना  चाहता
 हैं  कि  इस  सम्बन्ध  में  सरकार  क्‍या  करने  का
 विचार  कर  रही  है  ?

 थो  भाजि'द  धनी  कुछ  ऐसे  कारखाने

 जरूर  हैं  जिन्होंने बकस  के  पैसे  तो  वसूल  किये
 और  फड  में  जमा  नहीं  किये  ।  उनके  बारे  में
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 जैसा  मैं  ने  प्रभी  भ्र्ज  किया  है  प्राविटेंट
 क  संस्था  एक  रिज  फंड  बना  रही  है  जिस

 से  ऐसे  बकस  को  पैसे  दिये  जा  सकें  t

 Shri  T.  8.  Vittal  Rao:  May  I  know..

 Mr,  Speaker:  I  have  allowed  twelve
 equestions.  Shri,  Vittal  Rao  should
 -bave  risen  earlier.

 Housing  Scheme  for  Plantation
 Workers

 1521.  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Works,  Housing
 and  Supply  be  pleased  to  state:

 (a)  whether  there  has  been  short-
 fall  in  the  fulfilment  of  the  target  of
 housing  scheme  for  the  plantation
 ‘workers;

 (b)  if  so,  to  what  extent;  and

 (c)  the  reasons  therefor?

 The  Deputy  Minister  of  Works,
 Housing  and  Supply  (Shri  Anil  K.
 Chanda):  (a)  and  (b).  The  original
 allocation  of  Rs.  2  crores  for  the
 Plantation  Labour  Housing  Scheme  is
 likely  to  be  reduceg  to  Rs.  50  lacs  as
 a  result  of  reappraisal  of  the  Second
 Five  Year  Plan.  The  State  Govern-
 ments  implementing  this  Scheme

 ‘were  able  to  draw  Rs.  3°60  lacs  only
 up  to  S3ist  March  959  and  are  ex-
 pected  to  draw  Rs.  2°50  lacs  during
 the  current  financial  year  for  dis-
 bursement  of  loans  to  the  planters.

 (९)  The  main  reason  for  the  short-
 fali  has  been  the  inability  of  the
 planters  to  give  to  the  State  Gov-
 ernments  adequate  security  for  the
 leans.  Various  suggestions  are  being
 examined  in  order  to  work  out  a
 satisfactory  solution  to  the  problem.

 Shri  Ram  Krishan  Gupta:  To  what
 eextent  have  the  housing  requirements
 for  plantation  workers  been  ulfilled
 20  far?

 Shri  Anil  K.  Chanda:  Under  the
 Indian  Plantations  Labour  Act,  the
 plantations  are  to  construct  every
 syear  “houses  for  8  per  cent  of  the
 total  resident  labour  force.

 arxIL  14,  980  Oral  ह... ज  १३334

 Shri  Ram  Krishan  Gupta:  May  I
 know  whether  any  assessment  has
 been  made  so  far  of  the  requirement
 of  houses  for  plantation  workers?

 Shri  Anil  K.  Chanda:  I  do  not
 think  that  we  have  the  exact  figures.

 Shri  Rameshwar  Tantia:  May  I
 know  whether  it  .s  a  fact  that  some
 tea  plantation  companies  established
 in  Cachar  and  Terai  are  in  financial
 difficulties  and  had  approachtd  the
 Tea  Board  early  last  year  for  finan-
 cial  assistance  to  build  workers’
 houses  or  for  their  improvemenf;”  if
 so,  what  steps  the  Government  are
 taking  to  establish  a  Tea  Financing
 Corporation?

 Shri  Anil  हू,  Chanda:  As  it  is,
 there  is  financial  provision  made
 under  this  present  scheme,  that  is,
 the  Plantations  Labour  Housing
 Scheme.  But  the  small  plantations
 find  it  difficult  to  offer  the  necessary
 security  to  the  State  Governments
 who  are  responsible  to  the  Central
 Government  for  the  return  of  the
 money.  That  is  the  principal  diffi-
 culty  with  regard  to  small  plantations.

 Shri  Hem  Barua:  In  view  of  the
 fact  that  tea  garden  labour  in  Assam
 live  in  the  most  deplorable  conditions,
 almost  in  tattered  huty.  Why  have  the
 Government  considered  it  fit  to
 reduce  this  sum?  What  steps  have
 the  Government  taken  to  compel  the
 tea  planters  to  put  their  security
 deposits  with  the  State  Governments?

 Shri  Anil  K.  Chanda:  The  actual
 off-take  of  money  was  very  little.
 During  the  last  three  vears  only
 Rs.  3  lakhs  have  been  drawn.  There
 is  no  point  in  keeping  on  paper  a  big.
 amount  which  really  is  not  being
 utilised.  But  all  possible  steps  are
 being  taken  and  various  suggestions
 have  been  made  to  the  State  Govern-
 ments  so  that  the  difficulty  experi-
 enced  by  the  plantations  in  offering
 security  may  be  obviated.

 Shri  Basappa:  What  is  the  amount
 set  apart  for  the  housing  of  coffee
 plantation  workers?  Has  any  satis-
 factory  solution  been  sent  by  the
 Coffee  Board  in  this  direction?
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 Shri  Asi!  K.  Chanda:  There  is  ho
 separate  amount  allocated  for  coffee
 plantations,  Plantation  means  both
 coffee  and  tea  plan‘ations.

 Shri  Basappa:  Will  the  hon,  Minis-
 ter  say  whetber  a  satisfactory  solu-
 tion  is  aimed  at  and  whether  the
 Coffee  Board  has  g'ven  any  solution?
 The  hon.  Minister  has  said  that  they
 are  finding  out  a  satisfactory  solution
 for  the  fulfilment  of  the  target  so
 far  as  the  housing  of  workers  is
 concerned  I  want  to  know  whether
 the  Coffee  Board  has  forwarded  any
 solution  in  this  direction.  2

 Mr  Speaker:  Have  thay  submit-
 ted  any  scheme?

 Shri  Anil  हू,  Chanda:  Not  that  I
 know  of,  but  as  I  said,  it  is  the  State
 Governments  who  are  responsible  for
 the  loans  which  are  advanced  to
 them  and  the  plantations  find  it  diffi-
 cult  to  offer  the  required  security  to
 the  State  Governments  Therefore
 we  are  dealing  with  ,the  State  Gov-
 ernments  We  have  submit‘ed  certain
 formulae  before  them  by  which  this
 difficulty  may  be  got  rid  of.

 @s  uae  सिंर  :  क्‍या  माननीय  मंत्री

 महोदय  बतलाने  की  कृपा  करेंगे  कि  व्लॉटिशंस
 के  भ्लावा  जो  हाउसिंग  स्कीम  के  टारगेट
 थे  सन्‌  १९५८  के  क्‍या  वे  सब  के  सब  पूरे
 हो  गये  हैं  ?

 Mr.  Speaker:  That  is  a  different
 question.  How  33  it  related  to  planta-
 tions?

 "
 Shri  Anil  K.  Chanda:  No  it  does

 not  arise  out  of  it.

 Shri  P.  0.  Borooah:  Will  the  Gov-
 ernment  liberalise  the  terms  of
 security?

 Suri  Anil  K.  Chanda:  It  is  not  for
 the  Central  Government  to  liberalise
 the  terms.
 @  ISD—2.
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 Mr.  Speaker:  It  is  for  the  State
 Governments.  Again  and  again  the
 same  question  is  being  asked.

 Shri  Anil  x.  Chanda:  But  J  under-
 stand  that  there  is  going  to  be  a  con-,
 ference  soon  in  Assam  on  tea  finance
 and  this  matter  will  also  be  discussed
 there.

 Shri  Manaen:  May  I  know  ag  to
 what  does  the  hon.  Minister  mean
 by  inadequate  security?  Could  he
 very  kindly  tell  the  House  as  to  what
 does  he  mean  by  inadequate  securi-
 ty?  What  definite  measures  do  Gov-
 ernment  propose  to  take  to  obviate
 that  difficulty?  Also,  is  it  a  fact
 that  in  tea  garden  areas  not  a  single
 tea  garden  has  been  able  to‘avail  of
 this  facility  of  loans?

 Shri  Anil  K.  Chanda:  The  principal
 difficulty  is,  the  small  plantations
 have  all  their  assets  mortgaged  to  the
 banks  for  the  working  of  their
 plantations.  Therefore,  they  are  not
 m  a  position  to  offer  the  security
 demanded  to  the  State  Government.

 Manganese  Ore

 1826  Shri  Panigrahi:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  since  when  the  policy  of  allow-
 mg  non-quota  holders  to  export
 manganese  ore  on  firm  orders,  has
 been  given  effect  to;  and

 (b)  whether  this  policy  has  in  any
 way  improved  the  export  position  of
 manganese  ore?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  27th  January,  1959.

 (b)  It  is  too  early  to  expect  any
 improvement,

 Shri  Panigrahi:  May  I  know  the
 number  of  non-quota  holders  who
 have  applied  for  export  of  manganese
 ore  and  the  amount  of  orders  which
 they  have  received?
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 Shri  Kanungo:  So  far,  27.  parties
 have  applied  for  offer  for  canatising.
 The  total  tonnage  is  only  71,500,

 Shri  Panigrahi:  I  want  to,  know
 the  total  number  of  non-quote-
 holders.

 Shri  Kanungo:  It  is  not  open  to
 all.  The  offer  is  open  to  quota-
 holders  and  non-quota-holders.  Non-
 quota-holders  means  men  who  have
 exhausted  their  quota.  Obviously,
 these  are  all  quota-holders  who  have
 exhausted  their  quotas.

 Shri  Panigrahi:  May  I  know  whe-
 there  no-quota  holders  will  also  get
 facilities  to  export  ore  under  the
 Barter  deal  agreement  with  America?

 Shri  Kanungo:  I  am  not  talking  of
 the  Barter  deal  agreement  at  all.  It
 is  a  question  of  providing  quote
 facilities  for  anybody  who  gets  an
 offer  of  contract.  Anybody,  whether
 he  is  a  quota-holder  or  not,  if  he  gets
 an  offer  of  contract,  can  get  his  con-
 tract  implemented  and  quotas  will  be
 made  available.

 Shri  Panigrahi:  What  is  the  basis
 of  distributing  quota  between  those
 who  are  quota-holders  and  who  are
 non-quota-holders?  What  -is  the
 basis?

 Shri  Kanungo:  Originally,  quotas
 were  given  the  past  performance.
 At  the  present  moment,  trade  being
 slack,  anybody,  whether  a  quota-
 holder  or  not,  if  he  gets  an  offer  of
 contract  then,  his  contract  can  be
 provided  with  a  quota.

 Maheshwari  Devi  Jute  Mill  Lta.,

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  a  Committee  has  been
 appointed  under  Section  75  of  the
 Industries  (Development  and  Regu-
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 lation)  Act  98]  ९0  investigate  into
 the  working  of  the  Maheshwari  Devi
 Jute  Mill,  Ltd,  Kenpur;  ‘aiid

 (b)  if  so,  when  the  report  is  likely
 to  be  submitted?

 Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir.

 {b)  The  Committee  was  appointed
 Only  recently  and  it  may  take  some
 time  before  the  report  is  submitted.

 Shri  हैं,  M.  Banerjee:  Due  to  the
 intervention  of  the  Central  Govern-

 Before  the  Committee  submits  its
 रहा,  may  है उ  know  whether  the

 deri0d  whith  was  extended  by  one
 ™onth  will  be  further  extended  and
 the  mill  will  remain  functioning?

 Shri  Kanungo:  Closure  notice  has
 heen  taken  out  for  an  indefinite  time.

 Hospital  for  Mica  Mines  at  Kalichedu

 #1826.  Shri  T.  B.  Vittal  Rao:  Will
 the  Minister  of  Labour  and  Employ-
 ment  and  Palnning  be  pleased  to
 State:

 (a).  the  progress  made  up-to-date
 an  the  construction  of  a  hospital  for
 Mica  Mines  and  Kalichedu,  Andhra;

 (b)  the  number  of  beds  which  are
 to  be  provided  in  the  hospital;  and

 (c)  what  is  the  estimated  cost  of
 the  hospital?

 (a)  Super  structure  (above  base-
 ment)  up  to  roof  level  has  been  com-
 pleted.  Roof  slab  is  in  progress.
 Only  door  frames  have  been  fixed
 excluding  shutters,  ~

 (b)  4  beds.

 {e)  Rs.  2,76,000,
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 uildings  and  make  huge  pro-

 fits,  why  is  it  that  the  Government
 has  not  considered  it  fit  or  desirable
 to  raise  the  level  of  the  cess  put  on
 the  export  of  mica?

 Shri  L.  N.  Mishra:  I  could  not
 foliow  the  question.

 Mr.  Speaker:  The  hon.  Member  is
 making‘a  suggestion,  The  hon.  Mem-
 ber  will  try  to  get  the  report  and
 leisurely  look  into  the  matter.

 Electric  Motora

 1827.  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Tariff  Commission  has  recommended
 that  to  ensure  the  supply  of  electric
 motors  to  agriculturists  at  reasonable
 prices,  the  manufacturers  should
 publish  the  price  lists  of  motors;

 (b)  if  so,  whether  the  Government
 has  accepted  the  recommendation;
 and

 (c)  the  steps  taken  so  far  to
 publish  the  price  lists?

 The  Minister  of  Industry  (Shri
 Manubhai  Shah):  (a)  and  (b).  Yes,
 Sir.

 (a)  The  indigenous  manufacturers
 have  been  asked  to  display  price  lists
 of  motors  from  १  to  45  HP.  in  a
 conspicuous  manner.  Most  of  the
 factories  are  following  these  instruc-
 tions  and  periodical  checks  are  being
 carried  out.

 Shri  Ram  Erishan  Gupta:  May  I
 know  whether  any  talk  was  held
 with  the  manufacturers  in  this  regard

 ot
 whether  they  have  agreed  to  do

 80

 Shri  Manubhai  Shah:  Yes,  Sir.
 They  have  already  agreed.  Not  only
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 that.  As  a  matter  of  fact,  the  House
 Will  be  glad  to  know  that  this  indus-
 try  has  made  tremendous  progress.
 From  2.5  lakhs  in  ‘1855,  the  current
 Production  is  6  lakh  h.p.  which  has
 already  exceeded  the  targets.  There
 ig  a  slight  excess  in  the  market
 because  production  has  outstripped
 the  demand.

 Shri  Ram  Krishan  Gupta:  May  I
 know,  whether  due  to  these  efforts,
 how  far  the  price  of  these  motors  has
 been  reduced?

 Shri  Manubhai  Shah:.  According  to
 Our  current  information,  in  the  range
 of  5  to  0  hp.  the  prices  are  lower
 than  the  landed  cost  of  similar  arti-
 SJes,  In  the  higher  ranges,  the  prices

 @te  more  or  less  equal.  For  those
 Which  are  above  50  h.p.  the  prices  are
 5  to  0  per  cent  higher.

 Mr,  Speaker:  The  questions  are
 Over.  I  will  now  call  the  hon.  Mem-
 bers  who  have  not  been  in  their
 Seats:  Shri  त्  P.  Nayar,  Shri  0.  C.
 Sharma,  Shri  Raghunath  Singh,
 Sardar  Iqbal  Singh,  Kumari  Veda-
 kumari,  Shri  Kodiyan,  Shri  Warior,”
 Shri  Tangamani,  Shri  Ajit  Singh
 Sarhadi,  Shri  D,  C.  Sharma,  Shri
 Raghunath  Singh:  Absent.  The  ques-
 tions  are  over.

 22  brs.

 Sort  Norice  Question

 LAF.  Canberra

 8.  N.  Q.  No.  22.  Shri  Jaganatha  Rao:
 Will  the  Minister  of  Defenee  be
 Pleased  to  state:

 (a)  whether  the  Pilot  and  Naviga-
 tor  who  baled  out  of  the  IAF.
 Canberra  recently  shot  at  in  Pakistan
 have  arrived  in  Delhi;

 (b)  what  is  their  present  condition;
 (c)  whether  they  male  any  state-

 Ment  while  in  Pakistan  territory;

 (d)  whether  any  enquiry  was  made
 of  them  since  their  arrival  in  India;

 (e)  if  so,  the  result  thereof;  and
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 (f)  whether  the  Canberra  flew  a
 distance  of  60  miles  inside  Pakistan
 territory  as  alleged  in  Pakistan
 Press?

 The  Minister  of  Defence  (Shri
 Krishna  Menon):  (a)  Yes  Sir,  on  the
 morning  of  the  420  April  1959,  two
 days  after

 (b)  Both  members  of  the  crew  are
 m  the  military  hospital  in  Delhi
 suffering  from  multiple  injuries  and
 severe  shock

 (c)  Government  do  not  believe  that
 the  pilot  or  the  navigator  could  have
 been  in  a  fit  condition  to  make  any
 statement  as  alleged.

 (d)  to  (£)  Until  the  pilot  and  the
 navigator  are  well  enough  to  be
 interrogated  by  our  officers  and  their
 versions  obtained  it  would  not  be  ap-
 propriate  for  me  to  make  any  state-
 ment  which  must  be  a  matter  of  in-
 ference  however  obvious  However,
 the  House  will  note  that  according  to
 the  latest  Pakistan  Press  reports  the
 Canberra  was  not  more  than  3  or  4
 minutes  flying  distance  from  the
 ‘indian  border

 Shri  Jaganatha  Rao:  The  hon
 Minister  said  that  both  the  pilot  and
 the  Navigator  received  multiple
 injuries  May  I  know  the  nature  of
 the  mjwries?  Could  both  of  them
 be  im  a  fit  state  of  consciousness?

 Mr  Speaker:  Now?

 Shri  Krishna  Menon:  I  have  here
 the  medical  report  of  Air  Vice
 Marshal  Bhatia  who  3  the  Head  of
 the  Aur  Force  Medical  Services  The
 pilot  suffers  from  a  compound
 fracture  of  the  might  lower  leg  I
 saw  him,  it  is  pretty  severe  His
 left  ankle  35  fractured  His  left  knee
 is  injured  His  right  lower  arm  has
 been  fractured  He  has  got  a  spinal
 fracture  He  has  imijuries  to  the
 pelvis  and  sMoulder  He  is  suffering
 from  severe  shock,  what  the  doctors
 call  disorientation,  incapability  of  co-
 ordination  Of  course,  he  has  contu-
 sions  and  lacerations  all  over  The
 Navigator  is  not  so  badly  injured
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 But  he  has  also  got  severe  shock  and
 disorientation.  His  right  lowerleg  is
 fractured  He  has  multiple  contusions
 and  lacerations  So  far  as  the
 present  condition  is  concerned,  they
 are  well  showing  improvement  and
 there  38  no  danger  to  ther  life  and
 they  will  be  fit  for  service  after
 several  months,  these  injuries  will
 take-a  long  time  (०  कह  restored  to
 normalcy  What  is  more,  on  account
 of  ejection  from  an  extreme  altitude,
 the  doctor  says,  they  are  not  in  a  fit
 state  to  be  disturbed  for  at  least
 another  3  or  4  days  This  is  necessary
 to  avoid  any  complications

 Shri  Vajpayee:  May  I  know  what
 steps  Government  propose  to  take  to
 dispel  doubts  which  might  have  been
 created  by  the  communique  issued  by
 the  Foreign  Ministry  of  Pakistan  sav-
 ing  that  the  Sq  Ldr  made  a  state-
 ment?

 Mr.  Speaker:  Here,  he  has  made  a
 statement

 Shri  Vajpayee:  No

 Mr.  Speaker:  Why  does  the  hon
 Member  not  believe  what  is  said
 here?  Why  do  hon  Members  make
 light  of  this  big  House?  Whatever  is
 said  here  is  much  more  authentic
 than  any  statement  made  by  any
 other  person  outside  this  House

 Shri  Vajpayee  I  wanted  to  know

 Mr.  Speaker:  Hon  Members  must
 feel  that  they  are  the  kings  of  this
 country  Why  are  they  under-rating
 themselves?

 Shri  Vajpayee:  But  the  world  has
 been  misinformed,

 Mr,  Speaker:  Al)  right,  we  have
 informed  th  properly  now.

 Shri  Hem  Barua:  May  I  know
 whether  the  attention  of  Government
 has  been  drawn  to  the  discrepancy  in
 the  official  communique  issued  by
 the  Foreign  Office  of  Pakistan  and  the
 radar  maps  that  they  have  issued  to
 the  Foreign  Embassies  in  Karachi,
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 and  if  so,  whether  this  discrepancy
 has  been  )$¥ought  to  the  notice  of
 the  Pakistan  Government  so  far?

 Shri  Krishna  Menon:  That  is  not
 the  only  discrepancy.  There  nave
 been  discrepancies  as  between  one
 statement  and  another,  between  the
 official  and  the  non-officialp  there  are
 large  numbers  of  them.  I  arm  sure
 this  House  would  not  expect  a  Gov-
 ernment  hke  ours  to  chase  these
 reports  and  issue  contradictions  of
 this  character.  We  should  wi:

 v
 for

 these  pilots  to  give  their  own  Version
 With  your  permission,  if  the  House  so
 wishes,  I  weuld  be  prepared  to  make
 a  full  statement  of  the  position.
 There  38  no  reticence  on  the  part  of
 Government  ४०  give  wformation  on
 this  matter,  but  we  should  not  fall  into
 the  error  of  making  statements  which
 afterwards  we  may  have  to  amend

 Shri  8,  N  Banerjee:  Since  the  hon
 Munister  hag  stated  that  the  navigator
 was  not  so  seriously  injured,  may  I
 know  whether  it  has  been  ascertain-
 ed  from  the  navigator  that  the
 Squadron  Leader  did  not  mak  any
 statement?

 Mr  Speaker:  They  are  not  in  a
 position  to  make  any  _  statement.
 That  is  what  he  has  said.

 Shri  Krishna  Menon:  I  have
 already  stated  that  neither  of  them  38
 in  a  condition  to  be  imnterrcgatead.

 Shri  Panigrahi:  The  Cove-nment
 of  India  have  lodged  a  strong  protest
 with  the  Pakistan  Government.  May
 I  know  whether  any  officia!  reaction
 or  any  official  reply  from  the  Pakistan
 Government  to  this  has  been  receiv-
 ed  by  the  Government  of  India,  and
 whether  the  Government  of  India’s
 demand  for  compensation  har  teen
 well  received  by  the  Pakistan  autho-
 rities?

 Shri  Krishna  Menon:  The  position
 is  that  Pakistan  has  made  a  protest  to
 us.

 An  Hen,  Member:  Counter-protest
 Shri  Krishna  Menon:  It  reminds

 me  of  the  capacity  of  peopie  to  fer-
 give  those  whom  they  have  wronged!
 We  have  not  answered  this  yet.  We
 have  made  an  oral  protest  to  he
 Pakistan  High  Commissioner,  and  the
 Pakistan  Government,  I  believe.  But
 a  more  detailed  protest  which  must
 contain  a  large  number  of  details
 must  come  after  this  examination  is
 over

 Shri  Goray:  We  were  told  that
 poth  the  officers  have  *  sustained
 injuries,  and  one  of  them  is  suffering»
 from  grievous  injumes.  Does  it  mean
 that  there  was  something  wrong  with
 the  parachute  apparatus?

 mr.  Speaker:  After  they  recover
 constivasness,  they  may  be  neKed
 what  exactly  happened.  How  can  the
 Defence  Minister  answer?  He  was
 not  there  in  the  Canberra

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Handloom  Cloth

 °4807.  Shri  च्  ह  Nayar:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  Governmert  of
 India  has  investigated  the  possibility
 of  exporting  ready-made  wearing
 apparel  made  of  handloom  cloth:  and

 (b)  7  so,  the  result  thereof?
 The  Deputy  Minister  of  Commerce

 and  Industry  (Shri  Satish  Chandra):
 (a)  and  (b).  The  matter  is  under
 investigation

 ‘On  the  Spot?  Verification  of  Claims

 °809.  Shri  9,  0.  Sharma:  Will  the
 Munister  of  Rehabilitation  and
 Mipority  Affairs  be  pleased  to  refer
 to  the  reply  given  to  Starred  Ques-
 tion  No.  408  on  the  3rd  December,
 3958  and  state  the  further  progress
 made  with  regard  to  the  ‘on  the  spot’
 verification  of  claims  of  displaced
 persons?
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 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Shauna):  There  has  been  no  further
 progress.

 ईरान  को  भारतीय  वस्तुओं  का  भिर्धात

 $+१८६१०.  की  'रधुनाव  लिह  :  क्या
 बाजिज्य  तथा  उद्योग  मंत्री  यह  बताते  की
 कृपा  करेंगे  कि  :

 (क)  ईरान  के  साथ  भारत  के  निर्यात
 ब्यापार  को  प्रोत्साहन  देने  के  लिये  सरकार  ने
 कसा  कदम  उठाये  हैं  ;  भौर

 (ख)  कया  ईरान  के  साथ  वाणिज्य  तथा
 नौपरिवहन  करार  की  भनुक्लतम  राष्ट्र  सन्धि
 बाली  धारा  को  क्रियान्वित  करने  के  लिये
 कोई  बातचीत  की  जा  रही  है  ?

 बाजिस्य  तथा  उद्योग  उपभंत्री  (भी
 सतीश  चना) :  (क)  ईरान  के  साथ  भारत
 के  निर्यात  व्यापार  को  बढ़ाने  के  लिये  निम्न
 कदम  उठाये  गये  हैं  _

 (१)  निर्यात  हो  सकने  वाले  भारतीय
 माल  का  वयापारिक  प्रचार  करने
 के  लिये  १६९४६  में  तेहरान  में

 एक  शो-रूम  खोला  गया |  |

 (२)  सूती  वस्त्र  निर्यात  संवर्धन  परि-

 बद्‌  का  बगदाद  स्थित  कार्यालय
 ईरान  के  बाजार  की  देख  भाल
 करता  है,  बाजार  सम्बन्धी  जान-
 कारी  एकत्र  करता  है  भौर  भारतीय
 कपड़े  का  नियति  बढ़ाने  के  लिये
 प्रचार  करता  है।

 (३)  रसामनिक  तथा  श्न्प  संबद
 उद्योगों  की  निर्यात  संबद्धन  परिषद्‌
 की  झोर  से  १६५८-५६  में
 एक  प्रतिनिधि  मण्डल  ईरान
 का

 (४)  जनवरी,  & 43१14  में  तेहरान  के
 एक  प्रमुख  पत्रकार  को  “भारत

 APRIL  “us  2999  Written  Anewers  47246

 १६५६८  meet  देशने  के  लिये
 झाम॑ंत्रित'  किया  गया  थां  जिससे
 वह  यह  बेस  सके  कि  भारत  में

 तरह  तरह  की  कया  बना  शीजें
 बनती  हैं,  जिन्हें  बह  ईरान  की
 झावदयकतायें  पूरी  करने  के  लिये

 *
 निर्यात  कर  सकता  है।

 (श)  ईरान  के  साथ  बाणिज्म  तथा

 नौपरिवहन की  एक  सस्भि  कर  ली
 »  गयी है ।

 (ख)  ईरान  सरकार  से  हुई  बातचीत
 के  फलस्वरूप  ईरान,  १६  जून,  १६९५८  से
 भारतीय  माल  को  अझनुक्लतम  राष्ट्र  को

 दी  जाने  वाली  सुविधाय  देने  के  लिये  सहमत
 हो  गया  है  1

 Fall  in  Consumption  of  Cotten

 *i8ll.  Sardar  Iqbal  Singh:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  con-
 sumption  of  cotton  ‘by  mills  in  India
 has  fallen  during  ‘1958-59;

 (b)  if  so,  to  what  extent;  and

 (c)  the  reasons  for  the  same?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  to  (c).  Consumption
 figures  are  available  only  for  the  first
 five  months  of  the  1958-59  season  ie.
 September  958  to  January  1959.  Con-
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 Community  industrial  Corporation  in
 Amam

 °i632,  Kumari  Vedakumari:  Will  the

 (a)  whether  it  is  a  fact  that  one
 pilot  scheme  for  0  villages  about
 Rupoli  Bowgong  District  of  Assam
 under  the  name  Community  Indus-
 trial  Corporation  has  been  forwarded
 by  the  Government  of  Assam  to  his
 Ministry;  and

 (b)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  Commerce  (Shri
 Kanungo):  (a)  Yes,  Sir,

 «by  THe  sctieme  ४४  unaer  examina-
 tion  in  consultation  with  the  Jute
 Commissioner.

 Indian  Engineering  Goods  Show-room
 in  Singapore

 Shri  Warior:
 Shri  Tahgamani:

 Will  the  Minister  of  Commerce  and
 Industry  be  pléased  to  state:

 (a)  whether  an  Indian  Engineering
 Goods  Show-room  has  been  opened  in
 Singapore;  and

 (b)  if  so,  the  nature  of  the  goods

 *1814,

 Supply  be  pleailed  to  state  the

 €mment  of  India  contains  a  directive
 “yjoining  upon  the  State  Govern-
 Ments,  who  have  to  implement  the
 Scheme,  that  they  should  as  far  as
 Possible,  utilise  only  locally  available
 building  materials  in  the  housing  pro-
 2९९०३  ix,  the  villages.  The  Scheme

 lays  stress  on  the  production  of
 ding  materials  like  bricks,  tiles,

 oors,  hinges,  frames,  rafters,  etc.

 geal
 ,  On  &  cooperative  basis;  on  set-

 ting  up  of  cooperative  industries  for
 purpose,  and  on  preparation  of

 S\itable  designs  and  specifications  for
 by  the  Rural  Housing  Cells

 Qeing  set  up  in  each  State)  with  due
 Tégard  to  local  conditions  and
 Materials  locally  available.

 2.  The  National  Buildings  Organisa-
 tlon  has  also  already  circulated  to
 State  Governments  pamphlets  contain-
 ing  useful  information  on  such  sub-
 Jects  as  “Water  proof  renderings  for
 Mud  walls",  “Preservative  treatment
 Of  grass  and  palmyra  thatch  for  roof-

 and  “Treatment  of  bamboos”  etc.

 3.  Action  is  also  under  way  to  set
 “b  research-cum-training  centres  in
 Six  selected  engineering  institutions
 for  undertaking  work  on  Rural  Hous-
 4g  relating  to  research,  training  and
 €xtension.  The  functions  of  these
 Centres  will  include  inter  alia,  re-
 SCarch  with  a  view  to  promoting  the
 Petter  use  of  local  building  materials
 8l,q  improvement  of  construction  tech-
 Diques  for  village  housing.

 Manufacture  of  Plate  Glass

 ©1818,  Shri  Ajit  Singh  Sarhadi:  Will
 the  Minister  of  Commerce  and  Indus-
 tty  be  pleased  to  state:

 (a)  whether  any  attempt  is  being
 Made  to  manufacture  plate  glass  in

 (b)  whether  any  foreign  collabora-
 fon  has  been  sought  therefor;  and

 (0)  if  a0,  the  nature  of  the  scheme?
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 Tec  Minister  of  Industry  (Shri
 Manubbai  Shah):  (a)  Yes,  Sir.  The
 manufacturers  -of  sheet  glass  have
 been  addressed  to  consider  setting  up
 of  capacity  for  the  manufacture  of
 plate  glass.  There  is,  however,  no  de-
 finite  ~proposal  so  far  for  setting  up  8
 factory  only  for  the  manufacture  of
 plate  glass  in  the  country.

 (9)  and  (c),  Do  not  arise.

 ह... ठ  Session  of  LL.O.

 Shri  D.  C,  Sharma:  Will  the
 Minister  of  Labour  and  Employment
 and  Pianning  be  pleased  to  state:

 (a)  Whether  it  is  a  fact  that  the
 43rd  Session  of  the  International
 Labour  Organisation  is  to  be  held  in
 Zaneva  in  June  this  year;

 (b)  whether  India  will  be  represent-
 ed  at  the  same;  and

 (९)  if  80,  whether  the  composition
 of  the  delegation  has  been  finalised?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  (a)  and  (b).  Yes.

 (e)  Not  yet,

 wy  उच्चोग

 #१८२३.  थी  रघुनाथ  सिह  :  क्या
 शबाजिश्य  रण  उद्योग  मंत्री  यह  बताने

 कृपा  करेंमे  कि  इस  बात  को  देखते
 कि

 वस्तुओ्रों  के  निर्यात  में  पीतल  और  कासे
 को  बर्तनों  का  दूसरा  स्थान  है,  सरकार  ने

 उद्योगों  की  उन्नति  के  लिये  क्‍या
 उठाये  है  भ्रथवा  उठाने  जा  रही

 कलोग  अंत्रो  (जो  मनुभई  शाह):
 बीतल  और  कसे  के  बर्तन  उद्योगों  को

 साल  का  निर्यात  बढ़ाने  का  प्रोत्साहन

 के  उपाय  खोजने
 पर  प्रमल  करने  के

 नियति

 "

 मली
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 लघु  कुटीर  उद्योगों  द्वारा  मिमित
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 लिए  इंजीतिगरी  wey  नियति  बंचदन
 परिषद,  कौ  स्थापना  Vv  इस  उपामों
 में  मेलों  तथा  अवशेगियों  में  भाग
 लेकर  हझपती  चीजों  का  प्रभार  करना,
 ब्यापारिक  प्रतिनिधि  मण्डल  भेजना,
 विदेशों  तथा  देश  के  लिए  बुलेटित
 निकालना,  विदेशी  बाजारों  का
 सर्वेक्षण  करना,  बाणिज्य  मण्डलों  के
 हारा  भारतीय  निर्यातकों  और  विदेशी
 भ्रायातकों  में  संपर्क  कराना  श्ादि
 शामिल  हैं  ।  परिषद्‌  ने  रंगून  भौर
 मौम्बासा  में  अपने  विदेशी  कार्यालय
 भी  स्थापित  किये  है।

 (ख)  निर्यात  सवद्धन  योजनाझों  के  अधीन
 कच्चे  मालों  (ताबे,  पीतल  शौर  कांसे
 के  बर्तनों  के  लिये  ताबे  शौर  जस्त
 के  पिण्ड)  के  झायात  के  लिए  लाइसेंस
 देने  की  व्यवस्था  dV

 (7)  कारखाने  से  निर्यात  बंदरगाह  तक
 निर्यात  के  लिए  माल  भेजने  की
 व्यवस्थाएं  की  गयी  है  ।

 (4)  माल  निर्यात  होने  पर  जहां  भी
 संभव  हो,  सीमा  तथा  केन्द्रीय  उत्पादन

 शुल्कों  की  वापसी  ।

 (8)  इजीनियरी  की  कुछ  वस्तुएं  निर्यात
 के  लिये  कारखाने  से  निर्यात  बंदरगाह
 तक  पहुंचाने  में  उन  पर  लगने  बाला
 रेल  भाड़ा  कम  करने  की  सहमति

 मिल  चुको  है  |

 (च)  दस्तकारी  की  चीजों  के  मिर्माताओों
 को  ऋग-सुविधाशो  को  व्यवस्था  ;
 झौर

 (छ)  बाजारों  का  प्रध्ययन  1

 Export  कई  Indian  Pepper

 *1828,  Shri  Raghunath  Singh:  Will
 the  Minister  of  Commerce  and  इतकबान
 ह... 4  be’  pleased  to  state  whether  it  is
 a  fact  that  in  order  to  compete  for
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 export  of  indian  pepper,  the  three
 shipping  conferences  ३९  Strait  New
 York,  Strait/Pacific  and  British
 Malaya  East  Canada  have  reduced
 shipping  freight  rates  from  Malaya,

 ee
 and  South  East  Asian  coun-

 ?

 The  Deputy  Minister  of  Commerce
 and  Industry  (Shri  Satish  Chandra):
 Not  quite,  Sir  The  fact  is  that  with
 the  fall  in  commodity  prices,  shipping
 conferences  have  revised  downwards
 the  freight  for  pepper  from  ports  on
 the  Malabar  coast  and  in  South  East
 Asian  countries  to  destinations  in
 USA  and  Canada

 Sports  Goods  ‘

 hri  Ram  Krishan  Gupta:
 meet.  {emt  Pangarkar:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a)  the  names  of  sports  goods  ex-
 ported  from  and  imported  into  India
 during  1958-59,  and

 (b)  the  total  value  of  imports  and
 exports  of  these  goods  during  the
 same  period  (country-wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Exports  from  India  —Cricket
 bats,  balls  and  other  requisities,
 Hockey  sticks,  blades,  balls-and  other
 requisites,  Polo  sticks  and  balls,  Ten-
 nis  balls,  rackets,  frames,  guts  and
 nets,  Football  covers,  bladders  and
 other  requisites;  Badminton  nets,  rac-
 kets,  frames,  shuttlecocks  and  other
 requisites,  Fishing  hooks,  rods  and
 poles

 Imports  into  India  —Tennis  balls
 and  Golf  balls,  Fishing  hooks,  rods
 and  poles;  Badminton  shuttlecocks
 Golf  clubs

 (9)  A  statemené  is  laid  on  the  Table
 of  the  ‘Sabha  (See  Appendx  VI,
 abnexure  No  61).

 77253

 Bicyoles

 Shri  Ram  Krishan  Gupta:
 Shri  9,  ०  Sharma:

 2968,  <  लों  Pangarkar:
 Shri  Raghunath  Singh:
 Shri  Daljit  Singh:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state

 (a)  the  total  number  of  bicycles
 manufactured  in  India  during  958
 and  2959  (upto  3ist  March,  959)
 state-wise,

 (b)  the  number  of  bicycles  out  of
 these  sold  mm  the  country,

 (०)  the  number  of  bicycles  export-  ,
 ed  and  foreign  exchange  earned  there-
 from  during  the  same  period  (coun-
 try-wise);

 (d)  whether  any  bicycles  were  im-
 Ported  during  the  above  period,  and

 (e)  uf  so,  therr  number  (country-
 wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lai  Bahadur  Shastri):
 (a)  A  statement  ४5  laid  on  the  Table
 of  the  Sabha  {See  Appendix  VI,
 annexure  No  82]

 (b)  In  the  large  scale  sector,  during
 the  year  958  the  manufacturers  des-
 patched  9,04,395  cycles  from  their
 factories  to  various  dealers  in  the
 country;

 (c)  A  statement  giving  mformation
 for  the  year  958  ३8  laid  on  the  Table
 of  the  Sabha  {See  Appendix  VI,
 annexure  No  82]

 (a)  The  import  of  bicycles  has  been
 banned  since  July-September  957
 licensing  period,  but  against  li¢ences
 issued  in  the  previous  periods  some
 cycles  have  been  imported  in  958  as
 shown  in  statement  laid  on  the  Table
 of  the  Sabha  {See  Appendix  VI,
 annexure  No  62)

 (७)  A  statement  for  the  year  2958
 38  laid  on  the  Table  of  the  Sabha
 {See  Appendrx  VI,  annexure  No  82]
 Figures  for  4959  are  not  available.
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 Shri  Reus  Krishan  Gupta:  Will
 the  Minister  of  Commerce  and  Indus-
 fry  be  pleased  to  state  the  tial
 quantity  of  art  silk  yarn  produced
 during  958  (State-wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bebadur  Shastri):
 A  statement  is  given  below:—

 STATEMENT
 Si.  Produc-

 No,  Trem  tion  State
 in  tons

 i.  Staple  Fibre.  3905  Madhya
 2.  Cellulose  Acetate  3772  Andhra

 Pradesh
 Viscose  Rayon  i0700  Bombay

 4  Viscose  Rayon  .  2469  «=  Kerala.

 Import  of  Radio  Receivers
 2970.  Shri  Ram  Krishan  Gupta:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  the  number  of  radio  receivers
 imported  during  the  year  1958,  coun- os  try-wise;  and

 (b)  the  amount  of  foreign  exchange
 spent  thereon  during  the  year?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  There  is  a  total  ban  on

 the  commercial  import  of  radio
 receivers  since  October,  1957,  How-
 ever,  radio  receivers  have  come  into
 the  country,  as  part  of  personal  bag-

 ay
 as  shown  below,  for  the  year

 Country  No.’  of  Radio  receivers
 UX,  583
 Germany  W.  $ii
 Netherlands,  325

 .U.S.A.  00
 Japan.  177
 Ceylon.  4
 Singapore  427
 France.  6
 Switzerland.  5
 Rest.  छा

 Total:  1778

 No  foreign  exchange  was  specifical
 ly  allocated  for  this  purpose.

 Written  Answers  ttdsq

 value  of  the  above  radio  receivers
 comes  to  Rs,  436,000/-,

 Pablic  Companies  Transformed  into
 Private  Oompanies

 (2971, Shri  Ram  ह "्... ह  Gupta:  Will
 the  Minister  of  Commerce  and  indus-
 try  be  pleased  to  state  the  nuriber
 and  names  of  public  limited  cam-
 panies  transferred  into  private  com-
 panies  during  the  year  1968?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shagtri);
 58.  A  list  of  the  companies  is  laid  on
 the  Table  of  the  Sabha.  [See  Ap-
 pendix  VI,  annexure  No.  83].

 Pakistani  Visitora  to  India

 2972,  Shri  D.  ©.  Sharma:  Will  the
 Prime  Minister  be  pleased  to  state:

 (a)  the  total  number  of  Pakistani
 nationals  who  visited  India  during
 1958-59;

 (9)  the  number  of  those  who  over-
 stayed  even  after  the  expiry  of  their
 visas  during  the  same  period;  and

 (c)  the  number  of  cases  in  which
 visas  were  extended?

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  (a)  *8,70,862  Pakistan
 nationals  visited  India  during  the
 period  from  Ist  January,  958  to  28th
 February,  1959,

 (b)  954,676.

 (०)  922,019,
 *This  figure  does  not  include  {nfor-

 mation  in  regard  to  States  of  Mysore,
 Madras  and  Assam.

 Naga  Hills—Tuensang  Area

 Shri  D.  0  Sharma:  6 /  the
 Prime  Minister  be  pleased  to  state:

 _(a)  what  amount  has  been  ellotéed
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 for  1958-59  for  development  schemes
 under  the  Second  Five  Year  Plan  for
 NELF.A,;  and

 (b)  the  emount  spent  out  of  that?
 The  Prime  Minister  and  Minister

 of  External  Affairs  (Shri  Jawaharlal
 Nehra):  (a)  Rs,  87°55  lakhs.

 (b)  Rs.  82°86  lakhs  were  spent  upto
 the  end  of  February,  1959,  Final
 figures  of  expenditure  upto  the  end  of
 financial  year  1958-58  are  not  yet
 available,  but  another  Rs.  53-47  lakhs
 are  estimated  to  have  been  spent  by
 the  end  of  March,  3959  making  a  total
 of  Rs.  86°83  lakhs.

 Quota  of  Cement  for  Jammu  and
 Kashmir

 2974,  Shri  D.  0,  Sharma:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  what  is  the  quota  of  cement  al-
 lotted  to  Jammd  and  Kashmir  during
 the  year  ‘1988-59;  and

 (b)  the  quantity  lifted  so  far?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  80,800  tons.

 (b)  13,822  tons.

 Employees  in  Automobile  Factories

 2975.  Shri  Pangarkar:  Will  the
 Minister  of  Labour  and  Employment
 and  Planning  be  pleased  to  state  the
 estimated  number  of  employees  in
 Automobile  factories  in  India  as  on
 the  3ist  December,  1958?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  The  information  as
 on  Sist  December.  958  ia  not  yet
 available,  The  estimated  number  of
 employees  on  Sist  December,  957  was

 Jute  mills  in  India  as  on  the  Sist
 December,  1958?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali):  About  two  lakhs,
 twenty-six  thousand.

 Caustic  Sods

 J  Shri  D.  0,  Sharma: 2077.
 २  Shri  Subbiah  Ambalam:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  quantity  and  value  of
 caustic  soda  actually  imported  in  the
 years  1957-58  and  1958-59  separately;

 (b)  the  names  of  countries  from
 which  caustic  soda  has  been  import-
 ed;

 (c)  the  main  industries  now  using
 caustic  soda;

 (ad)  annual  requirements  of  caustic
 soda  in  India;  and

 (e)  the  steps  taken  to  make  India
 self-sufficient  in  the  manufacture  of
 caustic  soda?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):

 (a).

 Quantity  Value
 fons  (Rs.  in  lakhs)

 1957-58  58,690  334°77
 79

 fad
 .  495718  324°67

 (Apsil—  December)
 ,

 (b)  U.K.,  West  Germany,  U.S.A,
 U.S.S.R.,  Singapore,  China,  Hong
 Kong,  Sweden,  Netherlands,  Belgium,
 Czechoslovakia,

 (c)  Paper,  Textile,  Soap  and  Petro-
 leum.

 (a)  The  annual  requirements  of
 caustic  soda  are  estimated  at  130,000
 tons  in  1959,  This  is  expected  to  in-
 crease  to  160,000  by  1961.

 (e)  Steps  have  been  taken  to  in-
 the  indigenous  production  by

 Hicensing  additional  capacity  for  ex-



 ‘112§7  Written  Answers

 pansion  of  existing  units  and  instal-
 lation  of  new  units.

 Naga  Eastern  Frogtier  Agency

 2978  Shri  D.  a  Sharma:  Will  the
 Prime  Minister  be  pieased  to  state:

 (a)  the  cultural  programmes  plan-
 ned  and  executed  in  the  Naga  Eastern
 fronuer  Agency  during  7958  for  its
 different  tribes;  and

 (b)  the  total  expenditure  incurred
 thereon?

 .  The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharial
 Nehru):  (a)  In  NEFA  the  cultural  pro-
 gramme  has  been  planned  and  is
 being  executed  under  the  guidance  of
 Dr,  Verrier  Elwin,  Adviser  on  Tribal
 Affairs.  A  Cultural  Research  Section
 has  been  set  up  which  is  mainly
 engaged  on  the  study  and  collection  of
 Anthropological  data  with  special
 vererence  to  social  and  family  organi-
 sauon,  religion,  folklore,  dance  and
 music  and  other  arts  from  the  Interuor.
 Cultural  Centres-cum-Museums  have
 been  established  in  each  of  the  Five
 Divisional  Headquarters  and  in  Pasi-
 ghat,  The  aim  of  the  Cultural  Cen-
 tres  is  to  promote  dance  and  music  of
 the  people  and  for  this  purpose  special
 stages  are  set  up  where  dances  and
 dramas  are  performed.  The  aim  of
 the  Museums  is  to  present  the  tribal
 culture  in  its  dignity  and  beauty  and
 thus  to  increase  the  people’s  respect
 and  pride  in  their  own  traditions  and
 at  the  same  time  to  exhibit  samples  of
 the  best  folk  art  of  India  in  order
 to  inspire  people  to  make  further
 effort  in  their  Cottage  Industries.

 A  Photographic  Section  has  been
 built  up  with  a  fine  stock  of  pictures.
 Artists  have  been  engaged  for  pre-
 paring  posters  and  calendars,  with  the
 tribal)  background  and  in  the  illustra-
 tion  of  text-books.

 It  is  also  planned  that  one  officer  in
 esch  Division  should  write  a  small
 Monograph  or  booklet  on  an  indivi-
 dual  tribe  every  year  for  the  next
 few  years.  The  aim  of  these  booklets
 is  to  provide  the  official  staff  with
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 The  following  books  have  already
 been  published:

 3.  Myths  of  NEFA,
 4  A  philosophy  of  NEFA,  Ist

 and  2nd  enlarged  edition,
 5.  NEFA  calendars  for  958  and

 1959.

 In  addition  to  the  above,  Art  of
 NEFA  and  7  monographs  on  _  Idus,
 Tangsas,  Gallong,  Dafias,  Sherduk-
 pens,  Padam-Minyong  and  Akas  have
 been  completed  and  are  in  press.
 Special  calendars  for  958  nnd  959
 have  been  designed  and  printed.

 (b)  Total  expenditure  incurred
 during  958  is  Rs,  2°3i  lakhs.

 Evacuee  Interest  (Separation)  Act,
 3953

 2979.  Shri  M.  C.  Jain:  Will  the  Mi-
 nister  of  Rehabilitation  and  Minority
 Affairs  be  pleased  to  state:

 (a)  how  many  appeljate  officers
 have  been  functioning  in  each  State
 under  Evacuee  Interest  (Separation)
 Act,  95]  since  its  enforcement;

 (b)  what  is  year-wise  expense  on
 such  officers;  and

 (c)  what  steps  have  been  taken  for
 reducing  this  expenditure?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand’
 hanna):  (a)  There  is  only  one  Ap-
 pellate  Officer  for  all  the  States,  ap-
 pointed  by  the  Central  Government.

 (b)  The  post  of  Appellate  Officer  is
 held  by  an  Officer  of  the  Ministry,  in
 Ex-Officio  capacity.  The  amount  of
 salury  and  allowances  paid  to  him  m
 a  year  amounts  to  about  Rs.  20,000.
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 (c)  Since  only  ane  Officer  is  engas:
 ed  on  the  Work,  it  is  not  possible  to
 effect  any  reduction  in  expenditure.

 Appeals  and  Revisions

 2980.  Shri  M.  om  Jain:  Will  the
 Minister  of  Rehabilitation  and  Mine-
 rity  Affairs  be  pleased  to  state:

 (a)  when  the  work  of  hearing  ap-
 peals  and  revisions  under  the  Evacuees
 Interest  (Separation)  Act,  95i  is  like-
 ly  to  be  over;

 (b)  whether  any  targets  have  ‘been
 fixed  for  liquidation  of  the  work  of
 appellate  officers  in  each  State;

 (c)  if  so,  what  are  these  targets;

 (d)  whether  any  directions  have
 been  issued  in  this  connection:  and

 (e)  if  so,  the  nature  thereof?

 The  Minister  ef  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  to  (c).  No  exact  date
 ean  be  fixed  as  this  depends  on  the
 institution  of  appeals  over  which  the
 Ministry  have  no  control.  The  ap-
 peals  are  heard  and  decided  expedi-
 tiously.

 (d)  and  (e).  There  are  no  old  cases
 with  the  Appellate  Officer  except  those
 stayed  by  the  High  Court  or  the  Cus-
 todian  General.  As  the  disposal  of
 appeals  is  satisfactory,  it  is  not  con-
 sidered  necessary  to  issue  any  direc-
 tions.

 Competent  Officers

 208i.  Shri  M.  C.  Jain:  Will  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  when  the  remaining  work  be-
 fore  competent  officers  working  unde
 the  Evacuee  Interest  (Separation)  Act.
 95i  is  expected  to  be  finished:

 (b)  whether  any  targets  have  been
 fixed;

 (e)  if  so,  what  are  the  target  dates
 and  what  steps  have  been  taken  by
 the  Ministry  for  ensuring  that  the

 whole  work  of  Competent  Officers  is
 finished  by  the  target  dates:

 (d)  whether  any  directions  have
 been  issue  in  the  matter:

 fe)  if  so,  what  are  those  directions:
 and  ‘

 (f)  how  much  expense  has  been
 incurred  by  the  Government  on  the
 organisation  of  Competent  Officers  so
 far  and  what  steps  have  been  taken
 for  reducing  this  expenditure?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  The  bulk  of  the  work
 is  likely  to  be  finished  by  the  3ist  of
 August,  1959.

 (b)  No.

 (c)  Does  not  arise.

 (d)  and  (e).  The  work  relating  to
 composite  properties  is  reviewed  from
 time  to  tune  and  suitable  instructions
 are  issued  for  removal]  of  difficulties
 and  simplification  of  procedure  so  as
 to  expedite  the  completion  of  fhis
 work.  These  instructions  are  too
 numerous  to  be  dealt  with  within  the
 compass  of  the  answer  to  a  question.

 (qf)  Res.
 ¢:43.54,808.

 The  Competent  Officers’  organis-
 ations  in  the  States  of  Andhra  Pra-
 desh,  Madras,  Mysore,  Kerala,  Madhya
 Pradesh  and  Himachal  Pradesh  have
 been  wound  up.  Substantial  reduc-
 tion  has  been  effected  in  the  organis-
 ation  in  the  other  States.

 Assistant  and  Regional  Settlement

 Shri  Jadhav:
 (Shri  8.  0.  Mullick:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  whether  there  are  any  rules
 and  procedure  prescribed  for  selection
 of  Assistant  Settlement  Commissioners
 and  Regional  Settlement  Commus-
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 sioners  in  the  Ministry  of  Rehabilite-
 tion;  and

 (b)  if  so,  what  are  the  rfles  and
 procedure?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  and  (b).  The  rules  for
 the  recruitment  of  Assistant  Settle-
 ment  Commissioners  have  been  fram-
 ed  in  consultation  with  the  Union
 Public  Service  Commission.  A  copy
 of  the  rules  has  been  laid  on  the  Table
 of  the  Sabha.  [See  Appendix  VI,
 annexure  No,  84].  The  appointment
 of  the  Regional  Settlement  Commis-
 sioners  is  made  from  amongst  the
 P.CS.,  LAS.  and  C.S.S.  Officers  and
 where  such  officers  are  not  available,
 by  promotion  of  deserving  depart-
 mental  people.

 New  Cycle  Manufacturing  Units

 2088.  Shri  P.  6,  Borooah:  Will  the
 Minister  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  names  of  the  new  cycle
 manufacturing  units  sanctioned  this
 year  till  March  SI,  ‘1959;  and

 (b)  the  reasons  for  licensing  the
 new  units?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  Attention  is  invited  to
 the  answer  to  Question  No,  432  dated
 8th  February,  959  for  information
 as  to  he  number  of  units  sanctioned
 during  1958-59.

 ह... उ  Promotion  Committee  for
 Films

 2084.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Information  and
 Beoedcasting  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Ques-
 tion  No.  77  on  the  20th  November,
 958  and  state:

 (a)  whether  the  Export  Promotion
 Committee  for  films  has  since  been
 formed;

 APRIL  4,  3988  Written  Answers  22265

 (b)  if  so,  the  names  af  members;

 (९)  the  nature  of  the  powers  and
 functions  of  this  committee?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  Yes,

 Oy  (x)  Dr.  8.  ्य  Keakar,
 Minister  for  Information  and
 Broadcasting  (Chairman).

 ¢  }
 Shri हद  B.  Lal

 pan  In-
 Philips  dustry  Ministry.

 Ream Affairs  Ministry.
 Shri (5)  R.  K.  १  Representing

 (4)  ShriS.  D
 Kalelkar

 (6)  ShiN.J  Beodeeting  Mie
 Kamath  nistry

 (7)  Shri  M.  8

 8)  Shr  Maganial
 Repres

 ‘the ©  sr
 hao  wy

 3
 Shri  Ajit  Bose

 (10.  Shri  B.  Nagi
 Reddi

 (tr)  Shri  G.  P.  Sippy
 (c)  The  functions  of  the  Committee

 gre  to  support,  protect,  maintain,  in-
 crease  and  promote  the  export  of
 Jndian  films  abroad.

 Manufacture  of  Glass  Fibre,  Filament
 and  Yarn

 2985.  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Commetce  and  Indus-
 try  be  pleased  to  refer  to  the  reply
 given  to  Starred  Question  No.  i0ll  on
 the  l6th  December,  958  and  state  at
 what  stage  is  the  proposal  to  manu-
 facture  Glass  Fibres,  Filament  and
 Yarn?

 The  Minister  of  Commerce  and  In-
 flustry  (Shri  Lal  Bahadur  Shastri):
 Except  for  the  manufacture  of  glass
 wool  which  has  already  been  establish-
 ed  on  pilot  plant  scale  in  the  country,
 there  has  been  no  significant  develop-
 ment  in  the  indigenous  production  of
 glass  fibre,  filament  and  yarn  since
 Starred  Question  No.  03]  was  ans-
 wered  on  the  l6th  December,  1088.
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 Once  the  technique  for  thé  manufac-
 पातक  of  glass  wool  is  properly  de-
 veloped,  the  production  of  other  items
 would  .eoon  follow.

 Specialised  ‘raining  in  Radio  En-
 sineering

 2986,  Shri  Ram  Krishan  Gupta:  Will
 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state  the
 nature  of  the  scheme  proposed  by  All
 India  Radio  at  Delhi  for  giving  in-
 tensive  specialised  training  in  radio
 engineering  to  the  new  recruits?

 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keekar):  The
 Scheme  for  giving  specialised  training
 in  Radio  Engineering  to  new  recruits
 has  been  designed  to  cater  for  2  dis-
 tinct  categories  of  personne]  who  are
 recruited.  Shift  Assistants  who  nor-
 mally  do  not  have  training  in  Radio
 Engineering  before  joining  All  India
 Radio  are  given  instructions  in  the
 theory  and  practice  of  broadcast  en-
 gineering  for  a  period  of  six  months.
 Direct  recruits  in  the  grades  of
 Technical  Assigtanfs  and  Assistant
 Engineers  who  undergo  a_  regular
 course  in  Radio  Engineering  as  a  part
 of  their  College  training  are  to  under-
 go  an  orientation  course  in  order  to
 make  them  familiar  with  the  technical
 practices  and  etandards  in  the  De-
 partment.  For  this  purpose  an  En-
 gineering  Staff  Training  School  has
 been  operating  at  Delhi  with  effect
 from  ist  May,  1988.

 National  Productivity  Council

 f  Shri  8S.  M.  Banerjee:
 4  द...  Tangamani:

 Shri  A.  K.  Gopalan:

 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  a  representative  has
 beén  included  on  the  National  है...
 ductivity  Council  from  the  Defence  Es-
 tablishments;  and

 (9)  if  0,  the  procedure  followed  in
 making  selection  to  the  Council?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Public  sector  enterprises  are  at
 Present  represented  on  the  National
 Productivity  Council  by  a  manage-
 ment  representative  of  Hindustan
 Machine  Tools,  and  a  labour  re-
 presentative  of  Sindri  Fertilizers.  Yt
 is  proposed  to  give  representation  hy
 rotation  to  other  public  sector  enter-
 prises  including  Defence  establich-
 ments  next  year.  .

 (b)  The  composition  of  the  Council
 and  the  method  of  nomination  is  given
 in  Rule  2  of  the  Rules  of  the  National
 Productivity  council  an  extract  of
 which  is  laid  on  the  Table  of  the
 Sabha.  [See  Appendix  VI,  annexure
 No.  88).  Selection  of  representives
 of  public  sector  enterprises  has  been
 made  by  the  President  of  the  Council,
 on  the  authority  of  the  Council.

 Industrial  Units  in  U.P.  and  Madras

 |
 Shri  8.  M.  Banerjee

 Tangamani:
 (Shri  A.  x  Gopalan:

 Will  the  Minieter  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  whether  any  amount  has  been
 sanctioned  for  U.P.  and  Madras  to
 establish  séme  industrial  units  during
 the  year  1989-60;  and

 (b)  if  so,  the  amount  allotted  to
 each  of  these  States?

 The  Minister  of  Commerce  and  In-
 dastry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  A  provision  of  Re.  2°79
 and  Rs.  2°26  crores  has  been  made  in
 the  State  Annual  Plans  for  the  de-
 velopment  of  industries  in  the  Uttar
 Pradesh  and  Madras  respectively  dur-
 ing  1959-60,  It  is  not  possible  to  fur-
 nish  firm  figures  of  allotment  of
 funds  to  these  States  at  this  stage.
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 स्बयींप्र  है१. 6  बिहारी  बोस

 थनी  wee  eater  :
 th  to  do  शर्मा:

 २९८६.  |  भी  राम  शंकर  लाल  :

 |

 थी  निन  1.  भाईति  :
 ली  So  Xo  बरना :

 (्श्यी  fro  बाल  गुप्त  :

 क्या  प्रधान  मंत्री  १६  दिसम्बर,
 १६५८  के  तारांकित  प्रदन  संख्या  १००५

 के  उत्तर  के  संबंध  में  यह  बताने  की
 कृपा  करेंगे  कि  स्वर्गीय  श्री  रास  बिहारी
 बोस  की  प्रस्थियों  को  जापान  से  भारत
 लाने  की  दिशा  में  इस  बीच  ब्या  प्रगति

 हुई  है  ?

 प्रधान  मंत्री  तथा  बंदेंशिक  काय  मंत्री

 (थी  जवाहरताल  नेहरू)  जापान
 से  स्वर्गीय  श्री  रास  बिहारी  बोस  की
 अस्थिया  वापस  लाने  के  प्रबंधों  में  कितनी
 प्रगति  हुई  है,  इसके  बारे  में  सरकार
 के  पास  कोई नई  सूचना  नहीं  हैं  ।

 दिल्‍ली  मे  कामगरों
 को  सहकारों  समिति

 थी  भक्त  दर्शन  :
 3१६०

 |  शी  राम  कृष्ण  गृप्त  :

 क्या  सूचना  और  प्रतारण  मत्री  यह
 बताने  की  कृपा  करेंगे  कि:

 (क)  क्‍या  सरकार  को  यह  ज्ञात  है
 कि  दिल्‍ली  में  कामगरों  की  एक  सहकारी
 समिति  बनाई  गई  है,  जो  एक  भलिल
 भारतीय  समाचार  झाभकरण  का  संचालन
 कर  रही  है  ;

 (ख)  क्‍या  यह  भी  सच  है  कि  उबत

 सहकारी  समिति  ने  सरकार  से  ऋण  मांगा

 है;

 (ग)  यदि  हां,  तो  क्या  ऋण  स्वीकार
 किया  जा  दुका  है  ;
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 (%)  यदि  हां,  तो  कितंगा  धौर  किन
 शर्तों  पर  स्वीकार  किया  गया  है  ;  और

 (४)  यदि  उपरोक्त  भाग  (ग)  का
 उत्तर  मकारात्मक  हो,  तो  ऋण  न  बेजे
 के  क्‍या  कारण  हैं  ?

 सूचना  शोर  प्रसारण  मंत्री  (डा०
 कोसकर)  :  (क)  से  (४)  जी  हां  t
 शात  हुआ  है  कि  जून  है८५८

 में  सोसाइटी  ने  कृषि  मंत्रालय  से  अनावर्ती
 Non-recurring  झनुदान  झौर

 दीघकालीन  ऋण  दैने  की  प्रार्थना  की
 थी  ।  कृषि  मंत्रालय  ने  इस  प्रार्थना  को
 स्वीकार  न  किया  भौर  उसे  सूचना  भ्रौर
 प्रसारण  मंत्रालय  को  भेज  दिया  |  इस
 मनन्‍्त्रालय  के  लिए  यह  संभव  नहीं  है  कि
 इस  प्रकार  की  आथिक  सहायता  प्रदान
 करें  क्योंकि  इस  प्रकार  का  अनुदान  देने
 के  लिये  कोई  व्यवस्था  नहीं  है  |

 Accommodation  for  Class  जा  and  IV
 Government  Servants

 Shri  8s.  M.  Banerjee:
 aaah.  {  shai  D.  0.  Sharma:

 Will  the  Minister  of  Werks,  Housing
 and  Supply  be  pleased  to  state:

 (a)  whether  50  per  cent.  of  Clasg  II
 and  IV  Government  Servants  in
 Delhi  have  not  been  provided  with
 accommodation;

 (b)  if  so,  steps  Government  propose
 to  take  to  solve  this  problem;  and

 (c)  the  number  of  quarters  built
 in  988  and  which  are  likely  to  be
 built  in  3959  and  9607

 The  Minister  ef  Works,  Housing  and
 Supply  (Shri  K.  C.  Reddy):  (a)
 Attention  is  invited  to  the  answer
 given  to  Unstared  Question  No.  2349
 by  Shri  Ram  Krishan  Gupta  in  the
 Lok  Sabha  on  26th  March,  1989,  and
 the  Report  of  the  Ministry  of  Works,
 Housing  and  Supply  for  the  wear  1958
 89.  Requirements  for  residential  ac-
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 are  not  assessed  according  to  the
 classification  of  posts  but  according  t
 various  pay  ranges.  Against  the
 assessed  total  demand  of  36,267  resi-
 dential  units  from  Central  Govern-
 ment  servants  in  the  pay  range  of
 Rs  60  to  Rs  499  per  month  in  Delhi
 and  New  Delhi,  6,75l  residential
 units  are  available  which  correspond
 to  46  per  cent  satisfaction  of  demand
 The  bulk  of  the  class  ITI  staff  a  x
 some  portion  of  the  Class  I  and  II
 staff  is  included  in  this  pay  range
 Similarly,  against  the  demand  of
 17,454  units  from  Government  ser-
 vants  drawing  below  Rs  60  pm
 (Class  IV)  6,552  residential  units  are
 available  which  correspond  to  38  pc
 cent  satisfaction  of  demand

 (b)  During  the  remaining  period  of
 the  Second  Five  Year  Plan,  6,812  resi-
 dential  units  will  be  constructed  fr
 officers  in  the  pay  range  of  Rs  60  to
 Rs  499  per  month  and  2,128  units  for
 Class  IV.  With  the  completion  of  the
 sanctioned  programme  the  percentage
 of  satisfaction  will  be  65  per  cent  for
 Class  I  to  II  officers  drawing  les
 than  Rs  500  per  month  and  50  per
 cent  for  Class  IV  staff  Further  con-
 struction  to  meet  the  bulk  of  the
 shortage  will  be  taken  up  during  the
 third  Five  Year  Pian

 (०)  The  information  m  respect  of
 the  number  of  quarters  constructed  in
 958  and  the  numbers  lhkely  to  be
 constructed  during  959  and  1960,  for
 officers  drawing  emoluments  below
 Rs  500  per  mensem,  is  as  follows

 958  oe  2,95

 959  4470

 960  4,470

 Daily  and  Weekly  Papers  Published  in
 Punjabi

 2992,  Shri  D  C  Sharma:  will  the
 Miruster  of  Commerce  and  Industre
 be  pleased  to  state

 (a)  the  number  of  daily  and  week-
 ly  newspapers  published  in  Punjabi
 during  1958-59;  and

 45  LSD~—3

 (b)  the  quantity  of  newsprint  al-
 lotted  to  each  paper  in  (1957-58  and
 1958-59,  separately?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Dasly—i2,

 Weekly—-47
 (b)  No  allotment  as  such  of  news-

 print  was  made  prior  to  October,  957
 and  no  statistics  are  maintained  for
 the  quantity  of  newsprint  allotted  to
 a  newspaper  on  the  basis  of  its  per
 lodicity  and  language

 Allotments  are  made  for  the  two
 licensing  periods  April  to  September
 and  October  to  March  and  the  basis
 for  it  since  October,  957  has  been  as
 follows:—

 During  the  Licensing  period  1957-
 58  (October-March),  the  entitlement
 of  each  newspaper  for  :mported  news-
 print  was  worked  out  for  42  months
 both  on  the  basis  of  previous  con-
 sumption  of  imported  newsprint  and
 on  page-area  basis  After  »mposing
 a  cut  of  5  per  cent  and  deducting  thr
 stocks  and  expected  arrivals  against
 licences  on  hand  on  I-l0-957,  the
 y4alanee  was  licensed,  either  on  the
 basis  of  consumption  or  page-ares,
 whichever  was  lower  The  news-
 papers  were  also  free  to  draw  supplies
 from  Nepa  Mills  for  their  additional
 requirements  During  the  Licensing
 period  April-September,  ‘1958,  the
 entitlement  of  each  paper  was  workec
 mut  for  six  months  on  the  basis  of
 area  of  the  paper,  average  number  of
 pages  and  the  circulation  during  957
 and  on  the  regularity  of  the  publicat-
 x0n  «After  imposing  a  cut  of  5  per
 cent  the  balance  was  licensed  No
 cut  was  imposed  where  the  entitle-
 ment  was  less  than  0  tons  During
 the  heensing  period  October-March.
 959  the  entitlement  was  worked  out
 for  six  months  as  in  the  last  pemod
 After  imposing  a  5  per  cent  cut,
 one-third  was  met  from  canalized  im-
 ports  and  balance  two-third  was
 licensed  Where  the  entitlement  was
 ten  tons  or  less,  the  entire  quantitv
 was  given  from  canalized  imports
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 Export  of  Cotton  from  Punjab
 Shri  Ram  Krishan  Gupta:

 ans:  रद  Shri  Ajit  Singh  Sarhadt:

 Will  the  Minister  of  Commeree  and
 Industry  be  pleased  to  state:

 (a)  the  total  quantity  of  cotton  ex-
 ported  from  the  Punjab  State  during
 ‘1956-57,  1957-58  and  1988-59;

 (b)  the  total  quantity  consumed  in
 the  Punjab  during  the  above  period;

 (ec)  whether  Government  have  de-
 cided  to  allow  further  export  of
 Punjab  Deshi  Cotton;

 (a)  if  so,  the  quantity  and  variety
 thereof;  and

 (e)  the  countries  to  which  it  will  be
 exported?

 The  Minister  of  Commerce  and  In-
 Gustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  A  statement  giving  the
 required  information  is  laid  on  fhe
 Table  of  the  Sabha.  [See  Appendix
 VI,  anexure  No.  86.)

 (०)  and  (d).  Punjab  Deshi  cotton
 grown  in  the  Punjab  goes  under  the
 main  nomenclature  of  Bengal  Desh:
 which  also  applies  to  Deshi  cotton
 grown  in  Uttar  Pradesh  and  Rajas-
 than.  So  far  during  the  current
 cotton  season  1958-59,  2°5  lakh  bales
 of  Bengal  Deshi  have  been  allowed  for
 export.  Further  exports  will  depend
 upon  the  availability  of  a  surplus.

 (e)  Exports  of  cotton  including
 Bengal  Deshi  are  allowed  to  all  per-
 missible  destinations.  The  main  buy-
 ers  of  our  Bengal  Deshi  cotton  are
 Japan,  U.K.  and  France.

 Bhoorwamis  Representation

 Shri  Ram  Krishan  Gupta:
 20m,  Shri  Bibhuti  Mishra:

 {  Sardar  Iqbal  Singh:

 Will  the  Prime  Minister  be  pieased
 to  refer  to  the  reply  given  to  Starred

 Written  Anewers  77270

 Question  No.  84  on  the  11th  Decem-
 ber,  7958  and  state:

 (a)  whether  he  has  given  his  award
 in  the  dispute  between  the  Rajasthan
 Government  and  Bhooswam!  Sangh;

 (b)  if  a0,  nature  of  the  award  given;
 and

 (c)  whether  both  the  parties  have
 accepted  the  award?

 The  Prime  Minister  and  Minister  of
 Foreign  Affairs  (Shri  Jawaharlal
 Nehra):  (a)  Yes.

 (9)  It  is  difficult  to  give  the  sub-
 stance  of  the  Award  briefly  in  reply  to
 a  question.  Some  contentions  put
 forward  by  the  Bhooswami  Sangh
 were  partly  agreed  to.

 (९)  So  far  as  is  known,  the  parties
 have  accepted  the  Award,  and  action
 is  being  taken  accordingly.

 Import  of  Machinery
 2995.  Shri  Ram  Krishan  Gupta:  Will

 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  state:

 (a)  the  value  of  machinery  import-
 ed  for  setting  up  factories  in  public
 and  private  sector  during  ‘1958;

 (b)  the  total  amount  of
 exchange  involved;  and

 (c)  the  steps  taken  to  reduce  the
 import?

 foreign

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  Statistics  of  actual  im-

 ports  are  not  available  separately  for
 the  public  and  private  sectors.  Re-
 mittances  for  imports  of  machinery
 during  958  were  Rs.  23°9  crores  on
 private  account  and  Rs.  138-2  crores
 for  capital  equipment  for  Govern-
 ment  projects.

 (c)  The  import  of  machinery  has
 been  cut  down,  and  import  licences
 are  now  issued  only  for  (i)  export
 earning  or  import  saving  projects,  ar
 (ii)  for  balancing  plant  and  equip-
 ment,  where  a  substantial  part  of  the
 foreign  exchange  expenditure  has  al-
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 ready  been  incurred,  or  finally  (iii)
 where  the  foreign  exchange  remitt-
 ance  involved  is  covered  by  inflow  of
 fresh  foreign  capital  or  long  term
 credits  from  abroad,  or  by  special
 arrangements  for  the  import  of
 capital  goods  made  by  the  Govern-
 ment  with  other  countries.

 Production  of  Cement

 2996.  Shri  Ram  Krishan  Gupta:
 Will  the  Minister  of  Commerce  and
 Industry  be  pleased  to  state:

 (a)  the  estimated  quantity  of  ce-
 ment  production  in  the  country  by
 the  end  of  the  Second  Five  Year
 Plan  period;  and

 (by  the  quantity  that  the  country
 will  be  able  to  export?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  The  installed  capacity  by  the  end
 of  the  Second  Five  Year  Plan  is  esti-
 mated  to  go  up  to  about  30  million
 tons.

 (9)  It  is  not  possible  to  assess  what
 quantity  would  be  exported.  Effort«
 are  being  made  to  export  as  much
 cement  as  possible.

 Export  of  Tobacco  and  Cigarettes
 2997.  डिले  Pangarkar:  Will  the  Min-

 ister  of  Commerce  and  Industry  be
 Pleased  to  state:

 (a)  the  quantity  and  value  of  to-
 bacco  and  cigarettes  exported  during
 ‘1958-59;  and

 (b)  the  countries  to  which  export-
 ed?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  A  statement  showing  the
 country-wise  exports  of  unmani-
 factured  tobacco  and  cigarettes  during
 1958-59  (April-December)  is  laid  on
 the  Table  of  the  Sabha.  [See  Appen-
 dix  VI,  annexure  No.  87.]

 ह... उ  ह 4  Woollen  Cloth

 2098.  Shri  Pangarkar:  Will  the  Min-
 ister  of  Commerce  and  Industry  bec

 Pleased  to  state  the  quantity  and  value
 of  woollen  cloth  exported  to  foreign
 countries  during  1958-59  (country-
 wise)?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 Export  of  woollen  cloth  during  1958-
 59  (upto  December,  958)  was  as
 follows:—

 Country  aya  Yee

 U.K.  2,250  8,897
 US.S.R.  (2,61,376  35:04,033,
 Saudi  Arabia  .  4562  30853
 Afghanistan  3  1,636,  3:14,139
 Malaya  300  886
 Iraq.  1,800  9,600
 Cyprus  4770,  45673
 Others  +  489  3,085

 3,04,783  (38-76,155,
 —

 New  Industrial  Units  in  Madhya
 Pradesh  and  Mysore

 2999.  Shri  Pangarkar:  Will  the  Min-
 ister  of  Commerce  and  Industry  be
 Pleased  to  state:

 (a)  the  names  of  the  new  industrial
 units  which  are  likely  to  be  establish-
 ed  in  Madhya  Pradesh  and  Mysore
 during  the  rest  of  the  Second  Five
 Year  Plan  period;  and

 (b)  the  amount  sanctioned  for  the
 same  by  the  Central  Government?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (b).  A  statement  giving  the
 information  is  laid  on  the  Table  of
 the  Sabha.  [See  Appendix  VI,  anne-
 xure  No  88  ]

 Cement  Factory  in  Champaran
 (Bihar)

 3000.  Shri  Bibhati  Mishra:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  news
 {tem  published  in  the  ‘Indian
 Nation’,  Patna,  dated  the  26th
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 January,  1959,  that  rich  limestone  de-
 posit  in  Champaran,  North  Bihar
 have  been  found,  and

 (b)  if  so,  whether  Government  con-
 template  to  set  up  a  cement  factory
 in  Champaran?

 The  Minister  of  Commerce  and  In-
 destry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir

 (b)  For  the  present  there  is  sur-
 plus  production  of  Cement  in  the
 country  and  therefore  no  immediate
 further  expansion  of  industry  beyond
 the  capacity  of  १0  milhon  tons  per
 annum  is  being  contemplated  at
 present  However,  the  position  of  the
 industry  is  being  reviewed,  periodi-
 cally

 Also  it  is  for  the  entrepreneurs  to
 send  their  proposals  for  different  sites
 When  the  periodical  review  takes
 place,  all  such  proposals  that  have
 been  received  by  Government,  are
 being  considered

 Chemicala
 300l.  Shri  D.  C.  Sharma:  Will  the

 Minster  of  Commerce  and  Industry
 be  pleased  to  state.

 (a)  how  far  the  production  of  (0
 sulphuric  acid,  (a)  caustic  soda,  (an)
 soda  ash,  (iv)  chlorine,  (v)  super-
 phosphates  and  (vi)  ammonium  sul-
 phate  have  kept  pace  with  the  targets
 laid  duwn  in  the  Second  Five  Year
 Plan,  and

 (b)  whether  Government  expect
 fulfilment  of  targets  set  for  1960-6)
 in  all  these  :tems?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 {a)  and  (b)  The  target  for  the
 Second  Five  Year  Plan  and  the  pro-
 duction  achieved  m  3958  are  as  be-
 low

 Name  of  the  item  Target  Production
 in  7958

 1  2  3
 tons

 Sulphuric  acid  $00,000  tons  226,588
 Caustic  soda  I§0,400  ,  57.78  8
 Soda  ash  253,000  39437
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 Superphosphate
 ४009

 tons  1668  46 Ammoaiwm  sulphate  0  sepa-  384,232
 rate  target
 for  am-
 monium
 sulphate

 stone  and
 ures

 From  the  satisfactory  level  of  pio
 duction  achieved  so  far,  it  s  expected
 that  the  targets  will  be  fulfilled  in  al)
 cases,  except  nitrogenous  fertilisers
 where  the  target  is  likely  to  be  re-
 ached  by  the  end  of  96i

 =
 जापान  से  लोहे  की  पतली  तार  का

 झायाते

 ३००२.  शी  रघुताथ  सिह  क्या
 बाणि्य  तथा  उद्योग  मत्री  यह  बताने  की
 कपा  करेंगे  कि  जाली  बनाने  के  काम  में
 आने  वाली  पतली  लोहे  की  तार  का
 वर्ष  १६५८  में  जापान  से  कितना  आयात

 हुभा ? *
 ब्राणिज्य  तथा  उद्योग  मत्री  (श्री

 लाल  बहादुर  शास्त्री)  जाली  बनाने
 के  काम  में  श्राने  वाली  पतली  लोहे
 की  तार  के  झायात  के  झाकडे  भ्रलग  से
 उपलब्ध  नही  हैं  ।

 झस्यर  |, | ड

 ३००३.  भी  रघुनाथ  सिह  क्या
 थाणिज्य  तथा  उद्योग  मत्री  यह  बताने  की
 कृपा  करेंगे  कि  क्‍या  भ्रम्बर  | अ  में  कुछ
 नये  सुधार  किये  गये  हैं  जिसके  परिणाम-
 स्वरूप  सूत  कातने  के  साथ-साथ  उसकी
 लच्छी  भी  बनती  जाती  हैँ  भौर  ाठ
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 चंटे  का  काम  ्  घटे  में  पूरा  हो  जाता

 ?  ?

 बाणिज्य  तथा  उद्योग  मंत्री  फी  साल

 बहादुर  शास्त्री )  लगातार  गवेषणा
 किये  जाने  के  फलस्वरूप  १६५६-५७  में
 झम्बर  च्बरसे  में  बहुत  से  सशोधन,  हेर-
 फेर  और  सुधार  किये  गये  ।  १६४८  में
 एक  ऐसा  चरखा  निकाला  गया  था  जिस
 में  सूत  कातने  के  साथ  साथ  लच्छी  भी
 बनायी  जाती  है  ।  यह  क्षरखा  कंसा  चलता

 है,  यह  जाचने  के  लिए इस  देश  के  विभिन्न
 भागों  में  वितरित  किया  गया।  हालाकि
 यह  चरखा  चलने  में  काफी  हलका  है
 भर  इससे  अपेक्षाकृत  भ्रधिक  उत्पादन

 होता  हैं,  फिर  भी  इस  समय  यहू  बता
 सकना  सभव  नहीं  है  कि  समय  की  इकाई
 के  अनुसार  उत्पादकता  में  कितनी  वृद्धि
 हो  जायगी  ।  इसका  कारण  यह  है  कि
 जो  परीक्षण  किये  गये  है,  वे  सख्या  और

 गहनता  की  दृष्टि  से  सीमित  ही  है  ।

 Bamboo  Cottage  Industries

 3004  Shri  Subiman  Ghose:  दि! 11 ह  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  the  names  of  cottage  industries
 products  being  made  out  of  bamboos
 on  the  basis  of  the  report  of  the  two
 representatives  sent  by  Government  to
 Japan  in  949  to  study  cottage  indus-
 tries  in  that  country,

 (b)  whether  these  products  have
 any  market  in  foreign  countries,

 (e)  if  so,  which  are  the  foreign
 countries;  and

 (d)  the  foreign  exchange  earned
 therefrom  each  year?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bakadur  Shastri):
 (a)  The  Government  delegation  which
 visited  Japan  in  1949,  to  study  cottage
 industries,  recommended  that  the  fol-

 lowing  articles  made  from  bamboo
 should  be  manufactured:

 Fishing  rods,
 rakes,
 plywood,
 tiles,
 mosaic  and  fancy  articles,
 flower  vases  and  baskets,
 knitting  needles
 buttons

 In  two  centres—one  at  Arab-Ki-
 Sara:  and  the  other  at  Harduagan)
 (near  Aligarh)  which  were  opened
 soon  after  the  report  of  the  delegation
 was  submitted,  manufacture  of  bam-
 boo  articles  bLke  knitting  needles,
 cages,  mats,  toys,  baskets,  buttons,
 plywood,  screens,  flower  vases,  etc
 was  started  The  majority  of  articles
 recommended  by  the  delegation  are,
 in  fact,  bemg  manufactured  im  India
 under  various  programmes

 (by  to  (d)  In  the  old  trade  classi-
 fication  which  was  current  till  Decem-
 ber,  1956,  bamboo  articles  were  not
 shown  separately  It  was  only  in
 the  revised  trade  classification  which
 cameé  into  force  from  January,  957
 that  some  relevant  information  was
 included  A_  statement  giving  the
 names  of  bamboo  articles  exported
 during  957  and  1958,  the  countries  to
 which  they  were  exported  and  the
 value  of  the  exports,  is  laid  on  the
 Table  of  the  Sabha.  [See  Append)x
 VI,  annexure  No  89)

 Concessions  to  Importers  of  Books  and
 Periodicals

 3005.  Shri  Siddananjappa:  Will  the
 Minister  of  Commerce  and  Industry
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Government  have  decided  to  continue
 the  concession  to  importers  of  books
 and  periodicals  announced  in  July,
 ‘1987;
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 (b)  af  so,  for  how  long  will  the  con-
 cession  be  given;  and

 (c)  what  are  the  conditions  for
 obtaining  concession  in  this  connec-
 tion?

 The  Minister  of  Commerce  and  In.
 Gastry  (Shri  Lal  Bahader  Shastri):
 (a)  and  (b)  Yes,  Sir  It  is  ‘pro
 posed  to  continue  the  present  policy
 until  30th  September,  2959

 (९)  A  statement  showing  the  import
 policy  and  the  concessions  extended
 for  the  import  of  books  and  periodi-
 cals  during  the  current  period,  April-
 September,  1959,  is  given  below  As
 will  be  seen  therefrom  while  import
 of  books  and  periodicals  through  post
 ts  allowed  freely  import  by  Establish-
 ed  Importers  is  allowed  on  quota
 basis,  and  supplementary  licences  on
 ad  hoc  basis  are  also  issued  to  them
 subject  to  the  conditions  mentioned  in
 the  statement

 Statement

 i)  100%  Gen  100%  Soft

 (7)  The  Collectors  of  Customs  have
 been  authorised  to  release  consign-
 ments  of  books  and  periodicals  com-
 ing  by  post  without  :mport  licence

 (Qn)  Licences  will  not  be  valid  for
 undesirable  magazines  and  publica-
 tions  import  of  which  may  be  dis-
 allowed.

 (iv)  Applications  from  Established
 Importers  for  supplementary  licences
 will  also  be  consideréd  ad  hoc  on  ac-
 ceptable  proof  being  furnished  to  the
 licensing  authorities  to  show  that  basic
 quota  licences  granted  to  them  for
 April-September  959  have  already
 been  substantially  utilsed  or  fully
 exhausted.  The  last  date  for  receipt
 of  applications  under  this  provision
 will  be  25th  August  959

 (v)  Applications  from  Actual  Users
 like  libraries,  technical  and  educa-
 tional  institutions  etc  will  also  be
 considered  ad  hoc  Orders  against
 such  licences‘should  ordinarily  be
 placed  tnrough  Established  Importers
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 unless  the  Actual  Users  can  prove  that
 they  will  be  in  position  to  effect  im-
 ports  on  a  competitive  hams.

 (wl)  Lacences  issued  on  soft  currency
 areas  will  also  be  valid  on  Dollar  area
 to  the  extent  of  their  full  face  value

 (vn)  The  basis  period  for  these  items
 will  be  from  1952-53  to  1957-88

 (vin)  The  minimum  value  of  the
 basic  quota  licence  will  be  Rs  1,000

 (ix)  Applications  from  Established
 Importers  for  additional  licences  for
 import  of  technical  and  scientific
 books  (8  No  169/IV)  will  be  con-
 sidered  on  an  ad  hoe  basis,  provided
 they  adduce  evidence  for  imports  on
 consignment  basis

 (x)  Apphcants  for  licences  for
 8  Nos  69-70/IV,  will  be  exempted
 from  payment  of  ‘fees’  and  production
 of  Income  Tax  Verification  Registra-
 tion  or  Exemption  Nos  in  the  appli-
 cations.

 CP.W.D

 Shri  Easwara  Iyer:
 3006  <  Shri  A.  K.  Gopalan:

 Shri  Tangaman!:
 Will  the  Minister  of  Works,  Hous-

 ing  and  Supply  be  pleased  to  state

 (a)  the  number  of  Jeep  Drivers  and
 Concrete  Mixer  Drivers  m_  the
 CPW.D;

 (b)  whether  any  scales  of  pay  have
 been  prescribed  for  these  posts,  and

 (c)  if  not,  the  reasons  therefor?

 The  Minister  of  Works,  Housing  and
 Supply  (Shri  K.  C.  Reddy):  (a)  On
 lst  October,  1958,  the  number  of  Jeep
 Drivers  was  77  and  Concrete  Mixer
 Drivers  was  3

 (b)  No  scales  have  been  prescribed
 for  these  posts  specifically  but  the  in-
 cumbents  of  these  pests  are  placed  in
 one  of  the  following  scales,  vw.  (i)
 Rs,  40—2—60,  (ii)  Ra  60—-5S[2—~75,  (iii)
 Rs.  1$-—3--105.
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 (c)  As  these  posts  were  temporarily
 created  for  occasional  specific  pur-
 poses  no  firm  scales  were  prescribed.
 The  question  whether  all  such  posts
 should  be  continued  as  distinct  cate-
 gories  with  separate  scales  is  being
 considered  by  Government.

 Pay  Scales  of  Class  IV  Employees  of
 Rehabilitation  Department,  Agartala

 3007  Shri  Dasaratha  Deb: ,  bri  Bangshi  Thakur:

 Will  the  Minister  of  Rehabilitation
 and  Minority  Affairs  be  pleased  to
 state:

 (a)  whether  any  notice  has  been
 served  on  the  class  IV  employees  of
 the  Rehabilitation  Department,  Agar-
 tala  for  drawing  their  salaries  at  a
 lower  scale  than  what  they  have  been
 drawing  so  far;

 (b)  if  so,  the  reason  therefor;

 (c)  the  pay  scale  offered  at  preseni
 and  the  scale  in  which  they  have  been
 drawing  pay  so  far;  and

 (da)  the  number  of  employees  who
 are  likely  to  be  affected?

 The  Minister  of  Rehabilitation  4nd
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a),  (b)  and  (d).  A  notice
 on  ll]  class  IV  employees  of  the  Re-
 habilitation  Department  appointed  be-
 fore  March,  2953  was  served  by  the
 Tripura  Administration  offering  them
 revised  scales  of  pay  with  effect  from
 ist  January,  1959.  This  was  done  in
 order  to  bring  them  on  the  scales  of
 pay  as  are  admussible  to  class  IV  em-
 ployees  of  the  various  Departments  of
 the  Tripura  Administration.

 (c)  Present  pay  scale—Rs.  20--8--
 28.

 Old  pay  scale.—Rs.  30--2—40.

 Educated  Unemployed  in  Madras

 ‘Ses,  Shri  Elayaperumal:  Will  the
 Minister  of  Labour  and  Employment
 be  pleased  to  state  the  number  of  un-
 employed  graduates,  intermediates  and

 matriculates  on  the  live  registers  of
 the  employment  exchanges  in  Madras
 State  at  present?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali);  The  information  is
 given  below:

 Category  Number  on  Live
 Register  as  on

 31-3-1959.
 Graduates  1,764
 Intermediates  1,468
 Matriculates  28,142,

 Handioom  Industries  in  Madras
 3009,  Shri  Elayaperumal:  Will  the

 Minister  of  Commerce  and  Industry  be
 pleased  to  state:

 (a)  the  number  of  Handloom  iIn-
 dustries  (small  scale)  started  in
 Madras  State  on  co-operative  basis
 during  the  years  1957-58  and  1958-59
 (District-wise);  and

 (b)  the  total  amount  sanctioned  by
 way  of  loans  and  grants  for  the  deve-
 lopment  of  Handloom  Industries  in
 Madras  State?

 The  Minister  of  Commerce  and  In.
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  44  during  ‘1957-58.

 l0  during  1958-59.

 District-wise  figures  are  not  avail-
 able.

 (b)  The  following  amounts  were
 sanctioned  to  the  Madras  State  by
 the  Central  Government  in  the  finan.
 cial  years  1953-54  to  ‘1958-59,  for  the
 development  of  the  handloom  indus-
 try;

 Loans—Rs.  3,52,79,760.50.
 Grants—Rs.  /3,63,90,763.22.

 Industrial  Co-operative  Societies

 le.  Shri  Kodiyan: *
 {  Shri  Warilor:

 Will  the  Minister  of  Comuberce  and
 Industry  be  pleased  to  state:

 (a)  the  number  of  Industrial  Co-
 operative  societies  established  during
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 the  Second  Five  Year  Plan  period  so
 far,

 (b)  the  percentage  of  workers  in
 these  societies;

 (c)  whether  Government  are  pro-
 viding  any  special  assistance  to  these
 societies,  and

 (d)  if  so,  the  nature  and  extent  of
 assistance  given?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri).
 (a)  to  (d)  The  information  is  being
 collected  and  will  be  laid  on  the  Table
 of  the  Sabha

 Indian
 ‘

 Labour  Conference

 ‘3011,  Shri  T.  छ  Vittal  Rao:  Will  the
 Minister  of  Labour  and  Employment
 and  Planning  be  pleased  to  state

 (a)  whether  the  agenda  for  the
 next  session  of  Indian  Labour  Con
 ference  has  been  finalised,

 (9)  मै  so,  what  are  the  subjccts
 likely  to  be  discussed,  and

 (c)  when  the  session  will  be  hed?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali).  (a)  and  (b)  The
 mam  item  on  the  agenda  will  be  the
 subject  of  Industrial  Relations,  which
 will  be  discussed  7  all  its  aspects,  at
 the  next  session  of  the  Indian  Labour
 Conference

 (c)  The  session  is  proposed  to  ४९
 held  at  New  Delh:  in  the  last  week
 of  May,  959

 All  India  Radio,  Delhi

 80l2.  Shri  Su  Ghose:  Will  the
 Minister  of  be 4  mand  Broad-
 casting  be  pleased  to  state

 (a)  what  are  the  regional  languages
 in  which  the  programmes  of  All  India
 Radio  Station  at  Delhi  are  Broadcast
 daily,

 (b)  whether  Bengali  is  one  such
 language,

 (c)  77  not  the  reasons  therefor,  and
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 (a)  how  many  days  in  a  month,
 Rabindra  Sangeet  is  broadcast  from
 the  said  Station  and  the  number  of
 such  songs  sung?

 The  Minister  of  Information  and
 Broadcasting  (Dr  Keskar):  (a)
 Spoken-word  programmes  of  All  Inda
 Radio,  Delhi,  are  broadcast  in  Hand,
 Punjabi  and  Urdu  but  songs  are
 broadcast  37  several  regional  Jangu-
 ages

 (b)  Bengali  songs  are  occasionally
 included  m  the  programmes

 (c)  and  (d)  In  view  of  the  practi-
 cal  difficulties,  like  paucity  of  trans-
 milters  and  want  of  time,  it  is  not
 possible  to  introduce  p-ogrammes  in
 Bengali  or  other  regional  languages

 from  All  India  Radio  Delhi  Occas-
 ional  cultural  programmes  are  the
 only  things  that  can  be  considered

 Inspection  of  Mines  in  Mysore  State

 3012,  Shri  Shivananjappa  Will  the
 Minister  of  Labour  and  Employment
 and  Planning  be  pleased  to  state

 (a)  the  number  of  mines  inspected
 by  the  Inspector  of  Mines  Govern-
 ment  of  India  in  Mysore  State  duing
 958.59  and

 (b)  the  names  of  those  mines?

 The  Deputy  Munister  of  Labour
 (Shri  Abid  Ali)  (a)  and  (b)  The
 intormation  is  being  collected  and  wi!l
 be  placed  on  the  Table  of  the  Sabha
 as  soon  as  It  Is  available

 ALR  Station  Cuttack

 30l4  Shri  Sanganna:  Wil}  the  Minis-
 ter  of  Information  and  Broadcasting
 ne  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  3398  on  the
 7th  May,  958  in  respect  of  All  India
 Radio  Station  Cuttack  and  state.

 {a)  whether  regular  programmes  for
 Adivasi  areas  have  since  been  intro-
 duced  and

 (b)  if  the  answer  to  part  (a)  be  in
 the  megative.  the  reasons  for  the
 delay?
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 The  Minister  of  Information  and
 Broadcasting  (Dr.  Keskar):  (a)  and
 (b).  Programmes  on  a  regular  basis
 airected  to  Adivasi  areas  in  Orissa
 nave  not  yet  been  started  mm  view  of
 the  paucity  of  radio  sets  ir  those
 areas  Tribal  programmes  are,  how-
 ever.  broadcast  2  or  3  times  a  month
 in  the  Rurak  programmes  of  the
 Station

 indian  Trade  Promotion  Organisation
 at  Frankfurt  (W.  Germany)

 3075  Shri  Shivananjappa;  Will  the
 Minister  of  Commerce  and  Industry
 oe  pleased  to  refer  to  the  reply  given
 to  Unstarred  Question  No  246  on
 3rd  March,  959  and  state

 (a)  whether  an  Indian  Trade  Pro-
 motion  Organisation  is  expected  to
 start  tuncuuung  at  Frankfurt  (West
 Germany)  this  year;  and

 (b)  the  estimated  annual  expendi-
 ture  thereon?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lai  Bahadur  Shastri):
 va)  Yes,  Sir

 (b)  Approximately  Rs  5  lakhs  for
 the  first  year  and  Rs  4  lakhs  per
 annum  subsequently

 प्रथान  सत्रो  के  लास  में  कोज

 थो  यादव  :
 ३०१६.

 |  ची  झर्जुन  सिह  भदोरिया  :

 क्या  प्रधान  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  अरान  उंजों  के  नाम  से  कितने
 आर  कौन  कौन  से  कोप  है  ,  और

 (ख)  प्रत्येक  कोष  झब  तक  कितना
 रुपया  जमा  हुआ  और  उस  में  से  कितना
 खर्च  किया  गया  ?

 प्रधान  मंत्रों  तथा  जैशेशिक-कार्य  मंत्री

 (भी  जवाहरलाल  नेहरू):  (क)
 और  (ख),  प्रधान  मत्री  जी  द्वारा  चालित

 जो  मुखतलिफ  कोष  है  उनका  विवरण
 सलग्न  फहरिस्त  मे  दिया  गया  है  [इ/लय
 परिदिष्ट  ६,  प्रनुबन्ध  सख्या  ६०]  |  इस
 फहरिस्त  में  छ  कोषो  का  जिक्र  किया
 गया  हैँ  इन  में  से  तीन  कोषों  भ्र्थात्‌  रफो  भ्रहमद
 किदवई  स्मारक  कोप  (Rafi  Ahmed  Kid-
 wai  Memonial  Furid),  श्राचार्य  का  रवीन्द्र

 नाथ  टैगौर  स्मारक  कोष  ("The  Chancellor's
 Rabi  der  Nath  Tagore  Memorwl
 Paid)  तथा  मुसोबतजदा  लोगो  के  लिये
 सहायता  कोब  (Distress  Re‘icf Fu  id
 का  प्रधान  मत्री  जो  के सरकारो  पद  से  कोई
 ताल्लुक  नही  |

 मुसीबतजदा  लोगो  के  लिये  सहायता
 कोष  (  Distrcss  Re  f  Faid  )
 बहुत  समय  पहले  उन  धनराशियों  से  शुरू
 किया  गया  था  जो  मुसीबत  दूर  करने  के
 निमित्त  उन्हें  जाती  तौर  पर  मिली  थी।

 श्रौरतो  शौर  बच्चों  की  भलाई  के
 कोष  (Th  Women  a.d  Chi  dren
 Wefar.  Fu  d)  में  ज्यादातर  वह  धन
 जमा  होता  है  जो  प्रधान  मत्री  जी  को
 उन  क॑  जन्म-दिन  के  मौके  पर  मिलता  है।
 उन्होंने  वह  एलान  किया  था  कि  जो  धन
 उन्हें  उनके  जन्म-दिन  पर  या  उसके  भ्रासपास
 प्राप्त  होगा  वह  औरतो  भौर  बच्चो  की
 भलाई  के  लिये  रक्खा  जायेगा  |

 लोक  कला  की  उन्नति  के  लिए  प्रधान
 मंत्री  कोष  (The  Prime  Mrustcr’s
 Fiid  for  the  Promotio.:  of Fo  k  Art)
 तकरीबन  सारे  का  सारा  उस  रुपये  से
 बना  है  जो  गणतत्र  दिवस  समारोह  के
 सबंध  में  हुए  लोक  नृत्यों  पर  टिकटों  की
 बिक्री  तथा  विदेशी  सास्कृतिक  प्रतिनिधि
 पडलो  द्वारा  किये  गये  खेल  तमाशों  से
 प्राप्त  होता  है  ।  इस  कोष  के  कुछ  भाग
 विविध  सस्थाधों  को  इस  काम  के  लिए
 दिए  गए  है  ।  इसका  एक  बडा  भाग  लोक
 कला  उन्नत  की  सस्‍्था  की  स्थापना  के
 लिये  रक्खा  गया  है  ।



 11285  Written  Answers

 प्रधान  मत्री  जी  का  राष्ट्रीय  सहायता
 कोष  (  The  Prime  Mitister’s
 Natiomwl  Relief  Fuad  )  मुल्क
 की  तक्‍सीम  के  जल्‍दी  ही  बाद  दुरू
 किया  गया  था  क्योंकि  प्रधान  मत्री  जी
 को  उस  समय  भाम  सहायता  के  लिये
 बहुत  42  प्राप्त  हुए  थे  ।  प्रधान  मत्री
 जी  ने  इस  उद्देश्य  से  एक  भ्रपील  की  थी
 भर  इस  कोष  के  इन्तजाम  के  लिए  एक
 बोर्ड  कायम  किया  था  ।  इस  बोर्ड  में  ये

 व्यक्षित  शामिल  थे

 १  प्रधान  भत्री,  अध्यक्ष,
 २  प्रधान,  भारतीय  राष्ट्रीय  काग्रेस

 2  केंद्रीय  वित्त  मत्री,
 ४  फैड़ेदन  अाफ  इडियन  चैम्बस  आफ

 कौमसं  ऐंड  इडस्ट्री  के  प्रतिनिधि,
 भौर

 ४  टाटा  ट्रस्टूस  के  प्रतिनिधि  i

 यह  कोष  न  ही  तो  सरकार  के  सुझाव
 पर  शुरू  किया  गया  था  और  न  ही  सरकार
 का  इस  से  कोई  ताल्लुक  था।

 यह  कोष  ज्यादातर  बाढ़,  सूखा,
 भौंचाल  तथा  आग  लग  जाने  की  घटनाशों
 जैसे  राष्ट्रीय  सकटो  के  मौको  पर  मदद  देने
 के  लिये  और  पाकिस्तान  से  शाये  शरणाथियों
 की  सहायता  के  लिये  इस्तेमाल  किया  जाता  है  t

 कुछ  एक  छोटी  -छोटी  रकमो  को  छोड  कर  इस
 कोष  से  किया  गया  खर्चा  उन  राज्यों  के  मुख्य
 मत्रियो  तथा  गवर्नरों  द्वारा  हुआ  है  जहा  कि
 उक्त  घटनाये  हुईं  ।

 प्रधान  मंत्री  जी  के  राष्ट्रीय  सहायता  कोष

 (The  Prime  Muuiister’s  Natioaal
 Relief  Fund  )

 में  प्राप्त  रकमो  की

 पूरी  तफसील  समय  समय  पर  प्रकाशित  होती
 रही  है  ।  भताराकित  प्रश्न  संख्या  २८६४  के
 जबाब  में  ८  अप्रैल  फैट  को  एक  विवरण
 दिया  जा  चुका  है  जिस  में  प्रधान  मत्री  राष्ट्रीय
 सहायता  कोष  (  The  Prime  Munister’s
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 Nations!  Relief  Fund  )  में  १
 जनवरी,  १६५८से  ह. 4  विसम्बर,  १६४५८
 तक  विदेशों  से  प्राप्त  चदों  के  बारे  में  मुफस्सल
 तौर  पर  बताया  गया  है  |

 Tea  Plantation  Labour

 ‘9017.  Shri  P.  C.  Borcoah:  Will  the
 Minster  of  Labour-  and  Employment
 and  Planning  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 ratio  of  birth  to  death  among  the
 plantation  labour  stands  at  five  to  one
 and  that  the  over-population  has
 «reated  a  serious  problem  in  the  tea
 gardens,  and

 (b)  if  so,  what  steps  Government
 Jlave  taken  or  propose  to  take  in  the
 matter?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  Ali);  (a)  and  (b)  The
 only  information  available  is  that  con-
 yained  in  the  records  of  the  last  cen-
 gus  The  problem  of  over-population
 38  not  peculiar  to  plantations  The
 whole  of  the  developmental  pro-
 gramme  of  the  country  is  aimed  at
 these  and  other  problems  of  our
 economy.

 Minimum  Wages  for  Mining  and
 Breaking  Ballast  in  Stone

 Quarries
 3018.  Dr  Melkote;  Will  the  Munis-

 yer  of  Labour  and  Employnfent  and
 Planning  be  pleased  to  state’

 (a)  whether  it  38  a  fact  that  the
 Bihar  Government  have  fixed  mini-
 mum  wages  for  mining  and  breaking
 of  ballast  in  stone  quarries  of  Bihar  at
 Rs  5  per  00  cubic  feet  of  stone
 vallast;

 (b)  whether  it  is  also  a  fact  that
 Railway  Board  accept  tenders  which
 quote  wages  less  than  the  minimum
 wages  fixed  by  notification  for  mining
 gnd  breaking  of  ballast  in  stone
 quarries;

 (९)  whether  Government  have  re-
 eelved  any  representation  from  Labour
 Unions  in  this  matter;  and
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 (dy  if  so,  the  action  taken  or  pro-
 pdsed  to  be  taken  m  the  matter?

 The  Deputy  Minister  of  Labour
 (Shri  Abid  AH):  (a)  Bihar  Govern-
 ment  have  notified  Rs  2-4-0  per  box
 of  25  cubic  feet  for  “Mining,  chelly
 breaking  and  transport”

 (b),  (c)  and  (d)  Information  is
 being  collected  and  it  will  be  placed
 on  the  Table  of  the  House

 Export  Promotion  Council

 ‘3019,  Shri  Panigrahi:  W2ll  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  the  amount  of  grant-in-aid
 given  to  the  Export  Promotion  Council
 in  958  and  ‘1959,  and

 (b)  if  so,  what  is  the  percentage  on
 capital  industries,  medium  industries
 and  small  scale  industries?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri).
 (a)  The  grants-m  aid  to  Export  Pro-
 motion  Councils  are  given  on  financial
 year  basis  and  not  on  calendar  year
 basis  In  addition  to  a  grant  of
 Rs  4,67,260  made  from  the  Cotton
 Textile  Fund  to  the  Cotton  Textiles
 Export  Promotion  Council,  the  grants-
 in-aid  given,  from  general  revenues,  to
 all  the  eleven  Export  Promotion
 Councils  for  the  year  ‘1958-59  are  as
 under

 I  Cotton  Texnle  Export  Pro-
 motion  Counc  50,000

 2  Engineering  rt  श0-
 motion  Coun  ।  4»25,000

 3  Silk  &  Rayon  Export  Pro
 Motion  Council  92,000

 4  Ceshew&  Pepper  Export
 Promotion  Council  79,000

 5.  Plestics  &  Linoleum  Export
 Promotion  95,000

 6  Tobacco  Export  Promotion
 Council  45,800

 7.  Leather  Export  Promotion
 Council  20,000

 8.  Mica  Export  Promot
 Counalg

 i
 23,000

 Shellac  Export  Promotion 9
 Council  95:000,

 ro  Chemicals  &  Albed  Products
 Export  Promouon  Council  75000

 iz  Sports  Goods  Export  िन
 motion  Council  91,000

 Tora,  10,90,800

 @)  These  grants  are  given  to  the
 Councils  for  work  connected  with
 the  promotion  of  exports  of  the  pro-
 ducts  of  the  particular  industry  as  a
 whole  No  separate  allocations  for
 Capital,  Medium  and  Small  Scale
 sectors  within  each  industry  33  made

 Tinned  Fish  Industry  in  Orissa

 3020.  Shri  Panigrahi  W2ll  the  Minis-
 ter  of  Commerce  and  Industry  be
 plessed  to  state  whether  there  as.  any
 proposal  to  start  tinned  fish  industry
 m  Pur:  District  m  Orissa?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Laj  Bahadur  Shastri):
 Information  is  being  collected  and
 will  be  laid  on  the  Table  of  the
 House

 Ready-made  Garments

 3021,  Shri  Damani:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  whether  it  is  a  fact  that  ready-
 made  garments  industry  has  not  yet
 fully  developed  in  the  country,

 (b)  the  number  of  the  present  units
 working  and  their  capacity,  and

 (¢)  the  Textile  Mills  which  are  also
 having  a  department  of  ready-made
 garments?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Yes,  Sir

 (b)  It  is  not  possible  to  give  the
 exact  number  of  units  with  ther
 capacities  as  most  of  them  are  small
 umts  and  no  statistics  are  available

 (९)  Messrs  Sarangpur  Cotton  Mfg
 Co  Ltd,  Ahmedabad
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 Labour  Co-operative  Societies

 3023.  Shri  Ayyakannu:  Will  the
 Minister  of  Labour  and  Employment
 and  Planning  be  pleased  to  state  the
 measures,  if  any,  taken  to  popularise
 and  encourage  the  formation  of  Labour
 Co-operative  Societies  in  Statee  dur
 ing  1958-59?

 Fhe  Deputy  Minister  of  Labour
 (Shri  Abid  All);  The  available  infor-
 mation  is  as  follows:

 Bombay.—Forest  Labourers’  Societ-
 ies  are  given  concession  7  the  seler-
 tion  and  allotment  of  cvupes,
 exemption  from  payment  of  security
 deposit,  favourable  interest  rates
 sharing  of  profits  and  losses  by  the
 Government  with  them.

 Small  works  are  given  to  Ishour
 contract  societies  without  tenders
 formalities  and  concessions  like  techn:-
 esl  guidance,  exemption  from  pay-
 ment  of  security  deposit.  extension  of
 financial  assistance,  loans  for  pur-
 chase  of  tools  etc.  are  also  extenrea.

 Kerala.—A  scheme  has  been  sanc-
 tioned  for  the  organisation  of  Labour
 Contract  Co-operative  Societues.
 Minor  works  are  given  to  these
 societies  at  5  per  cent.  excess  over
 the  scheduled  rates  of  cost  of  mute
 Tials  and  labour.  25  per  cent.  of  the
 cost  of  wuiks  entrusted  to  these  so-
 cieties  are  granted  to  them  as  advance
 by  the  co-operative  banks  These
 societies  are  exempted  from  furnish-
 ing  security  deposit  for  the  wo.ks  anu
 the  earnest  money  to  be  deposited  by
 them  s  fixed  at  the  reduced  rate  of
 l  per  cent.  of  the  amount  of  contrac:
 subject  to  a  minimum  of  Rs.  50.

 Orissa  -—Local  works  are  entrusted
 to  societies  without  calling  for  ten-
 ders  State  partnership  providing
 working  capital,  loan  share  and  sub-
 sidy  to  forest  labour  contract  co.
 operatives  is  also  being  extended

 Punjab.—Al]  unskilled  works  upto
 any  value,  and  skilled  works  of  zmall
 value  ate  allotted  to  these  Societies
 only  by  way  of  tender  with  the  ceil-
 ing  rates  fixed  by  the  respective
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 Superintending  Engineers.  In  the
 case  of  Public  Works  Department
 (Electricity  Branch),  skilled  works  of
 limited  value  are  allotted  iw  the
 Labour  and  Construction  Societies
 only  by  inviting  tenders.

 Himachal  Pradesh.—The  Societies
 were  granted  subsidies  to  strengthen
 their  working  capital  under  tne  है + 18
 Five  Year  Plan  of  the  Co-operative
 Department.

 Man:pur.—Minor  works  are  award-
 ed  to  such  societies  without  calling
 for  tenders.

 The  information  in  respect  of  other
 States  and  Union  Territories  is  not
 available.

 Manufacture  of  Scientific  Apparatus

 3024.  Shri  Ajit  Singh  Sarl  adi.  Will
 the  Minister  of  Commerce  and  Indus-
 try  be  pleased  to  refer  to  the  reply
 given  to  Unstarred  Question  No  306
 on  the  ilth  December,  2958  and  state
 the  names  and  location  of  new  under-
 takings  since  set  up  for  the  manufac-
 ture  of  scientific  apparatus?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lai  Bahadur  Shastri):
 Larye  Scale  Sector—No  new  under-
 taking  for  the  manufacture  of  scienti-
 fic  apparatus  has  been  set  up  since
 llth  December  958  ४7  the  laixe  scale
 sector  Applications  have  been  receiv.
 ed  from  5  firms  for  licences  uncer  the
 Industries  (Development  and  Regula-
 tion)  Act,  95i,  for  setting  up  new
 undertakings  for  the  manufacture  of
 scientific  apparatus  Many  =  sma))
 scale  industries,  however,  are  spring-
 ing  up  in  this  field.

 Kanpur  Cotton  Mills  Ltd.,  Kanpur
 Shri  S.  M.  Banerjee;

 3025.  <  Shri  Jagdish  Awasthi:
 Shri  Vasudevan  Nair:

 Will  the  Minister  of  Commesce  and
 Industry  be  pleased  to  state:

 (a)  whether  some  of  the  mil!-owners
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 have  approached  the  Central  Govern-
 ment  for  financial  and  techricai  aid
 to  restart  the  Kanpur  Cotton  Mills,
 Limited,  Kanpur,  and

 (9)  if  so,  the  reactions  of  the
 Government  thereto?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  No,  Sir

 (b)  Does  not  arise
 Hunger  Strike  by  Displaced  Persons

 in  Tripura
 3026,  Shri  Bangshi  Thakur’  दि 1 ह  the

 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  more
 than  a  hundred  refugee  fami!  es  have
 resorted  to  hunger  strike  in  fiont  cf
 the  Relief  and  Rehabilita:  on  Direc.o-
 rate,  Agartala,  Tripura,

 (9)  uf  so,  the  details  of  the  strike,
 and

 (c)  what  steps  Government  propose
 to  take  to  dissuade  them?

 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Khanna):  (a)  to  (c)  According  to
 newspaper  reports,  9  displaced  per-
 sons  started  squatting  in  frort  of  tne
 offices  of  the  Rehabilitatior  Imrector-
 ate,  Tripura  on  Apri]  7  t.  emphasise
 the  need  for  increased  agricultural
 loans  and  against  alleged  bad  treat.
 ment  by  the  Rehabilitat‘on  Staff  of
 the  Administration  The  Admunistra-
 tion  35  looking  into  both  the  matters

 Alt  India  Radio  Station  at  Caicutta
 3027  Shri  Bangshi  Thakur:  Will  the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state

 (a)  whether  :t  is  a  fact  that  arrange-
 ments  have  been  made  to  Lroadcast
 from  the  Calcutta  Station  of  the  All
 India  Radio,  songs,  stories  opca-
 performances  etc,  in  Tripur:  langu-
 age;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  Information  and
 Broadeasting  (Dr.  Keskar):  (a)  and
 (b).  With  effect  from  Sth  Apri!,  7859

 a  daily  i5-minute  programme  for
 Tripura  is  broadcast  from  All  India
 Radio  Calcutta  instead  of  from
 Gauhati  Station  The  programme
 consists  of  music,  spoken-word  items
 news,  etc

 Pakistani  Firing

 3028  J  Shri  ह  0.  Borooah:
 ३  Shri  Raghunath  Singh:

 Will  the  Prime  Minister  be  pleased
 to  state

 (a)  whether  it  is  शे  fact  that  Pakis-
 tan  troops  maintained  heavy  machine
 gun  fire  on  the  Mahisashan  and
 Barapunji  sectors,  10  m'lcs  from
 Karimgan)  and  tried  to  blow  up  an
 important  bridge  near  Mahisashan,
 and

 (b)  2f  so,  the  details  of  the  damages
 caused  by  Pakistam:  firing  there’

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawsharlal
 Nehru):  (a)  and  (b)  At  0900  hours
 on  the  26th  March,  1959,  Pakistan:
 troons  started  heavy  machinegun  fire
 on  our  Border  Out  Posts  near  J  ctu
 and  Barapuni  The  firing  was  later
 extended  to  Mahisashan  and  continued
 upto  the  lst  Apri}  959  A  cease-
 fire  has  been  made  effective  from
 0530  hours  on  the  2nd  April,  959

 No  attempt  by  Pakistani  troups  was
 made  to  blow  up  the  bridge  near
 Mahisasnan  nor  anv  damage  is  report-
 ea  to  have  been  caused  to  any  property
 as  a  result  of  Pakistan:  firing

 Machine  for  Plucking  Tea  Leaves

 $029  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Commerce  and  Industry  be
 pleased  to  state

 (a)  whether  ॥  is  a  fact  that  a
 machine  for  plucking  tea  leave:  has
 oeen  designed  in  England,  Sweden
 Belgium,  Germany  and  France,

 (b)  if  so,  what  is  the  labour  saving
 value;  and
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 (c)  what  is  its  cost?

 The  Minister  of  Commerce  and  In-
 @ustry  (Shri  Lal  Bahadur  Shastri):
 (a)  Government  have  no  information.

 (b)  and  (c).  Do  not  arise.

 Raw  Jute

 2020,  Shri  Aniradh  Sinha:  Will  the
 Minister  of  Oommerce  and  Industry
 pe  pleased  to  refer  to  the  reply  given
 to  Starred  Question  No.  200  on  the
 38th  February,  1959,  and  state:

 (a)  the  result  of  the  various  steps
 taken  since  December,  958  to  stimu.
 late  prices  of  raw  jute;

 (b)  the  quantity  of  jute  purchased
 by  the  State  Trading  Corporation  since
 December,  958  upto  3lst  March.  ‘1059;
 and

 (c)  the  present  wholesale  prices  of
 raw  jute  at  different  centres?

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  Lal  Bahadur  Shastri):
 (a)  and  (c).  A  statement  showing
 the  wholesale  prices  of  raw  jute  in
 certain  jmportant  centres  is  laid  on
 the  Table  of  the  Sabha.  (See  Appen-
 dix  VI,  annexure  No.  9].  It  will  be
 seen  that  the  prices  have  generally
 registered  an  upward  trend.

 (०)  49,8I5  maundas.

 Middle  Class  Displaced  Persons  in
 Manipur

 3031,  Shri  L.  Achaw  Singh:  Will  the
 Minister  of  Rehabilitation  and  Mino-
 rity  Affairs  be  pleased  to  state:

 (a)  the  total  amount  of  housing
 loans  and  subsidies  granted  to  middle
 class  displaced  persons  at  Mantri-
 pukhri  in  Manipur;  and

 (b)  the  number  of  middle  class
 families  settled  there  and  the  highest
 amount  granted  to  a  single  family?

 The  Minister  of  Rehabilitation  and
 Affairs  (Shri  Mehr  Chand

 Whanna):  (a)  and  (b).  The  informa-
 tion  is  being  collected  from  the
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 Manipur  Administration  and  will  be
 laid  on  the  Table  of  the  Sabha  when
 received.

 1888  hrs.

 MOTIONS  FOR  ADJOURNMENT

 BORDER  INCIDENT

 Mr.  Speaker;  I  have  received  notice
 of  four  adjournment  motions  on  the
 same  matter,  from  Shri  Hem  Barua,
 Shri  s.  M.  Banerjee  and  Shri
 Panigrahi....

 Shri  8,  M,  Banerjee  (Kanpur):  My
 adjournment  motion  is  not  on  the
 same  matter.

 Mr.  Speaker:  ....  Shri  Assar  and
 Shri  Vajpayee.  The  subject  is:

 “The  situation  arising  out  of
 about  200  Pakistanis  trespassing....

 Shri  Hem  Barua  (Gauhati):  Not  200
 but  300.

 Shri  M.  Banerjee:  Not  200  but
 800.

 Mr.  Speaker:  All  right,  it  is  300
 It  reads  thus:

 “The  situation  arising  out  of
 about  300  Pakistanis  trespassing
 into  Indian  territory  at  Bhara-
 garoljhara,  Cooch-Behar,  and  set-
 ting  fire  to  a  dozen  houses  there,
 looting  and  damaging  property,
 fatally  assaulting  an  Indian  na-
 tional,  carrying  away  of  40  heads
 of  cattle  from  the  area  on  the
 evening  of  l0th  April,  1959.",

 Along  with  this,  a  paper  cutting  has
 also  been  sent  to  me,  of  the  P.T.L.  re-
 port.  What  has  the  hon.  Minister  to
 say?

 Shri  Hem  Barua:  May  I  make  a  sub-
 mission?

 Mr.  Speaker:  I  am  not  going  to  allow
 a  discussion  on  this  matter  now.

 Shri  Hem  Barua:  I  went  the  Deputy
 Minister  to  bear  in  mind  a  particular
 point,  and  that  is  what  I  want  to  point
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 out  Thereafter,  she  can  make  her
 statement

 Mr.  Speaker:  As  for  whatever  has
 appeared  in  the  newspaper,  the  cut-
 ting  has  been  sent  to  me  If  the  hon
 Member  has  received  any  information
 by  telegram  or  a  letter  directly,  I
 am  prepared  to  accept  his  statement
 But  7  he  merely  wants  to  paraphrasc
 what  has  appeared  in  the  newspaper,
 Tt  would  say  I  can  also  paraphrase  it

 The  Deputy  Minister  of  External
 Affairs  (Shrimati  Lakshmi  Menon):
 We  have  received  a  telegram  from  the
 Deputy  Commissioner,  Cooch-Behar,
 which  says  that  on  the  l0th  April,  Id
 day,  about  250  Pak  nationals  armed
 with  swords,  daggers  and  lathis  raid-
 ed  village  Baragarah  jhara,  P  8
 (Dinhata)  set  fire  to  ]  houses  carried
 away  36  heads  of  cattles,  one  Indian
 national  Chandramohan  Burman  who
 resisted  was  seriously  injured  and  sub-
 sequently  died  Police  pickets  have
 been  posted  in  the  area,  and  a  protest
 has  been  lodged  with  District  Magis-
 trate,  Rangpur,  and  protest  is  also
 being  lodged  with  the  Government  of
 Pakistan  at  Karachi

 We  have  also  demanded  that  the
 offenders  should  be  punished

 Shri  Hem  Barua:  May  I  know
 whether  any  compensation  is  demand-
 ed  for  the  damage  caused  to  property
 and  hfe?  One  Indian  has  died,  as  a
 result  of  sustained  injuries  May  I
 know  whether  any  compensation  is
 demanded  from  the  Pakistan  Govern-
 ment,  so  far  as  the  lifting  up  of  the
 cattle  is  concerned,  so  far  as  Jamage
 caused  to  property  48  concerned,  and
 so  far  az  damage  caused  to  che  hfe
 of  an  Indian  is  concerned?

 Shrimati  Lakshmi  Menon:  Ali  this
 will  be  included  in  the  protest  that
 is  being  lodged  with  the  Government
 of  Pakistan.

 Shri  Hem  Barua:  What  about  com-
 pensation?

 CHAITRA  24,  88]  (SAKA)  for  Adjournment  77396

 Mr  Speaker:  All  this  will  be  me
 cluded  The  language  of  the  state-
 ment  is  there

 Shri  है,  M  Banerjee:  I  want  to
 know  what  our  security  measures
 there  are  For,  250  people  have  en-
 tered,  and  not  a  soul  has  been  arrested
 by  either  our  police  or  those  35  charge
 there,  they  have  looted  it  very  well
 I  want  to  know  what  our  =  security
 measures  are,  for,  it  is  a  case  of  250
 people  entering,  it  was  not  the  case
 of  one  man  who  killed  some  people
 and  went  away,  but  it  was  a  case  of
 250  people  getting  into  a  village

 Mr.  Speaker  We  are  going  away
 from  the  one  to  the  other

 Shri  8  M.  Banerjee:  I  want  to  know
 what  the  security  arrangements  are

 Mr.  Speaker:  The  hon  Member
 wanted  to  know  what  the  >ecurty
 afrangements  were  It  i8  no  good  re-
 peating  this  question  and  saying  250
 people,  250  people

 If  these  things  happen,  what  are  the
 special  security  measures,  if  any,  that
 have  been  adopted?  Are  the  normal
 security  measures  enough?  This  3s  a
 matter  which  agitates  the  mmd  of
 everyone,  as  soon  as  he  looks  into  the
 newspaper  regarding  this  matter
 Hon.  Members  will  be  satisfied  if
 everything  that  has  to  be  done  has
 been  done  They  want  details

 Shrimati  Lakshmi  Menon:  The  nor-
 mal  security  arrangements  are  avail-
 able  Ths  is  an  extraordinary
 event,  as  a  result  of  exuberance  of
 Id,  I  suppose,  they  thought  that  thi:
 was  an  occasion  for  a  special  raid  I
 have  also  stated  in  my  answer  that
 pohce  pickets  have  been  posted,  and
 all  security  arrangements  are  being
 made

 Shri  Vajpayee  (Balrampur)  Are  we
 to  understand  that  there  were  no
 police  pickets  before  this  violation  of
 Indian  territory’

 The  Minister  of  Home  Affairs  (Shri
 G  8.  Pant):  Special  measures  have
 been  taken  to  guard  this  border,  but
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 {Shri  G  B  Pant]
 it  extends  over  4500  miles.  and  when
 @  large  army  or  a  group  consisting  of
 250  persons  attacks  an  isolated  corner
 at  any  one  time  no  one  man  can  be
 arrested  by  anyone  (Interruptions)  I
 quite  agree  with  the  Members  oppo-

 ra
 that  everything  possible  should  be

 lone  ae

 Shri  Vajpayee:  It  38  not  being  done
 Shri  ्.  B  Pant:  to  prevent  such

 occurrences  or  their  recurrence  We
 all  feel  distressed  over  this,  and  it  39
 unfortunate  that  the  Pakistan  Gov-
 ernment  should  not  have  put  an  end  to
 this  So.  we  would  like  to  do  all  that
 We  can

 Shri  Hem  Barus:  What  about  the
 500-mile  border?  The  entire  border
 is  not  peopled,  it  उ8  not  populated
 fully,  7  35  populated  only  m  parte
 Therefore,  the  Home  Minister  and  the
 Prime  Minister  go  on  saying,  ‘How
 are  we  to  defend  this  long  border”’
 This  has  almost  become  a  pet  argu-
 ment  with  them  And  it  has  made  us
 very  sorry  and  unhappy  also

 Shri  G.  B  Pant:  A  number  of  check-
 posts  have  been  started

 Shri  Tyagi  (Dehra  Dun)  rose—

 Mr.  Speaker:  The  hon  Member  35
 not  a  party  to  this  adjournment
 motion

 Shri  Tyagi:  I  just  wanted  to  get  a
 clarification

 Mr  Speaker:  I  would  only  suggest
 to  all  hon  Members  one  thing,  since
 this  agitates  the  minds  of  all  hon
 Members,  Government  are  saying  that
 they  are  taking  all  possible  steps,  if
 in  spite  of  it,  hon  Members  feel  that
 sufficient  steps  have  to  be  taken,  as
 early  88  possible  they  will  go  and  see
 the  border  and  then  come  and  suggest
 to  hon  Ministers  what  more  may  be
 done  After  all,  I  have  to  go  by
 what  appears  in  the  press  (Inter-
 ruptions)  Hon  Members  are  natural-
 ly  agitated  over  this  Everyone  in
 this  country  will  certainly  be  agitate
 over  what  is  happening;  and  the  Hom:
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 Munister  and  the  Prime  Minister  and
 the  Deputy  Minister  of  External
 Affairs  have  all  stated  that  all  oossi-
 ble  steps  are  being  taken.  ‘Nobody
 intentionally  allows  anybody  to  come
 into  our  territory  If,  still,  some-
 thing  more  can  be  done,  I  would  urge
 hon  Members  to  go  and  study  these
 matters  from  time  to  time  on  the  spot
 and  then  come  back  and  tell  them
 what  can  be  done

 Of  course,  four  heads  are  better
 than  one

 Shri  Hem  Barua:  Why  not  send  a
 parhamentary  delegation  to  this  area?

 Shri  Tyagi:  Is  Parliament  entitled
 to  get  some  information  with  regard
 to  the  position  obtaining  before  this
 incident  happened?  It  1S  not  only  tre
 Members  opposite,  but  even  Membcrs
 on  thig  side,  who  are  a:xious  that  the
 border  should  be  duly  protected

 I  want  to  know  whether  theie  is
 any  territorial  police  arrangement  on
 the  eastern  border  or  not,  and  how
 far  the  police  post  was  from  this
 village,  and  whether  the  villagers
 have  been  issued  any  gun  licences,  so
 that  they  can  protect  themselves
 against  such  sort  of  incidents.

 Shri  G  B  Pant:  So  far  as  sperific
 questions  are  concerned,  if  they  are
 put  down,  answers  will  be  given,  but
 it  is  difficult  for  me  to  sav  how  far
 the  policemen  were  from  that  parti-
 cular  spot  at  that  particula:  point  of
 time,  but  we  will  try  to  find  out

 Shri  Tyagi:  It  is  a  pity  that  the  hon
 Minister  is  ignorant  of  the  conditions
 obtaining  in  spite  of  the  fact  that  such
 a  serious  incident  has  happened  there

 hri  a.  8,  Pant:  Hon  Members
 should  realise  that  a  telegram  has
 been  received  only  now,  and  only  now
 ‘we  know  what  is  given  in  the  tele-
 ‘gram_=It  is  not  possible  for  everyone
 'to  Know  everything  at  every  time,
 and  many  people  can  be  ignorant
 _\bout  many  things
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 penod pensation  and  suspension

 Rehabilitation)  Amend-  of  Shri  Arjun  Singh
 ment  Bill  Bhadauria

 Mr.  Speaker:  In  view  of  the  state-
 ment  of  the  hon.  Minister,  I  do  sot
 think  it  necessary  that  I  should  give
 consent  to  these  adjournment  motions.
 If  they  want  to  elicit  any  further  in-
 formation,  I  will  allow  a  short  notice
 question  on  this  matter,  and  request
 the  hon.  Minister  to  make  a  full  state-
 ment,  to  get  the  details  as  quickly  as
 possyble.

 32.4  hrs.

 PAPER  LAID  ON  THE  TABLE

 AMENDMENT  TO  COTTON  TEXTILES
 (CONTROL)  ORDER

 The  Minister  of  Commerce  (Shri
 Kanungo):  I

 fe
 to  lay  on  the  Table,

 ander  sub-section  (6)  of  Section  3  of
 the  Essential  Commodities  Act,  1955,
 a2  copy  of  Notification  No  SO  560
 dated  the  १400  March,  1959,  making
 certain  further  amendment  to  the
 Cotton  Textiles  (Control)  Order,  1948,
 {Placed  wm  Library,  See  No.  LI-
 1350/59).

 32.93  -hrs.

 ESTIMATES  COMMITTEE

 Firty-Ssconp  Report

 Shri  Thirumala  Rao  (Kakinada):  I
 ‘beg  to  present  the  Fifty-Second  Re-
 port  of  the  Estimates  Committee  on
 the  action  taken  by  Government  on
 the  recommendations  contained  in  the
 Thirty-fourth  Report  of  the  Estimates
 Commuttee  (First  Lok  Sabha)  on  the
 Ministry  of  Transport—Tourism

 42.2  hrs.

 DISPLACED  PERSONS*  (COMPEN-
 SATION  AND  REHABILITA.
 TION)  AMENDMENT  BILL

 The  Minister  of  Rehabilitation  and
 “Minority  Affairs  (Shri  Mehr  Chand
 hanna):  I  beg  to  move  for  leave  to

 iMtroduce  a  Bull  further  to  amend  the
 Displaced  Persons  (Compensation  and
 Rehabilitation)  Act,  l984

 Mr.  Speaker:  The  question  is:

 “That  leave  be  granted  to  in-
 troduce  a  Bill  further  to  amend  the

 usplaced  Persons  (Compensation
 and  Rehabilitation)  Act,  1954.”

 The  motion  was  adopted.

 Shri  Mehr  Chand  Khanna:  I  intro-
 duce  the  Bill,

 22.43  hrs.

 RE,  REMISSION  OF  SUSPENSION
 PERIOD  OF  SHRI  ARJUN  SINGH
 BHADAURIA.

 Shri  Ramji  Verma  (Deoria):  On  a
 Pint  of  information.

 _..भष्यक्ष  महोदय,  ६  प्रप्रेल  को  जो  सदन
 में  भ्रप्रिय  घटना  हुई  थी  भौर  श्री  भ्र्जुन  सिह
 मदरिया  को  सदन  से  उठा  कर  बाहर  ले
 जाया  गया  था  और  उनको  सात  दिन  के
 वास्ते  सदन  से  निष्काषित  कर  दिया  गया  था,
 स  सम्बन्ध  में  मेने  एक  मोशन  दिया  था
 “जिसमें  मैंने  श्री  भर्जुन  सिंह  भदौरिया  को  क्षमा
 करने  का  भ्रनुरोध  किया  है,  मै  जानना  चाहता
 है  कि  उसका  क्या  हुआ  ?

 Mr,  Speaker:  I  was  looking  around
 Whether  any  hon.  Member  would  get
 Up  and  move,  but  I  have  gone  to
 Other  subjects.  Tomorrow,  as  soon  as
 the  questions  are  over,  I  will  allow
 °Phortunity  for  hon.  Members  to
 Move  their  motion.

 नफाघानबद फि छ देखन न फ हच्पबन in  the  Gazette  of  India  Extraoz traovdinary  Part  ii—Section 2, Gated  the  l4th  April,  1959.
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 24  हता,

 DEMANDS  FOR  GRANTS—contd.

 Mousray  or  Commouniry  D&vELop~
 MENT  AND  Co-OPERATION—contd.

 Mr.  Speaker:  The  House  will  now
 resume  discussion  on  the  Demands  for
 Grants  relating  to  the  Mmustry  of
 Community  Development  and  Co-
 operation

 Out  of  eight  hours  allotted  for  these
 Demands,  7  hours  and  27  minutes  now
 remain

 The  list  of  selected  cut  motions
 relating  to  these  Demands  has  already
 been  circulated  to  hon  Members  on
 the  llth  Apml  Those  cut  motions
 may  be  moved,  subject  to  their  being
 otherwise  admissible

 Shri  Vasudevan  Nair  was  in  posses-
 sion  of  the  House  He  may  continue
 his  speech
 Need  to  do  away  with  regional  dis-

 panty  im  allocation  of  funds  to  areas
 under  Community  Development
 programmes
 Shri  ग,  G  Deb:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100"

 Need  to  consult  Panchayats  m  regard
 to  development  works  wm  Com-
 mumty  Development  Projects  and
 National  Extension  Sermce  Blocks

 Shri  P.  G  Deb:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100”

 Misuse  of  jeeps  by  National  Extension
 Service  and  Community  Develop-
 ment  Blocks  authoritres

 Shri  Panigrahi:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Communitv  Development

 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100"

 Failure  of  social  education  programme
 because  of  no  follow-up  actwites
 Shri  Panigrahi:  I  beg  to  move,

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100”

 Role  of  the  Block  Development
 Officers  and  the  Viliage-level  workers

 Shri  Panigrahi:  I  beg  to  move

 “That  the  demand  tmder  the
 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and

 Co-operation,
 be  reduced

 by  Rs  100"

 Absence  of  any  provision  in  the
 Block  budgets  for  maintaining  and
 repairing  the  existing  and  old
 village  roads

 Shri  Panigrahi:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  National  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100"

 Bureaucratic  and  official  outlook  sttil
 dominating  the  various  actiities  of
 the  Block  administration
 Shri  Panigrahi:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs  100."

 Slow  progress  of  minor  irrigation  pro-
 grammes  tw  National  Extensnon
 Service  and  Community  Develop-
 ment  Blocks

 Shri  Panigrahi:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Community  Development
 Projects,  Nationa]  Extension  Ser-
 vice  and  Co-operation’  be  reduced.
 by  Rs  100”
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 Fatlure  to  encourage  village  and  vice  and  Co-operation’  be  reduced
 emalt-scale  industries  and  industrial  by  Rs  100"
 co-operative  societies  n  National

 sctenst  area  Com  Slow  progress  in  smplementing  the 7  om  8  e  and
 munity  recommendations  of  the  Study  Team

 Development  areas

 Shri  Panigrahi:  I  beg  to  move

 “That  the  demand  under  the

 Shri  Panigrahi.  I  beg  to  move

 “That  the  demand  under  the

 head  ‘Community  Development
 head  ‘Community  Development

 Projects,  Nationa]  Extension  Ser-  Projects,  National
 Extension  Ser"

 vice  and  Co-operation’  be  reduced  eo
 be  reduced

 y  w
 by  Rs  100”

 Present  composition  and  functions  of  ,  eS  ee  है  eos  for the  Block  Advisory  Committees
 stage  I  and  stage  II  blocks

 Shri  Panigrahi:  I  beg  to  move  Shri  Panigrah!i:  I  beg  to  move
 “That  the  demand  under  the  aa

 head  ‘Community  Development
 That  the  demand  under  the

 head  ‘Community  Development Projects,  National  Extension  Ser-
 >  Projects,  Nationa!  Extension  Ser-

 sia
 be  reduced  vice  and  Co-operation’  be  reduced

 by  Rs  100”
 Defective  working  of  the  credit  co-  Pr  ogramme  of  village  leader  traning

 oe  uaations ‘
 and  other  co-operative  adopted  and  put  to  practice  by  the

 na  Block  Development  Authorihes
 Shri  Panigrahi:  J  beg  to  move  Shri  Panigrahi:  I  beg  to  move.

 “That  the  demand  under  the  “That  the  demand  under  the

 head  .  Mahe  ge  ee  head  ‘Community  Development jects,  National
 ene  Projects,  Nationa]  Extension  Ser- vice  and  Co-operation’  be  reduced

 Fa  vice  and  Co-operation’  be  reduced

 Need  for  proper  evaluation  of  the  Slow  progress  in  implementing  pro- work  done  m  NES  and  CD  grammes  relating  to  animal  hus-
 Blocks  for  «mereasing  agricultural  bandry  and  fishertes  sn  Block  areas
 Production  due  to  shortage  of  qualsfied  techni-
 Shri  Panigrahi:  I  beg  to  move  cal  personnel

 Shri  Panigrahi,  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Community  Development  “That  the  demand  under  the
 Projects,  Nationa]  Extension  Ser-  head  ‘Community  Development
 vice  and  Co-operation’  be  reduced  Projects,  Nationa]  Extension  Ser-
 by  Rs  100"  vice  and  Co-operation’  be  reduced

 by  Rs  100”
 Need  for  making  full  utslisation  of  all

 available  local  resources  of  ymprov-
 Need  to  smphjy  law  relating  to

 ed  seeds,  manures  and  irrigation  co-operatives
 water  Shri  Panigrahi:  I  beg  to  move

 .  “That  the  demand  under  the Shri  Panigrahi:  I  beg  to  move  head  ‘Community  Development
 “That  the  demand  under  the  Projects,  Nationa}  Extension  Ser-

 head  ‘Community  Development  vice  and  Co-operation’  be  reduced
 Projects,  Nationa]  Extension  Ser-  by  Rs  100”
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 Failure  in  encouraging  the  labour
 contract  co-operative  societiease  im
 N.E.S.  &  C.D.  Block  areas

 Shri  Panigrahi:  I  beg  to  move:

 “That  the  demand  under  the
 head  Community  Development
 Projects,  National  Extension  Ser-
 vice  and  Co-operation  be  :educed
 by  Rs.  100."

 Need  for  opening  National  Extension
 Service  Blocks  wm  Deogarh  and
 Ratrakhole  sub-divisions  wm  Orissa

 Shri  P.  G.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Community  De-
 velopment  Projects  and  Co-oper-
 ation’  be  reduced  by  Rs.  !00.”

 Need  for  opening  an  Onental  Train-
 tng  Centre  at  Angul,  Orissa  for
 training  of  Block  Development
 Officers  from  thts  year

 Shri  P.  G.  Deb:  I  beg  to  move:

 “That  the  demand  under  the
 head  “Ministry  of  Community  De-
 velopment  Projects  and  Co-oper-
 ation’  be  reduced  by  Rs.  i00”

 Failure  to  provide  sufficient  number
 of  service  co-operatives  allover
 India

 Shri  M.  B  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Community  De-
 velopment  and  Co-operation’  be
 reduced  by  Rs.  100.”

 Failure  to  provide  enough  :rrigation
 and  minor  irrigation  schemes  under
 the  National  Extenson  Service  and
 Community  Development  Blocks

 Shri  M.  B.  Thakore:  I  beg  to  move’

 “That  the  demand  under  the
 head  ‘Ministry  of  Community
 Development  and  Co-operation’
 be  reduced  by  Rs,  100."

 APRIL  l4,  959  for  Grants  73305

 Failure  to  understand  the  real  diff-
 culties  of  the  farmers  in  regard  to
 co-operatives
 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  फिक
 head  ‘Ministry  of  Community
 Development  and  Co-operation’
 be  reduced  by  Rs.  100.”

 Problem  of  agricultural  finance

 Shri  M.  B  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  National  Extension  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs.  100.”

 Faslure  to  implement  the  recommenda-
 tions  made
 Credit  Survey

 by  All  India  Rural

 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  National  Extension  Ser-
 vice  and  Co-operation’  be  veduced
 by  Rs.  100”

 Misuse  of  government  vehicles  by
 National  Extennon  Service  and
 Community  Development  Blocks
 authoritres

 Shri  M.  B  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  National  Extention  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs.  100.”

 Fatlure  to  stop  corruption  in  the
 Department

 Shri  M.  B.  Thakore:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Community  Development
 Projects,  National  Extention  Ser-
 vice  and  Co-operation’  be  reduced
 by  Rs.  100."

 Mr.  Speaker:  All  these  cut  motions
 are  before  the  House.



 11307

 Shri  Vasudevan  Nair  (Thiruvella):
 Last  time.  ३  was  referring  to  a  report
 by  the  study  group  of  the  Agriculture
 Ministry  on  co-operative  policy,  and
 then  I  was  trying  to  make  out  that
 the  Government  should  give  serious
 thought  before  finally  adopting  that
 report  and  implementing  it.

 I  would  like  to  say  a  few  words
 @n  the  hotly  discussed  topic  of  co-
 eperative  farming.  The  hon,  Prime
 Minister  in  his  introductory  remarks
 stated  that  he  believes  that  this  policy
 of  co-operative  farming  is,  on  the
 whole,  accepted  by  the  entire  coun-
 try.  I  feel  that  that  statement  is
 quite  correct,  but  that  does  not  mean
 that  there  is  not  opposition  to  this
 policy,  that  there  is  not  very  strong
 criticism  of  even  the  fundamental
 approach  of  this  policy  of  co-operative
 farming.

 Even  yesterday  I  read  a  very  long
 speech  by  Shri  C.  Rajagopalachari,
 when  he  was  addressing  a  conference
 of  agriculturists.  He  was  criticising
 this  policy  and  asking  the  Govern-
 ment  to  drop  this  policy.  So,  a  lot
 of  discussion  is  necessary  on  this  issue
 even  now  and  we  have  to  thrash  out
 many  points.

 Even  in  this  very  House  we  have
 got  our  friend  Shri  Masani  who  very
 strongly  disagrees  with  this  policy.
 He  has  moved  a  cut  motion  on  this
 very  Demand  to  discuss  this  policy
 of  co-operative  farming.

 We  feel  that  we  have  to  create
 certdin  prerequisites  before  we  launch
 upon  this  scheme  of  co-operative
 farming.  I  understand  that  all  the
 resolutions  passed  by  the  Congress  on
 this  issue  have  made  it  very  clear
 that  we  are  going  to  have  this  co-
 operative  farming  only  after  three
 years,  and  during  this  period  of  three
 years  we  are  going  to  have  only  ser-
 vice  co-operatives,  But  apart  from

 id  —
 co-operatives,  to  me  the

 ortant  pre-requisite  necessary
 for  successful  co-operative  farming  is
 basic  land  reforms,
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 I  know  that  the  discussion  of  Jand
 reforms  is  not  very  relevant  here.  I
 cannot  imagine  successful  co-operative
 farming  without  implementing  the
 policy  of  ceiling  on  holdings  of  land
 because,  retaining  powerful  land-
 holders  in  the  countryside  you  cannot
 have  successful  co-operatiye  farming.
 The  result  will  be  that  these  co-
 operatives  will  turn  out  to  be  the
 pocket  organisations  of  théfe  power-
 ful  vested  interests,  the  powerful
 landlords  in  the  countryside,  if  we  are
 not  going  to  implement  basic  land
 reforms  immediately.

 I  do  not  know  how  much  we  will
 succeed  in  the  real  implementation  of
 the  great  proclamations  that  we  have
 made  on  this  issue.  We  have  passed
 many  resolutions,  we  have  made  many
 declarations.  The  Prime  Minister
 often  refers  to  that,  but  with  the  very
 many  other  statements  made  by  very
 important  people  in  the  ruling  party,
 I  doubt  very  much  whether  we  will
 be  able  to  implement  this  policy.

 T  am  reminded  of  the  statement
 made  by  an  hon.  Minister  of  the
 Madras  Government,  the  Revenue
 Minister  himself.  during  the  last
 debate  in  the  Madras  Assembly,  that
 they  will  only  go  slow  on  this  issue,
 that  they  will  only  introduce  the  Bill
 before  ist  January,  1960,  and  that
 they  will  be  very  liberal  in  fixing  the
 ceiling.  He  indicated  that  this  may
 go  up  to  400  acres  for  one  single
 individual,  and  that  for  the  extra  land
 they  will  be  given  very  good  com-
 pensation.  All  these  statements  he
 made  on  the  floor  of  the  Madras
 Assembly.  And  there  are  several
 other  statements  like  that.  So,  we
 have  got  our  apprehension  about  the
 real  implementation  of  this  policy.

 Swami  Ramansanda  Tirtha  (Auran-
 gabad):  What  is  the  compensation
 enumerated  in  the  Kerala  Agrarian
 Billy  Does  the  hon.  Member  know?

 Shri  Vasudevan  Nair:  I  have  no
 time  to  go  into  those  details,  but  I
 would  like  to  tell  the  hon.  Member
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 [Shri  Vasudevan  Nair]
 that  it  is  five  to  sixteen  times  the
 far  rent.

 wami  Ramananda  Tirtha:  I  may
 inform  the  hon.  Member  that  it  is  60
 per  cent  of  the  market  value.

 Shri  Vasudevan  Nair:  I  do  not
 know  the  result  of  the  Select  Com-
 mittee  Report,  as  to  what  is  the  final
 decision,  because  I  have  not  seen  it,
 but  in  the  draft  Bill  it  was  five  to
 sixteen  tumes  of  the  fair  rent,

 wami  Ramananda  Tirtha:  It  has
 changed.

 छल  Vasudevan  Nair:  I  do  not  know
 the  latest  position.  In  the  draft  Bill
 it  was  five  to  sixteen  times  of  the
 fair  rent.

 Hon  Member  Shri  Masani  has  on
 several  occasions  raised  very  import-
 ant  points  objecting  to  this  idea  of
 co-operative  farming.  On_  several
 other  occasions,  I  believe  many  hon.
 Members  in  this  House  have  replied
 to  him  very  effectively.  So  I  do  not
 want  to  go  into  the  details  of  the
 problem  But  I  was  astonished  to  find
 that  in  order  to  emphasise  his  case,
 me  was  quoting  several  people  includ-
 ing  the  former  Polish  Prime  Minister
 Mr.  Gomulka,  and  J  should  say  that
 the  hon.  Member  has  almost  succeed-
 ed  in  creating  an  impression  that  the
 policies  adopted  by  the  Government
 led  by  Mr.  Gomulka  are  policies
 almost  against  co-operative  farm.ng—
 at  least  he  was  able  to  create  that
 ampression.  But  I  should  say  that
 he  was  depending  on  at  least  half
 quotations.  I  would  place  before  him
 the  latest  report  presented  by  Mr.
 Gomulka,  who  is  First  Secretary  of
 the  Polish  United  Workers  Party,
 before  their  Party  Congress  on  March
 10,  1939.  It  is  reported  like  this:

 “Gomulka  emphasised  the
 importance  of  all-round  streng-
 thening  of  the  socialist  sector  in
 agriculture  through  ensuring  to
 the  co-operative  farms  the  condi-
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 tions  in  which  they  could  quickly
 develop.  While  anxious  to  main-
 tain  the  full  voluntariness  and  te
 respect  the  will  of  the  peasants,
 fe  said  we  shal}  indicate  to  the
 working  peasants  that  the  road  to
 the  constant  growth  of  the  weil
 being  and  culture  of  the  nation
 is  connected  with  the  prospect  of
 the  socialist  transformation  of  the
 countryside”.

 He  has  left  no  doubt  for  others  to
 feel  that  the  Polish  Government  has
 gone  back  on  this  issue  of  co-operative
 farming.  On  the  other  hand,  many
 governments  and  many  parties  in  the
 world  have  come  to  the  conclusion
 through  experience  and  after  mature
 thought  that  the  only  way  of  rapid
 development  in  the  countryside,  the
 only  way  of  removing  the  inequalities
 between  different  sections  in  the
 countryside,  the  only  effective  way  of
 liberating  the  large  millions  of
 peasants  from  the  drudgery  that  they
 were  being  subjected  to  for  the  last
 sO  many  generations  is  the  way  of
 co-operative  farming,  is  the  way  of
 building  up  socialism  in  the  country
 side

 I  can  understand  Shri  M.  R.  Masanr’s
 opposition  because  he  is  against  social-
 ism.  He  is,  I  should  say,  the  champion
 of  non-co-operation  in  the  country-
 side,  because  he  knows  that  if  there
 is  going  to  be  effective  co-operative
 farming  in  the  countryside,  then  the
 unhindered  development  of  capithlism
 im  the  countryside  cannot  take  place.
 That  38  the  obvious  result  of  co-opera-
 tive  farming  m  the  countryside.  The
 Prime  Minister  himself  in  his  intro-
 ductory  remarks  made  it  very  clear
 that  the  policy  of  co-operative  farm-
 ing  is  closely  linked  up  with  the
 building  of  socialism  in  this  country,
 and  we  need  not  be  astonished  to  find
 Shri  Masani,  who  is  an  open  champion
 of  the  private  sector  in  all  the  flelds,
 coming  forward  and  opposing  ह0-
 operative  farming.
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 Apart  from  the  experience  of
 Poland,  we  have  got  our  own  expe-
 Hence  m  our  own  country  I  do  not
 say  that  we  have  got  a  very  large
 @xpenence,  but  we  have  got  our  little
 experierre  Before  going  into  that,  I
 would  h.ce  Shri  Masami  to  go  through
 a  \cry  valuable  article  on  the  experi-
 ence  of  cO-operative  farming  in  Bul-
 garia  It  is  a  very  small  country  But
 their  experiences  are  very  rich.  I
 would  5  Ae  to  tell  Shri  Masani  that
 they  have  succeeded  in  building  up
 co-operatives,  at  thc  same  time  retain-
 ing  private  ownership  on  the  indivi-
 dual  plots  of  land  The  article  is  by
 Stanko  Todorov,  a  very  important
 leader  of  the  Bulgarian  Government.
 He  says

 “Proceeding  from  the  agrarian
 relations  that  had  taken  shape  in
 Bulgaria,  the  Party  came  to  the
 conclusion  that  co-operation  with
 the  peasants  retaining  private  pro-
 perty  in  land  was  the  most  pain-
 Jess  way  of  solving  the  agrarian
 problem  ”

 Now  they  have  succeeded  in  organis-
 ing  more  than  90  per  cent  of  the  pea-
 sants  in  co-operative  farming,  the  pea-
 sants  retaining  at  the  same  time  own-
 ership  rights  on  their  land  When  the
 mecome  38  divided  among  the  members
 of  the  co-operatives,  those  peasants
 who  have  got  ownership  rights  get
 part  of  the  income  as  rent  of  the  land
 That  is  the  system  they  have  adopted.
 We  need  not  go  into  details.  but  the
 point  is  that  there  38  absolutely  volun-
 tary  co-operation  The  personal  own-
 ership  right  of  the  peasants  on  their
 land  38  retained.  and  co-operative
 farming  is  possible  with  the  personal
 ownership  of  land  and  voluntary  co-
 operation

 Now.  what  has  happened  to  produc-
 tion?  Shr:  Masani  was  frying  to  prove
 that  perhaps  in  no  country  under  the
 sun  could  they  succeed  in  substantial-
 ty  increasing  production  through  ce-
 operative  farming.  I  contest  that
 statement.  That  statement  is  not  cor-
 rect.  He  has  not  taken  pains  to  go
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 through  the  several  examples  which
 perhaps  go  against  his  point  That  is
 a  closed-door  policy  He  has  to  look
 to.other  experiences,  not  to  experiences
 where  there  were  failures,  but  to  ex-
 periences  where  there  were  signal
 successes  This  38  what  Mr.  Stanko
 Todorov  has  to  say  about  production:

 “Volume  of  output  has  grown  as
 a  result  of  the  development  and
 strengthening  of  the  co-operatives
 In  ‘1952,  2,041,000  tons  of  wheat
 were  grown,  the  figure  rose  to
 2,375,000  tons  in  1957,  of  which
 3  998  000  tons  or  84  per  cent  were
 supphed  by  the  producer  co-
 operatives  During  this  period,
 maize  production  rose  from
 487,000  tons  to  1,461,000  ‘tons  of
 which  the  producer  co-operative»
 supphed  1,076,000  tons  or  74  per
 cent”

 Again,  as  a  result  of  co-operative
 farmong,  they  were  able  to  reduce  the
 production  cost.  Also,  the  purchasing
 nower  of  the  peasants  was  increased
 three-fold  as  a  result  of  co-operative
 farming  All  these  experiences  are
 there  before  us

 Now  I  come  to  the  experience  m
 our  own  State  I  agree  we  have  not
 developed  co-operative  farming  on  a
 large  scale,  but  we  have  got  certain
 co-operative  societies  engaged  in
 farming

 Mr  Speaker:  The  hon.  Member's
 time  is  up  If  the  hon  Member  wants
 that  one  more  Member  from  his  Party
 should  be  given  a  chance  to  speak,  he
 must  wind  up  now  Otherwise,  I  will
 allot  him  ali  that  time  Let  him
 decide  with  Shri  Pamgrah..

 Shri  Vasudevan  Nair:  I  will  be  as
 brief  as  possible

 In  one  place,  there  are  nearly  306
 members  in  the  society  who  own  wet
 lands  ranging  from  30  cents  to  30  acres
 in  extent  The  society’s  functions  are
 lhmuted  to  bunding,  de-watering,  dis-
 tribution  of  seeds,  manure  and  agri-
 cultural  operations  required  for  mum-
 proved  farming;  all  other  agricultural
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 eperations  are  done  by  the  cultivators
 themselves  on  their  own  responsibility.
 As  a  result,  it  was  possible  to  bring
 down  the  cultivation  expenses  by  50
 per  cent  to  what  they  had  been  before,
 and  to  increase  production.

 Then  there  is  another  case  where
 the  entire  cultivation  was  carried  on
 by  the  members  of  the  society  as  a
 whole.  There  again  the  experience  is
 that  they  were  able  to  cut  down  the
 production  costs  by  25  per  cent.  and
 increase  production  also.  These  are
 all  very  small  examples.  I  do  not  say
 that  we  have  large  co-operative  farms.
 But  we  have  got  some  experience  of
 co-operative  farming.

 Then  there  is  the  experience  of  U.P.
 There  is  an  article  mm  the  Economic
 Reviéw  of  the  AILCC.  giving  some
 figures  about  the  profits  the  co-opera-
 tive  societies  have  made.  I  do  not
 want  to  go  into  details  for  want  of
 time.  But  the  point  is  that  we  have
 to  boldly  accept  this  policy  and  go
 forward.  There  is  no  meaning  in
 spreading  scare  on  this  issue.  I  am
 Teally  sorry  that  Members  like  Shri
 Masani  are  spreading  scare  on  this
 issue  We  know  that  our  peasants
 have  age~old  traditions,  and  naturally
 there  will  be  resistance  to  this  kind
 of  thing.  I  appeal  to  the  Government
 to  come  forward  with  all  kinds  of  help
 to  these  co-operative  societies,  because
 without  such  help,  the  co-operative
 societies  cannot  persuade  the  unwill-
 ing  and  vacilldting  peasants  to  come
 into  these  co-operative  societies  and
 take  to  this  kind  of  farming.  I  feel
 this  is  the  only  way  for  our  country
 to  develop,  increase  production  and
 liberate  our  millions  of  peasantry  from
 age-old  drudgery.

 Now,  there  are  all  kinds  of  refer-
 ences  to  other  kinds  of  co-operative
 societies.  I  would  like  particularly  to
 mention  &  special  kind  of  society,  that
 is  the  Lebour  Contract  socicty.  A  lot
 of  esperimental  in  this  field  fs  now
 going  on  in  our  State  and  {  would  like
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 the  Ministry  of  Community  Develop-
 ment  and  Co-operation  even  to  send
 a  team  and  find  out  how  the  workers
 of  the  State  and  the  people  at  large
 are  benefiting  from  this  kind  of  ex-
 periment.

 What  the  Kerala  Government  has
 done  is  this.  In  all  the  N.E.S.  blocks—
 I  think  in  nearly  40  blocks—they  have
 allowed  labour  contract  societies  to  be
 formed.  They  are  giving  the  contracts
 for  works  up  to  a  limit  of  Rs.  25,000
 to  these  societies.  Not  only  that.  करन
 ernment  knows  that  these  societies
 cannot  compete  with  the  individual
 contractors  who  are,  in  Many  cases,
 very  powerful.  These  societies  have

 just  started;  and,  so,  they  should  be
 given  all  kinds  of  help  by  the  Gov-
 ernment  within  the  limits,  of  course
 of  the  rules  of  Government.  Govern-
 ment  have  given  them  25  per  cent  as
 advance.  When  a  contract  is  given,
 the  co-operative  bank  is  requested  to
 give  in  advance  25  per  cent  of  the
 amount  because  they  do  not  have
 enough  capital  with  them  just  now.

 You  will  be  very  glad  to  learn  that
 nearly  10,000  workers  are  organised
 in  these  co-operative  societies  and,
 during  the  last  year,  they  have  tackl~
 ed  contract  works  of  nearly  Rs.  28
 lakhs.  They  are  given  contracts  only
 up  to  Rs.  25,000  per  single  contract.
 As  a  result  of  this,  in  several  cases,
 these  workers  could  get  more  wage
 increase,  say  up  to  50  per  cent.  In
 certain  cases—not  in  all  cases—the
 workers  could  even  get  bonus  which
 they  never  used  to  get  under  the  con-
 tractors.  This  is  one  kind  of  ह...
 ment  that  is  going  on.
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 to  them  and  all  that.  We  will  have
 to  meet  a  lot  of  opposition  in  this
 field  because  the  fundamental  aim  of
 the  co-operative  movement  is  to
 remove  middiemen  from  the  field.  So,
 there  will  be  opposition  for  this

 The  Deputy  Minister  of  Food  and
 Agricultere  (Shri  A.  M.  Thomas):
 Some  other  kind  of  middleman  wil)
 come  up.

 Shri  Vasudevan  Nair:  But,  in  spite
 of  that  we  have  td  proceed  with  the
 bold  experiment.  There  are  pitfalls;
 there  will  be  mistakes.  But,  in  spite
 of  all  that,  the  co-operative  movement
 is  the  only  solution  to  many  of  our  ills.
 I  hope  the  Ministry  of  Community
 Development  and  Co-operation  wil?
 bestow  serious  thought  on  the  deve-
 lopment  of  various  other  co-operative
 societies  like  this  labour  contract
 society.

 There  are  several  other  societies
 functioning  in  our  State  and  in  many
 other  States  of  India.  Government
 have  given  generous  help  always  to
 all  these  societies.  Otherwise,  they
 will  meet  with  failure  in  competition
 with  middlemen  who  are  very  power-
 ful  in  society.  I  would  request  Gov-
 ernment  to  educate  their  own  people,
 in  their  own  camps,  because
 there  are  many  non-believers  and
 vacillators.  So,  they  have  to  take
 effective  steps  to  have  a  very  definite
 understanding  on  these  problems.  We
 have  to  go  forward  with  this  co-
 operation  with  full  vigour  and  speed.

 Shri  M.  RB.  Masani  (Ranchi—East):
 Sir,  speaking  in  the  House  on  the  28th
 March,  the  Prime  Minister  welcomed
 the  very  useful  discussion  that  was
 proceeding  in  this  country  on  the  sub-~
 ject  of  joint  co-operative  farming.
 And,  although  I  was  not  here,  4

 t  take  a  few  minutes  of  the  time  of
 the  House  to  ask  it  to  consider  the  pic-
 ture  as  it  has  now  evolved  in  the  two
 months  since  this  controversy  startes
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 in  the  course  of  the  Debate  on  the
 Motion  of  Thanks  to  the  President.

 During  these  two  months,  many
 things  have  happened  and  many  things
 have  been  said.  While  I  would  not
 like  to  bore  the  House  with  any  re-
 petition  of  the  arguments  that  have
 now  been  fairly  clearly  stated  on  both
 sides  of  this  vital  controversy,  I  think.
 we  have  new  material  before  us  on
 one  or  two  aspects  to  which  I  woula
 like  to  draw  the  attention  of  the
 House.  And,  I  would  promise  that  4
 shall  not  repeat  the  arguments  thas
 have  been  clearly  stated  on  both
 sides.

 Now,  the  first  question  is  as  to  the
 kind  of  public  response  there  has  been
 to  the  Nagpur  Resolution  in  so  far
 as  joint  farming  is  concerned.  Let  us
 make  it  clear  that  we  are  not  discus-
 sing  any  ambiguous  term  like  “co-
 operative  farming”  which  covers  many
 things.  The  point  on  which  I  am
 speaking  is  joint  farming  involving  the
 pooling  of  land.  In  regard  to  any
 other  form  of  co-operation,  I  think  we
 are  all  at  one,  that  we  believe  in  the
 pooling  of  resources  of  peasants  own~
 ing  own  farms.  The  controversy  58
 in  regard  to  the  proposition  that  the
 peasants’  farms  should  be  obliterated
 and  merged  in  large  units  collectively
 cultivated.

 The  Prime  Minister  in  opening  this
 discussion  last  week  said  that,  apart
 from  a  few  incorrigible  persons  whv
 could  not  see  the  light  when  it  exist-

 takes  one’s  breath  away  because  it  is
 so  contrary  to,  and  at  variance  with,
 the  fagts  as  are  known  to  everyone  of
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 around  and  see  what  the  evidence
 on  this  subject?

 First  of  all,  the  Times  of  India
 News  Service  carried  out  a  poll  in  the
 rural  areas  in  Madras.  It  reported  in
 the  Times  of  India  of  April  that  200
 rural  families  were  interviewed  m
 Madras  State  by  the  Times  of  India
 News  Service  and  the  answers  given
 were—of  course  in  regard  to  joint
 farming-—-l04  out  of  the  200  were
 definitely  opposed  to  their  lands  being
 pooled;  36  had  no  particular  objection;
 40  were  in  favour  and  20  refused  to
 comment.  It  would  appear  from  this
 that  the  “incorrigible”  few  are  the
 majority  and  those  who  follow  the
 Pmme  Minister  are  in  a  hopeless  mino-
 rity.

 Mr.  8.  G.  Verghese  is  of  the  Times
 of  India  is  on  of  the  finest  and  most
 able  and  honest  interpreters  of  public
 opinion  m  our  country.  He  is  a  sound
 commentator.  He  went  round  the
 whole  country  recently,  from  one  end
 to  the  other,  and  from  time  to  time  he
 reported  on  his  experiences.  Let  us
 see  what  he  found  the  public  opinion
 to  be  in  the  countryside  on  this  point.
 Mr.  Verghese  says:

 “I  have  not  detected  any  enthu-
 siasm  for  joint  co-operative  farm-
 ing  in  any  part  of  the  country.
 ‘On  the  contrary,  everywhere  I
 went,  I  was  told  of  experiments  in
 joint  cultivation  that  had  failed
 and  sometimes  ended  in  litigation.
 ‘The  U.P.  Terai  has  many  such
 examples.  Other  examples  are  to
 be  found  in  the  gramdan  villages
 of  Koraput  where  the  climate  for
 co-operative  farming  is  far  more
 favourable  than  elsewhere.  ह

 Any  attempt  to  rush  the
 country  into  joint  cultivation,
 howseever  voluntarily,  may  only
 arouse  fear  and  antagonism
 towards  the  whole  co-operative
 movement.”

 Sir,  I  myself  have  attended  two
 exsant  conferences  among  the  many
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 that  are  taking  place  in  the  country
 where  the  peasants’  apprehensions
 about  this  proposition  being  voci-
 ferously  expressed.  was  at
 Belgaum  and  the  other  was  at  Sonepat.
 And,  all  I  can  say  is  that  with  my
 own  eyes  and  ears.  I  was  able  to  see
 and  hear  the  fierce  resistance  that
 exists  in  the  hearts  of  our  peasantry
 against  any  proposition  whatsoever  to
 to  take  their  farms  away  from  them,
 and  to  obliterate  the  boundaries  and
 to  merge  their  farms  in  bigger  co-
 operative  farms,  however  well  their
 right  to  property  may  be  protected  by
 being  given  a  paper  to  show  that  this
 was  the  title-deed  of  what  they  once
 owned.  I  would  like  to  suggest  that
 the  Prime  Minister,  who  believes  in
 scientific  methods  and  claims  that  joint
 farming  35  scientific,  may  be  a  little
 more  scientific  on  this  pomt.  Why
 not  adopt  the  well-known  internation-
 al  practice  of  having  a  poll  on  this
 subject?  Why  not  invite  Mr.  Gallup
 to  come  to  this  country  and  take  a
 cross  sample  of  our  peasantry  or  invite
 the  Indian  Institute  of  Public  Opinion
 to  carry  out  a  survey  in  several  States?
 So  long  as  there  is  an  independent  and
 competent  agency  to  test  the  opinion
 of  our  peasantry,  let  us  ask  our  landed
 peasantry  how  many  of  them  are  pre-
 pared  voluntarily  to  pool  their  farms
 and  merge  them  in  larger  co-operative
 farms.  I  think  that  if  this  was  done,
 our  Prime  Minister  would  have  a  very
 rude  awakening  indeed  .(Interrup-
 tions).

 An.  Hon.  Member:  Without  compul-
 sion

 Shri  M.  RB.  Masani:  I  am  pointing
 out  that  if  voluntary  methods  are  to
 be  tried  out,  then  a  voluntary  poll
 should  be  taken,  organised  without  any
 compulsion  as  my  hon.  friend  quite
 rightly  points  out.  People  may  be
 asked  as  to  what  is  their  view.  The
 answer  will  give  a  very  rude  shock  to
 the  Prime  Minister.

 We  have  also  another  aspect.  An
 indication  of  the  climate  in  which  this
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 so-called  voluntary  change  will  be
 carried  out  is  also  available  in  the
 two  months  that  have  passed.  The
 Prime  Minister  in  opening  the  discus-
 sion  has  said  that  so  long  as  the  Con-
 stitution  ig  here,  a  democratic  Consti-
 tution,  these  fears  and  apprehensions
 are  unfounded.  I  am  sorry;  he  seid
 it  on  the  28th  of  March.  On  the  399
 of  Februarv  while  replying  to  my  ori-
 ginal  speech  on  this  subject,  the  Prime
 Minister  gave  the  House  an  assurance
 that  no  legislation  would  be  introduced
 in  so  far  as  joint  farming  was  con-
 cerned.  That  sentence  appears  twice
 in  his  speech  and  I  must  say  many  hon.
 Members,  including  myself,  were  a
 little  reassured.  But  the  following  day
 I  went  to  Bombay  and  I  found  from
 the  Times  of  India  of  28  February,
 ‘1859,  two  days  later,  that  my  own
 Chief  Minister,  Mr.  Chavan,  made  a
 statement  to  the  executive  committee
 of  the  Bombay  Pradesh  Congress
 Committee  that  the  State  Government
 would  bring  forward  legislation  on  co~
 operative  farming  during  the  monsoon
 session  of  the  State  legislature.  This
 kind  of  contradictory  statements
 makes  one  wonder  what  to  believe.

 A  climate  of  intimidation  has  been
 introduced  on  this  subject.  The  Prime
 Minister  himself  has  said  at  Alwar:

 “A  firm  decision  had.  been  taken
 to  introduce  service  co-operatives
 and  co-operative  farming  and  it
 had  to  be  implemented  in  a  firm
 way.”

 This  kind  of  language  is  very  far  from
 saying  that  if  the  peasants  themselves
 want  to  pool  their  lands,  we  will  give
 them  facilities  to  do  so.  ‘A  firm  deci-
 sion  firmly  carried  out’,  if  I  may  say
 80,  is  not  quite  the  language  of  volun-
 tary  co-operation.  The  Prime  Minis-
 ter  went  on  and  was  good  enough  to
 say  that  those  who  came  in  the  way
 would  be  swept  aside  with  the  broom-
 stick.  I  agree  that  the  broomstick  is
 not  a  very  dangerous  weapon  and  some
 of  us  are  quite  prepared  to  face  it.
 But  a  broomstick  is  as  violent  as.  a
 sword,  even  if  it  does  not  do  quite  so
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 much  damage;  it  is  certainly  less  dig-
 nified  to  wield  than  a  sword  or  some
 other  more  manly  weapon.  This  kind
 of  a  language  is  not  the  language  of
 voluntarism  and  non-violence.  No
 doubt,  quite  justifiably,  Shri  C.  Raja-
 gopalachari,  our  elder  statesman,  has
 said  only  two  day  ago  in  Madras
 addressing  one  of  these  Agriculturists
 Conventions  that  the  “threats”—I  am
 using  his  language—that  come  from
 the  Prime  Minister  to  make  the  politi-
 cians  and  the  people  to  submit  to  his
 plans,  with  remarks  like  ‘if  you  do  not
 agree  with  us,  you  get  out  of  the  party’,
 smack  of  Hitlerism.  He  went  on  to
 say  that  if  the  politicians  whose  main
 profession  was  courage  and  boldness
 were  affected  by  such  threatening
 language,  what  would  be  the  fate  of
 agriculturists  who  depended  so  much
 on  the  Government?  I  think  it  is  a
 very  legitimate  question  that  the  elder
 statesman  has  asked.

 The  Prime  Minister  in  his  speech
 has  said  that  he  will  not  brook  the
 opposition  of  a  small  minority  in  a
 village  blocking  the  way  of  the  majo-
 rity  who  want  to  co-operativise  the
 village.  But  if  that  is  not  coercion,  I
 do  not  know  what  is—a  minority  dis-
 possessed  by  the  will  of  a  majority.
 It  jis  like  saying  to  the  depositors  of  a
 bank  whose  deposits  are  to  be  pooled
 that  if  a  majority  in  the  bank  want  to
 invest  the  funds  in  a  particular  way,
 and  so  the  funds  of  the  minority  also
 must  be  invested  in  that  particular
 way!  That  is  very  queer  logic,  and
 no  bank  would  survive  if  the  deposi-
 tors  are  to  be  coerced  in  that  manner.

 My  hon.  friend  over  there  has  ques-
 tioned  my  quoting  of  Gomulka.  I
 notice  that  he  was  good  enough  not  to
 question  the  quotations  which  I  have
 more  than  once  read  before  the  House.
 I  will  not  take  the  time  of  the  House
 in  repeating  them.  But  let  me  say  that
 even  today  the  policy  of  the  Gomulka
 Government  is  not  to  give  any  tax
 advantages  to  co-operative  farms  be-
 cause  by  doing  that  a  kind  of  discri-
 mination  would  take  place  between
 peasant  proprietors  and  co-operative
 fayms,



 Shri  M.  B.  Masani:  It  is
 correct.  I  ask  him  to  go  to  his  mas-
 ters  and  mentors  and  find  out  what
 the  facts  are.  It  is  perfectly  true  in
 Poland  today  there  are  no  tax  advan-

 authorised  academic  representative  of
 the  Gomulka  Government,  was  in
 Delhi  and  he  addressed  a  meeting  at
 Delhi  University  and  he  made  the
 statement  that  in  Poland  agriculture
 belongs  to  the  private  sector  and  in
 this  period  there  was  no  question  of
 any  change.  Of  course,  Mr.  Gomulka
 ig  a  good  communist  and  hopes  that
 some  day  the  people  of  Poland  will  go
 back  on  their  present  mood,  but  I  can
 say  that  in  Mr.  Gomulka’s  life  time,
 for  the  next  five  or  ten  years,  Poland
 has  turned  its  back  on  collective  and
 co-operative  farming.

 The  third  thing  I  want  to  discuss  is
 the  Prime  Minister’s  statement  that
 the  lesson  from  all  over  the  world  is
 that  co-operative  farming  is  more  pro-
 ductive  than  peasant  farming.  Here
 again  one  can  only  wonder  on  what
 facts  the  Prime  Minister  comes  to  this
 amazing  conclusion.  The  Prime  Min-
 ister  in  a  speech  earlier  had  mention-
 ed  Canada  as  a  shining  example  of
 what  is  achieved  in  the  way  of  co-
 operative  farming.  In  an  earlier
 speech,  I  had  taken  the  liberty  of
 pointing  out  that  in  the  State  of
 Saskatchewan  which  is  the  only  State
 where  co-operative  farming  exists,  the
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 of  capital,  poor  drainage,  ineffective
 management  or  internal  dissension.”

 “Internal  problema  may  stem
 from  the  individualistic  values  of
 the  co-operative  members  them-
 selves.  Where  a  co-operative  farm
 group  has  failed  to  meet  the  inter-

 swnal  problems  arising  out  of  inter-
 personne]  friction  and  divergent
 personal  objectives  among  mem-
 bers,  the  effectiveness  of  group
 management  has  usually  been  seri-
 ously  impsired.”

 It  goes  on  to  say:
 “It  does  not  follow  that  co-

 operative  organization  applied  to
 a  series  of  uneconomic  units  will
 transform  them  into  profitable
 farm  enterprises....The  level  of
 capital  investment  per  member  is
 a  vital  factor  in  determining  mem-
 ber  income.”.

 At  another  point  the  report  says:
 “It  is  clear  that  a  number  of  co-

 operative  farms  in  the  past  have
 experienced  considerable  difft-
 culty—and  in  some  cases  have  dis-
 solved—because  they  were  econo-
 muically  unsound.  However,  an
 efficient  combination  of  land,
 labour  and  capital  will  not  in
 itself  guarantee  success  and  happi-
 ness  to  the  members.  Recognition
 and  understanding  of  the  social
 aspects  of  co-operative  farming,
 including  the  complexity  of  group
 management,  are  also  essential
 before  any  co-operative  fram
 can  be  considered  established  on
 @  permanent  basis.”

 Taking  the  world  as  a  whole  the  Food
 and  Agriculture  Organisation  of  the
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 नगद  5  a  story  covering  a  mixture
 of  failure  and  success  and  of  pro-
 tracted  and  costly  experimental
 changes  Thus  the  experience
 already  gained  should  be  very
 carefully  pondered  before  any
 country  adopts  an  agricultural
 policy  callmg  for,  and  depending
 upon,  quick  or  spectacular  results
 from  a  switch-over  to  co-operative
 farms  on  a  collective  or  individual
 basis”

 The  report  makes  many  pomts  Let
 me  give  one  or  two  samples  of  the
 kind  of  problems  which  have  to  be
 faced

 Mr.  Speaker:  What  do  they  say  of
 Russia?

 Shri  M.  R.  Masani.  Since  you  ask
 me,  Sir,  perhaps  if  I  can  find  out  I
 shal]  come  to  Russia  first  of  all  It
 as  there,  but  I  do  not  know  if  I  can
 Jay  my  hands  on  it  right  away

 Mr  Speaker:  Or  China’

 Shr;  M.  R.  Masani  I  think  there
 ‘was  a  sentence  on  Russia  but  I  can-
 not  locate  it  just  now  I  saw  it  only
 this  morning  and,  time  permitting,  [
 shall  refer  to  it  There  is  a  passage
 where  the  report  says  that  Russia  is
 not  the  model  for  India  m  this  regard
 because  in  Russia  there  was  shortage
 of  labour  on  the  land  and  more  of  land
 and  therefore,  mechanisation  was  re-
 quired  In  India,  on  the  other  hand—
 ‘because  India  35  dealt  with  in  this
 book—-the  problem  is  just  the  reverse
 too  many  people  on  the  land  Co-
 Operative  farming  or  collective  farm-
 ing  would  displace  people  and  create  a
 bigger  surplus  of  unemployed  people
 on  the  land

 That,  Sir,  35  the  purport
 An  Hon.  Member:  Too  many  cattle

 uls0

 Shri  M.  है,  Masani.  True,  too  many
 cattle  also  Here  it  is  said—I  have
 got  it:—

 “Mechanization,  though  it  is
 often  the  most  attracive,  perhaps
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 the  only  attractive  feature  of  co-
 operative  farming  2७  the  eyes  of
 the  cultivator  himself,  and  though
 it  could  undoubtedly  increase
 food  production,  will  do  so  only
 at  the  cost  of  making  redundant
 very  large  numbers  of  those  who
 now  gain  &  living  of  some  sort
 from  the  land  In  Russia,  this
 was  no  doubt  desired,  but  indus-
 trial  development  in  India  has  not
 reached  the  stage  at  which  whole-
 sale  transfers  from  agriculture
 could  be  accepted”

 Now,  on  the  general  problem  as  to
 whether  co-operative  farming  328  more
 productive  than  peasant  farming,  the
 answer  38  very  decisive—I  shall  quote
 only  two  sentences

 “There  is  much  evidence  that
 the  rural  standard  of  hving  mn
 countries  extensively  collectivized
 is  below  that  of  countries  in  simi-
 lar  latitudes  where  farming  :s  in-
 dividual  ”

 At  another  point  it  says’

 During  the  last  half  century,
 the  rise  in  yields  due  to  scientific
 and  technological  advance  h
 been  general,  and  has  been  more
 rapid  in  many  countries  in  which
 individual  farming  is  _  practised
 than  in  those  which  have  gone  in
 for  massive  collectivization  ”

 Sir,  for  lack  of  time  I  shall  leave
 yt  at  that,  but  I  do  recommend  to  any
 hon  Member  of  this  House  who  has
 &an  open  mind  and  who  1s  prepared
 to  think  again  to  read  this  report  and
 to  consider  whether  this  facile  gene-
 ralization  that  the  history  of  the  world
 tells  us  that  co-operative  farming  एफ
 more  productive  is  at  all  warranted
 by  the  very  mixed  and  very  cautions
 result  that  will  flow  from  a  reading
 of  this  book

 Now,  Sir,  I  can  only  refer,  from  our
 own  country,  to  a  report,  which  evi-
 dently  has  not  been  made  available
 to  us  ३  do  not  know  much  about  it
 The  Statesman  of  2lst  March  referred
 to  an  unpublished  report  of  Project
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 Evaluation  Officers  of  the  Planning
 Commussion  which,  for  some  reason,
 has  not  been  made  available  to  the
 Members  of  this  House  or  to  the
 pubhe  It  claims  that  after  studying
 “23  most  successful  societies  in  India”
 “iy  955  they  found  that  mnembere  of
 most  of  the  societies  formed  by  pool-
 ang  land  holdings  do  not  work  m  the
 field  themselves  but  employ  paid
 labour”  In  other  words,  they  were
 joint-stock  owners  like  shareholders,
 but  they  were  not  actual  tillers  who
 mave  pooled  their  land  “Some  of  the
 societies  formed  by  Government  lands
 Rave  not  been  successful  but  they
 continuc  tn  exist,  because  members
 have  no  right  7  the  land  allotted  to
 their  society”  These  are  among  the
 conclusions  of  this  report  of  Project
 Evaluation  Officers  of  the  Planning
 Commission,  and  I  would  request

 Mr  Speaker:  How  did  he  get  a  copy
 of  it?

 Shri  M.  R  Masani  A  summary  of  it
 was  published  in  the  Statesman  of
 2ist  March  It  said  that  it  was
 stil]  a  secret  or  restricted  document
 I  suggest,  Sir,  that  in  the  interest  of
 good  discussion  on  the  subject,  the
 Government  may  be  good  enough  at
 least  to  lay  a  copy  of  the  report  on
 the  Table  of  the  House  and  to  make
 it  available  to  us

 The  Deputy  Minister  of  Planning
 (Shri  8  N.  Mishra):  I  can  say,  Sr,
 that  this  report  is  already  in  the
 hands  of  hon  Members  because  just
 now  one  hon  Member  has  passed  it
 on  to  me

 Shri  Tyagi  (Dehra  Dun)  That  35
 an  old  one  He  is  referring  to  the
 latest  one

 Shri  8  N.  Mishra.  This  is  the  report
 of  i956

 Shri  Tyagi:  That  is  an  old  one

 Shri  M.  R.  Masani:  I  am  quoting
 the  Statesman  of  2lst  March  where
 it  was  said  that  it  38  still  in  restricted
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 circulation  Well,  I  do  hope  that  all
 Members  will  be  given  a  copy  in
 case  it  has  not  been  done  I,  certainly,
 have  not  seen  at

 An  Hon.  Member:  It  is  in  the  h-
 brary

 Shri  M.  R.  Masani:  I  have  not
 seen  it  Finally,  the  Prime  Minister
 said  in  his  speech  on  the  28th  March
 that  ‘sf  you  listen  to  Shri  Masami,
 then  you  must  be  reconciled  to
 poverty”  I  question  very  keenly
 that  statement  This  would  suggest
 that  unless  land  was  co-operativised
 or  collectivised,  there  was  no  hope  of
 solution  for  our  rural  problems  May
 I  say  that  this  sudden  awareness  13,
 rather  disconcerting?  For  ten  years
 after  independence,  our  Food  and
 Agriculture  Ministry  and  our  Com-
 munity  Development  Ministry  were
 all  convinced  that  good  progress  could
 be  made  under  the  system  of  family
 farming  Suddenly  since  Nagpur,  a
 kind  of  hysteria  has  developed  that
 unless  we  co-operativise  our  land  no
 solution  78  possible  This  48  a  connsel
 of  defeatism  and  the  facts  do  not
 bear  it  out

 I  had  the  pleasure  of  listening  to  a
 fost  réasonable  speech,  by  contract,
 one  where  I  agreed  with  every  word,
 from  the  Prime  Mnunister  at  the
 National  Productivity  Council  two
 days  back,  where  I  was  present  as  a
 member  of  the  Governing  Body  Shri
 Nehru  himself  told  us  how  he  had
 been  to  Allahabad  to  his  own  consti-
 tuency  and  how  he  came  back  very
 thrilled  Why?  Because  he  found
 that  in  his  own  constituency  several
 ordinary  farmers,  smal]  farmers  with
 small  holdings  as  he  put  it  and  not
 big  holdings,  were  being  given  prizes
 for  producing  yields  which  were  three
 to  four  times  what  they  were  only
 two  years  ago  He  said,  and  we  था
 were  very  glad  to  hear,  that  some
 enterprising  farmers  with  small  hold-
 ings  were  able  to  multiply  their  pro-
 duction  three  to  four  times
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 if  a  tew  people  m  his  own  consti-
 tuency  are  able  to  do  it,  why  does
 the  Prime  Minister  discount  the  possi-
 bilities  of  that  with  peasant  pro-
 prietorship  ang  family  cultivation,
 given  the  water,  given  the  seed,  and
 given  the  know-how  that  a  peasant  23
 entitled  to  ask  from  our  Government
 and  the  community?  Why  is  he  giv-
 ing  up  the  fight  so  easily  and  saying
 that  nothing  can  be  done?  His  own
 evidence  shows  that  small  farmers
 with  three  or  four  acres  of  land  are
 able  to  multiply  the  crop  three  to
 four  times  Surely,  Sir,  even  if  a
 fraction  of  our  farmers  were  able  to
 wuitiply  three  to  four  times
 their  production,  India’s  food  produc-
 tion  problem  will  be  solved

 Shri  Tyagi:  He  has  never  said  so

 Shri  M.  R.  Masani:  I  said  that  I
 listened  to  him  The  Prime  Minister
 made  that  speech  at  the  National
 Productivity  Council

 Shri  Tyagi:  He  says  that  indivi.
 duals  cannot  do  that  What  he  says
 1s.  that,  it  35  more  economical

 Shri  M  BR.  Masani;  The  Prime
 Minister’s  statement  was  If  you
 follow  Shri  Masam’s  advice  of  carry-
 माह  on  peasant  proprietorship  in  this
 country  as  the  normal  form  of  owner-
 ship,  then  we  must  be  reconciled
 permanently  to  poverty  What  I  am
 pointing  out  is  that  that  statement  is
 an  entirely  defeatist  one  and  not  true

 Sir,  Government  of  India  studies
 have  been  made  outside  Allahabad,  in
 Muzaffarpur  and  Meerut  They  show
 that,  given  certam  facilities  and  in-
 centives,  the  ordinary  small  farmers
 with  family  holdings  are  quite  cap-
 able  of  doubling  and  trebling  their
 yields  Similarly,  if  you  go  by  what
 8  very  well  known  Congress  leader,
 Mr  Charan  Singh,  has  said,  he  points
 out  that,  after  the  abolition  of  zamin-
 dari  in  the  United  Provinces,  produc-
 tion  went  up  The  reason  he  points
 out  is  that  the  farmer  felt  that  the
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 land  had  become  his  and  his  children’s
 in  perpetuity  and  it  lhghtened  and
 cheered  his  labours  and  expanded  his
 horizon  The  result  was  that  produc-
 fion  went  up  Mr.  Charan  Singh
 rightly  warns  us  that  “if  7amindar:
 abolition  is  psychologically  right,  then
 co-operative  farming  is_psychologi-
 cally  wrong”,  because  it  will  take
 away  that  very  incentive  that  is  given
 to  the  peasant  through  owning  his
 own  farm

 Sir,  I  will  not  take  more  time  of
 the  House  for  reasons  that  you  men-
 tioned  to  my  predecessor.  because
 I  would  hke  an  hon  Member  behind
 me  to  get  a  chance

 Mr.  Speaker:  I  cannot  assure  that

 Shri  M  R.  Masani:  I  can  make  it
 easy,  if  possible  I  shall,  therefore.
 conclude  by  quoting  a  very  wise  re-
 mark  of  Shri  Rajagopalachar:  He,
 Sir,  has  put  his  finger  on  the  spot
 when  he  points  out  that  where  the
 Prime  Minister  has  gone  wrong  on
 this  issue,  where  he  has  put  himself
 against  public  opinion  m  this  country
 as  through  too  much  impatience  The
 Prime  Miunister’s  expressed  intention
 to  see  certain  changes  carried  out  in
 his  own  iIife-trme  is  what  Shri
 Rajagopalachar:  has  challenged  He
 Save

 “We  should  drop  the  ambition
 to  see  things  in  our  own  time  It
 is  enough  if  we  see  things  taking
 shane  and  we  may  leave  a  great
 deal  to  those  who  come  after  us
 Soonest  achieved  323  soonest  lost”

 Shri  Raghpbir  Shah:  (Budaun)-
 Mr  Speaker,  Sir,  speaking  on_  these
 Demands_  relating  to  Community
 Development,  I  would  like  to  empha-
 sise  at  the  very  beginning  that  2959  is
 not  954  I  am  mentioning  the  year
 3954  purposely  because  30  was  in  4954
 that  I  moved  a  resolution  here  in  this
 House  that  a  Committee  should  be
 appointed  to  enquire  into  the  working
 of  the  community  development  था
 over  the  country  Since  then,  much
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 water  has  flowed  down  the  bridge  and
 a  gteat  many  changes  have  taken
 place  I  shal]  mention  a  few  salient
 changes  that  have  taken  place

 st  has  now  heen  recognised  on  all
 hands  that  undue  haste  should  not  be
 made  in  opening  blocks  all  over  the
 country  I  am  glad  that  a  decision
 has  been  taken  that  the  entire  country
 would  be  covered  by  these  blocks  by
 the  end  of  7963  and  not  96]  as  was
 decided  previously,

 Already  2,405  blocks  are  working
 in  this  country  I  am  glad  to  find
 that  the  distinction  between  NES
 and  CD  has  been  done  eway  with
 Now,  the  scheme  of  things  is  that
 the  entire  Community  Development
 work  would  be  divided  into  two  phases
 of  five  years  each  In  other  words,
 the  Community  Development  pro-
 gramme  would  be  a  continuous  pro-
 gramme  Another  valuable  change
 that  has  taken  place  during  this  trme
 as  that  training  has  been  insisted  upon
 for  every  kind  of  worker  in  _  this
 department,  from  the  village  level
 worker  right  up  to  the  District  Magis-
 trate  and  also  other  responsible  offi-
 cers  of  the  Ministry  and  everybody
 concerned  who  has  to  do  anything
 with  the  working  of  the  Community
 Development  programme

 33  hrs.

 In  this  connection,  I  am  glad  to
 find  that  recently  a  training  camp  was
 arranged  for  Members  of  Parliament
 also  I  am  also  one  of  the  few  who
 attended  that  camp  at  Pattencheu
 I  am  prepared  to  say  that  after  that
 camp  we  found  ourselves  a  little
 wiser  because  We  came  into  contact
 with  the  village  people,  with  high
 officials,  with  the  working  of  the
 Panchayat  Samit:  and  so  many  other
 things  But  while  all  this  kind  of
 training  has  been  insisted  upon  right
 from  the  level  of  the  village  level
 worker  up  to  the  District  Magistrate
 and  the  highest  officers,  I  am  doubt-
 ful  if  this  training  has  engendered
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 sufficient  fath  in  the  programme  be-
 cause  I  feel  that  unless  and  until  the
 tequisite  faith  has  been  engendered
 this  programme  cannot  yield  satis-
 factory  results

 I  am  also  glad  to  find  that  even
 foreigners  coming  from  other  coun-
 tries  have  been  benefited  by  the  train-
 ing  at  so  many  places  in  our  coun-
 try  The  principle  of  democratic  de-
 centralisation  hag  also  been  agreed
 upon  But  it  is  for  the  States  to  im-
 plement  it  A  few  minutes  later  I
 will  revert  to  this  subject  again

 I  am  glad  to  find  that  the  scope  of
 the  Ministry  ‘has  been  considerably
 enlarged  As  you  would  find  now,
 the  panchayats  and  the  co-operatives
 have  been  included  in  its  fold  All
 this  extension  of  work  has  created  a
 lot  of  enthusiasm  m  the  people  and
 the  people  have  begun  to  build  hopes,
 but,  at  the  same  time,  a  critical  facul-
 ty  has  also  been  created  in  the  people
 who  sometimes  criticise  about  the
 working  of  this  department,  especial-
 ly  about  the  larger  amounts  of  money
 that  are  being  spent  over  at  and
 which  are  not  properly  being  utilised

 So  far  as  the  principle  of  democra-
 tic  decentralisation  728  concerned,  hon
 Members  would  know  that  a  number
 of  chapters  have  been  written  on  this
 subject  m  the  Balwantray  Mehta  Com-
 mittee’s  report  That  principle  has
 now  been  approved  by  the  National
 Development  Council  and  the  States
 have  been  given  full  liberty  to  imple-
 ment  it  But  I  am  sorry  to  find  that
 every  State  in  our  country  ४5  not
 showing  an  equal  amount  of  enthu-
 siasm  in  the  :mplementation  so  far  as
 the  democratic  decentralisation  prin-
 ciple  goes  I  am  glad  that  in  Andhra
 Pradesh  we  saw  a  lot  of  enthusiasm
 in  going  ahead  with  those  recommen-
 dations.  but  there  are  so  many  other
 States  in  our  countrv  who  are  simply
 showing  lukewarm  interest

 Regarding  the  three  primary  insti-
 tutions,  namely,  the  co-operatives,  the
 village  panchayats  and  the  primary
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 they  are  the  very  foundation
 d  the  basis  of  this  programme,  and.

 3  would  like  to  say  a  few  words  about
 them.  With  regard  to  village  pancha-
 vats,  it  is  now  recognised  in  all  hands
 that  until  and  unless  those  village
 panchayats  are  enthused  and  activi-
 ged  we  cannot  show  very  satisfactorv
 results  in  the  Community  Devel  we
 ment  work

 If  you  look  at  the  fifth  evaluation
 report  we  find  that  the  village  pan-
 chayats  are  in  a  deplorable  state  They
 are  torn  with  dissensions  They  are
 not  taking  any  interest  in  the  deve-
 lopment  movement.  Their  policy  of
 taxation  is  not  being  successfully  :m-
 plemented  Wherever  they  are  im-
 posing  taxes  they  are  doing  it  on  ex-
 traneous  considerations  and  they  are
 not  taking  mto  consideration  the  pay-
 ing  capacity  of  those  people  The
 ‘way  in  which  those  taxes  are  being
 realised  iS  again  a  very  defective  one
 T  feel  that  if  we  are  anxious  that  the
 Community  Development  programme
 should  be  a  success,  very  serious  and
 sincere  efforts  should  be  made  to
 activise  the  village  panchavats  We
 would  find  that  although  village  pan-
 chayats  exist  almost  in  every  Statc

 et

 they  differ  from  one  State  to  the
 other  in  regard  to  jurisdiction  m
 regard  to  resources,  in  regard  to
 powers  and  in  so  manv  other  aspects
 It  was  at  the  time  of  the  Delhi  Pan-
 chayat  Ra)  Bill,  when  it  was  before
 the  Mouse,  that  a  proposal  was  made
 by  me  that  that  Bill  mav  be  referred
 to  a  Select  Committee  so  that  we
 ™ight  be  able  to  produce  a  model  Bill
 for  the  guidance  of  the  entire  coun-
 try  It  is  very  necessary  that  legis-
 lation  on  panchayats  should  be  a
 Model  one  so  that  every  State  can
 take  some  cue  from  it  and  can  be
 benefited  I  hope  the  present  Minis-
 try  will  look  to  it,  because  the  demand
 has  been  made  both  from  the  mem-
 berg  of  the  informal  consultative  com-
 mittee  in  this  Ministry  as  well  as  the
 standing  committee  of  our  vartv

 So  far  as  co-operatives  go,  very
 great  interest  has  been  created  in  the
 country  after  the  Nagpur  resolution
 and  we  wish  that  the  co-operatives
 45  LSD~5

 Demands  CHAITRA  4,  88  (SAKA)  for  Grants  77332

 should  be  a  success  throughout,  But
 we  shall  have  to  recognise  that  co-
 operatives  at  the  present  moment
 have  got  a  bad  odour  and  that  bad
 odour  exists  because  of  the  intimate
 association  of  the  officials  in  regard  to
 this  movement  and  the  official  bung-
 Img  However,  we  should  be  deter-
 :nned  to  make  co-operatives  a  success
 and  see  that  the  official  bungling  in
 the  past  does  not  come  in  the  way.
 There  is  a  demand  in  the  country  that
 the  present  laws  relating  to  co-opera-
 tives  which  are  hampering  the  success
 of  the  co-operatives  should  be  changed
 to  a  very  great  extent  I  under-
 stand  that  the  Food  and  Agriculture
 Ministry  constituted  a  committee  and
 that  committee  has  made  certain  re-
 commendations  But  those  recom-
 mendations  have  also  been  criticised
 by  a  very  responsible  body  The
 time  has  come  when  this  Ministry  of
 Community  Development  should  set
 up  a  responsible  committee  of  their
 own  to  go  into  the  laws,  the  rules  and
 regulations  regarding  the  working  of
 the  co-operatives  and  they  should  be
 so  reformed,  changed  and  amended  as
 to  make  the  functioning  of  the  co-
 operatives  a  great  success

 In  regard  to  the  entire  movement  of
 Community  Development  we  find  that
 our  greatest  drawback  is  that  there
 38  no  proper  evaluation  and  assessment
 at  each  and  every  stage  which
 is  necessary  The  work  has  pro-
 ceeded  right  from  7952  up  to
 959  Seven  or  eight  years  have
 elapsed  But  I  am  sorry  to  say  that
 a@  proper  assessment  dnd  evaluation
 of  each  and  every  block  existing  in
 the  country  has  not  been  made  In
 the  year  ‘1954,  when  I  moved  a  re-
 solution,  I  pleaded  that  these  blocks
 existing  all  over  the  country—and
 their  number  is  being  enlarged  every
 year—should  be  classified  according  to
 their  achievement  The  hon  Prime
 Minister  who  is  always  anxious  to
 make  this  movement  a  very  great
 success  in  the  country  and  who  is
 carrying  on  a  campaign  from  one  end
 of  the  country  to  the  other  himself
 recognises  that  there  are  good  blocks,
 that  there  are  bad  blocks  and  that
 there  are  ordinary  blocks  Why  not



 work  as  well.  I  do  not  want  to  cast
 any  aspersions  on  them,  but  I  wish

 Organisation  or  to  another  committee
 like  the  Balwantrai  team,  because
 Balwantrai  himself  did  a  very  fine
 job,  of  which  we  all  feel  proud.

 Coming  to  the  subject  of  proper
 assessment  and  evaluation,  I  find  that
 in  blocks  that  were  created  in  ‘1958,
 many  things  have  been  left  undone.  I
 am  personally  connected  with  a  block
 in  my  own  district  Badaun  in  Usawan.
 It  was  inaugurated  in  2953  and  it
 finished  its  term  in  1956,  but  I  find
 that  a  good  many  important  things
 have  been  left  undone.  Communica-
 tions  and  irrigation  projects  had  not
 been  taken  up.  Tubewells  that  were
 constructed  have  not  been  energised
 for  the  purpose  of  irrigation.  The
 Sot  Nadi  Bund  project,  which  was
 taken  up  in  7958  and  for  which
 Rs.  25,000  were  spent  on  survey  alone,
 has  gone  to  dogs.  If  I  can  quote  these
 instances  from  my  personal  observa-
 tions  of  a  block  of  which  I  have  inti-
 mate  knowledge,  I  think  many  other
 hon.  Members  can  also  quote  such
 illustrations.  So,  it  is  very  necessary
 that  all  these  blocks  that  were  taken
 up  from  953  execute  all  the  targets
 fixed  for  them  and  complete  all  the
 work  entrusted  to  them.
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 copies  of  which  had  not  been  distri-
 buted.  I  have  got  with  me  another
 report  of  the  Programme  Evaluation
 Organisation  issued  in  December,
 1956.  They  studied  the  working  of
 22  farms  ell  over  the  country—2z
 farms  in  every  State.  I  have  gone
 through  the  report  from  cover  to  cover
 and  I  can  say  that  out  of  these  22
 farms,  more  than  half  have  produced
 satisfactory  results,  which  are  capa-
 ble  of  further  improvement  also
 Wherever  defects  have  been  found.
 they  can  be  rectified.  But  there  is
 one  thing  which  has  touched  me
 greatly.  Most  of  these  farms  about
 which  mention  has  been  made  in  this
 study  are  situated  in  community  de-
 velopment  blocks.

 One  complaint  that  was  found  to  be
 uniform  was  that  the  authorities  of
 the  community  development  blocks
 did  not  evince  any  particular  interest
 in  the  working  of  these  farms.  I
 think  the  hon.  Minister  will  take
 special  note  of  this.  If  we  want  that
 co-operative  farming  should  be  suc-
 cessful  all  over  the  country,  if  we
 that  the  country  should  be  covered
 with  blocks  by  1963,  we  should  also
 see  that  the  technical  personnel  placed
 at  the  disposal  of  these  blocks  take
 very  sincere  and  great  interest  in  the
 functioning  of  these  co-operative
 farms.

 Dr.  M.  8,  Aney  (Nagpur):  What  is
 likely  to  be  the  cost  of  the  inspecto-
 rate  itself  in  a  scheme  of  this  kind?

 Shri  Raghubir  Sahai:  I  cannot  off
 hand  say  what  will  be  the  cost  of  the
 inspectorate.  But  I  can  very  well
 understand  that  the  agriculture]  off-
 cer  and  the  co-operative  officer  that
 have  been  given  to  these  blocks  and



 bring  to  the  notice  of  the  hon.  Minis-
 tee  that  while  we  are  anxious  that  the

 lot  should  be  improved
 and  his  standard  of  life  should  be
 reised,  we  are  sorry  to  note  that  all
 these  years,  when  the  community  de-
 velopment  programme  has  been  work-

 spot  does  not  remain  as  it  is.

 Regarding  the  role  assigned  to  the
 social  education  officer,  this  subject
 was  discussed  in  this  House  from
 time  to  time  and  many  hon.  Mem-
 bers  could  not  possibly  understand
 whether  the  social  education  officer
 has  been  performing  a  useful  role  in
 the  community  development  set-up.

 28१48  bre.

 [Mix.  Derury-Spraxer  in  the  Chair]

 officer  has  been  placed  under  the  edu-
 cation  department.  In  Punjab  and
 U.P.,  he  hag  been  placed  under  the

 panchayat  depart-
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 difficulty  to  find  out  what  role  to
 assign  to  this  particular  officer.  The
 whole  matter  should  be  looked  into
 very  carefully  and  if  after  investiga-
 tion,  we  come  to  the  conclusion  that
 he  is  not  performing  a  useful  role,

 Mare
 the  SEO.  can  be  dispensed

 with,

 Another  point  to  which  I  would
 like  to  draw  the  attention  of  the  hon.
 Minister  is  the  position  of  the  B.D.O.
 Now,  everybody  recognizes  that  as
 the  work  of  the  Community  Develop-
 ment  is  progressing,  the  role  of  the
 B.D.O.  is  getting  more  and  more  im-
 portant.  Because,  it  is  on  the  B.D.O.
 and  his  farsightedness,  his  wisdom,
 his  knowledge  and  his  experience  that
 the  success  or  failure  of  the  block
 depends,  I  myself  feel  that  at  the
 present  moment  many  of  the  B.D.Os.
 do  not  come  up  to  the  necessary  cali-
 bre.  They  do  not  possess  all  ghose
 qualifications  that  a  smart,  competent
 and  qualified  B.D.O.  should  possess.
 They  should  also  be  young  men.  It  is
 recognized  that  they  have  received  a
 certain  amount  of  training.  But  that
 training  alone  is  not  sufficient  for  the
 very  responsible  work  that  is  being
 entrusted  to  them.  Personally,  I
 would  like  to  make  the  suggestion  for
 the  consideration  of  the  Ministry  that
 the  B.D.Os.  henceforth  should  be
 gazetted  officers.  They  should  be  re-
 cTuited  in  the  same  manner  as  all
 other  P.C.S.  officers,  either  in  the  exe-
 cutive  or  judiciary,  are  appointed.  I
 would  even  suggest  that  for  every
 P.C.S.  officer,  whether  he  is  chosen
 for  the  executive  or  judicial  line,
 especially  for  the  executive  line,  a
 condition  precedent  should  be  made
 that  he  should  work  as  B.D.O.  for
 five  years,  because  if  we  do  that,
 they  have  first-hand  knowledge
 of  the  villagers,  of  the  work  of
 the  panchayat  samities  of  the  work
 of  the  block  etc.  and  they  will  later
 on  become  very  successful  executive
 officers.

 Lastly,  I  would  like  to  bring  my
 remarks  to  a  close  with  a  compliment
 to  the  hon.  Minister  of  this  Depart-
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 (Shri  M.  S.  Aney]
 ment,  Shri  S.  K.  Dey,  for  whom  a
 well-deserved  tribute  was  paid  by  the
 hon  Prime  Minister  the  other  day.
 We  are  sorry  that  he  is  not  here  at
 present  during  the  discussion  of  this
 Ministry  We  all  know  that  he  was
 confined  to  the  hospital  but,  thank
 God,  he  has  now  been  discharged  and
 he  us  well  on  his  way  to  recovery
 We  wish  that  he  should  be  restored
 to  health  as  early  as  possible.

 st  मोहन  स्वरूप  (पीलीभीत  )
 उपाध्यक्ष  महोदय  कम्युनिटी  डिवनेंपमेंट
 बर  जो  बहस  चल  रही  है,  उसको  मैने  बहुत
 ध्यान  से  सुना  है।  कम्युनिटी  डिवलेपमेंट
 का  मतलब  है  हिन्दुस्तान  के  ५,५८,०००  गावों
 का  उत्थान  और  वहां  रहने  वाले  लोगो  की
 तरबकी  ।  हमारे  देश  की  कुल  भाबादी  में  से

 ३१  करोड़  लोग  गावो  में  रहते  है  भौर  कुल
 भ्राबादी  का  ८२  परसेंट  गावो  में  रहता  है  ।

 कम्युनिटी  डिवलेपमेंट  का  मत्कमा  सन  १६५९
 में  बना  था  और  उस  वक्‍त  वह  सिर्फ  कम्युनिटी
 डिवलेयमेंट  का  काम  करता  था  लेकिन  शब
 उसमें  पचषायतें  और  कोश्राप्रटिब्स  भी  शामिल
 कर  दिये  गये  हैं।  सब  से  पड़ले  कम्णनिटी
 डिवलेपमेंट  में  एन०  ई०  एस०  ब्लाक्स  शौर
 सी०  डो०  ब्लाक्स  थे  और  पोस्ट  इंटेंसिव
 ब्लाक्स  की  बाकल  में  काम  चलता  था  |
 लेकिन  अरब  इटेंसिक  शौर  पोस्ट  इटसिव,
 टो  फसिस  बना  दिये  गये  हैं  7  पहला
 फेज  पाच  साल  के  लिय  शौर  बारह  लाख
 रुपया  उस  पर  खच  आता  है  और  दूसरे
 फंस  पर  पाच  लाख  रपया।  यह  जो  नई
 शक्ल  बनी  है,  वह  बलवन्त  राय  मेहता
 कमेटी  की  सिफारिशों  के  आधार  पर  बनीं

 है।  लेकिन  मुझमें  दु  ख  है  कि उस  कमेटी  की
 और  जो  सिफारिशों  श्री  ,  उन  पर  झ्मल  नहीं
 किया  गया।  मिसाल  के  तौर  पर  में

 बतलाता  चाहता  हू  कि  उसकी  एक  सिफारिश

 यह  थी  कि  काम  को  श्सिट्रालाइज
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 कर  दिया  जाय  पकिन  आज  हमर  शृरू  से
 भराखिर  तक  देखते  हैं.  कि  सैदूल  कमेटी  से
 ले  कर  के  जिला  परिषद्‌  तक  सारे  का  सारा
 काम  सैंद्रालाइज्ड  है  -  जो  सूरत  हाल
 हम  देखते  हैं  वह  सारे  का  सारा  भाफिशल्स
 पर  आधारित  देखते  हैं  भौर  ऐसा  लगता  है  कि
 सब  की  सब  प्राफिशल्ज  को  जमायतें  हैं  t

 झाप  सैंद्रल  कमेटी  को  देखें  या  ाप  प्राविशल
 डिबलेपमेंट  काउंसिल  को  देखें  या  झाप  जिला

 परिषद्‌  को  देखें,  सभी  अगहों  पर  भाफ़िशल्ड

 ही  प्राफिशल्स  नज़र  द्ाते  हैं।  जो  जिला

 परिषद्‌  है  उसमें  कलैक्टर  उसका  प्रेसिडेंट

 है।  यह  कलेक्टर  एग्ज्क्टिव के  काम  को
 भी  चलाता  है  भौर  साथ  ही  साथ  इन  समी

 ज़िम्मेवारियों  को  भी  निभाता  है  1  एक
 कलैम्टर  जिसको  कि  इतना  ज्यादा  काम  करना

 पड़ता  है,  वह  इन  सारी  जिम्मेवारियो  को

 कैसे  निभा  सकता  है  i  में  समझता  हू
 कि  गवनेमेंट  की  पालिसी  डिसंट्रलाइजेशन
 की  नहीं  है  और  सैदट्रलाइजशन  की  है,

 डिसैट्रलाइश्शन  पर  वह  विश्वास  नहीं
 रखती  है  श्रौर  श्गर  रखती  है  तो  उसको

 भ्रमल  में  लाना  नहीं  चाहती  है|  मैने

 यून  पी०  में  डिस्ट्रिक्ट  बोडंम्‌  को  देखा  है,
 उनका  पहले  जो  चेयरमैन  होता  था  वह
 तान-आफशियल  होत,  था  लेकिन  श्र्ब  उसका

 जो  प्रेसिडेंट  होता  है,  वह  भी  कलेक्टर  ही

 होता  है।  इस  तरह  से,  उपाध्यक्ष  महोदय,
 जो  बलबन्त  राय  मेहता  कमेटी  की  सिफा-

 रिधि  थी,  उस  पर  झमल  नहीं  हुआ  है  ।

 उस  कमेटी  ने  यह  भी  सिफारिश  को  थो  कि

 पचायनो  को  ज्यादा  से  ज्यादा  श्रखत्यारात

 दिये  जायें  लेकिन  उनको  भी  कतई  तौर  पर

 कोई  अ्रवत्यारात  नहो  दिये  जा  रहे  है  ।

 तीसरी  सिफारिश  कमेटी  की  यह  थी  कि

 जो  पचायत  चुनी  हैं  जन्हो  के  शाधार  पर  ब्लाक

 ऐडबाइज़री  कमेटीज़  बनें  ।  लेकिन  इस

 सभी  रोड़ों  के  बारे  में  कुछ  भी  नही  किया

 जा  रहा  है  भौर  न  उन  सिफारिशों  की  तरफ

 कोई  तबज्जह  दी  जा  रही  है
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 यह  बताया  गया  है  कि  ब्लाक्स  को  कुल
 हाशांद  २४०४  है  भौर  उनमें  ३,०२,६४७
 गांव  कबर  होते  हैं।  कहा  जाता  है  कि  सन्‌
 १६६३  शक  सब  के  सब  गाव  कबर  हो
 चायेंग ।  सेकित मैं  नहीं  समझता  कि  जिस
 चीमी  रफ्तार से  चला  जा  रहा  है,  उससे

 पूरे  के  पूरे  गांव  जिन  की  तादाद  ५.४८,०००

 के  करीब  है  कैसे  कवर  हो  जायेंगे

 कम्मुनिटी  डिबलेपमेंट  के  पा  छः
 आब्जक्टिव  बतलाये  गये  हैं  ।  पहले  तो

 कहा  गया  है  कि  स्माल  स्केल  इंडस्ट्रीज  को

 करोग  दिया  जाय,  टूसरा  फंकशन  यह  बताया
 सपा  है  कि  कोप्माप्रटिब्स  की  तरक्की  की

 बाये,  तीसरा  पंचायतों  की  तरक्की  की

 जाये,  चौथा  गावों  मे  मोस  ाफ  कम्पुनिकेशन
 को  डिवेलेप  किया  जाये,  पांचवा,  एजुकेंगन,
 हैल्थ  भर  रिक्रियेशन  के  सावस  गावों  में

 उपलब्ध  किये  जायें,  हाउसिंग  की  व्यवस्था

 हो,  एग्रिकलचर  की  तरक्की  हो,  दत्यादि  ।
 मैं  एक-एक  चीज़  को  लेकर  उसके  बारे  में

 कुछ  कहना  चाहूंगा  |

 पहले  यह  कहा  गया  है  कि  स्माल  स्केल

 इंडस्ट्रीज  शो  बढावा  दिया  जा!।  मै  देखता

 हूं  कि  इस  समय  इस  सम्बन्ध  में  देहातों  में

 जो  कुछ  हो  रहा है  वह  बहुत  ही  छोटे  पैमाने
 ब्र  ही  रहा  है  ।  ग'व  के  जो  लोग  लेती  करते  है
 उनके तीन  |  महीने  कम  से  कम  ऐसे  होते  हैं,
 जिन  महीनों  में  उनके पास  करने को  कुछ
 नहीं  होता  है,  ये  बेकार  रहते  हूं  ।  इन
 स्माल  स्केल  इंडस्ट्रीज  ब  बारे  में  गवर्नेमेंट
 की  तरफ  से  कहा  गया  है  कि  फंड्स को की  कमी

 है।  गवनंमेंट  ने  रिपोर्ट  के  पेज  १३  पर
 इस  बाल  को  स्वीकार  किया  है

 ने  सभझता  हूं  कि  यह  एक  कंडामेंटल  गौज
 है  कि  कारण  इंडस्ट्री  भौर  स्माल  स्केल
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 इंडस्ट्रीड  को  गायों  मे  फरोग  दिया  जाये  t
 इसकी  लिये  यह  प्रावश्यक  है  कि  ज्यादा  से
 ज्यादा  हमको  इसके  लिय  रिसोसिस  1.
 होंगे  ।  इस  वास्ते  मे  चाहता  हु  कि  इस
 काम  के  लिये  शौर  अधिय  दृपया  दिया
 ाम  |

 इसके  बाद  कहा  गया  है  कि  कोमेप्रेटिग
 सोसाइटीज  को  बढ़ावा  दिया  जाय  -  इसके
 बारे  में  में  बहुत  से  ब्यूज़  सुन  रहा  हू  ।  रिपोर्ट
 में  बताया  गया  है  कि  2,20,  १२४  कोपभ्रोप्रटिव
 सोसाइटोज़  फकशन  कर  रही  हे  भौर  जो
 उना  मैम्बर  है  उनकी  तादाद  ८७,८८,२४३
 है।  में  प्रापको  मिसाल  cvs  तौर  पर  बतलाता
 चाहता  हूं  कि  भेरे  निर्वाचन  क्षेत्र  में  कुछ
 बुनकर  लोगों  की  कोभ्रोप्रेटिव  मोसाइटिया
 है,  बान  बुनने  वालों  की  है,  लकड़ी  का
 काम  करने  वालो  की  कुछ  हैं,  चमड़े  का  काम
 करने  वालों कौ  कुछ  हे,  लेकित उत  सब  की
 अच्छे  तरीके  से  मदद  नही  की  जा  रही  है  |
 आफिशल्ज  का  दबाव  हर  जगह  पर  होता  है
 और  इसका  नतीजा  यह  होता  है  कि  कोरप्णन
 होता  है  भौर  अच्छी  तरह  से  काम  नहीं  चल
 पाता  है।  इस  वास्ते  जरूरत  इस  बात  की
 है  कि  उनकी  तरक्की  की  जाय,  कुछ  एसी
 शक्ल  पैदा  की  जाय  कि  वे  अच्छे  तराके
 से  चल  सके  !

 खेती  की  कोझोपपश्नेटिब्स  की  बात  भी  चलती
 है।  जहा  तक  इसके  सम्बन्ध में  मेरी  पार्टी
 का  ताल्लुक  है  वह  कोभ्ोप्रेटिव  मोसाइटीज
 बनाने  हक़  में  है।  झलाहाबाद  में  हमारी
 पार्टो  की  जो  कान्‍्फेंस  हुई  थी,  उस  में  हमन
 उसको  मान  लिया  था  यह  कान्फ्रेस  काप्रेस  के

 नागथुर  अधिवेशन  से  बहुत  पहले  हुई  थी  भौर
 हमने  इस  चोज़  को  बहुत  पहले  से  माता

 हुभा है ।  लेकिन  मे  देखता  हूं  कि  जहा  तक
 इम्पलेमेंटशन  का  ताल्लुक  है  गवर्नमेंट
 जल्दबाजी  से  काम  ले  रही  है  7  यह  दीक

 नहीं है।  में  चाहता  ह  कि  पहले  कुछ  माडल
 कोग्रोप्रटिब्स  बनाई  जाये  भौर  यह  उन्हीं
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 [सी  मोहन  ह्वस्प]
 लोगों  हो  बनाई  जायें  जो  लोग  एडो  करते  है  ।  दबाव  पंचायतों  पर  ढालते  हैं।  भनन्‍्डी
 जसानी  साहब  ये  बताया  है  कि  महदास में
 दो  सौ  प्रादमिवों  बसे  १०४  इस  चीज़  के

 भरगगेस्ट हें।  लेकिन  जो  लोग  पसन्द  करते  हें,
 उनकी  कोम्ोओ्रेटिव  सोसाइटीड  बनें  ताकि
 ये  भच्छा  तरह  से  चल  सकें,  च्चा  उसका
 इम्पलेमेटशन  हदो  शौर  झगर  ऐसा  किया  गया
 तो  जो  दूतरे  लोग हैं उनके दिलों में उनहे  दिलों  में  उत्साह
 पैदा  होगा  शोर  में  भी  इस  चीज़  को  करना
 बसन्द  करें]  ।

 जहां  तक  सर्विस  कोभोप्रेटिब्स  का  ताल्थुक
 है  ये  फोरन  ही  बन'  जानी  चाहिये  क्योंकि
 उससे  खतरों  को  फ़रोग़  मिलेगा,  जब  रिसोसिस
 किसी  के  पास  भच्छे  होंगे,  मशीन  भ्रच्छी  होंगी,
 अच्छे  लेती  के  भौज़ार  होंगे,  तो  स्वाभाविक

 है  कि  शेत्रो  की  तरफकौ  झच्छी  तरह  से  हो
 भोर  पेदाबार  बढ़े  ।  सविस  कोझ्मापरेटिग्ज
 का  जहां  तक  ताल्लुक  है,  उसे  जल्दी  से
 जल्दी  इम्प्लीमेंट किया  जाय।  लेकित  जहां  तक
 ज्यायेंट  कोभापरेटिव  फार्म्स  का  ताल्लुक  है,
 में  भाप  के  ह्वारा  गवर्नेमेंट  से  कहूंगा  कि  कुछ
 माल  सोसायटोज  बनाने  के  बाद  तब  उन्हें
 बताया  जाय  1  जल्दी  में  कोई हेस्टी  कदम

 ने  उठाया  जाय  |

 इसके  बाद  में  पंचायतों  के  मुताल्लिक

 कहना  चाहता  हूं।  पंचायतों की  कुल  संख्या
 बताई  जाती  है  १,  लाख,  २३  हेजार,  ६७०
 जो  कि  सन्‌  १६४५६  की  रिपोर्ट  में  दी  हुई  है  1

 सन्‌  १६६०-६१  में  उन  की  तादाद २  लाख,
 ४४  हजार,  ५६४  तक  हो  जायगी  कुल  हिल्दू-

 हतान  हें  ।  पंचायतों की  हालत यह है कि यह  है  कि
 कहने  के  लिये  तो  सन  कुछ  है,  पेपर पर  सब
 कुछ है,  लेकिन उन  की  जितनी  बुरी

 दशा

 है  उसे  धल्फाज में  नहीं  कहा  जा  सकता  |

 गांवों  में  हर  तरीके  से  सेंट्रलाइजेशन  है  ।

 जैसे  मे  ने  प्र्  किया  भार्फिशल्स का  उन  पर
 ह (ह  है  in  जो  Fo  पी०  जोग  या  ए०
 Cro  पी०  £ )(  होते  हें  वह  एक  किस्म  से  शबा

 चाय  बाली  पंचायतों की  तादाद  बहुत  कम
 है।  बसे  अगर  भाप  उन  के  कामों  के  देखें
 हो  एक  बहुत  लम्दी  योड़ी  लिस्ट  है।  स्कूल

 बनाये  जायें,  शफाखाने  बनाये  जाये,  सकें

 बनाई  जायें  1

 We  रजधोर  सिह  (रोहतक)  :
 सड़क  पैसे  से  बनाई  जा  सकती  हैं

 st  मोहन  स्वरूप  ,  लेकिन  जब  में
 उन  के  फंड्स  की  तरफ  देखता हूं  तो  बहुत  कम
 पंचायतें  एवी  हैं  यु०  पी०  का  मुर्से  तजर्वा

 है  जो  कि  १०००र०  शाय  रखर  वाली

 होती  हूँ  ।  ज्यादातर  पंचायतें  २००  या

 ३००२०  के  फड़  वाली  होती  है  अक्सर
 श्रम्नंदान  की  बात  हुआ  करती  है।  श्रम-
 दान  से  कही  सड़क  बना  करती हे

 ?  कंसे

 मर्ज  की  बात  है  कि  श्रमदान  से  सडक  बनाने  को
 बात  करते  हैं  7  जब  तक  रुपया  पंचायत  के

 हाथ  में  न  हो  इस  तरह  से  काम  कसे  हो  सकते

 है?  पंचायतों  को  झौमदनों  बढ़नी  चाहिये
 तनो  वह  भ्रष्छी  तरह  से  काम  करेंगी  v

 at  दिल्ली  पंचायत  राज्य  बिल  पर  बोलते

 हुये  कहा  था  कि  हमे  गांवों  की  आमदनी
 का  एक  चौथाई  हिस्सा  पंचायतों  को  देना

 चाहिये  7  प्रसला  प्रायतराज  की  स्थापना

 होनी  चाहिये  ।  जिला  स्वतंत्र  हो  सूबा
 स्वतंत्र  हो,  सेंटर  स्वतन्त्र  हो  बधोंकि
 जब  तक  पंचायतों  के  पास  पैसा  नहीं  होगा

 वह  स्वतन्त्र  ना  होंगी,  उस  वक्‍त  तक  काम

 कैसे  हो  सकता  है।  गाव  को  लगाते  वर्ग  रह

 से  जो  भामदनी हो  उस  का  एक  चोवाई  पंचायतों
 को  दिया  जाय  ।

 दूसरी  चीज़  इस  सिलसिके में  जो  में
 चाहता  था  वह  थी  तहसील  पंचावत्त,

 थैसा  कि  बंगात  या  हिमाजस  प्रदेश  में  है
 तहसील  पंचायत  हो  जो  कि  म्लाकस  का  भी
 नियंत्रण  करे  ।  वह  एक  ऐ्रेटबाइजरी थाडी
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 हो,  पंचायतों  को  भी  देले  भौर  ब्लाक्स  को
 भी  देखे  ।  जब  तक  इस  तरीके  से  तहसील
 वंचायत  नहीं  बनेगी  ।  तक  हैफेमर्ड  ने  मे
 काम  चलता  रहेगा  |

 इसके  आद  सवाल  प्राता  है  कम्यू-के-
 आन्स का  गांधों  के  कम्यूनिकेशल्स  को

 डेबेलप  किया  जाय  ।  मैंने  भर्ज  किया  था
 किं  गांव  के  कस्यूनिकेशन्स  हमारे  श्रमदान  पर

 आधारित है  i  हेकिन  गांवों का  जो  सूरते
 हाल  है,  उनके  कम्यूनिकेशन्स  इतने  खराब

 हैं  कि  वर्षा  काल  सें  गांवों  से  दाहर  की  बात  तो
 यूर,  एक  गांव  से  दूसरे  गांव  में  भी  भाना
 जाना  नामुमकित  है  ।  कम्युनिकेशन्स  के
 नाम  पर  एक  खिलवाड़  सा  किया  जा  रहा
 है,  उन  के  साथ  मजाक  सा  होरहा है।
 गवनेमेंट  इस  सिलसिले  में  तजकिरा  तो
 करती  है  लेकिन झसल तौर असल  तौर  से  जो  रुपया  इस
 के  लिये  मिलना  चाहिये  वह  गावों  को  नहीं
 मिलता है।  इसलिये में  गवर्नमेंट  से  दर्ल्वास्त
 करूंगा  कि  गांवों  के  मीन्‍्स  ars  कम्यूनिकेशन्स
 को  ज्यादा  अच्छा  बनाया  जाय  ।  गांवों के
 ऊपर ही  सारे  मुल्क  का  इन्हेसार  है।  सारे

 मुल्क  की  तरक्की  गांवों  की  तरक्कों  होने

 प  द  भ
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 यूनिवर्सिटीज़ बनाई  जायें  a  जो  भी  यूनि-
 बप्तिटीज़  झब  बनाई  जायें  वे  ज्यादातर  रूरल

 एरियाज की  तरफ  बनाई  जायें  पौर  खेती  की
 सरफ  तवज्जहू देने  की  बात हो  t

 aft  सत्येह्  नारायण  सिंह  (भौरंगाबाद--
 बिहार)  :  पंचायत  के  प्रन्दर  ?

 ओ  मोहन  स्वक्तप  :  मैं  पंचायत के  प्रन्दर

 नही  कह  रहा  हूं,  देहाती  इलाके  में  हों  ।
 इसमें  बताया  गया  है  कि  एजुकेशन  के  लिये
 भाफिसस  रक्खे  गये  है  -  झाज  एजुकेशन
 का जो  तरीका  है,  में  उसके  सिलसिले  में
 भ््जें  कर  रहा था  कि  रूरल  यूनिवर्सिटीज
 बनाई  जायें  देहाती  इलाकों  में  ।  झाज  मैं
 देखता  हूं  कि  स्कूल्स  में,  चाहे  हायर  सेकेन्डरी

 स्कूल्स हों हों  या  जूनियर  हाई  स्कूल्स  हो  ,  उन

 में  खेती का  काम  सिखाने के  लिये  भेजे  गये
 हैं.  एक्सटें  टीचर्स  ।  वे  एक्सटेंशन  टीचर्स
 ऐसे  हैं  जो  कि  यह  भी  नहीं  जानते  हैं  कि

 गेहूं  का  पोदा  होता  है  या  पेड  होता  है,  या

 लेती  किस  तरह  से  होती  है।  ऐसे  तो  एक्स्टें-
 दाम  टीचर्स  हमारे  लिये  भेजे  गये  हैं।  खेती
 की  बात  को  सिखाने  के  लिये  मैं  चाहता  हूं
 लोगों  में  रल  स  हो  ।  खेती  हिन्दुस्तान
 का  सब  से  मुख्य  पेशा  है।  इसलिये  खेती  के
 काम को  जानने  वाले  भादमी  उन  जगहों  पर
 भेजे  जाये।  हम  सब  अभ्रधिकतर  किसान

 हैं  -  किसान  इस  को  भच्छी  तरह  से.जानते
 हैं  कि  खेती  कंसे  होगी  है।  किसान
 इसके  विशेषज्ञ  हैं।  वे  जातते हैं  कि  फलल
 कैते  बोई  जाय,  कौत  जमीन  किस  किस्म
 की  फसल  के  लिये  कसी  है।  लेकिन हम
 लोगों  को  इस  बात  को  सिखाने  के  लिये  वह
 बोग  भेजे  जाते  है  जो  कि  शहर  के  होते  हैं,
 जो  यह  तक  नहीं  जानते  .कि  क्या  काम  किल
 तरह से  होता है।  &  चाहूंगा कि  खेती  का
 फरोग  देने  के  लिये  हक्चपरद,  gy  जेजे  जायें  पौर
 खेती  के  लिये हुम  को  सही  तौर  से  सलाह  दी
 जाय,  सही  तौर  से  हमारी  एजुकेशन  हो
 धौर  लेती  को  तरक्की हो  1
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 इस  के  बाद  पेलो  की  हत  झाती है  ।

 रेक्रिएशन  के  सिये  गावों  में  रेडियो  सेट  दिये
 जाते  है  1  लेकिन  किसानो  के  पास  ser

 कहां  है  रेक्रिएश्न के  लिये  ।  वह  शुवह से
 शाम  तक  जमीन  ोदें,  हल  बलायें  मेहदत
 करें  शौर  शाम  को  जा  कर  रेडियो  पुन ?
 उन  को  बहुत  थोड़ा  क  मिलता  है।  वयों-
 कि  पंत्रायतों  के  पास  फंड  कम  है  इसलिये
 बहू  रेडियो  एक  झाथ  महीने चलता  है  भौर
 उसके  बाद  लत्म  दो  जाता  है।  उन  की
 मुरम्मत  के  लिये  भी  उन  के  पास  पैसा  नहीं
 होता  है  ।  इस  तरह  कें  मजाक  से  कोई
 फायदा  नहीं  है।  उससे  देश  का  स्पया  भौर

 बेस्ट  होता  है।  रेक्रिएदान  के  लिये  सही
 हौर  से  लोगो  को  मौका  दिया  जाय  ।  अगर

 यह  भाष  चाहते  हैं  तो  उनके  लिये  पार्क्स  बन-
 बाइये  जहा  पर  वह  जा  कर  दो-चार  मिनट
 बैठ  सके  ।  इस  तरह  के  मजाक  से  उन  का
 'रिक्रेटशान  नहीं  हो  सकता  t

 इसके  बाद  हाउसिंग  की  बात  भ्राती  है  ।
 जिस  वक्‍त  वर्गर्स  हाउसिंग  शौर  सप्लाई  मंत्रालय
 पर  बहस  हो  रही  थी,  उस  वक्‍त  मैंने  अर्ज
 किया  था  कि  इस  बात  से  कोई  फायदा  नहीं
 है कि  ५००  गावो  को  डेवेलप कर  दिया  जाय  ।
 yoo  गावों  का  ही  डेवेलप कर  देने  से  गावों
 की  समस्‍या  हल  नहीं  होगी  ।  इसके  लिये
 मैंने  तीन  सुझाव  पेश  किये  थे।  पहला
 सुझाव  यह  दिया  था  कि  गावो  में  हर  पाच,
 छ:  मील  पर  भट्टे  बनाये  जाये  भौर  जिस  तरह
 से  इडस्ट्रियल  हाउसिग  के  लिये  तकावी  दी
 जाती  है,  उसी  तरह  से  भट्टो  के  लिये  तकावी
 दी  जाय।  उस  के  ईटो  से  ही  मकन  बनाये
 जायें।  खाती  मजाक  से  काम  नही  चलेगा  t
 ma  के  लिये  मैंने  सुझाव  पेश  किया
 आ  कि  हर  जिले  में  एक  माडेल  बिलेज  बनाया
 जाय  ताकि  उस  माशिल  बिलेज  से  प्रास-पास
 के  गाव  सबक  ले  सकें  शौर  उन  में  काम  करने
 के  लिये  प्रोत्साहन  पैदा हो  ।
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 दूसरी  चौज  मैने  कही  थी  कि  वि  बालों
 को  कर्ज  देने  का  खास  इन्तजाम  किया  जाव  t

 are  हम  देखत ेहैं  कि  गाव  के  लोन  साहुकारों

 के  फदे  में  फंसे  हुये  हैं।  बह  दूना,  तिगूना  भौर
 जौगुना  सूद  छेते  हैं  भौर  उसके  बाद  ग्न  बरबाद
 कर  देते हैं।  जो  तकाडी  दी  जाती  है  उसके
 लिये  माकूल  इन्तजाम  होठा  चाहिये  7  भगर
 फसल  किसी  तरह  से  बरबाद  हो  गई  तो  गवने-
 मेंड  का  जूता  सवार  हो  जाता  है  कि  “हम
 कुछ  नहीं  जानते,  हमको  रुपया  दो  ।”  जब
 तक  किसान  के  साथ  हमदर्दी  का  बर्ताव  न  हो,
 सहूलियतें  न  दी  जायें,  तब  तक  खाली  कागजी
 बातें  करने  से  कोई  फायदा  नहीं  होता  ।

 इसके  लिये  कर्ज  देने  के  लिये,  तकावो  देने  के

 लिये  सही  तौर  से  कदम  उठायें  जायें  भौर
 किसानो  को,  सहूलियत  दौ  जाय  ।  उनके  लिये
 मार्केटिंग  की  व्यवस्था  हो,  स्टोरेज  की  व्यवस्था

 हो,  सस्ते  बीज  मिलें  ।  आज  बीज  सही  तौर
 से  नही  मिलते  ।  मैं  देखता  हु  कि  श्राज  कोझाप-
 रेटिव  की  भोर  से  स्टोर  कायम  हुये  है  लेकिन
 उन  में  बहुत  खराब  बीज  मिलता  है  |  मैंने
 पजाब  के  बीज  के  सिलसिले  में  जो  कि  रबी  में
 बाटा  गया  था  मिनिस्टर  साहब  से  पूछा  था।

 यू०  to  में  बहुत  खराब  बीज  दिया  गया  था,

 दूसरे  सूबो  की  बात  तो  मैं  नहीं  जानता  ।

 Wo  रणबोर  सिह  पंजाब  का  बीज
 तो  बहुत  झच्छा  होता  है

 भी  मोहन  स्वस्प  भ्च्छा तो  होता

 है  लेकिन  वहा  से  बहुत  खराब  बीज  गया  था  t
 पंजाब  से  जो  गेहू  का  बीज  भेजा  गया  था

 वही  हमको  दिया  गया  था  ।  मैं  भर्ज  कर
 रहा था  कि  कि  हमारे  लिये  सस्ते  बीज  की
 व्यवस्था नहीं  है  उसकी  सही  व्यवस्था ,होनी
 चाहिये,  मकानो की  सही  व्यवस्था  होनी
 चाहिये,  स्टोरेज की  सही  व्यवस्था  होती

 के  पास  भाज तो  सिर्फ
 में  बीज  रक्खा
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 जाती  है,  कभी  बारिश  से  ख़राब  हो  याता  है  ।
 इसलिये  स्टोरेज  का  एक  सेन्टर  कम  से  कम

 में  हो  तभी  किसानों  की  हालत
 है  1 सकती

 इसके  बाद  एक  बात  मैं  धौर  धज  करना
 जो

 बारे  में  है  पेय  ६८  पर  फिगर्स  दिये  गये  हैं  ।
 फटिलाइजर्स  के  बारे  में  हमारे  यहां  सम्बी-

 का  रेजल्ट  कया  निकला  ,  उससे  कितना  फायदा

 हुआ,  कितनी  परसेंट  उपज  बढ़ी  ।  गवनेंमेंट

 की  किसी  भी  रिपोर्ट  में  पहू  चीज़  नहीं  बतलाई
 बई  ।

 दूसरी  चीज़  जो  मैं  झ  करना  चाहता
 था  वह  मिनिस्ट्री  झाफ  कम्युनिटी  डेवलपमेंट

 कंढ  कोग्रापरेशन  की  रिपोर्ट  के  पेज  १८  पर
 दर्ज  है।  उसमें  बडी  लम्बी  चौड़ी  बातें  बताई
 गई  हैं

 for  Grants  =  7345

 उपाध्यक्ष  महोदय  वे  मर्दों  को  नहीं
 बतलाती  होंगी  ।

 थी  मोहन  wel  उनकी  तनश्याह
 इतनी  कम  है  कि  वे  अपने  भखराजात  पूरे
 नहीं  कर  सकती  और  कोई  गारडियन नहीं  रख
 सकती i  मैं  बाहता  हूं  कि  इसको  एक  तमाशा
 ने  बना  कर  ऐसी  एजेड  झ्ौौरत  बहा  पर  इस
 काम के  लिये  रक्‍्खो  जायें  जो  कि  समझदार हो
 और  जिनको  कि  काम  का  तजुर्बा  हो  भौर  मेरा

 सुझाव  है  कि  इस  फील्ड  में  जो  सोशल  वर्कर्स
 हों  उनको  इस  काम  मे  लगाया जाय  चौ  भाज
 जो  यह  एफ  तमाशा  भौर  मजाक  सा  बनाया
 जा  रहा  है  इसको  बन्द  किया  जाय  ।  ऐसी
 व्यवस्था  करने  से  ही  भौरतों  का  प्रोग्र'म
 अल  सकता  है  वरना  नहीं  ।

 उपाध्यक्ष  महोदय  माननीय  सदस्य  भ्रव
 झपना  भाषण  समाप्त  करने  को  कोशिदा  करें

 at  मोहन  ae  ५,  ७  मिनट  में  भौर

 लुगा  t

 उपाध्यक्ष  महोबय  नवे  श्राप  जल्दी
 19,100  Mahila  Samities  are  fune-

 poe  gy  ey w  ul  .
 pis  perenne  of  about  8-4  Samities  per  थी  मोहन  exer.  fata  लेविल  वर्कर
 block.  Their

 =
 in  2,040  की  ट्रेनिंग  क ेलिये  केवल  तीन  दिन  मुकरंर  किये

 an  average  “ot  5,I6  members  per  है  मानो  तीन  दिन  के  झन्दर  सब  कुछ  उसको
 Samits,

 wa  वास्तव  में  इन  महिला  समितियों
 द्वारा  कुछ  काम  तो  होता  ही  नहीं  है  ।  मैं
 देखता  हूं  कि  इन  महिला  समितियों  में  ब्लौक
 डेवलपमेंट  स्कीम्स  में  प्रड़रटीन्स  भौरतो  को,
 १६,  २०  साल  से  ज्यादा  जिनकी  उम्र  नहीं
 होती  शौर  जिनको  कि  किसी  भी  काम  का

 तजुर्बा  नहीं  होता  उनको  वहा  रस्क्सा  जाता है  t
 मैंने  कई  जगहों पर  उनसे  काम  के  बारे में  पूछ-

 बाख  की  झौर  मैंने  पूछा  कि  वे  लोग  क्या  काम

 करती हैं  तो  मुझे  कोई  काम की  कीगर्स  नही
 दी  जा  सको  झौर  वे  मुझे  संतोषजनक  उत्तर

 नहीं  दे  सकी

 घोल  कर  पिला  दिया  जांता  है  प्रब  तीन
 दिन  का  प्रोग्राम  यह  रहता  है  |  फर्स्ट  डे

 एग्रीकल्चर,  डिसीजेज,  'शिसर्चे,  रिक्रियेशन
 ४  भोवसं  सेकेंड  डे  पाउल्ट्रो,  फिशरो,
 क्ोप्मापरेशन,  फ्चायत्स,  टिक्रियेशन,  ४  घंटे
 का  हुआ  ।  तीसरे  दिन  वैटेनरी,  इरीगिदान  यह
 तमाम  होता  है  |  तीन  दिन  में  विलेज  लेविल'
 लीडर  का  घोल  कर  पिला  देते  हैं  भ्ौर एव  ८पट
 बना  देते हे  भौर  यह  तीन  दिन  की  ट्रेनिंग  लेने
 के  बाद  उससे  यह  उम्मीद  की  जाती  है  कि  वह
 जाव  वालों  को  डाइरेक्शस  दे  ।  मैं  समझता

 हूँ  कि  यह  देन  कम  से  कम  ६  महीने को  तो
 हो  ताकि  वह  इन  सब्जेक्ट्स  के  बारे  में  थोडा

 बहुत  जान  तो  सकें  ।  मैं समझता  हूं  कि  एप्री-
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 कश्चर,  फ़िशरी  शौर  पाउल्‍्टरी  भादि  विषय  जपाध्यक्ष  महोदय  :  ॥  तो  माननीम

 ऐसे  हैं जिनको  कि  झमर  भ्रादमी  जिम्दगी मर  मदस्म  को  खत्म  कर  ही  देता  आहिये  ।
 भरी  ह्टडी  करे  तो  थोड़ा  है  भौर  ag  तब  भी
 ग  बीजों  का  सही  मायने  में  मास्टर  नहीं
 कहा  जा  सकता  ।  भ्र  यह  मज़ाक  नहीं  तो
 और  क्या  है  कि  हम  विलेज  लेविल  लीडर  को
 सीन  दिन  में  ही  इन  सब  चीजों  का  एक्सपर्ट
 चना  देते  हैं  .  .  .  .  .

 उपाध्यक्ष  महोदय  :  झगर  जिन्दगी  भर
 चढ़ता  ही  रहेगा  तो  फिर  उनपर  काम  कब
 करेगा  ?

 शी  बोहन  ्वकप  :  मेरे  कहने  का  मतलब
 यह  है  कि  इस  चीज़  को  सीरियसली  लिया
 आय  शौर  इसका  मज़ाक  न  बनाया  जाय  t

 we  जहा  तक  सबसिडीड  देने  की  बात  है
 उसके  लिये  मेरा  कहना  यह  है  कि  जो  लोग
 डिजवं  करते  है  जो  गरीब  झादमी  हैं  उनको
 सबसिडी  शौर  तकावी  नहीं  मिलती  है  लेकिन
 जो  झादमी  मालदार  झौर  रिसोसंफुल
 होते  है  उनको  सबसिडी  भी  मिलती  है  शौर
 सतकावी  मी  मिलती  है  ।  मामूली  श्रौर
 अरीब  झादमी  जो  कि  वाकई  डिज़्य  करते  हैं

 उनका  कोई  पुर्सा  हाल  नहीं  ।  में  चाहता हूं
 ब्ष्कि  इसकी  उच्चित  व्यवस्था  की  जाय  ताकि

 डिजविंग  हैंड्स  इससे  महरूम  न  रह  जायें  ।

 अब  इसके  बाद  एक  और  चीज  मड्ड  की

 है  ।  हर  ब्लाक  में  दस  विलेज  लेबिल  बर्कस
 होते  हैं  ६  या  ७  ए०  डी०  पीझोज़  होते  है
 और  हर  ए०  डी०  पीभोज़  भ्रपनी-अपनी  भ्रलग

 हिदायतें  देते  है  और  विलेज  लीडर  को  कहते है
 कि  यह  करो  धौर  बह  करो  i  उतमें कोई  झ्ापस
 में  कोप्ताडिनेशन  नही ंहै  कि  बिलेज  लेविल  वर्कर
 कौन-कौन  से  काम  करे  ।  मै  चाहूंगा  कि
 बिस्षेज लेविल  बकर  को  सही  तौर  से  काम  करने
 का  मौका  दिया  बाय  शौर  ए०  fo  पीधोड

 ज्यो  उन्हें  हिंदायतें  दें  &  यही  भौर  माइल  हों  ।

 aft  भोहन  wey  :  जी  हां  केवल  दिल्‍ली
 के  बारे  में  थोड़ा  निवेदन  करके  मेँ  बैठ
 जाऊंगा  ।  दिल्‍ली  में  भारत  सेवक  समाज
 धौर  झम्य  समाज  सेवी  सहकार  समितिया
 साभाजिक  सेवा  के  क्षेत्र  में  इस  सगय  काम
 कर  रही  है  और  वे  प्रलग-प्रलग  बतलाती  हूँ
 कि  हमने  यह  काम  कर  लिया  भौर  हमने
 फलां  काम  कर  लिया  t  मै  चाहुंगा  कि  जहां
 तक  दिल्ली  का  ताल्लुक  है  इन  सामाजिक
 सस्थाधों  में  आपस  में  कॉमाशिनेशन  शौर
 कोआपरेशन  हो  और  उनका  भलग-भलग  काय॑
 क्षेत्र  निश्चित  कर  दिया  जाय  ताकि  इंप्ली-
 केशन  न  हो  और  काम  ज्यादा  से  ज्यादा  हो
 सके  |

 झन्त  में  में  केवल  यहों  कह  कर  समाप्त
 करूगा  कि  अगर  गावों  की  तरकक  करनी  है,
 तो  कम्युनिटों  डेवलपर्मेट  के  काम  को  ठीक
 से  चलाना  है  तो  यह  मज़ाक  भौर  खिलवाड़
 से  काम  नहीं  चलेगा  बल्कि  सही  तौर  से  प्रमल
 करने  से  ही  फ़ायदा  हो  सकेगा  ।

 Shri  5S.  A.  Mehdi  (Rampur):  Mr.
 Deputy-Speaker.  I  thank  you  very
 much  for  allowing  me  to  speak  on

 that  have  spoken,  have  spoken  on  co-
 operation,  and  with  the  inclusion  of
 co-operative  farming,  focuss  of
 discussion  has  mainly  centred  round
 this.  This  not  a  new  thing  as  the
 Prime  Minister  pointed  out  the  other
 day.  It  ig  a  step  forward  towards  the
 development  of  the  village  and  the
 village  people.  It  is  a  step  in  &
 process  that  hag  started  soon  after
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 tegration  of  these  small  holdings  and
 after  the  formation  of  big  holdings,
 definitely  some  small  or  big  machinery
 and  implements  will  be  required.  We
 have  had  a  very  sad  experience  of
 foreign  machines  and  implements
 during  the  last  few  years  -ever  since
 Independence.  In  the  reclamation
 work,  of  course,  we  had  a  very  sad
 experience  of  foreign  machinery  and
 I  hope  the  Government  along  with
 the  introduction  of  co-operative  farm-
 ing,  will  arrange  for  the  production
 of  agricultural  machinery,  and  imple-
 ments  and  parts  and  especially  arrange
 for  the  repairing  facilities  of  these
 machineries  and  other  things  fully  or
 before  introducing  co-operative
 farming  on  a  large  scale.

 Secondly,  Sir,  this  approach  will
 solve  the  problem  of  the  unemployed
 in  the  countryside  because  by  this
 approach  large  numbers  of  people
 could  be  utilised  in  mechanised  units
 all  over  the  country.  Unless  we
 provide  such  avenues  of  employment
 we  will  find  that  large  number  of
 people  will  be  migrating  to  cities  and

 villages  or  very  near  the  villages  to
 avoid  the  problem  of  urbanisation.

 I  would  like  to  deal  with  another
 point,  namely,  the  need  to  give  train-
 ing  facilities  to  our  people  engaged  in
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 tion.  Proper  education  at  the  viuage-
 level  should  be  given  and  I  am  sure
 our  villager  will  willingly  accept  co-
 operative  farming  without  any  diffi-
 culty  whatsoever.

 Thirdly,  I  wish  to  deal  with  the
 actual  progress  that  has  been  made  in
 respect  of  the  programmes  of  the
 Community  Revelopment  Ministry.  It
 is  my  personal  knowledge  that  what-
 ever  work  this  Ministry  has  done,  it
 has  done  it  very  well.  It  is  doing
 wonderful  work.  Whatever  it  has
 done,  it  has  done  it  remarkably  well.
 One  great  benefit  of  this  Ministry,  as
 th:  House  is  aware,  is  that  this  is  the
 only  co-ordinating  agency  at  the  village
 level  of  all  the  developmental  acti-
 vities.  This  is  not  a  scheme  which
 finds  a  place  only  on  paper.  This  is
 a  scheme  in  which  the  officers  go  to
 the  individual  villages  and  we  find
 that  they  are  doing  ceally  very  good
 work.  Obviously,  the  success  of  this
 experiment  to  a  great  extent  depends
 upon  the  block  officer  or  the  block
 workers.  Different  blocks  may  have
 to  do  different  kinds  of  work.
 Different  blocks  may  have  different
 programmes.  All  the  same,  it  is  quite
 true  that  an  officer  who  is  enthusias-
 tic  in  his  work,  who  infuses  certain
 life  into  the  work  that  he  does,  will
 be  able  to  infuse  the  same  spirit  among
 the  men  who  work  under  him  and
 also  among  the  villagers.  The  diffi-
 culty  in  our  villages  is  that  for  six
 months  in  the  year,  the  villages  are
 inaccessible  almost  and  nobody  can
 go  to  some  of  our  villages  because  of
 bad  weather  and  things  like  that.
 After  the  harvest  fs  over,  the  tax
 collectors  and  the  revenue  collectors
 go  there.  There  are  also  other  fair
 weather  friends  of  the  villagers.  But,
 on  the  other  hand,  the  Block  Develop-
 ment  Officers  get  into  contact  with
 the  villagers  all  the  year  round.  It
 is  they  who  teach  the  villagers  about
 the  modern  techniques  of  production
 and  give  them  advice  how  to  pro-
 duce  more  and  to  have  better  yields.

 I  would  like  to  refer  to  what  I
 said  lest  year,  namely,  that  these
 blocks  are  concentrated  near  the
 cities  or  tahsil  headquarters.  The
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 block  that  was  judged  to  be  the  best
 ™  my  State  was  only  a  few  miles
 gway  from  the  district  headquarters  of
 Faizabad.  Yet,  at  was  adjudged  as
 the  best  block  in  U.P.  It  is  on  the
 pucca  road  between  Faizabad  and
 Sultanpur.  That  block  is  doing  very
 good  work.  But  that  is  not  the  only
 block  in  that  district.  I  know  of  five
 or  six  blocks  also,  two  or  three  of  them
 ere  shadow-blocks.  Now,  the  villages
 which  are  in  the  remote  areas  in  the
 countryside  do  not  get  the  full  bene-
 ft  of  this  scheme.  I  think  this  situe-
 tion  will  continue  till  1963,  till  such
 time  as  all  the  villages  are  covered
 by  this  programme.  We  should  de-
 velop  communications  so  that  all  the
 villages  will  be  able  to  benefit  by  this
 scheme.  Unless  this  is  done,  the
 surplus  population  will  shift  from  the
 tahsil  to  the  district  or  to  other  town
 areas.

 The  work  that  has  been  done  by
 these  Community  Development
 Blocks  38  very  comprehensive.  As  my
 hon.  friend,  Shri  Raghubir  Saha
 pointed  out,  with  the  inclusion  of  co-
 operatives,  the  three  basic  institutions
 ef  democratic  decentralsation  have
 come  under  thig  Ministry.  The  des-
 tiny  of  the  villagers  depends  on  the
 work  that  is  done  by  this  Ministry
 The  future  of  so  many  villagers  hes
 iu  the  hands  of  this  ministry.  All
 the  important  institutions  of  democra-
 tic  decentralisation  have  come  under
 ite  wings.

 The  Deputy  Minister  of  Community
 Development  and  Co-operation  (Shri
 B.  8S.  Murthy):  It  is  the  other  way
 about.  The  destiny  of  this  Ministry
 lies  in  the  people’s  hands.

 Shri  8.  A.  Mehdi:  The  only  thing  is
 that  all  the  three  important  institu-
 tions  intended  to  develop  the  villages
 are  coming  under  the  purview  of  this
 Ministry.  That  is  what  I  was  saying.
 What  my  hon.  friend,  the  Deputy
 Minister  referred  to  was  the  co-opera-
 tion  of  the  people.  The  co-operation
 of  the  people  with  these  organisations
 will  ultimately  be  responsible  for
 the  success  of  this  work.  But  I  am
 strongly  of  the  view  that  the  people
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 will  definitely  co-operate  if  the  pro-
 grammes  that  are  laid  down  by
 the  Ministry  are  carried  out  efficiently
 and  with  proper  organisation.  I
 saying  this  because  the  co-ordination
 of  all  the  development  work  of  all

 Take,  for  instance,  minor  irrigation
 The  Ministry  38  not  directly  concern-
 ed  with  minor  irrigation,  but  it  is
 responsible  for  helping  the  people  and
 educating  the  people  to  utilise  those
 facilities.

 For  instance,  there  was  a  tube-well
 tog  im  une  vi  tne  vilages.  “Tne  wih-
 lagers  had  requested  the  authorities  to
 have  the  tube-well  at  a  certain  spot,
 but  the  authorities  had  said  that  since
 it  was  a  technical  matter  and  the
 villagers  would  not  understand  what
 things  were  involved,  they  preferred
 to  have  it  near  a  pucca  road  and
 near  an  advantageous  point.  After  the
 tube-well  was  dug,  the  channel  was
 constructed,  and  the  villagers  were
 expecting  water  when  the  crop  was
 ready  and  when  the  water  was  need-
 ed.  But  when  water  supply  was
 started  from  the  tube-well,  it  was
 found  that  the  channel  at  the  field
 end  was  higher  and  that  at  the  tube-
 well  end  it  was  lower;  so,  the  water
 could  not  reach  the  field,  and  there
 wag  such  a  complication.

 The  Ministry  is  definitely  respon-
 sible  for  educating  these  people  to
 utilise  the  resources  that  are  given
 by  the  different  departments  of
 Government  At  the  same  time,
 {  am  saying  something  in  favour
 of  the  Ministry,  the  consciousness  and
 the  awakening  of  the  village  people,
 which  is  generated  through  this  Minis-
 try  is  the  only  deterrent  to  check  the
 mal-administration  or  mal-practices  in
 the  other  departments.

 As  far  as  the  Ministry's  work  7
 concerned,  it  is  very  difficult  to  sav
 that  it  is  not  doing  much  work.  i  am
 very  glad  to  see  that  the  development
 blocks  are  paying  a  lot  of  attention  to
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 statistics,  As  far  as  my  experience  in
 statist  c.  goes,  it  is  a  very  vital  thing
 to  coulect  all  the  basic  statistics  of  the
 village  I  conmder  the  panchayat  to
 be  the  competent  institution  to  handle
 the  village  statistxcs  But  the  blocks
 jhave  taken  up  the  job  of  training
 certain  people  in  collecting  statistics
 and  things  like  that  and  all  the  States
 have  opened  a  statistical  bureau  I
 hope  that  in  the  future  these  units
 will  do  all  the  necessary  300,  and  will
 collect  at  least  the  basic  statistics,
 because  in  the  absence  of  these  stati<-
 tics  no  development  work  can  be
 assessed,  and  no  programme  for  the
 future  can  be  chalked  out,  so,  it  75
 very  important  that  these  statistics
 may  be  collected  by  direct  observation
 am  the  field  and  in  the  villages  My
 experience  of  the  _  statistics  of  the
 villages  is  that  they  are  absolutely
 made  up  at  the  tehsil  level  at  the
 moment  This  is  the  only  organisa-
 tion  that  can  give  a  directly  observed
 and  correct  statistical  data,  in  order
 to  enable  us  to  have  a  proper  plan
 ning  for  the  future  and  also  have  a
 better  assessment  of  thé  village  But
 it  will  take  some  time,  and  it  needs
 a  lot  of  training  I  hope  this  training
 programme  will  be  taken  up  not  in
 the  sketchy  way  in  which  it  38  being
 done  at  the  moment  but  in  a  fullcr
 way

 Shri  Satyendra  Narayan  Sinha  I
 Propose  to  confine  my  remarks  to
 panchayats  and  co-operatives,  because
 they  are  the  symbols  of  the  new
 political  order  and  the  new  economic
 order.  I  beheve  that  it  as  through
 these  institutions  that  energy,  initia-
 tive,  enthusiasm  and  imterest  of  the
 People  can  not  only  be  created  and
 stimulated  but  can  also  be  channeli-
 sed  mto  useful  purposes  for  deve-
 lopment  activities.

 The  House  knows  that  panchayats
 have  acquired  lately  an  added  im-
 Portance,  because,  as  the  Prime  Munis-
 ter  has  stated,  after  the  imposition  of
 ceilings,  whatever  surplus  land  will  be
 available  will  be  left  to  the  managce-
 Ment  of  the  panchayats  So,  I  think
 it  w  of  interest  to  us  if  we  reallv  go

 Demands  CHAITRA  24,  88  (SAKA)  for  Grants  ru  396
 into  the  work  of  the  panchayats,  in
 order  to  make  them  really  effective
 and  successful

 My  hon  frend  Shn  Raghubir
 Sahai  has  already  referred  to  the  re-
 port  of  the  B  G  Mehta  Committee  and
 to  the  various  recommendations  made
 by  them  I  am  not  going  to  refer
 to  those  recommendations  The  com-
 mittee  has  suid  that  the  panchayats
 unfortunately  have  not  been  working
 successfully  My  own  experience  2s
 almost  the  same,  and  I  want  to  place
 certain  viewpoints  for  the  considera-
 tion  of  Government,  in  order  to  re-
 move  those  handicaps  or  difficulties
 which  are  at  the  moment  hampering
 the  successful  working  of  the  pancha-
 yats

 For  instance,  I  shall  take  the  ques-
 tuon  of  elections  Although  in  a  de-
 mocratic  institution,  we  cannot  altu-
 ther  do  away  with  the  system  of
 elections  yet  since  we  are  at  the
 moment  concerned  with  creating  a  co-
 operative  spirit  in  the  villages  and  to
 see  that  the  village  is  not  divided  into
 factions  it  should  be  the  anxiety  of
 the  Government  officials,  social
 workers  and  public  workers,  to  see
 that  some  sort  of  convention  or  method
 is  devised  by  whieh  m_  the  imital
 stages  we  could  avoid  elections  and
 trv  to  choose  the  best  person  on  whom
 there  is  general  agreement  For,
 what  I  have  noticed  §  485  that
 whenever  these  _  elections  take
 place  there  is  naturally  a  division
 in.o  two  camps  or  sometimes  into
 three  camps,  and  largely  based  on
 castc  considerations,  the  result  is  that
 after  the  elections  they  do  not  take  it
 in  the  true  democratic  spirit,  and  those
 who  belong  to  the  vanquished  camp
 do  not  forget  their  defeat  and  they
 continue  to  non-co-operate  with  those
 who  have  been  charged  with  the  res-
 ponsibility  of  carrying  on  the  pan-
 chayat  work  So,  the  panchayat  spirit
 has  not  really  been  inculcated  among
 the  villagers,  and  they  have  not  under-
 stood  the  significance  of  these
 panchayats

 As  regards  the  labour  tax,  to  which
 my  hon  friend  has  made  a  reference,
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 firstly,  the  Mukhiyas  are  very  reluc~
 tant  to  impose  labour  tax.  Even  if  the
 labour  tax  is  assessed  or  imposed,  the
 villagers  are  not  coming  forward  to  do
 voluntary  work,  because  the  system  is
 @  system  of  annual  budgeting,  and
 many  of  those  persons  feel  that  they
 are  not  going  to  be  benefited  by  a
 particular  work,  and,  therefore,  they
 do  not  take  anv  interest.  So,  my
 suggestion  to  Government  is  that  a
 system  should  be  evolved  whereby,
 just  as  we  are  having  Five  Year  Plans
 here  likewise,  they  should  also  have
 a  five-year  plan  or  a  three-year  plan
 for  the  development  of  the  entire
 villages,  in  regard  to  irrigation  works,
 or  road  building,  or  paving  of  the
 streets  and  so  on,  so  that  every  villager
 may  feel*that  he  is  also  going  to  be
 benefited.  Prioritie:s  may  be  deter-
 mined,  and  he  must  have  the  confi-
 dence  that  today  this  work  is  being
 done  im  this  particular  village,
 tomorrow  it  will  be  done  in  his  village
 and  that  he  will  be  also  a  beneficiary.
 That  will  create  enthusiasm  and
 interest.

 Then  I  find  that  the  mentality  or  the
 outlook  of  the  officers  has  not  chang-
 ed,  and  this  is  hampering  progress.
 They  continue  to  look  at  it  in  the  same
 old  bureaucratic  manner.  For  instance,
 they  are  not  giving  the  mukhiyes
 proper  respect  and  consideration.  One
 of  the  S.D.0s,  I  know.  while  address-
 ing  a  Panchayat  Sammelan,  made  a
 declaration  publicly  that  he  was  not
 going  to  give  them  any  respect,  and
 that  most  of  them  were  goondas.  That
 was  the  statement  he  made,  and  des-
 pite  protests.  he  refused  to  withdraw
 his  remarks

 Many  of  the  mukhiyas  say  that
 whenever  they  go  they  are  treated
 like  chowkidars  or  tax  collectors,  and
 are  not  given  even  chairs  to  sit.

 Shri  B.  8.  Murthy:  May  I  ask  the
 hon.  Member  what  has  happened  to
 that  officer  after  that  remark,  whether
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 the  matter  has  been  brought  to  the
 notice  of  the  State  Government?

 Shri  Satyendra  Narayan  Sinha:  Yes,
 J  am  coming  to  that.  This  matter  was,
 of  course,  brought  to  the  notice  of  the
 Panchayat  Mbnister  of  my  State.
 Secondly,  I  may  inform  the  hon.
 Deputy  Muinuster’  that  in  another
 case....

 An  Hon.  Member:  But  what  happen-
 ed  to  that  officer?

 Shri  Satyendra  Narayan  Sinha:  I
 myself  spoke  to  the  Minister.  but
 nothing  has  been  done  so  far

 Shri  Jhunjhunwala
 When  did  this  happen?

 (Bhagalpur):

 Shri  Satyendra  Narayan  Sinha:
 About  four  or  five  months  ago

 Thcse  panchayats  are  asked  to  look
 after  the  construction  of  wells  or
 other  local  works.  The  contrect  has
 to  be  given  to  a  mukhwya  in  the  name
 of  the  panchayat.  but  most  of  the
 mukhiyas  are  not  coming  forward  to
 take  up  the  contract  because  they
 know  they  have  got  to  pay  salami  to
 the  officer  concerned,  and  they  literal-
 ly  refuse  to  take  up  the  contracts.  In
 some  places  contractors  are  appointed
 by  the  officers  concerned.  In  one
 case,  the  construction  of  the  well  en-
 trusted  to  a  contractor  was  construct-
 ed  and  the  payment  was  made  out  Al!
 this  was  done  on  paper.  When  a  parti-
 cular  mukhiya  brought  it  to  the  notice
 of  the  SD.O.  concerned,  he  flared  up,
 made  an  inspection  of  the  spot,  and
 in  the  order  sheet  he  recorded  that
 no  obstruction  should  be  plated  in  the
 way  of  completing  the  well.  But  that
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 Commissioner  concerned,  but  nothing
 bas  been  done  so  far.  Most  of  the
 malhiyas  come  and  express  such
 grievances.

 Then,  we  are  going  to  saddle  these
 panchayats  with  all  sorts  of  respon-
 sibilities,  We  are  asking  them  to
 manage  village  lands  and  all  that.  On
 the  other  hand,  there  is  no  attempt
 made  by  us  to  give  them  proper  status,
 proper  prestige,  proper  respectability,
 and  to  inculcate  in  them  the  real
 spirit  in  which  they  have  to  function.

 I  refer  to  this  point  particularly
 because  just  now  Shri  Vasudevan
 Nair  said  that  one  of  hs  main  anxie-
 ties  was  to  remove  middiemen  so  that
 unnecessary  profit  may  not  be  grabbed
 by  them,  and  that  panchayats  or  co-
 operatives  should  take  up  the  con-
 tracts.  That  is  well  and  good.  But
 sometimes  ad  hoc  co-operative  socie-
 ties  are  formed  only  to  take  up  con-
 tract  work,  and  it  is  not  enquired  into
 whether  they  are  genuine  or  not,  or
 have  been  formed  for  ad  hoc  purposes,
 That  way  they  cast  a  bad  reflection
 upon  the  entire  movement.  So,  it  is
 of  interest  to  us  to  see  that  this  is
 set  right.

 Then,  I  would  say  that  we  must
 have  a  cadre  of  trained  personnel,
 even  for  the  purpose  of  successful
 working  of  the  panchayats.  Most  af
 the  mukhiyas  are  not  educated,  they
 do  not  know  how  to  prepare  the
 budget.  For  the  preparation  of  the
 budget  for  which  all  the  villagers
 have  to  collect,  there  is  no  quorum.
 People  do  nat  know  what  is  the  impor.
 tance  of  this  budget.

 At  one  place  I  found  that  the  budget
 had  to  be  approved  by  the  villagers
 end  had  been  sent  to  the  B.D.O.  who
 has  ultimately  to  approve  it.  In  that
 perticular  police  station,  te.  in
 Sahebganj,  1  went  there,  I  found  that
 the  budgethad  been  sent  to  the  B.D.O. and  was  resting  in  his  shelves  for  nine
 or  twelve  months,  and  had  not  been
 returned  to  the  panchayat.  How  on
 earth  is  the  panchayat  to  function
 then?  That  is  the  main  question.
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 So,  my  suggestion  to  the  Govern-
 ment  is  that  if  they  are  going  to  make
 the  panchayat  a  success,  they  must
 re-orientate  the  outlook  of  the  officers.
 {  enturely  and  whole-heartedly  support
 the  view  of  my  hon  friend  Shri
 Raghubir  Sahai,  that  even  the  higher
 officers,  for  instance  the  I.A.S,  proba-
 tioners,  should  be  in  the  first  instance
 appointed  B.D.Os.  I  understand  the
 Community  Development  Ministry
 once  wrote  to  all  the  State  Govern-
 ments  to  try  this  experment,  but  this
 has  not  been  done.  Formerly,  when
 the  LC.S.  officers  were  appointed
 probationers,  they  were  appointed  as
 cane  inspectors,  Deputy  Collectors,
 Joint  Magistrates  and  all  that,  and
 ultimately  they  used  to  become  S.D.Os.
 and  District  Magistrates.  Today,  after
 @  training  of  one  year  they  are  appo-
 inted  S.D.Os,  and  they  become  District
 Magistrates  within  a  span  of  four
 years,  with  the  result  that  they  lack
 proper  experience  and  the  proper
 spirit,  not  having  had  the  advantage
 of  coming  into  contact  with  the  people.
 These  are  the  points  that  my  friends
 ought  to  take  note  of.

 Now  I  come  to  co-operatives,  There
 can  be  no  two  opinions  about  the
 need  for  having  service  co-operatives,
 because  service-co-operatives  and
 joint  farming  are  the  two  main  planks
 of  our  policy  at  the  moment.  Much
 controversy  has  arisen  over  this,  and’
 the  reason  why  quite  a  large  number
 of  persons  are  not  feeling  very  much
 enthused,  according  to  Shri  Masani,
 by  this  may  be  the  failures  in  our
 co-operative  movement,  and  it  will  be
 of  interest  to  us  to  examine  the  work-
 ing  of  the  co-operative  societies  and
 the  co-operative  movement  and  find’
 out  why  it  has  failed.

 According  to  me,  there  are  three  or
 four  points  which  should  be  taker
 into  considerat‘on  in  this  connection.
 Firstly,  the  co-operative  movement
 has  been  largely  officialised.  The
 Prime  Minister  is  also  cognizant  of
 the  fact,  and  he  has  said  that  hence-
 forward  it  should  not  flourish  under
 official  patronage;  at  the  most,  officials
 have  to  provide  help  and  guidance,
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 {Shri  Satyendra  Narayan  Sinha}
 but  they  should  not  be  so  much  asso-
 iated  with  it  as  to  stultify  its
 growth.

 On  the  other  hand,  apart  from  the
 officials,  public  men  who  are  associat-
 ed  with  Government,  holding  posts  of
 “Ministers  and  all  that,  are  also  presi-
 dents  of  co-operative  federations  or
 ‘chairmen  of  co-operative  banks,  and
 they  do  not  have  enough  time  to  go
 into  it,  with  the  result  that  they
 ‘consider  it  as  @  subs:diary  activity.

 Demands

 Shri  P.  R.  Patel  (Mehsana):  Has  it
 become  a  grazing  ground  for  some?

 Shri  Satyendra  Narayan  Sinha:  I
 do  not  know.  They  are  not  consider-
 ing  it  a  grazing  ground;  they  are  con-

 sidering  it  a  pastime,  you  can  call  it.

 Shri  P.  RB.  Patel:  It  is  also  a  grazing
 ground.

 Shri  Satyendra  Narayan  Sinha:  That
 is  not  their  main  function,  they  are
 giving  it  just  cursory  attention,  with
 the  result  that  the  movement  has  not
 caught  the  imagination  of  the  people,
 and  the  failures  which  have  resulted
 in  this  way  have  really  created  a
 scare  among  the  people.  So,  in  order
 to  attract  the  people  again  to  this
 fold,  :t  is  necessary  that  we  create  a
 eadre  of  trained  personnel  who  have
 got  the  necessary  philosophical  outlook
 and  who  are  trained  in  the  co-opera-
 tive  ideology.  so  that  they  may  go
 and  make  it  a  whole-time  job.  It
 should  not  be  a  subsidiary  or  a  pastime
 activity.

 Most  of  our  top  men  never  paid
 any  attention  to  this  subject.  It  ix
 only  recently  after  the  Nagpur  reso~
 lution  that  our  top  leaders  are  talking
 of  this  subject  and  exhorting  the
 people  to  realise  the  importance  of
 the  co-operative  movement.  It  is
 necessary  that  all  of  us  go  round  and
 create  the  necessary  climate.

 ‘Then,  the  failure  of  the  co-operative
 a@ocieties  has  also  been  due  to  infre-
 quent  eudit.  Most  of  our  co-operative
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 societies  did  not  have  any  audit.  Tive
 200  eenben

 four  or  five  years  to  the  shareholders.
 This  is  a  very  big  drawbeck  in  the
 co-operative  movement  So,  it  is
 necessary  that  we  emphasize  this
 point  and  see  to  it  that  proper  audit
 is  carried  out,  that  unscrupulous
 people  who  creep  into  th  8  movement
 and  try  to  manipulate  co-operative
 societies  are  not  allowed  to  take
 advantage  of  this.

 During  the  war  years,  there  was  a
 crop  of  co-operative  societies.  Because
 of  the  controls,  most  of  the  controlled
 cammodities  had  to  be  distributed
 through  co-operative  societies.  They
 were  formed  only  for  that  purpose.
 When  the  controls  ceased,  the  co-
 operative  societes  also  came  to  an
 end.  <A  few  imaginative  persons
 wanted  to  take  advantage  of  the
 situation  and  took  hold  of  the  co-
 operative  societies.  They  were  the
 leaders  of  the  co-operative  societies,
 Then  they  quitely  slipped  away  and
 the  co-operative  societies  failed.  The
 result  is  that  we  are  blaming  the  co-
 operative  movement.  The  people  also
 are  being  blamed  and  it  is  said  that
 this  movement  is  not  going  to  succeed
 Now  you  find  all  sorts  of  controversies
 being  raised  over  this  issue.

 Then  I  come  to  party  politics  Those
 who  are  concerned  with  co-operative
 societies  should  have  nothing  to  do
 with  party  politics.  We  should  at
 least  be  honest  to  ourselves  when  we
 are  dealing  with  such  an  important
 movement  which  has  to  do  with  the
 real  shaping  of  the  peoples  destiny.
 We  should  not  bring  party  politics
 into  it  Iam  really  sorry  to  say  that
 even  in  educational  institutions  we
 are  finding  party  politics  today.  So
 it  is  up  to  us  to  make  a  resolution  in
 our  minds  not  to  import  party  politics
 or  party  considerations  into  the  field  of
 the  co-operative  movement.  Then
 alone  we  can  succeed.



 ]  will  say  a  word  about  jomt  co-
 operative  farming  This  morning  I
 heard  Shri  M  R.  Masan:  referring  to
 a  Gallup  poll  He  said  that  out  of  200
 persons  who  were  interviewed  by  the
 Times  of  India  704  said  ‘no’  to  the
 co-operative  farming  dea.  Then  he
 said’  ‘Look  her,  the  property  sense
 38  so  strong  that  our  individual
 peasants  will  not  agree  to  pool  their
 resources  and  lands’  My  own  feeling
 3s  that  3  3s  all  a  theoretical  approach
 When  Acharya  Vinoba  Bhave  started
 the  land  gift  movement,  nobody  ever
 thought  or  believed  that  anybody  was
 gomg  to  donate  land  Today  Vmoba):
 has  collected  40  lakh  acres  of  land

 Shri  P.  R.  Patel-  How  much  of  it  3s
 fertile?

 Shri  Satyendra  Narayan  Sinha:  I
 was  coming  to  that  I  concede  that
 point.  I  am  prepared  to  concede  that
 say,  80  per  cent  of  it  is  not  fertile
 Even  then,  the  balance  is  there  What
 ig  the  value  of  it?  I  have  worked  in
 the  bhoodan  movement  In  Bihar
 Sharif,  lands  are  valued  at  the  rate  of
 Rs,  20,000  per  acre.  There  also  people
 were  coming  forward  to  donate  lands
 They  are  potato  growing  areas

 Shri  Shunjhanwala:  है 8  20,000  per
 acre?
 465  LSD—.

 Shri  Satyendra  Narayat
 hon  friend  knows  it.  Acharya  Vinoba
 Bhave  got  lands  there  also  Only  |
 the  hilly  tracts  and  in  the  Chota
 Nagpur  plateau  in  the  State  of  Bihar
 could  the  lands  donated  be  called  not
 fit  for  cultivation  at  the  moment.  But
 what  about  the  North  Bihar  lands?
 What  about  the  lands  given  in  Patna
 or  Shahabad  Districts?  They  are  all
 fertile  lands  culturable  lands

 donated  So  what  has  happened  to
 the  property  sense?  My  point  38  that
 if  we  create  a  proper  climate  and
 atmosphere,  if  we  explain  to  the  vil-
 lagers  what  is  in  their  interest,  how
 they  are  going  to  be  benefited  by  this
 kind  of  scheme,  I  have  no  doubt  that
 the  property  sense,  about  which  80
 much  ७  made,  will  not  stand  in  the
 way  of  joint  co-operative  farming  The
 Congress  78  proceeding  very  cautious-
 fy  It  38  a  phased  programme.  For
 three  years  we  are  going  to  have
 service  co-operatives.  Thereafter,  if
 the  people  realise  the  benefits  of  ser-
 vice  co-operatives,  then  alone  they
 will  pool  their  resources  and  lands  and
 undertake  joint  co-operative  farming

 I  have  only  one  more  point  to  make
 before  I  conclude  I  have  no  time  to
 explain  the  real  difficulties  which  will
 beset  co-operative  farming  It  has
 been  asked  how  are  we  going  to  dis-
 tribute  the  profit?  What  will  be  the
 basis  of  distribution?  For  that  pur-
 pose,  the  Government  must  dev'se  a
 formula  They  must  say  that  those
 who  poo]  their  lands  will,  of  course,
 get  rent,  but  those  who  work  on  the
 land  will  get  ther  wages  The  norm
 of  performance  has  to  be  fixed  by
 Government  Dhnvision  of  the  income
 or  profit  has  to  be  related  to  partici-
 pation  in  the  work  Some  sort  of
 scheme  has  to  be  devised  It  is  for
 Government  to  do  so  It  38  not  a
 very  difficult  task  I  am  sure  we  will
 acheve  it  With  these  words,  I  sup-
 port  the  Demands  of  the  Ministry  and
 I  feel  we  are  going  to  have  success  in
 this  respect.



 the  task  of  any  particuler  Ministry.
 To  bring  about  revolutionary

 ery m

 pride;  what  is  important  is  whether
 through  this  struggle  any  tangible
 results  have  been  brought  about,  whe-
 ther  there  is  any  change  in  the  life
 of  the  people,  whether  the  people
 in  these  villages  feel  any  relief,  whe-
 ther  they  have  seen  any  light,  any  ray
 of  hope.  I  am  sure  one  who  is  con-
 versant  with  the  state  of  affairs  in
 these  villages  will  definitely  say  that
 no  change—absolutely  no  change—is
 brought  about.  “Take  a  village  within
 a  Block  and  one  outside  it  and  just
 compare.  You  will  find  no  change  at
 all.  This  is  a  challenge  द  the  Min-
 wstry.  Let  them  say  what  change  they
 have  brought  about.  The  people  are
 facing  even  now  the  sam  poverty,  the
 same  disease,  same  ignorance  and
 same  filth.  There  is  absolutely  no
 change.  Therefore,  the  time  has  come
 to  consider  why  this  Ministry  could
 not  make  any  progress  at  al]  and  there
 has  been  such  a  waste  of  money  here.

 The  community  development  pro-
 gramme  compasses  6  agriculture,
 animal  husbandry,  eommunications,

 %  0  for  Grante  r3366

 health,  education,  social  educetion,
 co-operation  end  what  not.  Every-
 thing  is  thete.  But  that  is  ell  a  paper

 What  is  &  that  really
 being  done?  Visit  any  village  within
 a  block;  you  will  find  a  school  build-
 ing  here,  some  approach  road  there,
 and  some  wells  which  have  been  con-
 structed  with  the  help  of  the  people,
 some  community  centres  opened  and
 some  health  centres  have  also  been
 started.

 Shri  Ajit  Singh  (Bhatinda—He-

 Shri  D.  A.  Katti:  Some  ¢0-opefative
 societies  are  formed  which  are  not
 functioning.  Shri  8.  KE.  Dey  is  not
 here.  He  toured  my  constituency  and
 I  was  with  him.  He  could  only  see
 there  one  new  school  building,  ona
 basic  school,  one  approach  road  half

 This  is  what  he  could  see  (Interrup-
 tion)  He  could  see  this  there.

 An  Hon.  Member:  Something  wrong
 with  your  constituency.

 Shri  D.  A.  Katti:  I  feel  that  this  is
 the  only  tangible  work  that  has  been
 done.  We  shall  consider  afterwards
 the  problem  whether  we  can  improve
 the  life  of  the  people  in  this  way.  But,
 I  would  like  fo  ask  here  one  impor-
 tant  question,  Why  should  these  vil-
 lagers  alone  be  asked  to  contribute
 their  share  to  the  construction  af
 the  school  buildings  and  the  hospitals
 and  wells  etc.?  The  persons  living  in
 the  cities  are  not  asked  to  contribute
 their  share  for  these  things.  It  is  gure-
 ly  injustice  done  to  these  people.
 Surely,  it  is  the  responsibility  of  the
 Government  to  do  these  things.  The
 local  boards  were  doing  these  in  the
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 lands.  The  benefits  are  denied  to  the
 landless  people,  who  are  50  per  cent.

 Scheduled  Caste
 people  are  forced  to  render  service
 This  is  the  only  benefit  they  get
 Therefore,  I  appeal  that  something
 should  be  done  to  improve  the  lot  of
 th  people

 According  to  me  three  things  can
 be  done  to  improve  their  lot.  Co-
 operative  farming  preceded  by  land
 reform.  The  reclamation  of  waste
 lands;  and  thirdly,  small-scale  and
 village  industries

 while  speaking  on  the  Grants  of  the
 Ministry  of  Food  and  Agriculture.  We
 believe  in  co-operative  farming.  We
 support  it.  But  it  must  be  preceded
 by  land  reform  first.  Without  that

 tive  farming  will  fail.  That  is
 we  feel.  The  object  of  land  re- i

 trict  of  Bombay  State,  the  Scheduled
 Caste  and  the  Scheduled  Tribes  peo-
 ple,  who  are  6  lakhs  out  of  I!  lakhs,
 are  trying  to  get  the  waste  lands
 there  Thirty  five  lakhs  of  acres  of
 waste  land  are  lyimg  fallow  there
 Out  of  this,  0  to  42  Iakho  of  land  is
 culturable  There  these  people  have
 formed  co-operative  societies  No
 Gram  Sevak  or  Gram  Sevika  went
 there  and  told  them  to  form  co-opera-
 tive  societies.  They  have  formed  them-
 selves  voluntarily,  of  their  own  accord
 with  the  hope  of  getting  land  to  feed
 their  children  But  they  are  denied
 these  lands  on  the  excuse  that  the
 lands  are  forest  lands  in  some  places
 and  in  some  places  they  are  required
 for  grazing  purposes  On  lands  wh.ch
 they  say  are  forest  lands,  there  are
 no  trees  at  all.  Somehow  or  other
 they  want  to  deny  these  lands  and
 facilities  to  these  people,

 Our  Prime  Minister  unnecessarily
 jumps  in  the  House  and  says  vehem-
 ently  that  he  will  go  from  field  to
 field  Let  him  go  to  West  Khandesh
 end  see  what  385  bemg  done  Let  him
 see  why  0  to  I2  lakhs  of  acres  of
 culturable  land  is  lying  vacant  there
 and  why  that  xs  not  being  given  to
 the  people  who  are  voluntarily  com-
 ing  forward  to  cultivate  those  lands
 end  to  add  to  food  production.  What
 ig  the  use  of  talking  all  humbug
 things  here?

 I  am  conversant  with  facts  in  the
 Bombey  and  Mysore  States  They
 have  prescribed  certain  limits--50
 acres  for  00  cattle—for  grazing  pur
 poses.  In  a  certain  place  called  Jaina-
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 As  regards  small  scale  industries
 and  village  industries  the  Mehta  Com-
 Mittee’s  Report  says  that  it  is  the
 weakest  spot.  Only  2  5  per  cent  fami-
 Hes  have  been  benefited  by  the  small
 seale  and  village  industries  even
 with  generous  assumption  that  part-
 time  work  ३5  full  tume  work  and  one
 man  means  the  whole  family.  To  im-
 prove  the  lot  of  these  people,  the
 m@tarting  of  small  scale  industries  and
 village  industries  will  be  of  great  use
 But  the  Ministry  has  expressed  its
 diffcu)'  75  They  say  that  funds  are
 not  made  available  and  that  under
 the  Second  Plan  the  provision  that
 was  made  for  these  mdustries  has
 been  cut  down.  Banks  are  not  coming
 forward  to  finance  these  andustries
 because  some  msk  is  involved  there.

 Secondly,  the  Ministry  feels  that
 there  33  the  difficulty  of  marketing
 too,  There  is  no  market  for  the  pro-
 ducts.  My  suggestion  38  that  the  start-
 ing  of  small  scale  industnes  and
 village  industries  should  be  encour-
 aged:  if  funds  are  not  available,  they
 should  be  made  available  If  funds
 are  not  made  available  for  this  pur-
 pose,  the  Ministry  for  Community
 Development  can  do  nothing.  In  this
 behalf  my  suggestion  is  that
 Government  should  purchase  the  pro-
 ducts  and  encourage  these  people.
 That  can  also  be  done  If  it  is  not

 tion  and  education  through  recreation
 and  fin  shows.  But,  what  is  social
 education  at  all?  Social  education
 should  aim  at  creating  a  homogen-
 ous  society,  It  should  remove  the
 social  cleavages,  it  should  create  a

 sense  of  fraternity  in  the  peopfe  and
 should  create  civic  sense.  It  should
 create  a  community  where  the  priv-
 ciple  of  one  man—one  value  is  res-
 pected  and  followed  It  35  not  dqne
 here.  Is  there  any  community  at  ail
 in  this  country?  Take  the  picture  of
 any  village  and  you  will  find  that
 different  groups  of  castes  are  living
 together  rather  peacefully.  There  is
 no  community  How  can  you  develop
 that  which  is  not  there?  First  of  all
 you  should  create  a  community  and
 then  you  can  develop  My  suggestion
 is  that  the  name  ‘community  develop-
 ment’  should  be  changed  to  ‘village
 development’  It  :s  not  fit  to  be  called
 a  Community  Development  Ministry
 There  728  no  community  at  all  Social
 education  should  help  the  growth  of
 the  community

 In  the  name  of  education  the  peo-
 ple  are  asked  to  read  some  news-
 papers  in  the  reading  rooms,  the
 papers  where  there  is  some  news
 about  Shri  Jawaharlal  Nehru  and
 cinema  stars  and  they  listen  to  Late
 Mangeshkar  on  radio.  Is  this  social
 education?  Social  education  shoulé
 help  to  create  a  community  which  bas
 a  common  interest,  a  common  cause
 There  must  be  some  cementing  force
 fn  the  community.  But  today  there
 are  all  kinds  of  disruptive  forces:
 there  is  no  cammunity  Social  educe-



 he  was  referring  to  the  social  in-
 equality.  He  was  referring  to  the
 principle  of  one  man,  one  value
 There  is  no  doubt  the  principle—one
 vote,  one  value  is  observed.  That  is
 there;  but  that  is  political  equality.
 We  do  not  deny  that.  But  is  the  one
 man,  one  value  observed  here?  Are
 all  men  equal  here?  Is  not  worth  de-
 cided  by  birth  here?  He  was  refer-
 ring  to  that.  But  that  was  misunder-
 stood  and  it  was  treated  as  an  out-
 rageous  speech  embittering  the  feel-
 ings  of  other  people.  It  is  not  correct.
 The  Home  Minister  could  have  under-
 stood  it  in  a  better  way.

 Coming  to  the  democratic  decen-
 tralisation,  there  is  a  proposal  made
 by  Balwantray  Mehta  Committee  that
 the  district  boards  and  the  local
 boards  should  be  abolished  and  the
 blocks  should  be  entrusted  with  the
 responsibility  of  these  boards.  Why?
 It  is  not  the  local  boards,  but  the
 blocks,  that  have  failed.  The  tlncal
 boards  are  doing  their  jobs  as  best
 as  they  can.  Secondly,  this  would  in-
 volve  more  expenditure  on  adminis-
 tration.  In  one district, there  are  about

 finances  the  Plans  and  programmes;
 it  is  the  responsibility  of  the  State
 Government  to  execute  these  pro-
 grammes.

 Shri  Raghubir  Sahai:  But  this  poli-
 cy  has  been  accepted  by  every  State.

 Shri  D.  A.  Katti:  The  responsibility
 of  execution  is  that  of  the  State  Go-
 vernment  and  when  they  fail,  the
 Ministry  here  says  that  it  is  not  its
 responsibility  but  that  of  the  State
 Governments.  The  responsibility  is
 divided.  It  should  not  be  so.  That  is
 my  feeling.

 One  more  minute,  Sir,  and  I  shall
 finish.  I  shall  refer  to  an  instance
 Tegarding  these  co-operatives.  I  am
 not  going  into  details.  There  is
 one  co-operative  society  in  Delhi
 which  was  started  mostly  by  the

 knowns  as  7
 ciety.  The  Chairman  of  that  society
 ’s  =  misappropriating  funds.  Many
 complaints  were  made  by  the  share-
 holders  to  the  authorities  concerned
 but  no  enquiry  has  been  so  far  start-
 ed.  The  matter  has  not  at  all  been
 enquired  into  in  spite  of  repeated  al-
 legations.  I  am  told  that  some  Cong-
 ress  person  who  is  very  influential
 there  is  behind  that  man  and  that  is
 why  enquiries  are  not  starting.  I  re-
 quest  the  Minister  to  look  into  this
 matter  also  and  see  that  justice  is
 done  and  money  is  not  misappropri-
 ated.

 शीमती  उसा  नेहरू  (सीतापुर)
 उपाध्यक्ष  महोदय,  मेँ  मिनिस्टरी  श्राफ  कम्यु-

 निटी  डेवलपमेंट एंड  कोझापरेदन  को  जो

 उन्होंते  काम  किया  है  उसके  लिये  मृदारकबाद
 देती  हूं  t  मंत्रालय  की  रिपोर्ट  को  मैंने  देखा

 है  भोर  में  समझती  हूं  कि  जितना  काम  इस
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 जोड़े  से  -  में  इस  मितिस्ट्री  ने  किया  है  उतना
 अधिक  काम  कोई  दूसरी  गिलिस्ट्रो  करके
 नहीं  दिखा  सी  है  ।  म॑  डे  साहब को
 इसके  लिये  खास  तौर  से  मुवारकआाद  देना

 चाहती थी  पर  मु  दुःख  है  कि  ये  इस  अवसर
 प्र  आझाज  मौजूद  नहीं  हैं  लेकिन  मैं  ore
 करती  हूं  कि  ये  बहुत  अल्दी  |.  हो  कर

 यहां पर  भा  जायेंगे  ।  हे  साहब इस  मिनिस्ट्री
 की  जान है  ee  .

 atten?  उमा  नोहक  :  जी  हा,  म॑  डिप्टी

 साहब  को  भी  इसके  लिये  मुवारकबाद  देती  हूं
 और  यह  मुबारकबाद  मे  इसलिये  देती  हू
 कि  जब  मै  देहातो  में  घूमती  हूं  तो  मुझे  देहातियों
 के  बेहरों  पर  भौरतों  भौर  मर्दों  के  बेहरों  पर

 एक  रौनक  सी  दिखाई  पड़ती  है।  यह  रौनक
 हमारे  कम्युनिटी  डेगलपमेंट  की  रौनक  है  ।

 जुझे  उनके  बहरो  पर  वह  रौनक  देश  कर  बड़ी
 शुर  होती  है  मेँ  यहां पर  यह  भी  बतला दू
 कि  हालांकि  में  यहां  पा्ियामेंट में  भा  गई  हू
 लेकिन  रचनात्मक  कार्यों  में  मेरी  बड़ी  दिलचस्पी
 है  भौर  मेरी  काफी  जिन्दगी  देहातों  में  काम
 करते  बीती  है  1  जितनी  मुझे  ग्रामीणों  को
 देख कर  झौर  उनके  रह  कर  लुशी
 होती  है  उतनी  खुशो  धहरियों  को
 देश  कर  नहीं  होतो  है  ।  खाली

 रौनक  ही  गाव  वालों  के  चेहरों
 पर  नहीं  भाई  है  बल्कि  जब  में  पिछली  दफ़ा

 आमीणों  ने  अमदान  करके  बीनो  म्बी  सबका
 बना  हासी  €  और  दोनों  तरफ  बेगेज  की
 ण्क्कया  रखी  है  we  मुझे  केजीय  सरकार
 मे  शीर  स्टेट  ब्भमेंट  थे  कहना  है  कि  हमारे
 ere  weet  को  पक्का  बनाने  के  साधन  नहीं
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 हूँ,  -  झादि  नही  है  जिनके  कि  aye  पकड़ी
 बनायें  -  इसलिये  देश  मिवेदत  है  कि  सरकार,
 जहां  जहां  श्रमदान  से  इस  तरह  की करणी
 सड़क  बनी  हैँ,  वहां  कंकड़  अादि  डाल  कर

 उन  सड़कों को  पक्की  करे  ताकि  गर्षा  में  सनकी
 मेहनत यह  न  जाय  झौर  यह  काम  बर्वा के पहले पहले
 पहले  हो  जाना  चाहिये।

 अब में |  भ्रपनी  कास्टीटुएसी भें  हा  कि

 में  काम  करती  हूं  वहां  पर  एक  गांजर  गांव

 जो  कि  बहुत  बैकवर्ड  एरिया.  है  वहा  पर  मैंने
 देखा  कि  बहुत  से  सेल्फलेस  बकस  ने  कितनी
 मेहनत  &  काम  किया  और  नहा  वर  हमसे
 किसी  के  एक  पैसा  भी  नहीं  मांगा  भोर  खुद
 अपने  बूते  पर  काम  किया  ।  हमने  श्रमदान
 किया  शौर  हम  घर  घर  गये  और  हमने
 पैसा  जमा  किया  क्योंकि  हमको  लड़को  के  लिये
 एक  सेकिडरी  स्कूल  खोलना  था  गांजर  में  t

 agi  जमीन्दार  भी  थे  जिनकी  जमींदारी  तो
 झब  जा  चुकी  थी  लेकिन  उनके  कुछ  बाग
 थे  जिनको  वह  उठाते  थे  और  उनके  पास  कुछ
 जमीन थी  जहां  बाजार लगते  थे।  उन  बाजारो

 से  भी  उनको  भामदनी थी  ।  भापकों यह  जान
 कर  खुशी  होगी  कि  हमने  गावों  में  स े४०,०००
 र्पया  जमा  किया,  हम  बाहर  से  एक  पैसा
 भी  नही  लाये  भौर  उस  रुपये  से  हमने  वहा
 पर  इमारत  बनाई  है  शौर  भगर  कोई  चाहे तो
 अल  कर  देख  सकता  है  कि  उसमें  बच्चे  पढ़
 रहे  है  1

 इसके  भ्रलावा  हमसे  वहा  पर  २८  पुल
 बनाये  हूँ  भौर  हमने  खुद  इंजीनियरों  को
 दिलाये  जिन्होंने  उनको  पास  किया  ।  बहा
 पर  कम्युनिटी  प्रोजेक्ट  के  ब्लाक  बराबर  हमारी
 मदद  कर  रहे  है  धौर  वह  चाहते  है  कि  हमसे
 जो  ब्लाक  बताया  है  उसका  एक  फिल्‍म  बनाया
 जाये  भोर  शायद  1... क  जल्दी  बन  भी  जायेगा  ।
 तो  ay  was  है  देहात  की  जिसकी  गच  से

 देहात  में  काम  करने  वालों  को  यकीन  होता
 है  कि  वहां  पर  कामयाबी  होगी  t
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 इस  सिलसिले  ह भुश्े  एक  बात  यह
 कहनी  है  कि  श्राप  देहोतों  के  लिये  जो  भी  स्कीम
 बनायें  उसमे  हमारा  पहला  पफज  यह  होगा
 आहिये  कि  हम  उसे  बनाने  में  देहातियों  को
 औ  अपने  साथ  लें  ौर  हम  उस  स्कीम  को
 नीचे  से  बनायें  ।  भाज  हासत  यह  है  कि

 हम  यहा बैठ  कर  दफ्तरों में  बैठ  कर  देहातो
 के  लिये  प्रोग्राम  बनाते  हैं  झौर  उनको  ऊपर
 से  शीचे  मेजते  हैं, इसलिये  हमारे  देहाती  माई

 उनको  पनाते  नहीं  हैं।  गिर  भाप  चाहते
 है  कि  आपकी  स्कीम्स  झपनाई  जायें,  झगर  भाप

 चाहते हैं  कि  देहात  में  फिर  के  जिन्दगी  जावे,
 तो  आपका  धर्म  है  कि  भाप  स्कीमो  को  नीचे
 से  ऊपर  ले  जायें  ।  देहाती  को  यह  महसूस
 होना  चाहिये  कि  उस  स्कीम  को  बनाने  में

 बह  भी  हिस्सेदार  है  1  जब  तक  वह  यह

 महसूस  नहीं  करेगे  तब  तक  वह  दिलचस्पी से
 उसमें  काम  भी  नहीं  कर  सकते  ।  इस  चीज़
 चर  झापको  गौर  करना  चाहिये  t

 मुझे  खुशी  है  कि  कम्युनिंटी  डेक्लपमेट
 के  साथ  शाथ  बहा  पर  झोर  काम  मी  किया
 जा  रहा  है।  हमारे  कुछ  भाइयों  ने  यहा  पर
 सेविकाशो भौर  सेवकों  का  जिक्र  किया  |
 किसी ने  क्िकायत की  कि  सेविकाशो की  उम्र
 छोटी है  t  मैं  नही  समझती  कि  हिन्दुस्तान
 के  झन्दर  भौरतो  के  लिये  बीस  या  पचचीस  बं
 की  उम्र  छोटी  कही  जा  सकती  है।  यहां
 पर  बीस  पच्चीस  वर्ष  की  औरतों

 में  काफी  जिम्मेदारी होती  है  -  यह  कहना
 कि  उनकी  जिम्मेदारी नही  है,  वे  अपनी  ड्यूटी
 जहीं  जानती,  यह  बेकार  की  बात  है  1  उनको
 तो  यह  सवाल  हम  बडी  उम्र  की  भौरतो  से

 द...)  चाहिये  कि  वे  बेकार  है  भा  नही  ।  पुरुष
 यह  सही  बत्ता  सकते  कि  कोई  बहन  बेकार  है
 या  नहीं।

 जैंने  यहां  पर  देखा  है  कि  हमारे  मिनिस्ट्री
 के  लोथ  और  ये  सेविकायें  सब  मिल  कर  फार्म
 लेवार  कर  रहे  हैं।  रोने  झपने  झपे  फार्भ
 बनाने  हैं।  किसने  खूबसूरत  हैं  उनके  ये  फार्म  a
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 ये  मर्द  भौर  भौरे  बराबर  गांव  बालों  को
 समझते हैं  कि  हमने  इनमें  कौन  कौन  सी  शाद
 डाली हैं  भौर  कया  क्या  किया  है।  तो  थे  इन
 फार्मों  को  डिवेलप  कर  रह ेहैं  भौर  कह  भौर
 लोगों  को  भी  वह  सब  बातें  बतलाते  हैं  ।

 लेकिन  यह  सब  देखने  के  बाद  मुझे  यह  खयाल
 झाता  है  कि  सवाल  प्रोडक्दान  बढ़ाने  का  है  ।

 किस  तरह  से  प्रोडक्शन बढे  ।  मेरे  खयाल  में
 प्रोडक्दान  बढ़ाने के  लिये  जरूरी  है  कि  श्वेलप-
 मेंट  की  स्कीम्स में में  काम  करने  वालों  के  साथ
 एग्रीकल्चर  वालों  का  भी  कोआपरेधान  होना
 जाहिये  ।  हमारे  कम्युनिटी  प्रोजेक्ट  वालो
 के  साथ  सेंटर  और  स्टेट  सब  को  मिल  कर
 कोभापरेट  करना  भाहिये  तो  शायद  हमारे
 प्रोडक्शन में  कुछ  फर्क  प्रा  जाय  ।

 जब  में  नेशनल  एक्सटेंशन  सरविस

 की  तरफ  देखती हू  तो  मुझे  यह  महसूस होता  है
 कि  यह  नीव  है,  जद  है,  जिस  पर  हमें  कम्यु-
 निटी  प्रोजेक्ट  को  तैयार  करना  है  q  मे
 अफसरों  से  मिली  |  प्रितिपल  डिबेलपमेंट

 झ्राफिसर  से  भी  मिली,  और  लोगों  से  भी
 मिली  ।  मैन  देखा  कि  जितनी  उनकी  समझ
 है  वह  काम  करते  है।  लेकिन इस  समय

 हमारा  फर्ज  क्‍या  है  |  झाज  बडी  परेशामी
 हो  रही  है  कि  किस  तरह  से  प्रोडक्शन  बढ़े
 झौर  कंसे  हम  काम  करे,  ह्सि  कोभापरेशन हर  ।
 तो  में  समझती  ¢  कि  केवल  कहने  से  या
 लेक्यर  देने  से,  या  बैठ  कर  स्कीम  लिखने  से

 यह  काम  होने  वाला  नहीं  है  मगर  इस
 काम  को  भाप  करना  चाहते हैं  तो  जरूरी  है
 कि  जाकर  गावो  में  खेतों को  फाबबे  से  खोदा
 जाय  ।  जब  तक  हम  वहा  जा  कर  यह  काम
 नहीं  करेंगे  तब  तक  ज्यादा  कामयाबी  भी
 होने  वाली  नहीं  है  ।

 हम  आज  पहा  सुबह से  कोझ्रापरेटिव

 कामिग  ने  दारे  में  सुन  रहे  हूं।  हमने  भसानी
 साहब  की  स्पीकर  सुनी  ।  में  हैरत  में  थी

 कि  वह  इतने दाये  के  साथ  कोप्मापरेटिव फामिय
 दर  बल  रहे  ये।  उनकी  सारी  नालिण
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 [बीनती उना हुछ उभा  हक]
 किताबों  की  है  या  उन  लोगों  से  उन्होने  सबक  कि  यह  बहुत  नयों  रोज  हैं  जो  हमको  बहुत
 जिया  है  जिन्होंबे  शामद  कमी  वेहात की की  आने  ते  जादेशी  भौर  हमारा  तिदक्शन'  भी
 क्षपस  भी  नहीं  देखी  होगी।  म॑  चाहती हूं  इससे खूब  बढ़ेया ।  जिस  बचत  कोई  फरि-
 कि  हमारे  मसानी  साहब  शहर  के  पास  बाते  तेन  होता  है,  जिस  वक्‍त  सेमाज  को  नई
 देहवातों  में  नहीं  पर  कोई  तीस  मोल  न्दर  के  क्र  पैदा  करने  की  बात  भाती  है  तो  वे  सब
 देहातों  में  जायें  भौर  वहा  की  हालत  देखे  दिक्कत  सामने  आती  है।  लेकिन  समाज
 को  शायद  वह  ऐसी  बात  नही  करेंगे  जैसी  वही  काबिल  भौर  देश  वही  भकलमन्द  होता  है
 कि  ले  भाज  कर  रहे  है  ।  उन्होंने  प्राइम
 मितिस्टर  के  बारे  में  बहुत  सो  बाते  कही
 कि  उन्होंने  यह  कहा  शौर  वह  नहीं  कहा।
 अमर  में  उन  बातों  में  नहीं  जाना  चाहती।
 लेकिन  इन्हें  मालूम  हो  जाना  चाहिए  कि  तबतक
 देश का  कल्याण  होने  वाला  नदी  है  जब  तक  कि
 कोभापरेटिव  फामिंग  नहीं  होगा।  को-
 झ्रापरेटिव  फामिंग  तो  ग्राज  शा  गया  है,
 चाहे  वह  किसी  को  प्रच्छा  लगे  या  न  लगे।
 बह  तो  ऐसा  जादू  है  कि  जो  प्रापके  सिर  पर
 चढ़  कर  बोलेगा,  श्राप  माने  या  न  माने  |
 हम  लोग  तो  इसका  अरसे  से  इन्तिजार  कर
 रहेथे।  हम  सुनते  हे  कि  लोहा  बन  रहा  है,
 फौलाद  बन  रहा  है,  इंडस्ट्रियनाईजेशन  हो  रहा
 है।  लेकिन  हम  कहते  थे  कि  लेंड  रिफार्म

 कब  शायेगा।  भव  जब  यह  दिन  झाया तो तो
 हम  उसमे  मुह  मोड  कर  खड  हो  जाये  तो  यह
 बहुत  गलत  होगा।  में  झापको  बता  द
 कि  अगर  आप  कोप्मापरेदन  को  कामयाब
 बनाना  चाहत ेहे  तो  आप  उन  लोगो को  लीजिये

 इस  नये  दिवाले  को  बनाने  के  लिए  जो  इस
 को  समझते  हो,  जिनको  इस  पर  विषदास  हो,
 जो  हिम्मत  से  भागे  भाने  वाले  हो  7  भगर  झाप
 ऐसे  लोगों  को  इस  काम  में  लेंगे  तो  आपका
 छिवाला  बन  मी  जायगा,  लेकिन  जो  डरपोक
 हैं,  जो  तरह  तरह  के  वहम  करते  हूं,  जो
 चाये  कदम  रखने  से  चबराते  हे,  क  तो  इस
 काम  को  कर  हो  नहीं  सकते  7  उनको  भ्रापको
 नहीं  लेना  चाहिए  |

 ध्स  वक्‍त  कोझ्रापरेटिव  फासिंग  पर  बहस
 हो  रही  है,  मे  कोझापरेटिव  फामिंग

 को  गा  सेंड  समझती हू।  में  समझती हू

 जो  समय  के  साथ  परिवर्तत  करता  है।
 जो  नेंगन  या  जो  कोम  समय  के  भनुसार
 परिवर्तन  नही  करती  है  वह  कौम  या  वह  नेशन
 खत्म  हो  जातो  है।  इस  वास्ते  भषिक  न

 कह  कर  में  फिर  मिनिस्टर  साहब को  पन्यवाद
 देना  चाहती  हू  शौर  जो  डिमाइस  पेश  की

 गई  हैं  उनका  सम्थेन  करती  हू  भोर  में  याहती
 हूँ  कि  यह  कम्यूनिटी  डिवेलपमेंट  का  जो  काम

 है,  यह  जो  प्राजक्ट है,  यह  दिन  दूनी  रात
 औगुनी  तरक्की  करे।  भे  चाहती  हू  किसे

 सारे  देश  को  एक  कम्युनिटी  मे  बाघ  व्‌  भौर
 भ्रगर  मेरे  पास  कोई  मंत्र  होता  तो  में  मुहृत
 हुएं  इत  सब  चीजों  को  करके  आपनें"  सामने
 रख  देती |

 गढ़  hm.

 Wo  बह  प्रकाश्ष  (दिल्ली  सदर)
 जनाब  डिप्टी  स्पीकर  साहब,  इस  वक्‍त  जो

 कृम्यूनिटी  डिबेलेपमेंट  की  डिमाड्स  हाउस
 के  सामने पेश  हैँ,  इनका  में  समर्थन  करता हू  ।
 मेँ  समझता  हू  कि  यह  महकमा  बहुत  महत्व
 रखता  है  भौर  हिन्दुस्तान  के  गावो  की  तरक्की
 का  दारोमदार  इसी  महकमे  पर  है।  पिछले
 साढ़े  छः  साल  में  इस  मिनिस्ट्री  ने  या  इस
 डिपार्टमेंट  ने  शानदार  काम  कर  दिखाया

 है।  में  समझता  हू  कि  जिन  गांयो  भे  इस
 काम  को  शुरू  किया  गया  है,  वहा  पर  तरक्की
 की  लाइट  हाउस  स्थापित  कर  दिया  है  शौर
 गांबो में  एक  जागृति  पैदा  हो  गई  है  बौर  एक
 नई  चीजें  बनाने  की  एक  नई  ताकत  पैदा  हो
 गई  है।  यह  ताकत  पहले  वहा  रहने  कार्यो
 में  नहीं  भाई  थी।
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 यह  कहा  जा  सकता  है  कि  बहुत  बड़ा

 “काम  धनी  तक  नहीं  हो  पाया  है,  बहुत  ज्यादा

 तरक्की  अभी  तक  नहीं हो  पाई  है,  भी  देहातो
 की  बाचल  नहीं  बदली  है।  इसका  जवाब

 भी  दिया  जा  सकता  है,  लेकिन  म॑  इसमें  पड़ना

 नहीं  चाहता
 हूं।

 में  इतना  ही  कहना  चाहता
 हैं  कि  एक  ऐसी  हथा  इस  देश  में  इस  चीज  ने
 पैदा  कर  दी  हैं,  एक  ऐसी  मशीमरी  देहातों  मं
 फैला  दी  है  जिस  पर  कि  आइदा  के  देहात
 का  समाजवाद  स्थापित  किया  जा  ewer  है,
 मजबूती  के  साथ  इस  ध्येय  की  भोर  बढा  जा
 weer  है  शझौर  एक  नया  गाव  बनाया  जा  सकता
 है।  यह  भच्छा  होता  कि  इस  काम  को

 दूसरे  ध्लान  में  ही  सारे  &  सारे  पाच  लाख
 गाव  में  फैला  दिया  जाता।  लेकिन  इसा
 साथ  ही  साथ  हमें  इस  पर  भी  ध्यान  देना

 होगा  कि  परसनेल  की  कमी  है,  ट्रेन्ड  दर्स  की
 कभी  है  शौर  इस  कमी  को  देखसे  हुए  शायद
 इतनी  जल्‍दी  इसे  तमाम  गांवों  में  फैलाना
 ब्रासान  काम  नहीं  था।  भव  मुझे  उम्मीद
 है  कि  सन्‌  १९६३  तक  इस  स्कीम  को  जो  पाच
 लाख  गांवों  में  फैलाने  की  योजना  बनाई  गई

 है,  वह  कामयाब  होगी  भौर इस  ध्येय  को  हम
 प्राप्त  कर  सकेंगे।

 मुझे  खुशी  है  कि  कम्युनिटो  डिवेलपमेट
 डिपाटेमेंट  में,  कोभोपरेशन  डिपार्टमेंट  भौर
 पंचायत  का  1डपार्टमेंट  भी  शामिल  कर  दिया
 गया  है।  इससे  एक  तरह  की  एडमिनिस्ट्रेटिय
 यूनिटी  झाएगी  शौर  परपद्ध  को  यूनिटी,
 मकसद  की  यूनिटी  भाएगी।  मेरी  बहुत
 दिनों  &  ही  नहीं  बल्कि  कई  सालों  से  यह  राय
 चली  शझाती  है  कि  महू  चीज़  होनी  चाहिये
 और  झब  भी  भेरी  यह  राय  है  कि  खाली  इसी
 से  हमारा  काम  नहीं  चल  सकता  है,  झमी

 कुछ  शौर  महकमे  इसमें  शामिल  करने  होंगे
 ही  सकठा  है  कि  मेरी,  राय  पर  कुछ  माननीय
 सदस्यों  को  एतराज  हो  लेकिन  में  समझता  हू
 कि  खाली  एक  भाष  डिपाटेमेंट  इस  डिपार्टमेंट
 के  झंकर  कर  देने  से  काम  चलने  वाला  नहीं है.
 कुछ  पौर,  जरूरी  बहकते  लास  तोर  से  भाइनर

 इरिगेशन  का,  सीड  के  तास्‍लुक  रखने  बाला
 और  फटिलाइजर  से  ताल्तुक  रखने  बाला

 महफमा  इत्मादि  हमें  इस  महकमे  के  सुपुर्द
 करने  होंगे।  ह  ठीक  है  कि  इस  कृम्युमिटी
 डिबेसपमेंट  के  क्षरियें  हम  गांवों  का  सामूहिक
 विकास करने  जा  रहे  है।  लेकिन  भ्राज  सब
 से  बड़ी  किस  चीज़  की  जरूरत  है?  श्ाज
 जरूरत  इस  बात  की  है  कि  वहां पर  भ्रनाज
 की  पैदावार  बढ़ाने  की  तरफ  हमारी  तवज्जह
 जाये,  खेती  की  पैदावार  बढ़ाने  की  तरफ
 हमारी  तवज्जह॒  जाए।  दूसरी  जरूरत  इस
 बात  की  है  कि  हम  देखें  कि  किस  तरह  से

 यहा  जो  सरप्लस  लेबर  हे,  कैसे  उसे  मोबि-
 लाइज़  किया  जा  सकता  है।  तीसरी  जरूरत

 इस  बात  की  है  कि  जो  एक  बदस्त  तबका  है,
 जिसके  पास  खेती  के  साधन  नही  हैं,  जिस  में

 हरिजन  शौर  बैकवर्ड  क्लासिस  के  आदमी
 आते  है  या  लैंडलेस  लेबर  भाती हैं  या  छोटे
 छोटे  किसान  भाते  हैं  भौर  जिन  की  तादाद

 बहुत  ज्यादा है  भौर  उनको  कुछ  काम  देने  की
 जरूरत  है,  उनका  किस  तरह  से  उत्थान  किया
 जा  सकता  है,  उनको  किस  त्तरह  से  काम
 दिया  जा  सकता  है।

 इससे  इन्कार  नहीं  किया  जा  सकता  है,
 कि  बावजूद  साढ़े  छः  साल  तक  काम  करने

 के  भ्रमी तक  जो  फायदा  पहुंचा  है  वह  बहुत
 कम  परसेंटेज  को  पहुचा  है,  गांवों  में  ज्यादातर

 लोगों  को  फायदा  नहीं  पहुंचा  है।  इस  बास्ते
 जरूरत इस  बात  की  है  कि  देखा  जाए  कि  किस

 तरह  से  वह  फायदा  ज्यादा  से  ज्यादा  लोगो
 को  पहुंच  सकता  है,  खास  तौर  पर  गरीब
 लोगो  को

 में  इस  बात  से  इत्तिफाक  करता  हु  कि
 स्माल  स्केल  इडस्ट्रीज़  को  तथा  दूसरी  काटेज

 इंडस्ट्रीज  को  तेज़ी  ढे  साथ  बढ़ावा  दिया  जाएं  |

 इस  सम्बन्ध  में  कोझपरेटिंव  फामिंग  की  बात
 की  जाती  है  जिस  पर  कि  में  आगे  चल  कर

 कहंगा।  लेकिन  यह  जरूरी  है  कि  कोभ्म-

 परेटिव  कमिंग  में  सब  गांवों  मे  स्क्रीमें  भच्छी
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 दूसरे को  सप्लिमेंट कें  घौर  अगर  ऐसा  किया
 या  तो  जिस  कोह्मपरोटव  मैनेजमेंट  का  हवाला
 ब्लॉनिय  कमिषान  की  रिपोर्ट  में  दिया
 गया  है,  उसमें  हम  कामयाब  ही  सकते  हैं।

 में  समझता  हूं  कि  सब  से  पहले  एग्रिकलचरल
 श्रोडकदान  की  तरफ  ध्यान  देने की  भाव-
 दयकता  है,  जो  सरपलस  लेबर  है,  उसको

 मोबिलाइज करने  की  जरूरत  है।  भगर  भाष
 चाहते  हैं  कि  यह  हो  तो  ज्यादा  भापको

 शडमिनिस्ट्रेटिव  इंटेग्रेशन  करना  होगा,  ज्यादा
 कोझोडिनेशन  करना  होगा।  इसके  लिए
 यह  भी  जरूरी है  कि  थांवों  की  ओ  एक्टिविटी
 है,  प्लानिंग  के  एक्सोक्यूडन  की,  बह  गांव

 इस  सब  का  सेंटर बने  ।  यह  भी  जरूरी बात
 है  कि  विसेज  भोर  ब्लाक  सेबेल  पर  जो
 प्रोजैक्ट  स्पेशलिस्ट  है,  वे  पूरी  तादाद  में  हो,
 और  उनके  अन्दर  पूरा  कोभोडिनेशन  हो।
 आज  थोड़ा  बहुत  कोधोडिनेशन  स्थापित  है
 ब्लाक  डिवेलपमेंट  झाफिसर  भौर  विलेज

 लेबेल  बकेर  ओर  एग्रिकलचर  के  एक्सटेंशन
 के  बीच  लेकिन  जो  दूसरे  महकमे  हैं,  एनिमल
 इसबेंडरी  का,  पंचायत  का,  सोशल  एजुकेशन
 का,  हैल्थ  का,  उनके  बीच  में  झौर  ब्लाक
 डिबेलपरमेंट  स्राफिसर  के  बीच  में  या  झापके
 बिलेज  लेबेस  बर  के  बीच  में  पूरा  कोभो-
 दिनेशन  डिवेलप  नहीं  हुआ  है।  इसका
 नतीजा  यह  है  कि  लेती  की  तरक्की  का  काम
 उस  तेड़ी  से  नहीं  चल  पा  रहा  है,  जिस  तेजी
 के  साथ  हम  चाहते  हैं  कि  वह  चले।  में

 खमझता हूं  कि  ।  तक  लोगों  को  मोबिलाइड
 नहीं  करेंगे,  जब  तक  उनकी  एग्रिकलचरल
 बनकम  बढ़ाये  की  क्रक  श्राप  ध्यान  नहीं  देंगे
 वल्तकारी से  उनको  शमकस  at.  ve  aie
 ध्यान  नहीं  देंगे,  ।  तक  उसकी  पूरी  aver

 इस  we  काम  में  नहीं  पचेगी,  we  शक  यह  काने
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 का  जो  भोचाम  है  कम्मूमिटी  डिवेजफ्थेंट

 का,  बहू  धीमा  पढ़  जाएया।  आपकी  रिपोर्ट
 में  कहा  गया  है  कि  सकें  बचाने का  काम,
 कुएं  बनाने  का  कास,  चौपाल  बनाने  का  काम
 श्यो  ज्यों  कम्युनिटी  डिवेलपमेंट  की  मुह
 बढ़ती  जाती  है,  त्यों  त्यों  यह  भीमा  पड़ता  जाता
 है,  त्यों  सयों  लेबर  का,  मनी का  योग  कम  होता
 जा  रहा  है।  लिहाजा  जरूरत  इस  बात  की  है

 कि  एक  तो  काटेज  इंडस्ट्रीज  पर  पौर  दूसरे  झच्ि-
 कलचरल  डिवेलपमेट  पर  ज्यादा  तबज्यह  दी
 जाए  और  उसके  लिए  यह  जरुरी  है  कि  पूरा
 कोहोडिनेशन हो  -  यह  कोशोडिनेशन  लाली
 विलेज  लेवल  पर  ही  नहीं  बल्कि  डिस्ट्रिक्ट
 भौर  प्राविशियल  लेबेख  पर  भी  पूरा  होना
 चाहिये।  भभी  तक  पूरी  भंडरस्टेडिग  पेदा

 नहीं हुई  है।  भें  भानता  हूं  कि  भाप  लोगों
 को  फायदा  पहुंचाना चाहते  हैं,  भौर  लोगों
 को  फायदा  हुआ  भी  जरूर  है।  लेकिन
 यह  भी  उग्रावश्यक  है  कि  पंचायतें  भोर  को-
 श्ोधेदान  प्राविसिस  के  झन्दर  एक  डायरंबदान
 के झन्दर था जाएं । झा  जाएं।  इसी  तरह  से  बीज,
 पानी  भौर  खाद  ये  तीनों  डिपार्टमेंट  भी,
 हालाकि  इसमें  एडमिनिस्ट्रेटिव  इम्पिलिकेशंस

 हैं,  लेकिन  फिर  भी  एक  ही  एडमिनिस्ट्रेशन
 उसके  अन्दर  होना  चाहिये।  भगर  ऐसा
 नहीं  किया  गया  तो  तरक्की  नही  हो  सकेगी।

 मे  यह  भी  कहना  चाहता  हू  कि  जो  ब्लाक
 डिवेलपरमेट  भाफिसर  है  या  विलेज  लेवेल  वर्कर

 है,  उसकी  जो  क्वालिफिकेशन  होनी  चाहिये,
 जो  हैसियत  होगी  चाहिये,  वह  हैसियत  नहीं
 है,  वह  क्यालिफिकेशन  उसमें  नहीं  है,  रूरल
 बायस  नहीं  है,  एप्रिकलचरल  वायस  नहीं  है।
 कोनों  ही  इस  बायस  से  ज्यादातर  बेबहरा
 हैं।  इस बास्ते  जब  तक  उनमें  यह  बायस
 ने  हो,  राय  तक  मे  अच्छी  तरह से  काम  नहीं

 कर  सकते  हैं।  भेरी  हमेशा  से  मह  राज  रही

 है  भौर भय  भी  है  धौर  में  इस  बात  को  भी
 मानता हूं  कि  शस  मामले में  मुझे  हमेशा मात्र
 ६ ,.  पड़ी  है  लेकिन  में  नने  उस  विचार  में
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 यह  हूं  कि  जिसने  भी  ब्लाक  डिवेलपमेंट  भाफिसर
 Q  या  जितने  भी  विलेज  लेवेल  बकर  हैं  ये

 बही इसके हु आम है  आम  तौर  सेहै)  सीसिये
 मैं  समझता  हूं  कि  इस  की  तरफ  ध्यान  देते
 की  जरुरत  है।

 दूसरी  बात  यह  है  कि  जो  भाष  के  विलेज
 लेबल  बकेर हैं हैं  उन  के  पास  काम  बहुत  ज्यादा
 है  भौर  पंचायत  और  कोझापरेशन उन के उन  के
 बाल  और  भा  रहा  है।  इसलिये  वहां  पर
 एक  _विसेज लेबेल बकर लेबेल  बर्कर  से  काम  नहीं  चलेगा,
 बहा  पर  दो  विलेज  लेबल  वर्कर  सके  कम  नहीं
 होने  चाहियें  शौर  उन  में  से  एक  कम  से  कम
 अपने  सब्जैक्ट  मैंटर  का  स्पेशलिस्ट  हो।
 सायल  कंजबेशन  के  सिये  धौर  एग्रिकल्थर  के
 लिये एक  क्‍लहदा  इस  सब्जेक्ट  मैटर  का
 स्पेशसिस्ट  'एक्सटे धान  भाफिस्वर  की  तरह  पर
 ब्लाक  लेवेल  पर  मुकरेर  किया  जाना  चाहिये

 अब  में  कोधापरेशन  की  तरफ  मात  हु।
 याज  बच  बढ़े  खुश  हैं  कि  इस  वक्‍त  कोभाप-
 ेडिय  डिपार्टमेंट  जि०  थे  के  पु  किया गया गया
 ”  मिन्के हे  पर  मुझे  यहुत  भरोसा  है।  उन

 में  एक  जयदेत्त  भ्राइडिगनलिज्म प्रौर  डायनमिज्म
 है।  भोर  हमें  उम्मीद  है  कि  जो

 अहकमा द्य  तक  &.. ...  सुस्ती से  भला  रहा
 ह ड  उस  में  जकर  त्ते्यी  भायेगी।  नायपुर
 रेजोस्फुकन  ने  सारे  देवा  में  एक  सहर  पैदा

 आर थी  है।  सन्‌  हिशेके०  में  ममक  कानून
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 ने  मी  हिन्दुस्तान  में  एक  हलचल  पैदा  की  थी,
 सन्‌  (202  ने  भी,  जो  कि  एक  तरह  का

 इस्कताव  था,  लोगों  में  हसचल  पैदा  को

 जिस  से  हुकूमत  की  जड़ें  हिस  गई  थीं।  आज

 इस  नागपुर  रेजोल्यूदान  ने  धांवों  में  एक  तहलका
 सा  मचा  दिया है।  भाज  भाष  हिन्दुस्तान
 के  किसी  गांव  में  चले  जाइये,  किसान  ov
 से  सवाल  करते  हैं।  मेरा  प्रपना  तजुर्बा
 है.  मैने  गांग्रो  का  दौरा  किया  है।  मसानी

 साइब  इस  वक्‍त  नही  है,  उन्होंने कहा  था  कि
 दो  तीन  जलसों  में  उन्होंने  देखा,  मुझे यह  देख
 कर  खुशी  हुई  है  कि  एक  हजार  किसानों  ले
 बांच  घंटों  तक  मुझ  च्े  अबरस्त  बहस की
 इस  भस्ताव  पर,  उस  की  हर  चीज  पर+

 उनके  ऐसा  ह द  सर  केक शारा,

 यह  थे  कि  साहब,  कारपोरेशन  के  झफसर
 झार्मेगे  भौर  हमारी  जमीन  पर  कब्जा  कर
 लेंगे ।  झमी  हम  कर्ज  लेते  हैं  तो  हमारे

 सारग  काफी  गड़बड़  वह  करते  हैं।  जो  पटवारी

 है  भगर  उसे  कोई  कागज  लिखना  है  तो
 पूरे  ५०  to  लेता  है।  यह  लोग  भायेंगे भौर
 हमारी  जमीनों  पर  कब्जा  कर  लेंगे,  हमें कुछ

 नहीं  दिलायेंगे।  उन  के  दिमाग  में  यह  डर
 है  भोर  इसीलिये  वह  इसके  खिलाफ  बोलते
 है।  लेकिन  जब  मैंने  उन  के  साथ  बातचीत
 की,  बहस  की  तो  उन्होंने  कबूल  किया  कि

 हां  ठीक  है,  यह  होना  चाहिये। जो  ३००
 के  रिप्रेजेन्टेटिव  पंचायत  में  झाये  थे

 4६  स  रेजोल्यूशन  4  4  नागपुर
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 काठ  को  -  कक  उन  बहुत  री  कड़ीज  में
 यहां  पर  कि  इतना  प्रोडक्शन  है  कोभापरेटिय

 खामिग  नहीं  है,  श्ला  जगह  नहीं  है,  भौर

 है  तो  हमा  हल  कंट्रीड  में  है।  मैने इस
 हीख  को  कुछ  स्ट्डी  करने  की  कोकझिश  की,

 छेकिन  जूंकि  बक्स  कम  है  इसलिये  तफसील

 में  न्हीं  जाना  चाहता।  १००  सालो  में

 इक  कुम्पिटीशन  कैपिटलिस्ट  कद्रीज  में  हुआ
 झौर  कोप्मापरेशन  भौर  ऐप्रीकल्बर  का  एक

 रुप  हां  प्राया ।  _ घाज  वहा  १४  या  २०
 कीसदी  ऐश्रिकल्थरिस्ट है।  दूसरे  मुल्को
 में  भी  ऐसा  ही  हुआ  t  वहा  इंडस्ट्रीज पाई  |
 ब  हमारे  यहां  हिन्दुस्तान  में  जहा  पर  कि

 ऐवरेज  दील्डिग  बहुत  छोटी  है,  मेरी  समझ

 में  नहीं  ध्याता  कि  इस  के  झलावा  चारा  ही
 क्या है  कि  हम  कोझ्मापरेटिव  फािंग  करे।
 ज्यायट  कोप्रापरेटिव  फामिंग  के  भलावा  इस
 दे  के  लिये  दूसरा  तरीका  नहीं  है  जिस  के
 जरिये  श्राप  कामयाब  हो  सकते  हैं।  भाष

 क्यों  कहते  है  कि  यह  नई  चीज  है
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 भाप  नई
 चीज़  को  क्यों  नहीं  लेता  याहते  हैं?  भाप
 ने  प्रहिसा  से  झाजादी  हासिल  की  शौर
 समाजबाद  का  एक  नया  तरीका  निकाल  रहे
 द्।  जब  एक  ही  तरीका  है  तो  श्राप  उसे
 क्यो  कबूल  नहीं  करते?  अगर  कोई  कौ-
 झापरेटिव  फामिंग  में  नहीं  जाना  चाहते  हैं

 हो  वह  रिच  पैजेन्ट हैं,  दो  मिटल  पैजेन्ट  से
 अपर  हैं।  उन  को  छोड  दीजिये  क्योंकि

 बह  इसके  रास्ते में  डे  हैं,  तो  समाल  पैजेन्ट
 और  मिडल  पेजेन्ट  उस  के  खिलाफ  नहीं  खड़े
 हैं  वह  मिडल  क्लास  पेजेन्ट  आज  कोआपरेटिव

 &  लिये  क्यों  नही  प्राना  चाहेंगे  -  नही  भायेंगे
 तो  क्‍या  करेगे।  वह  कौन  सा  मुल्क  है

 यहां  स्माल  जेम्ट  को  जागे  दाने  दिया  गया

 हो?  इसलिये  एक  झाप्टिमसम  यूनिट
 कह्टिवेशन का  इस  मुल्क  ने  भपने यहा  रखने
 का  कासुन  पास  करके  एक  हद  मुकरंर  की

 है कि  इस  से  कम  होल्डिग  नहीं  होगी!
 हे  भ्राप्टिमम  मुकरंर  होगा  जाहिये  भौर
 शस  के  नोजे  की  सारी  की  सारी  जमीन
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 कोप्रापरेटिय  फामिन  में  दी  जाय 1  झगर
 कोई  नहीं  देता  तो  वह  झपती  जमीन  का
 अम्पेन्सेशन छे  ले  ।  इस  तरह  से  ाप  एक
 बडी  तादाद  में  मीन  को  शामिल  कर  लेंगे
 कोध्रापरेटिक  में।  लेकित  एक  बात  मेँ

 कहना  चाहूगा  कि  हम  से  एक  मया  काम

 अपने  हाथ  में  लिया  है।  इस  की  जिम्मेदारी
 उन  लोगों  पर  है  जिनको इस  पर  पूरा  विंधयास

 हो,  खास  तौर  पर  हमारी  सरकारी  मैशीनरी
 के  ऊपर।  हमारे  मसाती  साहब  शौर

 दूसरे  साथियों  ने  इस  के  खिलाफ  जो  प्रापे-
 मेरडा  किया  है,  शायद  उस  में  राजनीतिक

 उद्देधय  ज्यादा  हो  बजाय  मुल्क  के  फायदे
 के।  इसलिये  यह  एक  जबर्दस्त  चैलेन्ज

 है  नझौर  उस  नैलेन्ज  को  सारी  मिनिस्ट्री  को
 और  दूसरे  लोगो  को  जो  इस  पर  विश्वास
 करते  हूँ  पूरे  तरीके  से कढल  करना  चाहिये।
 कोआ्ापरेटिक  ला  एक  होना  चाहिये।  ह...
 १६९५६  में  कोझापरेटिव  ला  के  लिये  एक

 कमेटी  बनाई  गई।  सन्‌  १९५७ में  उस  की
 रिपोर्ट  भाई।  मने  उसे  देखने  का  मौका
 मिला।  आफ  कोजिये,  उस  को  देखने
 से  ऐसा  मालूम  होता  है  कि  हम  तमाम  मूवेंड
 को  भाफिशालाइड  करना  चाहते  हैं।  इस-
 लिये  में  कहना  चाहता  हू  कि  कोप्मापरेटिक
 ला  के  लिये  एक  दूसरी  कमेटी  मुकरेर  की  जाय
 जो  जितने  कोप्मापरेटिव  ला  है  उन  को  मिला
 कर  एक  कोप्मापरेटिव  ला  शौर  रेगुलेशन्स
 का  तैयार  करे,  ट्रेलिग  का  एक  प्रोन्‍्नाम  बनाय
 और  बहू  एक  जबर्दस्त  प्रोग्राम  होना  चाहिय
 क्योकि  जो  प्रोग्राम  चल  रहा  है  उस  से  काम
 चलने  वाला  नहीं  है।  नैदानल  डेवेलपमेंट
 कौंसिल  ने  नवम्बर  में  झपना  रेजोल्यूशन
 पास  किया  |  मेरी  समझ  में  नहीं  झाता किछ कि  छ
 महीने  होने  को  झाये  छेकिन  ब््मी  तक
 इस  सिलसिले  में  कोई  रिपोर्ट  नहीं  भाई।
 कोई  तजबीज  इस  सिलसिले  में  सामने  नहीं
 आई ।  भी  मैं  रिपोर्ट  पढ़  रहा  था  इडस्ट्रौड
 के  मुताल्लिक ।  उसके  लिये  इंडस्ट्रीज
 कोप्मापरेटिक  की  एक  स्कीम  बनी  है,  यह



 सकती  i  इस  में  एक  नई  थिंकिंग  की  जरूरत

 है,  नये  डाइनमिज्म की  जरूरत  है।  प्राज  बहुत
 से  सोगों  ते,  मेरे  समेत,  जिन्होने  २५  साल
 &  कोभापरेटिन  फील्ड  में  काम  किया  है,  उन
 के  दिमाग  ढीले  पड़  गये  है  ।  प्रगर  हम  को

 एक  नया  तजुर्था करना  हूं,  भगर  हमें  एक  नया
 कामनवेल्थ  बनाना है  तो  उस  के  लिये  एक
 नये  डायनमिज्म  शौर  नये  थिकिंग  की  जरूरत
 है  t  मुझे  उम्मीद  है  कि  जो  कोआपरेशन
 मिनिस्ट्री  है  वह  इस  पर  जरूर  ध्यान  देगी  |

 हर  जिले  में  भौर  हर  सूबे  में,  हर  रीजन  भौर
 सेन्टर  में  एक  कमेटी  भाफ  डाइरेक्शन  बननी
 चाहिय  जो  म॑  समझता  ह  कि  हर  तीन  महीने
 पर  लेजिस्लेच्स  और  पालियामेंट  के  सामने
 झपनी  ररिपोट  पेश  कर  वि  पिछले  तीन  महीनों
 में  क्या  हुआ  है,  इस  कोआपरेशन  के  सिलसिले
 में  मिनिस्ट्री  के  लेवेल  पर  शौर  डिपार्टेमेंट
 के  बेल  पर।  इस  क॑  बगैर  काम  नही  चलेगा।
 आज  तो  ऐसा  लगता  है  कि  जैसे  हमारे  प्राइम
 मिनिस्टर  झकले  है  जो  जोर  से  इस  तरफ
 बढत  चले  जा  रहे है  शौर  इस  क  लिये  लडत
 जा  ्य्ह  है  |  जिस  तेजी  से  इस  के  लिये  कदम
 उठान  चाहिये  वह  भ्रव  तक  इस  के  अन्दर
 नही  उठाये  गये  हूँ  ।  मिनिस्ट्री  ने  अभी  कई
 बातो  की  तरफ  तबज्जह  नहीं दी  है  शब  इस
 ला  के  बारे  में  कोई  चीज  सामने  आनी
 चाहिये  ।  एक-एक  कमेंटी  आफ  डाइरेक्शन
 सेंटर  में  और  स्टंट  में  इस  तरह  की  बननी
 चाहिये  जो  इस  के  बारे  में  जोकि  एक  स्ट्रोग
 कोशझ्मापरेटिव  सेक्टर  बनाये  4  श्राज  जो  प्राइवेट
 सेक्टर  और  पब्लिक  सकटर  है  उन  से  ज्यादा
 ताकतवर  भौर  मजबूत  कोझ्ापरेटिव  सेक्टर
 तैयार  होना  चाहिये  ताकि  वह  कृम्पीट  कर
 सके  प्राइवेट  सेक्टर  से  झौर  पब्लिक  सेक्टर
 स  ओर  मजबूती  से  भागे  जा  सके  t

 Shri  Mahagaconkar  (Kolhapur)
 “This  year  we  had  the  privilege  to  go
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 have  taken  advantage  of  the  Study

 at  that  time  that  he  wished  that  such
 camps  would  be  held  henceforth  in
 every  State  un  order  to  acquamt
 Members  of  this  House  with  the  pro-
 gress  made  by  Community  Develop-
 ment  Projects  and  so  on

 While  discusmng  these  subjects,
 various  definitions  were  given  to
 “Community  Projects”.  While  study-
 ing  the  programme  of  work  at  Pathan-
 cheru,  in  one  of  the  pamphlets  they
 have  stated

 “One  of  the  definitions  of  Com-
 umty  Development  is  a  ‘process
 of  social  action  in  which  the
 communities  organise,  plan  and
 execute  and,  where  necessary,
 supplement  from  outside  sources’
 In  a  democratic  set-up,  responsi-
 bilities  and  powers  are  assumed
 by  the  elected  representatives  of
 the  community,  be  it  at  the
 National,  the  State,  the  District,
 the  Block  or  the  Village  level
 The  representatives  have  to  be
 chosen  from  among  those  consider-
 ed  best  to  fulfil  the  responsibil-
 ties  devolving  upon  them  And
 when  they  are  chosen,  whether
 as  members  of  Panchayats,  Block
 Development  Committees,  District
 Development  Committees,  the
 State  Legislature  or  the  Parlia-
 ment,  they  have  all  one  common
 object,  namely,  to  assist  and  help,
 to  the  best  of  ther  ability,  in  the
 rapid  development  of  the  com-
 munity  of  which  they  are  the
 elected  representatives  Func-
 tions  and  activities  may  very,  but
 the  responsibihty  and  the  aun  re-
 main  the  same”



 State  level.  Unfortunately,  all
 suggestions  are  carried  out  on  party
 basis.  That  is  how  things  are  looked

 ing  party  and  only  elected  members
 are  appointed  as  non-official  mem-
 bers  there.  Now  if  you  look  at  the
 set-up  in  the  Bombay  State  for  these
 development  schemes,  they  have  got

 a  development  board  at  the  district
 level.  I  have  referred  to  this  last  time
 also,  Then  they  have  got  local  boards,
 Bharat  Sevak  Samaj  and  other  insti-
 tutions,  But  there  is  no  co-ordination
 between  these  institutions  and  each
 ig  having  a  different  programme.  Each
 organisation  wants  to  work  for  its
 own  ends.  That  is  why  we  find  there
 is  little  development  in  this  respect.

 So  far  as  my  constituency  is  con~
 cerned,  I  have  seen  from  the  papers
 that  it  has  been  selected  by  the  Go-
 vernment  of  Bombay  for  the  new
 slogan  of  the  ruling  party;  I  mean,
 co-operative  farming.  Kolhapur  and
 West  Khandesh  are  the  two  districts
 selected  by  the  Bombay  Government
 for  the  qo-operative  farming  experi-
 ment.  It  is  a  good  thing  that  the  Bom-
 bay  Government  have  selected  my
 constituency.  I  congratulate  the  Bom-
 bay  Government  for  their  selection
 of  my  constituency  where  people  have
 shown  «a  remarkable  sense  of  co-
 operation.  We  have  got  four  sugar
 factories  there  out  of  which  three  are
 co-operative  sugar  factories.  They
 were  started  this  season  and  they
 have  already  shown  remarkable  pro-
 gress.

 At  the  same  time,  recently  we  have
 heard  in  this  House  the  hon.  Prime
 Minister  and  the  rest  of  the  leaders
 talking  about  service  co-operatives.
 But  about  that  I  have  got  very  bad
 experience  in  my  constituency.  And

 OR  many  occasions  when  ्  काती,  eppor-
 tunity  to  speak  with  the  Minister
 of  Community  Development  I  have
 ®oken  to  him  about  this.  Not  anly
 have  I  spoken  to  him  but  I  have
 Siven  to  him  complaints  in  writing,
 Put  the  only  answer  I  have  received

 e
 “The  matter  is  under  investiga-

 é  a  j  will,
 “§

 a  the  8

 Shri  B.  K.  Gaikwad  (Nasik):  “In-
 V&stigation  not  over.”

 Visited  one  of  the  sugar  mills  I  was
 SUrprised  to  find  that  they  treat  the
 Shareholders,  the  common  gharehol-
 Gérs,  the  village  people,  in  a  way
 Which  is  most  absurd.  One  of  the

 ers  while  having  a  round  in
 the  factory  addressed  one  of  the
 Shareholders  like  this:  ‘Look  here,
 8ntleman,  though  this  is  a  co-pera-
 tive  sugar  mill,  remember  this  is  a

 ernment  sugar  mill  and  Govern-
 @ent  can  return  your  share  capital
 ahy  moment  they  like”.  According  to
 him,  you  cannot,  you  are  not  enti-
 tled  to,  even  move  within  the  pre-
 Mises  of  the  sugar  factory.  This  sort
 of  attitude  on  the  part  of  the  officials
 5५९४  create  some  sort  of  ill-feeling
 8pong  the  people  who  otherwise  wish

 co-operate.
 We  are  told  in  another  pamphlet

 hat  was  given  at  Pathencheru:
 “We  have  learnt  why  peoples’

 participation  in  the  Development
 Programme  is  so  very  necessary.
 The  Community  Development
 Programme  is  a  big  programme
 of  development  that  is  being
 taken  up  in  the  blocks.  It  is  ¢ry-
 ing  to  meet  our  needs,  to  improve
 our  farming  and  our  cattle  weal-
 th,  to  improve  our  village  indus-
 tries,  to  provide  for  better  and
 more  education  to  our  children,
 to  improve  the  sanitation  of  the
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 village,  to  provide  better  medical
 facilities  to  us,  to  look  after  the
 welfare  of  women  end  children.
 to  improve  the  village  communi-
 cations  and  to  provide  to  us  bet-

 cultural  life.  K  is  we  our-

 Though  we  talk  of  principles  and
 ideals,  generally  the  experience  is
 quite  the  opposite.  I  have  on  many
 occasions  expressed  my  views  on  co-
 operation  to  the  Minister  of  Com-
 munity  Development  when  I  had
 opportunity  to  meet  him  and  I  was
 told  by  the  Minister  that  he  is  very
 sorry  that  in  spite  of  the  decisions
 carried  out  by  the  consultative  com-
 mittees  they  remain  just  in  the  books
 or  on  paper  only  and  they  are  never
 executed.  One  of  the  State  officials
 told  me  one  day  that  as  it  is  only  a
 consultative  committee  its  decisions
 are  not  binding.  On  the  contrary,  the
 literature  that  has  ben  passed  on.  to
 the  Members  tells  us  that  the  deci-
 siong  of  these  consultative  committees
 are  binding.  In  actual  practice  they
 are  ignored  in  many  respects

 Recently  when  we  visited  the
 Pathancheru  block  72  Andhra  I  was
 very  glad  to  find  that  Andhra  has
 made  a  little  more  progress  than  my
 nen  State.  In  Andhra  they  have  got
 the  block  samitie.  They  have  got  the
 elected  representatives  who  look
 after  the  blocks  anf  execute  their

 there  is  always  the  bureaucratic
 method  of  functioning,  because  it  is
 dealt  with  by  a  Government  depart-
 ment.  So,  there  is  always  delay,  and
 People  their  initiative  when  there
 is  delay  the  part  of  the  Govern-
 Fier
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 There  is  not  even  a  road  to  that  vil
 lage  now.  Very  recently,  some  two

 work.  They  have  constructed  roads.
 They  have  done  work  worth
 about  Rs.  1,20,000  without  a  single
 farthing  from  the  Government
 Not  only  that,  they  have  built
 their  own  roads.  They  have  built
 up  their  own”  school.  They  have
 built  their  own  godown  They  have
 distributed  the  land  into  three  parts.
 There  are  about  60  families  and  these
 60  families  have  distributed  the  en-
 tire  agricultural  land  into  two  or
 three  groups.  At  the  end  of  the  year
 these  groups  have  their  prize  distri-
 bution  and  so  on  and  so  forth.  I  told
 the  District  Collector  about  the
 village,  about  the  villagers  and  about
 their  programme.  I  told  the  Collec-
 tor  that  such  people  should  not  be
 neglected  and  that  encouragement
 should  be  given  to  them  I  think
 about  four  months  back,  our  District
 Collector  came  to  me  and  congratu-
 lated  me  for  suggesting  to  him  a  visit
 to  this  place.  He  said,  “It  is  really
 worthy  that  people  have  done  very
 remarkable  work.  I  have  sanctioned
 for  them  Rs.  500  that  was  within  my
 power.”  To  such  people  who  have
 distributed  even  their  land  and  done
 the  real  work  and  who  have  shown
 as  to  how  the  community  develop-
 ment  should  work,  Government
 should  pay  more  attention.  I  parti-
 cularly  invite  the  attention  of  this
 Ministry  and  ask  the  hon.  Minister  to
 visit  this  place  if  any  time  he  comes

 sree
 State  on  his  regular

 Vv

 As  regards  the  co-operative  socie-
 ties,  a  very  bad  experience  is  there.
 In  my  constituency  about  2,000  to
 3,000  co-operatives  are  working  today.
 There  is  another  co-operative  society



 operation,  land  reforms  and  co-opera-
 ~tive  farming,  as  my  hon.  friend,  Shri
 Katti  has  said,  unless  there  is  land  re-

 form,  unless  the  question  of  landless
 Jabour  is  solved  and  unless  the  Jand
 is  given  is  to  the  tiller,  I

 operatives,  I  urge  and  request  this
 Ministry  to  create  a  feeling  among
 the  villagers  so  that  they  will  believe
 in  co-operative  societies  and  in
 co-operation  because  of  whatever  has
 been  put  before  them  in  the  name  of
 democracy  and  co-operation  today.
 they  have  lvst  their  faith  in  many  of
 the  societies.  Big  landholders  have
 taken  loans  and  now  those  socieities
 are  not  functioning  at  all.  People  do
 not  know  where  to  go.  When  they
 come  to  the  representatives  of  the
 people  and  when  we  try  to  make
 enquiries  of  the  Government,  we  get
 the  answer  from  the  Government
 that  the  matter  is  stiJl  under  investi-
 gation.  They  just  try  to  support
 these  people  who  have  misused  the
 funds  of  these  societies.  In  one  of
 these  societies  in  my  constituency,
 known  as  the  Rashivada  Village  Co-
 operative  Society,  Radhaugri  Taluk,
 Kolhapur  where  for  the  last  two
 years  the  Society's  books  are  with  the
 Secretary  while  the  President  has
 gone  out  somewhere  else,  we  are
 making  enquiries  of  the  Government,
 the  Government  says  thet  they  are
 trying  to  investigate  into  the  matter.
 Even  the  matter  has  gone  to  court.  I
 do  not  know  what  has  happened.  For
 ‘two  years  the  villagers  are  saying,

 “The  Managing  Committee  af
 the  Society  has  enrolled  man}
 non-licenced  rikshaw  pullers  as
 its  members  and  has  allotted  rik-
 asbaws  to  them;

 Some  of  the  allottees  do  not  ply
 the  rikshaws  themselves  but  sub-
 let  it  to  others  at  exorbitant
 rates;

 Many  members  of  the  Society
 owe  large  sums  of  money  to  the
 Society  but  no  action  is  taken
 against  them,  as  they  are  ex-
 ploited  for  personal  and  political
 ends  by  the  Secretary  of  the  So-
 ciety;

 No  balance-sheet  has  ever
 been  distributed  to  us;  no  ac-
 counts  have  ever  been  given  to
 us.”

 Such  sort  of  defects  have  heen  shown
 The  matter  is  under  consideration  of
 the  Registrar  of  Co-operative  Socie-
 ties.  I  appeal  to,  the  Ministry  that
 they  should  look  {nto  this  matter
 Right  in  the  Capital  these  things  are
 happening,  particularly  when  these
 people  who  have  come  from  far  off
 Maharashtra  have  started  this  busi-
 ness  here.  They  thought  that  at  least
 in  the  Capital  they  may  get  the  sup-
 port  of  Government.  They  have  been
 deprived  of  their  rights  and  their
 earnings.  If  this  is  the  sort  of  societies
 and  co-operative  movement  that  is
 started,  naturally  people  are  bound
 to  lose  their  faith  in  these  societies
 I  therefore  suggest  that  before  going
 ‘into  co-operative  farming  first  a
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 give  a  peasant  sufficient  income,  he
 will  not  be  able  to  maintain  not  only
 his  family  but  it  will  be  difficult  for
 him  even  to  educate  his  son,  to  edu-
 cate  his  family  and  even  to  take  part
 in  the  different  activities  which  you
 call  social  and  other  activities.

 I  would  like  that  other  facilities
 should  be  made  available  to  the
 kisans  also  who  actually
 the  land.  In  my  constituency,  be-
 fore  Independence,  I  know  that  they
 were  using  free  water.  Formerly,  it
 was  a  State.  They  have  got  a  dam
 there  known  as  the  Radhanagari  Dam.
 After  the  dam  was  completed,  Inde-
 pendence  was  achieved  and  the  State
 was  merged  with  the  Union  _  terri-
 tory.  Now  it  has  come  under  the
 Bombay  Government.  All  of  a  sudden
 the  Government  raised  the  irrigation
 charges  to  Rs.  200  per  acre.  Then
 there  was  an  agitation  of  the  far-
 mers  and  the  Government  Has  now
 put  the  charge  at  Rs.  20  per  acre.  I
 say  that  in  giving  these  irrigation
 facilities  the  lowest  charge  should
 be  made  and  the  facilities  should  be
 given  to  the  kisans.  Unless  a  charge
 in  our  agricultural  movement  is
 made,  I  do  not  think  that  our  indus-
 tries  will  flourish,  That  is  the  basic
 thing  and  I  must  say,  particularly
 myself  and  the  Party  I  belong  to,
 that  though  I  support  this  co-opera-
 tive  farming,  first  create  the  climate
 of  co-operation,  give  loans  to  the
 landless  and  to  the  tillers,  see  that
 there  is  a  celling,  see  that  the  water
 facilities  and  the  loan  facilities  are
 given  sufficiently  to  the  kisan  or  to
 the  person  who  is  tilling  the  land
 and  see  that  the  Tenancy  Act  that
 has  created  ineffectiveness  among  the
 people  does  not  create  other  big
 landholders.  I  would  like  that  there
 should  be  a  proportionate  ceiling  and
 there  should  be  some  bar  that  a
 tenant  must  cultivate  a  certain
 acreage  of  land.  Sa,  when  we  take
 6  LSD—7.
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 all  these  things  into  consideration
 then  only  it  is  possible  that  people
 will  eome  forward  and  help  in  the
 programme.  It  is  very  good  to  talk
 about  socialistic  pattern  of  society.
 It  is  very  good  to  talk  about  co-ope-
 tation.  But  in  practice  things  are
 quite  different.  If  you  want  that
 people  should  believe,  if  at  all......

 Shri  B  K.  Gaikwad:  Empty
 slogans.

 Shri  Mahagaonkar:  Yes,  that  is
 true.  They  are  empty  slogans.  But
 these  will  be  the  slogans  of  the
 ruling  Party.  During  the  last  elec-
 tions  there  was  a  slogan  in  my  cons-
 tituency  that  the  Government  has
 etarted  giving  loans  to  the  tillers,
 that  is,  the  Tenancy  Act  has  been
 brought  in  force  bv  the  Government.
 Then,  the  Five  Year  Plan  has  been
 brought  by  the  ruling  Party.  These

 -will  be  the  slogans  and  there  will  be
 next  election  stunts.

 I  will  ask  the  people  in  authority
 to  consider  these  things  carefully  and
 to  create  a  real  atmosphere  for  the
 development  of  the  community  at
 large  and  for  the  nation.  I  hope  that
 due  consideration  will  be  given  to  all
 these  matters

 ate  रखबीर  सिंह  :  उपाध्यक्ष  मद्दोदय,

 मुझ से  पहले  वक्‍ता ने  जो  ख्याल  जाहिर
 किये  कि  यह  सारे  खाली  स्तोगन  ही हैं,  में

 उम  से  सहमत  नहीं  हूं  ।  देश  में जितना काम
 हुआ  है  उसका  कोई  अन्दाजा  नही  है  भ्रगर

 किसी  भी  आदमी  से  पूछा  जाये  कि  क्‍या  कुछ

 हुआ  है  तो  मुश्किल  हो  जाता  है  उसको  बताना

 कि  उसके  हलके  में,  उसके  गाव  में  या  उसकी

 कांस्टीट्यूएंसी  में  क्या  कुछ  बड़ा  काम  भौर  छोटा

 काम  हो  रहा  है।  यह  प्रन्दाजा  है।  मै  बज-

 राज  सिह  जी  से  पूछु गा  कि  अगली  बार  वह
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 [ste  रणबीर  सह  ऊपर  दुगनी  से  भी  ज्यादा  जिम्मेवारी  भा  गई
 जरा

 बतलाने
 की  कृपा  करे  कि  उनके  है।  भाया  इस  जिम्मेवारी  को  पूरी  तरह  के

 हल्के  में  क्या  कुछ  किया  गया  है  भौर  क्या  कुछ  महसूस  किया  जा  रहा  है  था  नहीं  इसके  बारे
 होने  जा  रहा

 है।
 हमारे  जो  बडे  बडे  प्रोजेक्ट्स  में  मै  कोई  प्पनी  ज्यादा  राव  नहीं  रखता  हूं

 हैं  उनके  बारे  सब  कुछ  माननीय  सदस्यों  को
 भौर  न  में  कुछ  कहना  चाहता  हू  t  मैं  तो  इतना

 मालूम  है  भौर  में  कुछ  कहना  नही  चाहता  हू
 qt

 ही  भज  करना  चाहता हू  कि  इस  जिम्मेवारी
 लेकिन  मे  इतना  भ्रवश्य  कहना  चाहता  हू
 कि  हमारे  देश  में  wo  प्रतिशत  ऐसी  भ्राबादी

 है  जिसका  वास्‍्ता  खेती  से  है  भौर  उसकी
 जो  भ्रामदनी  है  वह  सन्‌  १९५१-५२  के  प्रन्दर
 टोटल  देश  की  झ्रामदनी  की  ५०  ४  परसेंटज
 थी।  सन्‌  १९५४-५४  में  वह  परसेंटेज  देश  की
 झामदनी  का  ४६  २  ही  रह  गया  हस  वास्ते
 जब  ७०  परसेंट  झाबादी  का  देश  की  भामदनी
 में  परसेटेज  केवल  ४६  २  है,  तो  यह  हमारा
 कत्तंव्य  हो  जाता  है  कि  हम  उस  परसेंटेज
 को  बढ़ायें  7  इसलिये  भी  यह  भावश्यक  है  कि

 हम  देश  को  प्रागे  ले  जाना  चाहते  है  भौर  चाहते
 @  कि  सब  तबको  की  झ्रामदती  ज्यादा
 से  ज्यादा  हो  ।  हमारे  एक  साथी  ने  कहा  कि
 यह  खाली  नारा  समात  नही  है  बल्कि  थे  जो
 सबिस  कोपश्नाप्रेटिब्ज  हम  स्थापित  करने  जा  रहे
 है,  या  ज्यायट  फामिंग  को  अपनाने  जा  रहे  है
 या  दूसरे  काम  करने  जा  रहे  है,  ये  देहात  वी
 झामदनी  को  बढाने  का  एक  तरीका  मात्र  है।

 हमारा  जो  ध्येय  हैं  वह  बहुत  बडा  है  ।
 जब  दूसरा  प्लान  बना  था  भौर  जब  उसको

 मजूर  किया  गया  था  तो  उसके  भ्ननुसार,
 उपाध्यक्ष  महोदय,  कोश्राप्रटिव  क्रेंडिट  सोसाइ-
 टीज  के  मैम्बर जो  इस  देश  में  सन्‌  १६६१  तक
 बनने  थे  वे  केवल  १  करोड  ५०  लाख  बनने
 थे  V  लेकिन  धाज  हमने  यह  माना  है  कि  तीन
 साल  के  भन्दर  सारे  देश  में  सविस  कोझ्राप्रेटिव
 सोसाइटीज़  बननी  हे,  उनके  मेम्बर  साढ़े  छ
 करोड़  बनाने  है  भौर  जो  तादाद  दूसरे  प्लान
 के  खत्म  होने  तक  वह  कम  से  कम  चार  करोड
 होनी  चाहिये  a  इसका  मतलब  यह  हुआ  कि

 दूसरे  प्लान  के  धल्दर  जो  तादाद  हमने  रखी

 है  उस  तादाद  से  यह  दुगनी  से  ज्यादा  है  ।
 इसका  यह  भी  मतलब  होता  है  कि  हमारे

 को  जल्दी  से  हम  महसूस  करें,  उतना  ही  देश
 हे  लिए  भ्च्छा  होगा  भौर  साथ  ही  काग्रेस
 पर  जिन  भाइयो  ने  दोष  लगाये  है,  उसके  लिए
 भी  अच्छा  होगा  ।  जब  दूसरा  प्लान  बना  था
 उस  वक्त  यह  माना  गया  था  कि  लाज  साइज
 कोभ्राप्रेटिव  सोसाइटीज़  भी  बनेंगी  उनके
 श्रन्दर  सरकार  साक्षीदार  बनेगी,  उनको  पूजी
 के  अन्दर  हिस्सेदार  बनेगी  ।  इतना  ही  नही
 बल्कि  काम  चलाने  वाले  जो  परसनेल  है,
 उनके  बकिंग  चाचिज  को  भी  सबसिडाइज़
 करेगी  ।  इसके  अलावा  यह  भी  कहा  गया  था

 कि  जो  |.  ककी  लिमिट  है,  जो  मैक्सिमम  क्रेडिट
 लिमिट  है,  उनके  लिए  पूजी  का  वह  श्राठ  गुना
 रखी  गई  थी  ।  हर  एक  लाजं  साहज़  कोश्ाप्रे-
 टिव  सोसाइटी  के  लिए  यह  अदाज़ा  रखा  गया
 था  कि  २०,०००  के  करीब  उसका  शेयर
 कैपिटल  होगा  श्रौर  उसके  श्रन्दर  सरकार
 का  हिस्सा  दस  शौर  बारह  या  भाठ  भौर  बारह
 हज़ार  के  बीच  में  होना  चाहिये  ।  यह  सरकार
 ने  भ्दाज्ा  लगाया  था  मुझे  पता  नहीं  आया
 यह  जो  ध्यय  हमने  पने  सामने  रखा  था
 इसको  प्राप्त  करने  का  हमारा  इरादा  रहा  हैं
 या  नही  रहा  है  ।  लेकिन  मैं  मानता  हू  कि  यहा
 पर  यह  कह  देना  कि  प्राने  वाले  तोन  सालो
 के  श्रन्दर  हम  सारे  देश  में  कोप्राप्रेटिव्स
 बना  देंगे  भासान  है  ।  जिन  साथियों  को  इसका

 तजुर्बा  हुआ  है  व॑  जानते  है  कि  किसी  भी
 सोसाइटी  का  मैम्बर  लोगो  को  बनाने  में
 कितनी  दिक्‍कत  पेश  श्ाती  है  भौर  कितनी

 मुद्िकिल  से  उनको  राजी  किया  जा  सकता  है  qt

 यह  मुश्किल  शौर  भी  बढ़  जाती  है  जब  उस
 चीज  के  पीछे  कानून  का  या  ह, ह  का  दबाव  न

 हो  ।  हमने  भौर  हमारी  पार्टी  ने  इस  नीति  को
 झपनाया  है  कि  हम  सत्य  भौर  स्‍भहिसा  पर  लेंगे
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 इस  वास्ते  लोगों  को  इस  तरफ  लाने  के  लिए
 हिदुस्तान  की  सरकार  को  और  कांग्रेस
 पार्टी  को  कुछ  उसको  प्रसोभन  भी  देना  होगा,
 उनकी  समझाना  भी  होगा  भौर  खाली  इतना

 कह  देने से  कि  सोसाइटी  बता लो,  काम  चलने
 थाला  नहीं  है,  इससे  कुछ  फायदा  होने  वाला
 नहीं है  ।  इस  वास्ते  जो  ध्येय  हमने  भ्रपने  सामने
 रसा  है,  यह  देखना  कि  वह  प्राप्त  होता  है  या
 नहीं,  हमारा  फर्ज  है  और  उसको  प्राप्त  करने
 के  लिए  हमें  कुछ  करने  के  लिए  तैयार
 रहना  चाहिये  ।

 मेरा  झपना  भ्रन्दाज़ा  यह  है  कि  हमारे
 वित्त  मन्त्रालय  को  कमर  से  कम  सौ  करोड़
 या  हेढ़  सौ  करोड़  रुपया  सोसाइटियो  का

 हिस्सेदार  बनने  के  लिए  निकालना  चाहिये
 इसके  प्रलावा  उसे  कम  से  कमर  तीस  करोड़
 रुपया  या  पचास  करोड़  रुपया  'बकिंग  चाजिज़
 को  सबसिडाइज़  करने  के  लिए  निकालना
 चाहिये  |  इस  तरह  से  दो  सौ  करोड़  रुपये  के
 करीब  उसे  भलग  से  रखना  चाहिये  |  जो  मान-
 जीय  सदस्य  यह  समझते  है  कि  दूसरे  प्लान  में
 झगर  खर्चा  बढ़ेगा  तो  भौर  इनफ्लेशन  होगी,
 उनका  ऐसा  पन्दाज़ा  करना  गलत  हैँ  |

 उपाध्यक्ष  महोदय,  में  समझता  हूं  कि
 आज  हमारे  देश  की  जनशक्षिति  भौर  राजशक्ति
 का  सारा  दबाव  एक  ही  तरफ  है  भ्रौर  वह  अल्प
 अचत  योजना  को  कामयाब  बताने  की  तरफ

 है  ।  सौ  करोड़  रुपया  इकट्ठा  करने  के  लिए
 हमको  कम  से  कम  एक  साल  के  झन्दर  पाच

 करोड़  रुपया  सूद  का  देना  होगा  भौर  इसके
 अलावा  एक  करोड़  रुपया  कमीशन  के  तौर
 पर  देना  होगा  L  मे  समझता  हूं  कि  प्रगर  हम
 सबविस  कोभनोप्रेडिव  के  नारे  को  कामयाब
 करने  की  तरफ  प्रपनी  शक्ति  लगायें  और
 उनको  कामयाब  करने  के  लिए  दिल  खोल
 कर  मदद  दें  तो  कही  ज्यादा  फायदा  हो  सकता

 है  ।  देश  में  मेरा  झन्दाज्ा  है  ढाई  लाख  या

 साढे,  तोन  लाख  सबिस  कोप्रोप्रेटिव्स  बनेंगे
 और  उनके  लिए  कम  से  कम  सौ  रुपया  लोगों
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 से  पूजी  के  रूप  में  प्राप्त  होगा  और  इस  पर
 हमें  कोई  सूद  नही  देना  होगा  ।  दूसरे  दाब्दों
 में  यह  कहा  जा  सकता  हैँ  कि  जो  पांच  करोड़
 ष्पया  हमें  सूद  का  देना  पड़ता  है,  उसको  हम
 बच!  सकेंगे  शौर  इस  के  साथ  ही  साथ  एक
 करोड़  रुपया  जो  कमीशन  का  देना  पड़ेगा
 उसकी  बचा  सकेंगे  ।  मेरी  खुशकिस्मती  हैं  कि
 वित्ते  मन्‍्त्री  महोदय  भी  यहा  इस  समय  मौजूद
 हैँ  गौर  मुझे  पूरा  विश्वास  है  कि  बहू  इस  पर
 अवय  गौर  करेंगे  ।  हमें  विचार  करना  होगा
 कि  जो  इतना  बड़ा  ध्येय  हमने  श्पने  सामने
 रखो  हूँ  उसको  प्राप्त  करने  के  लिये  क्‍या  कुछ
 हमको  श्रपने  पल्ले  से  देना  होगा  |

 इस  के  साथ  ही  साथ  में  यह  भी  समझता
 हूं  कि  कम  से  कम  एक  हज़ार  करोड़  रुपया
 रिज  बेक  को  दार्ट  टर्म  और  मीडियम  टर्म
 शौर  लाग  रट्म  कर्जों  क ेलिए  खर्च  करना  होगा  |
 आप  चाहतें  हूँ  कि  देश  के  भ्रन्दर  भ्रनाज  की
 पेदाबार  तथा  खेती  की  पैदावार  बढ़े  भौर  में
 समझता  हु  कि  इसके  लिए  यह  बहुत
 जरूरी  हुँ  कि  मीडियम  टर्म  लोस  के  लिए
 हम  जो  कें  देते  है,  उनकी  राशि  को  बढ़ाये  t
 इससे  लोग  भ्रधिक  कुए  बना  सकंगे,  माइनर
 इश्गिशन  की  व्यवस्था  कर  सकेंगे  भौर  दूसरे
 काम  करके  देश  की  पैदावार  को  बढ़ा  सकेंगे  ।

 इस  साल  को  वम्युनिटी  प्राजेबट  की
 रिपेर्ट  को  भ्रगर  झाप  देखे  तो  झापकों  ताज्जुब
 होगा  Ce  पिछले  साल  के  पहले  छः  महीनों  के
 झन्द्र  जो  माइनर  इरिगेशन  के  लिए  रुपया
 खर्च  किया  गया  वह  उस  साल  मुद्दिकल  से
 एक  चौथाई  था  जो  कि  खर्च  करने  का  टारगेट
 रखा  गया  था।  इतता  भी  खर्च  नही  हो  सका  ।
 इसका  मतलब  यह  है  कि  जो  रुपया  रखा  गया
 था  उसकों  हम  शगर  प्रप्रेल  के  महँने  तक

 माइनर  इरिगेषन  के  लिए  सैक्शन  कर  देते
 भौर  दे  देते  भौर  माइनर  इरिगेशन  से  पानी
 मिलने  लग  जाता  तो  दो  फसलों  को  इससे
 फायदा  पहुंच  सकता  था  लेकिन  झगर  हम
 छः  महीने  तक  या  भाठ  नी  महीने  तक  हाथ
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 पर  हाथ  रख  कर  बैठे  रहें  और  जो  दपया  रखा
 शा  उसको  हम  बांट  नहीं  सके  तो  इसका
 मतलब  यह  है  कि  दो  फसलों  की  भामदनी  है,
 उसका  बाटा  देश  को  भौर  किसान  को  होता
 है  भोर  इस  रुपये  से  बड़ी  आसानी  से  कुएं
 और  तालाब  बन  सकते  थे  इस  देश  के  भन्दर
 जो  रूरल  क्रेडेट  1. अ  कमेटी  की  रिपोर्ट  है
 उसमें  सही  तौर  पर  एक  बात  लिखों  है  कि

 देहात का  काम  चलाने  के  लिय  देहात के  तरीके
 से  सोचने  को  बहुत  जरूरत  है।  कई  बायी

 है  जिनका  श्याल  है  कि  मौजूदा  ढडोलबन्दी  को
 मिटा  देने  से  देश  के  अन्दर  लाखों  करोड़ों  मन
 झनाण  पदा  हो  सकता  है  ।  उन्हें  मालूम  नहीं
 कि  इस  देश  के  न्दर  कई  किसान  कुों  से
 खेती  करते  है  भौर  नहरों  के  पानी  से  खेती
 करते  है  ।  श्राप  को  मालूम  है  कि  कुभों  से
 पानी  देने  के  लिये,  नहरों  से  पानी  देने  के  लिये
 खेत मे  डोलबन्दीं  देने  की निहायत  जरूरत है  ।
 जो  किसान  बहुत  पढ़े  लिखे  नही हूँ  जब  वह
 सुनते है है  कि  हमारे  देश  के  बड़े  बड़े  नेता  समझते
 हैँ  कि  डोलबन्दी  हुट  जायेगी  भौर  उससे  देश
 को  पैदावार  बढ़  जायगी  तो  उनको  बहुत
 ताज्जुब  होता  है  -  साथ  ही  जब  वे  यह  देखते

 @  कि  देदा  के  भन्दर  ८०  लाख  एकड़  भूमि
 वाटर  लागिंग  से  खराब  हो  गई  भौर  उसके
 लिये  पंजाब  से  अगर  ४  करोड़  रुपया  वाटर
 लोगिग  को  ठीक  करने  के  लिय  ल्चं  कर  दिया
 जाय  तो  उससे  ३५  करोड  रुपये  की  पैदावार

 बढ़  सकती हूँ  तो  भी  वह  रुपया  हमें  देने  के  लिये
 तैयार  नही  हूं  भौर  सरकार  समझती  है  कि
 डोलबन्दी  हटाने  से  पैदावार  बढ़  सकती  है  |
 में  मानता  हूं,  कि  देश  के  अन्दर  जहां  तक
 साझेदारी  खेती  करने  की  व्यवस्था  हूँ,  उससे

 देश  झागे  जायेगा  भौर  यह  बहुत  जरूरी  है  v
 इसलिये क्री  कि  घूंकि इस  देश  के  पन्दर  भन्दा-
 जन  साढ़े तीन  करोड़  एकड़  के  करीब  होल्डिग्स
 दे  भौर  उनकी  खेती  करने  के  लिय  करीब  ७

 करोड़  वैल,  घोड़े,  खल्वर  भौर  गधे  रखते

 हैं  .  जब  मसानी  साहब  बोल  रहे  भे  तो  मेने

 बीच में  कहा  था  कि  यह  सही  है  कि  इस  देश
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 में  जितनी  हमारी  खेती  की  भूमि  है  उसका

 हिसाब  लगाते  हुए  लोगों की  तादाद  जो  लेती
 पर  मुन्हसर हैँ  वह  बहुत  बढ़ी  है।  इस+  साथ
 साथ  जो  ढंगर  हम  खेती  की  भूमि  के  ऊपर

 डालते  हैं  उतको  तादाद  भी  बहुत  बड़ी  हूँ  +
 झगर  वह  ७  करोड़  की  तादाद  हमारे  इस  देश

 के  भ्रन्दर चल  रही  है  तो  उसे  कम  करना  होगा
 में  मानता हूं  कि  हमारे  यहां  भौसतन  एक  एक
 होल्डिग  की  जो  भूमि  है  वह  साढ़े  सात  एकड़
 पड़ती  है  |  तो  प्रगर  तीन,  चार  या  पांच
 होल्डिग्स  को  इकट्ठा  कर  दिया  जाय  ौर  जो
 डंगर  है  उनकी  तादाद  चौथाई  कर  दी  जाय
 और  जो  हजारों  करोड़ों  रुपये  की  पूजी  बच
 सकतो  हूँ  खती  के  लिये  बहू  उन  चौथाई  से
 काम  ले  लिया  जाय  तो  हम  उनकी  तादाद

 बहुत  कम  कर  सकते है  ।

 इसके  साथ  साथ  में  यह  भी  जानता  हूं
 कि  जो  गाय  के  नाम  पर  दुहाई  देते  हे  भ्रगर
 उनके  यहा  गाय  बच्छा  देती  हैं  तो  वह
 बच्ड़े  को  किस  तरह  से  पालते हे  ध्रौर  बच्चिया

 हो  जाय  तो  किस  तरह  से  पाला  जाता  हूँ
 किस  तरीके  से  बछिया  को  दूध  की  मेकदार
 कम  कर  दी  जाती है  ।  इसी  तरह से  प्रगर  भेस
 कटिया  को  जन्म  देतो  है  तो  कटिया  के  दूध
 की  मेकदार  कितनी  ज्यादा  दी  जाती  है  भौर

 कट्टा  को  जन्म  दे  तो  कटरे को दूध की को  दूध  की
 तादाद  कितनी  कम  कर  दी  जाती  है  भौर  उसे
 भारा  जाता  है,  यह  भी  में  जानता  हूं  |  प्राज

 हिन्दुस्तान  के  झन्दर  जरूरत  है  कि  गाये  बढ़ें,
 भेंसे  बढ़ें,  उनको  बढ़ाना  निहायत  जरूरी  है
 तो  यह  भी  लाजिमी  है  कि  जो  ढाई  कंट्ल  हे
 उनकी  तादाद  हिन्दुस्तान  के  भ्रन्दर  कम  हो
 झौर  इसको  देखते  हुए  यह  भी  जरूरी  है  कि
 साझेदारी की  खेती  की  जाय  q

 Shri  R  8,  Arumugam  (Srivillipu-
 thur—Reserved—Sch,  Castes):  Mr.
 Deputy-Speaker,  Sir,  I  feel  happy  to
 participate  in  this  debate  because
 every  effort  has  been  made  by  this
 department  to  acquaint  the  people
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 swith  the  basic  les  as  well  as
 nims  and  objectives  of  the  Commu-
 aity  Development  movement  and  also
 the  role  to  be  played  by  the  pan-
 chayats  and  village  school  teachers  in
 the  implementation  of  the  programme.

 I  come  to  know  that  various  lite-
 ratures  like  Kurukshetra  Yogana  etc.
 are  published  in  English  by  this  De-
 partment.  But  I  regret  many  of  them
 are  not  available  in  the  regional
 languages.  As  these  booklets  are  found
 ह...  useful  in  educating  the  masses.  I
 request  the  Ministry  to  publish  these
 in  regional  languages  also.

 I  find,  Sir,  that  Cinema  trailers  are
 ‘provided  in  some  blocks  only.  The
 educative  value  by  this  exhibition  in
 villages  is  tremendous.  Therefore,
 this  is  all  the  more  important  that
 each  block  should  have  a  cinema
 trailer  set  of  its  own  and  this  Minis-
 ‘try  should  see  to  it.

 As  I  informed  the  House  earlier,
 ‘one  of  the  three  agencies,  namely,
 village  school  teachers  require  short
 term  training  courses  in  the  various
 facts  of  rural  developments.  Although
 a  scheme  of  peripatetic  training  was
 introduced  as  mentioned  in  the  report
 of  1958-59,  this  had  not  achieved  its
 quick  and  desired  result.  A  change
 of  outlook  in  the  village  teachers  is
 imminent  for  the  fulfilment  of  the
 welfare  programme.  Sir,  without
 waiting  long,  at  least  the  teachers
 under  training  school,  all  over  the
 country,  may  be  imparted  with  this
 kind  of  training  and  thereby  saving
 considerable  amount  of  money,  time
 and  energy.

 Again,  Sir,  the  Block  Development
 Committees  are  found  to  be  turning
 out  very  good  results.  As  we  know,
 for  the  success  of  any  scheme,  the
 cooperation  of  women  is  an  urgent
 need.  In  spite  of  the  pious  wish  of
 this  Ministry  to  give  adequate  re-
 presentation  for  women  it  Block
 Development  Committees,  this  is  not
 implemented  in  many  of  the  States.
 Therefore,  I  request  that  effective
 measures  should  be  taken  up  so  that

 for  Grants  “31404

 women  members  aré  nominated  not
 only  to  the  Block  Development  Com-
 mittees  but  also  to  the  panchayats,
 an  another  important  agency  for  the
 fulfilment  of  this  scheme,

 In  particular,  Block  Development
 Schemes  contemplate  increased  agri-
 cultural  production,  better  standards
 of  living,  and  social  uplift  for  all.
 Agriculture  is  given  top  priority  and

 know  that  more  production  could  be
 achieved  by  using  improved  seeds,
 fertilisers,  green  manuring,  compost
 Manuring  and  necessary  irrigation
 facilities.  But,  Sir,  very  often  it  is
 learnt  from  the  Planning  Committee
 meetings  of  the  State,  District  and
 Block  levels  that  they  are  in  shortage
 of  improved  seeds  and  fertilisers.  I
 wish  that  the  seed  farms  allotted  to
 each  block  come  into  operation  im-
 mediately.

 १6  hrs,

 Before  we  reach  self-sufficiency  t&
 fertilisers,  let  us  concentrate  on  the
 use  of  green  manuring  and  compost
 manuring.  With  this  objective  M™
 view,  recently,  a  special  drive  is  beng
 made  by  the  Agriculture  Minister  in
 the  Madras  State  to  grow  green
 manure.  The  condition  in  other
 States  also  may  not  be  very  different.
 So,  this  Ministry  should  see  that  a
 special  campaign  is  organised  through
 the  community  development  blocks  to
 develop  green  manure  and  also  com-
 post  pits  so  as  to  produce  more  food-
 grains  and  also  commercial  crops.  Ia
 this  connection,  I  would  like  to  stress
 the  necessity  of  fixing  a  target  for
 every  village  level  worker.

 During  my  tour  of  the  various
 blocks  in  the  districts  of  Ramnad
 and  Tirunelveli,  I  found  that  there
 was  a  consistent  complaint  that  the
 people  who  consumed  electricity  for
 irrigation  were  burdened  with  the
 levy  of  a  minimum  guarantee  per
 horse  power  and  an  excessive  rate  por
 unit  as  compared  with  that  in  the
 industrial  sector.  This  being  a  crucial
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 period  when  a  campaign  for  more
 food  production  is  being  undertaken
 throughout  our  country,  Government
 shéuld  come  forward  to  subsidise  the
 expenses  of  the  agriculturist  in  consu-
 ming  electric  current  for  food  pro-
 dyction  in  these  development  blocks.

 There  is  also  shortage  of  sprayers,
 dusters  and  inter-cultivators,  and  it
 is  very  difficult  to  get  them  in  time
 Government  should  manufacture  these
 implements  on  a  small-scale  basis
 and  supply  them  to  the  agriculturists
 at,  the  subsidised  rates  through  the
 community  development  blocks

 Coming  to  Mudukalathur  taluk,  a
 part  of  my  constituency,  I  would  like
 to‘  say  that  two  new  blocks  have
 been  started  there  last  year,  taking
 into  consideration  the  backward  con-
 dition  of  that  place.  These  blocks  are
 predominantly  inhabited  by  Harijans
 and  other  backward  communities  with
 little  or  no  means.  The  poverty  and
 backwardness  of  these  villagers  of
 Mudukalathur  taluk  do  not  permit
 them  actually  to  participate  in  the
 full  implementation  of  the  pro-
 gramme.  It  is  continuously  a  famine-
 stricken  area,  and  as  such  these  blocks
 miust  be  treated  with  special  consl-
 deration  and  concessions  in  the  matter
 of  people's  contribution.  All  the
 minor  irrigation  works  such  as  digging
 of  wells,  tube-wells,  repairing  of
 tanks,  channels  etc.  must  be  speeded

 ‘up  in  that  area  with  the  active  co-
 ‘operation  of  the  block  agenmes

 It  is  very  interesting  to  note  that
 there  are  extension  officers  in  the
 community  development  blocks  for
 the  promotion  of  village  and  small-
 seale  industries  and  khadi  produc-
 tion  These  industries  are  expected
 to  provide  full-time  work  to  the
 unemployed  and  wunder-employed.
 and  supplement  their  income  during
 the  lean  period.  But  I  am  sorry  to
 inform  the  House  that  the  Harijana
 have  been  neglected  in  this  regard,  I
 request  the  hon.  Minister  to  kindly
 gee  mat  tnis  downtrodden  community
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 Qlso  takes  to  Ambar  Charkha  train-
 ing,  khadi  spinning,  small  match  in-
 dustries  and  other  cottage  and  semail-
 Nale  industries,

 I  welcome  the  fact  that  this
 Ministry  has  taken  over  the  subject
 ©%  co-operation  also.  Co-operative
 Movements  are  encouraged  in  the
 ‘ymmunity  development  blocks,  This
 ig  one  of  the  three  important  agen-
 Cles  functioning  in  the  villages  towards

 implementation  of  the  block
 °bjectives.  The  present  staff  and  the
 Tules  in  regard  to  functioning  are
 Not  co-operative  enough.  Such  rules
 Should  be  simplified  so  as  to  conduce
 )  2  smoatkt  runetioning  of  this
 Movement.

 As  an  experimental  measure,  this
 Ministry  should  see  that  in  each
 Block  at  least  one  or  two  joint  co-,
 °perative  farming  units  come  into
 existence.  They  will  produce  more
 food  at  less  cost.  These  are  impor-
 tant  and  indispensable  measures  for
 thereasing  agricultural  production.

 Some  people  are  objecting  to  co-
 Sperative  farming.  In  my  opinion,

 ey  are  refusing  to  think  of  the
 ation  as  a  whole.  In  this  country,
 thousands  and  thousands  of  agricul-
 tural  labourers  and  _  cultivating
 tenants  are  living  in  the  villages  with

 ttle  or  no  means  or  are  half-fed.  It
 Was  Gandhiji’s  aspiration  that  the
 tiller  of  the  land  should  be  its  owner.
 At  least,  now,  should  we  not  think
 of  these  poor  victims  and  see  that
 they  get  their  share  for  ensuring  a
 ‘minimum  standard  of  living?  We
 ‘an  achieve  this  only  by  co-operative
 Yarming,  though  we  may  have  to  face
 Some  difficulties  in  the  initial  stages.
 i  am  glad  to  find  that  our  beloved
 jeader,  the  Prime  Minister  of  our
 ‘nation,  has  taken  a  keen  interest  in
 co-operative  farming,  which  will
 make  our  country  not  only  prosperous
 but  also  a  democratic  co-operative
 socialistic  society  very  soon.

 Shri  Basappa  (Tiptur):  I  have
 listened  with  very  great  interest  to
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 the  various  speakers  who  have  parti-
 cipated  in  this  debate  on  the  burning
 questions  of  co-operative  farming  and
 also  the  various  other  subjects  con-
 nected  with  community  development.
 I  also  listened  to  my  fon,  friend
 from  my  own  State,  Shri  0.  A.  Katti,
 giving  a  very  gloomy  picture  of  the
 community  development  movement
 that  is  going  on.  I  also  come  from
 that  State,  and  I  do  not  know  what
 purpose  it  will  serve  to  give  such  a
 gloomy  picture  of  this  whole  thing.
 Though  I  agree  with  him  in  certain
 respects,  yet  I  would  say  that  in  my
 State,  things  are  not  so  bad  as  he
 wanted  to  depict  them  to  be.  Per-
 haps,  the  area  from  which  he  comes
 is  probably  not  yet  integrated  pro-
 perly  with  Mysore.  You  know,  Sir,
 that  the  people  are  a  little  agitated
 in  that  border,  and,  therefore,  the
 work  may  be  hampered  for  want  of
 people’s  co-operation  there;  because
 of  this  it  should  not  be  taken  that
 the  whole  thing  is  bad.

 I  also  listened  to  our  great  econo-
 mist  Shri  M.  R.  Masani  pleading  that
 co-operation  should  be  given  up.

 Shri  M.  B.  Thakore  (Patan):  He  is
 against  co-operative  farming.  He  is
 for  co-operation.

 Shri  Basappa:  I  am  coming  to  that.
 १  know  he  was  for  co-operation.  I
 do  not  know  what  makes  him  think
 that  co-operative  farming  is  bad
 when  he  admits  that  co-operation  is
 good.  This  subject  of  co-operation  has
 been  partly  discussed  in  this  House
 already,  and  I  am  afraid  my  hon.
 friend  Shri  M.  R.  Masani  is  not  per-
 haps  aware  of  the  great  changes  that
 are  taking  place  in  this  country.
 Probably  he  looks  at  the  surface  and
 sees  that  there  is  a  sort  of  agitation,
 but  what  we  are  doing  in  this  coun-
 try  goes  to  the  very  roots.  Of  course,
 he  said  that  there  are  other  means
 of  helping  the  poor  peasants.  but  we
 have  seen  that  60  per  cent  of  the
 small  rural  population  depends  upon

 Demands  CHAITRA  24,  88l  (SAKA)  for  Grants  77408

 one  or  48  acres  of  land.  So,  if  they
 join  together,  I  think  there  is  no
 harm.  Merely  giving  a  little  hel
 by  way  of  manure,  seeds  or  this  ah¢
 that  will  not  help  them.  This  60  a
 70  per  cent  of  the  rural  populatiorz
 who  are  small  landholders  have  t
 be  brought  together  in  some  way  oi
 other,  and  what  we  are  doing  is  only
 that.  Therefore  he  should  not  think
 that  we  are  hampering  the  peasantry.

 Again,  he  must  be  aware  of  the
 great  revolution  that  is  going  on  in
 this  country  in  order  to  help  the
 poor  people.  This  community  deve-
 lopment  programme  is  designed  to
 see  that  the  rural  population  of  this
 country  is  helped,  and  this  movement
 is  gaining  ground,  and  even  the
 world  at  large  is  looking  at  the  ex-
 periment  that  we  are  making  in  this
 matter.

 The  rural  population  has  to  be
 revitalised,  and  their  inertia,  of
 which  our  Prime  Minister  speaks
 now  and  then,  has  to  be  removed.
 How  can  we  do  that?  A  democratie
 set-up  has  to  be  established.  The
 Plan  requires  the  enthusiasm  of  al
 the  people  of  this  country,  not  only
 of  a  few  people  of  whom  ‘Shr
 Masani  is  thinking  are  going  to  helg
 this  country.  He  is  criticising  us  is
 strong  terms  on  the  one  hand;  of
 the  other,  there  are  our  Communis
 friends  who  say  that  we  are  nod
 going  fast  enough  in  this  matter.
 Both  should  realise  that  there  are
 very  many  difficulties.

 After  all  co-operation  is  a  vt
 media  between  the  capitalists  on  the
 one  hand.  and  the  theory  of  the  Com-
 munists  on  the  other,  and  if  this  is
 not  going  to  help  us,  I  do  not  know
 what  else  is  going  to  help  us.

 Even  as  far  back  as  25  or  30  years
 ago,  the  Royal  Commission  on  Agri+
 culture,  headed  by  Lord  Linlithgow
 stated  that  if  co-operation  failed,  5
 meant  the  failure  of  the  hope  of  tht



 have  to  go  a  little  slow.

 The  other  day  Shri  Vasudevan  Nair
 took  objection  that  the  well-to-do
 people  were  not  being  brought  in,
 but  since  this  movement  requires  a
 lot  of  funds,  quite  a  lot  of  «raining  of
 the  people,  it  is  but  natural  that  we
 have  to  go  slow,  and  therefore  in  the
 next  three  years  it  has  been  proposed
 to  have  only  service  co-operatives.
 Of  course,  even  these  three  years
 may  not  be  sufficient,  we  may  have
 to  go  a  little  slow.  Anyhow,  the
 whole  idea  must  be  a  dynamic  one,
 to  see  that  we  enthuse  the  people  in
 all  directions.

 Then  there  is  the  problem  of  ur-
 banisation.  How  are  we  going  to
 develop  this  country  unless  urhan
 people  go  back  to  the  rural  areas.
 Of  course,  I  do  understand  that  pres-
 sure  on  land  should  not  be  increased,
 but  there  must  be  a  proper  balance.
 Now  people  are  coming  to  the  towns,
 and  unless  we  have  community  deve-
 lopment  we  cannot  see  that  this
 movement  is  reversed,

 Then  there  is  the  other  side  of  the
 picture,  namely  that  effective  parti-
 cipation  of  the  people  is  not  forth-
 coming.  It  is  not  the  officials  alone
 who  are  responsible  for  this.  I  know
 that  it  is  official  ridden,  but  when
 the  people  keep  quiet,  when  the
 representatives  of  the  people  do  not
 go  and  take  a  larger  part  in  it,  the
 responsibility  must  be  laid  at  the
 doors  of  not  only  officials,  but  ७१३७०
 where  also.

 not  only  in  the  formulation  of  the
 plans,  but  also  in  the  implementation
 of  the  plans.  I  find  that  democratic
 decentralisation  is  not  complete.  We
 have  yet  to  bestow  more  attention
 on  this,  because  so  long  as  there  is
 an  official  chairman,  there  will  be  no
 enthusiasm  among  the  people.  In  my
 State,  still  the  officials  are  at  the  head
 of  these  blocks.  So,  this  democratic
 decentralisation  as  contemplated  by
 the  Balvantray  Mehta  Committee
 should  be  given  effect  to  as  early  as
 possible.

 The  movement  is  gaining  ground  as
 can  be  seen  from  the  fact  that  nearly
 56  per  cent  of  the  rural  population
 is  covered  by  it,  and  the  people's
 contribution  is  also  there  to  a  certain
 extent  though  not  on  a  large  scale.

 In  regard  to  the  growth  of  the
 movement,  I  find  there  is  lethargy  on
 the  part  of  the  local  Government.
 Though  it  is  in  the  portfolio  of  the
 Chief  Minister,  it  is  delegated  to
 some  one  else.  And  the  contro]  of
 the  Centre  over  what  is  happening  in
 the  State  is  also  little,

 ‘We  have  all  along  been  speaking
 as  if  it  is  a  Government  movement
 with  peoples  participation.  The



 theadquarters.  I  have  been  insisting,
 and  also  writing  that  when  a  block
 ‘headquarter  is  already  situated  in  an
 important  rural  area,  it  should  not  be
 changed  as  stated  in  the  Mehta  Com-
 ‘mittee  Report.  After  all,  our  idea  is
 to  help  the  rural  population.  But  now
 ‘the  tendency  is  that  even  the  Minis-
 ‘ters  sometimes  want  to  have  it  trans-
 ferred  to  their  own  headquarters.
 ‘This  is  very  wrong.  I  have  a  griev-
 ance  relating  to  one  of  the  blocks  in
 mv  constituency,  and  I  have  brought
 it  to  the  notice  of  the  local  Govern-
 ment  also.  A  sum  of  Rs.  75,000  or
 Rs.  ३  lakh  has  already  been  spent  on
 this  particular  headquarters.  and  now
 a  certain  Minister  does  not  like  it.

 ‘He  inaugurates  it  himself.  He  likes
 it  in  the  beginning.  But  afterwards,
 he  does  not  like  it  and  he  wants  to
 transfer  it.  This  has  been  done  in

 “Tiruvekaraj  in  Tumkur  District  in  my
 constituency.

 Shri  Raghubir  Sahai:  It  has  been
 transferred  to  a  rural  area?

 Shri  Basappa:  It  has  been  trans-
 ferred  from  a  rural  area  where  it
 ‘was  to  the  taluk  headquarters.  Shri
 s  K.  Dey.  the  Minister,  had  given  me
 an  assurance  in  this  respect,  but  still
 at  has  been  trensferred  and  the  offices
 ef  the  local  headquarters  have  been
 given  over  ta  the  police  department
 cr  some  other  department.
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 This  ig  what  has  happened.  This
 shows  that  the  loca]  governments  are
 wety  lethargic  and  are  not  doing
 things  properly.  So  things  will  not

 There  is  another  point  to  which  I
 wish  to  draw  the  attention  of  the
 House,  After  all,  we  want  to  see  that
 the  Scheduled  Caste  and  backward
 people  are  helped.  But  we  see  in
 most  of  these  block  development
 areas  that  people  who  are  already
 sufficiently  well  to  do  get  the  advan-
 tage.  Greater  attention  is  not  being
 paid  to  the  poorer  section  of  the  peo-
 ple  for  whom  it  ig  really  meant.
 A  thorough  investigation  should  be
 undertaken  into  this  matter  also,

 <  can  enumerate  a  number  of
 handicaps  and  point  out  the  wastage
 involved.  But  that  will  not  help  to
 sotve  our  problem.  After  all.  we  are
 all  here  to  see  that  this  Ministry
 thrives  and  does  some  very  good
 work.  In  the  field  of  agriculture  and
 an  the  fleld  of  education.  the  whole
 idea  is  to  change  the  emphasis,  The
 welfare  aspect  is  not  so  much
 emphasised  as  the  developmental  and
 ecricultural  aspect.  There  is  an  acute
 food  problem.  Therefore,  our  main
 attention  should  be  on  agriculture.  So
 fay  as  minor  irrigation  is  concerned,
 though  a  sum  of  Rs,  7  crores  is  spent
 by  this  Ministry,  it  is  very  very  in-
 sufficient.  Greater  attention  should  be
 paid  to  restoratinn  of  tanks,  parti-
 cularly  in  my  State.

 Coming  to  small  scale  industries
 what  we  are  aiming  at  is  a  sort  of
 soriety  where  there  are  not  only
 small  industries  but  also  agriculture.
 'Tnat  should  suit  the  people.  But  we
 find  that  the  raw  materials  necessary
 for  the  small  industries  are  rare  and
 for  that  reason,  the  industries  are  not
 thriving  well.

 As  regards  the  training  aspect,  of
 course,  farmer  leaders  are  being
 trained  for  one  or  two  days,  They
 come,  have  a  little  camp  and  go  home.
 That  is  not  sufficient.  They  should
 spend  four  or  five  davs  there  and  try
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 to  see  how  best  they—the  rural  folk—
 could  have  the  training  in  the  various
 subjects,

 Shri  ह  BR.  Patel:  Is  it  for  political
 purposes?

 Shri  Bssappa:  So  there  is  very
 great  scope  for  community  develop-
 ment  and  co-operation.  We  are  happy
 that  co-operation  is  also  added  here.
 It  is  a  burning  question  of  the  day.  I
 hope  this  will  be  taken  seriously  and
 implemented  in  the  community  deve-
 lopment  areas,

 भी  wa  राज  सिह  :  उपाध्यक्ष

 महोदय,  नागपुर  कांग्रेस  ने  तीन  सालों
 में  संत्रा  सहकार  सभितियों  को  बनाने  शौर
 उसके  बाद  सहकारी  खेती  करने  के  बारे
 में  जो  प्रस्ताव  पास  किया  है,  मुझे  भय  है  कि  उस
 झान्दोलन  के  प्रति  एक  बहुत  बडा  खतरा
 मोल  लेने  की  कोशिश  की  जा  रही  है  t  में

 यह  इसलिए  कहता  हूं  कि  सोशलिज्म  या
 समाजवाद  दाब्द  की  जिस  तरह  से  हत्या
 की  है  कांग्रेस  पार्टी  श्र  कांग्रेस  गवर्नमेंठ  ने,

 मुझे  भय  है  कि  सहकारी  खेती  भौर  सहकारी
 झान्दोलन  की  भी  उसी  तरह  से  ह॒त्या  न  हो
 जाए।  भाज  उसने  देश  में  एक  अजीब  सी
 परिस्थिति  पैदा  कर  दी  है।  एक  तरफ  तो
 नारा  लगाया  जाता  है  कि  सहकारी  खेती

 हमारा  उद्देत्य  बन  गया  है  ओर  तीन  वर्षों
 में  हम  सर्विस  कोश्रोप्रेटिवस  स्थापित  कर  देंगे
 और  दूसरी  तरफ  कुछ  लोग,  कुछ  वर्ग,  कुछ
 निहित  स्वार्थ  है  जिन्हें  खुली  छूट  दे  दी  गई
 है  कि  वे  लगातार  प्रचार  इस  बात  का  करते
 जायें  कि  हिन्दुस्तान  में  सहकारी  खेती  सफल

 नहीं  हो  सकती  है  ।

 हमारे  मित्र  मसानी  साहब  ने  अंकड़े
 दे  कर  यह  सिद्ध  करने  की  कोशिश  की  है  कि  यह
 सहकारी  खेती  सफल  नही  हो  सकती  है  झौर

 कहा  है  कि  सहकारी  खेती  से  दूसरे  मुल्कों
 में  उत्पादन  घटा  है।  मेरा  निवेदन  है  कि

 हिन्दुस्तान  का  मुकाबला  किसी  भौर  देश  से
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 हो  नहीं  सकता  है।  वह  इसलिए  नहीं
 हो  सकता  है  कि  हिन्दुस्तान  में  जिस  कद्र
 कमीने  है,  ज़िस  कदर  झाबादी  है,  उस  कद्र
 जमीन  और  झाबादी  किसी  दूसरे  मुल्क  में
 नहीं  है  ।  मसानी  साहब  ने  रूस  के  साथ
 हिन्दुस्तान  का  मुकाबला  किया  है।  लेकिन
 झगर  हम  देखें  कि  हिन्दुस्तान  में  कितनी
 ज़मीन  है  शौर  कितती  भावादी  है  भौर  रूस
 में  कितनी  ज़मीन  है  शौर  कितनी  झाबादी
 है  तो  यह  स्पष्ट  हो  जायेगा  वहां  पर  सहकारी
 खेती  सफल  हो  या  न  हो  भौर  वह  सहकारी
 खेती  करे  या  न  करे  लेकिन  हिन्दुस्तान  में  क्यों
 इसकी  ज़रूरत  है,  इस  बात  की  तरफ़  शायद
 इस  तरह  की  बात  कहने  वाले  मित्र  ध्यान
 नही  देते  है।  रूस  में  सन्‌  १९५१  की

 पापुलेशन  के  झाकड़े  मेरे  पास  है  ।  उन
 झाकड़ो  से  पता  चलता  है  कि  रूस  में  ४४८
 सेंट  के  हिसाब  से  प्रति  व्यक्ति  खेती  लायक
 जमीन  बैठती  है  जब  कि  हिन्दुस्तान  में  सिर्फ
 ६७  सेंट  ज़मीन  पड़ती  है  प्रति  व्यक्ति  !  रूस
 में  ऐसी  कुल  ज़मीन  ५६०  करोड़  एकड़  है  जब
 कि  हिन्दुस्तान  में  केवल  ८१  करोड़  एकड़
 हिन्दुस्तान  की  झाबादी  करीब  vo  करोड़  है
 अब  फि  रूस  की  श्राचादी  इससे  च्ाधी  है  पानी
 बीस  करोड़  ही  ।  इसका  मतलब  यह  हुमा
 कि  हमारे  महा  के  मुकाबले  में  रूस  में  ज़मीन
 भ्रति  व्यक्ति  नौ  गुना  बैठती  है।  यदि
 हमारे  यहां  नौ  खत्ते  इकट्ठे  हो  जायें  तो  रूस
 के  एक  खत्ते  के  बराबर  पड़ेंगे  ।  हिन्दुस्तान
 में  ज़मीन  कीजो  स्थिति  है  उसको  देखते  हुए
 सहकारी  खेती  के  भलावा  कोई  चारा  नहीं
 है  ।  हिन्दुस्तान  में  जमीन  काफ़ी  नहीं
 है  ।  सहकारी  खेती  को  किस  तरह  से
 लाया  जाता  है,  कितनी  जल्दी  लाया  जाता

 है,  इसे  देखना  अभी  बाकी  है।  इसको  किये
 बगर  समस्या  का  समाधान  नहीं  हो  सकता

 है  1  जैसा  मैने  पहले  कहा  है  इसकी  हत्या
 काग्रेस  पार्टी  भौर  बतंसेस  सरकार  द्वारा  हो
 सकती  है  1  इस  बास्ते  में  कहना  चाहता
 हूं  कि जो  समाजवाद  की  बात  करते  है,  उसके:
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 पास  समाजवाद  की  कोई  डेफिनिशन  नहीं  है,
 कोई  परिभाषा  नहीं  है  कि  किस  तरह  से  वह
 झाएगा  ।

 प्रदनोत्तर  काल  में  भ्रक्सर  माननीय  मती

 कह  देते  है  कि  ऊपर  वालों  की  भामदनी  कम
 कर  के  समाजबाद  नहीं  आएगा,  वह  तो  नीचे
 बालो  की  झ्ामदती  को  बढ़ाने  से  ही  आएगा  |
 मीचे  वालों  की  श्रामदी  बढन  में  कितने

 हजार  साल  लगेंगे,  इसका  कोई  नक्शा  उनके
 सामने  नहीं  है  भौर  न  ही  इसके  बारे  में  कुछ
 बताया  गया  है  ।  इस  तरह  से  सहकारी
 खेती  के  सम्बन्ध  में  ia  कहना  चाहता  हु  कि
 जब  तक  सहकारी  लेती  के  सम्बन्ध  में  निश्चित
 रूप  से  कुछ  कहा  नहीं  जाता  है  भर  यह  भी
 नहीं  बतलाया  जाता  है  कि  कितनी  जमीन
 अधिक  से  अधिक  कोई  रख  सकेगा,  तब  तक
 आप  जितने  चाहें  मारे  लगाते  चले  जायें,
 सहकारी  खेती  झा  नहीं  सकती  है,  झ्रापकों
 सफलता  मिल  नहीं  सकती  है  ।  जो  हमारे
 यहां  भ्रनाथिक  जोतें  है,  उनको  भ्राथिक  बनाने
 की  कोई  कोशिश  नहीं  हो  रही  है  -  जिन
 लोगो  के  पास  जमीन  नहीं  है,  उनके  लिए  यह
 कहा  जाए  कि  हम  ज़मीन  दे  नहीं  सकते  हैं
 अभी. . ,

 पंडित  gro  ना०  तिवारी  (केसरिया)  :

 नागपुर  प्रस्ताव  यें  सीलिग  लगाने  की  बात  भी

 कही  गई  है  औौर  वह  भी  जल्दी  लगेगी।

 श्री  ब्रज  राज  सिह '  समाजवाद  के
 सिलसिले  में  शौर  सौलिग  के  विषय  में  हम

 बहुत  देर  से  सुनते  चले  शा  रहे है  लेकिन  भ्रभी
 तक  कुछ  नही  हुभा  है  झौर  हो  सकता  है  कि
 इसी  तरह  से  सुनते  चले  जायें  in  इसी  लिए
 में  कहता  हूं  कि  कांग्रेस  पार्टी  और  कांग्रेस
 सरकार  सहकारी  खेती  के  आन्दोलन  की  ह्त्या
 करना  चाहती  है  ,  इसको  सफल  बनाना

 नही  चाहती  है।  भगर  श्राप  चाहते  है  कि

 बह  सफल  हो  तो  झापकों  साफ  तौर  पर

 कहता  चाहिये  कि  ज़मीन  पर  सीलिंग  यहां
 झौर  झपी  लगेगी,  प्रामदनी  पर  सीलिग
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 यहां  भौर  भभी  लगेगी,  इसके  झागे  हम  नहीं
 जा  सकते  हूँ  शौर  प्रगर  इसको  हमने  पोस्टपोल
 किया  तो  मुल्क  उन्नति  नहीं  कर  सकेगा  |

 किसे  तरह  से  यह  सीलिय  लग  सकती  है  भौर
 क्या  सीलिंग  हो,  चूकि  समय  नहीं  है,  इस  वास्ते
 में  [री  बात  बही  कह  सकता  हू  ।  लेकिन  में

 चाहता  हू  कि  जो  लोग  इस  तरह  की  बातें
 करते  है  कि  सहकारी  खेती  अगर  चालू  हो
 गई  तो  ब्लडशैड  हो  सकता  है,  खूनी  क्रान्ति  हो
 सकती  है,  उन  भाइयों  को  में  बतलाना  चाहता

 हूं  कि  कोई  खूनी  क्रान्ति  होने  वाली  नहीं  है।
 ऋन्ति  सम्भवत  :  गाधी  के  देश  में  किसी

 सूरत  में  कभी  नही  होगी।  इसका  कारण  यह  है
 कि  देमारा  देश  प्रहिसा  में  विश्वास  करता  है।

 हमारे  बीच  में  राजनीतिक  तथा  दूसरे  मतभेद

 हो  सकते  हैं,  लेकिन  किसी  का  खून  बहाने  की
 कोई  बात  नहीं  उठ  सकती  है,  कोई  सवाल

 पीढी  नही  हो  सकता  है।  इस  तरह  के  लोगों

 के  कहने  से  कि  ज़मीन  के  मसले  पर  खूनी
 क्रान्ति  हो  सकती  है  और  ऐसे  लोगों  द्वारा  यह
 कहूँ  जाने  से  जिनका  सम्बन्ध  कभी  ज़मीन  से

 नहीं  रहा  है  भौर  जो  भ्राज  सहकारी  खेती  का

 विरोध  करते  है,  कभी  खूनी  क्रान्ति  नहीं  हो
 सर्कती  ।  वे  इस  लिये  नहीं  विरोध  करते

 है  कि  किसानों  से  कोई  उन  का  प्रेम  है,  इस
 लये  नहीं  विरोध  करते  हैं  कि  उन  का  खेती

 से  सम्बन्ध  रहा  है,  इस  लिये  नही  विरोध  करते

 है  कि  वह  पैदावार  बढ़ाना  चाहते  है  या

 ज्मि  का  उत्पादन  बढाना  चाहते  है  जिस  से

 विदेशों  पर  भपने  मुल्क  को  निर्भर  न  करना

 पह्  -  वह  इस  लिये  विरोध  करना  चाहते

 हूँ  कि  इस  समय  जो  पूजीवाद  की  जडें  मजबृत'

 हो  रही  है,  जो  पूजी  का  एकाधिकार  बढ़त।
 जा  रहा  है,  उस  में  झगर  कही  सहकारी  खेती

 शुर  हो  गई  तो  कल  जा  कर  पूजी  के
 क्षेत्र  में

 भी  यह  सहकारिता  झा  सकती  है  शौर  तब  उन

 के  लिये  कोई  चारा  नहीं  रहेगा  ।  इस  लिये

 उत्होंने  प्रल्छा  समझा  कि  इस  वक्‍त  गाव  की

 1 ल  जनता  को  जो  समझती  नहीं  है,  जो  जागृत
 नहीं  है,  उसे  मड़काया  जाप  और  कहा  जाय  कि

 ही  से  सोनीपत  में  जा  कर  देखा  लिया,  वहां
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 ह 6  की  झांखों  मे  देखा  धौर  कानों  ने  मी  देखा
 कि  यहां  की  जनता  सहकारी  लेती  के  खिसाफ़

 .है।  Ot  निवेदन  करना  चाहता  हूं  कि सहकारी
 ओती  जिस  रूप  में,  जिस  मशीनरी  के  जरिये  .

 भाप  चलाना  चाहते  हैं,  बह  भले  हो  असफल

 हो  जाय,  लेकित  देश  की  जड़  में  सहकारी

 लेती  है।  लोगों  के  पास  धतायिक हमीं
 ,  हैं,  जब  तक  दो-दो  चार-चार  एकड़  खेतों  के
 लिये  एक-एक  जोड़ी  बैल  की  रक्खी  जायेगी

 तब  तक  काम  चलने  वाला  नहीं  है।  इस
 लिये उन  के  सामने  कोई  भारा  नहीं  है  सिवा

 इस  के  कि  वह  लेती  सहकारिता से  करे  भौर

 मिस  कर  करे।  प्रगर  भाष  देश  के  किसानों
 को  मिलाना  चाहते  हैं,  पजनकी  अर्नायिक
 बातें  हैं  उन  को  मिला  कर  सहकारी  लेती
 करना  चाहते  हैं  तो  कभी  देश  के  किसान  इस

 के  विरोध  में  नहीं  जा  सकते  ।  धाज  हम
 देखते  हैं  कि  सोग  देहातों  में  पक्के  कुएं  बनाते

 >है,  उन  पन्‍के  कुभों  को  बनाने  के  लिये  न  सिफ
 उस  गांव  के  बल्कि  झास  पास  के  गांवों  के

 झादमी  इकट्ठा  हो  कर  श्रम  करते  है  भौर

 एक  दूसरे  की  मदद  करते  है।  एक  किसान
 के  खेत  में  दूसरे  खेत  के  किसान  जा  कर  जोतते
 बोते  हैं  भौर  उस  के  बाद  दूसरे  के  यहां  जा

 कर  वह  किसान  जोतते  बोते  हैं।  तो

 सहकारिता  छी  भावना  हमारे  यहां  पहले  से

 मौजूद  हैं।  इस  का  विरोध  करने  का  तो
 सवाल  ही  नहीं  है।  लेकित  अगर  कुछ  लोग

 विरोभ  करते  &  तो  केवल  इसी  लिये  कि  वे  चाहते

 है  कि  वह  लोग  जो  दबे  हुए  है,  पिसे  हुए  है,

 उन  को  उन्नति  का  मौका  न  मिलने  पाये

 इस  का  दूसरा  पहलू  भी  है  ।  यदि
 झाप  सहकारी  खेती  को  बाबुओं  के  द्वारा
 सफल  करवाना  चाहते  है,  उसी  तरह  से  जिस

 तरह  से  कि  सामुदायिक  विकास  खंडों  में

 हुआ,  जिन  में  जा  कर  एक  झच्छा  प्रान्दोलन

 होता  चाहिये  था,  जिस  से  जनता  को  ऊपर
 उठाना  चाहिये  था  बौर  वह  काम  सामुदायिक
 विकास  लंडों  ह्वारा  नहीं  हुआ,  १  या  २  फीसदी
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 गावों  बालों  को  उस  का  फायदा  भले  ही
 हो  गया  हो,  लेकिन  भाम  जनता  में  उस  के  प्रति

 कोई  तच््ची  मानना  नहीं  है।  भौर यह  केवल
 इसी  लिये  नहीं  है  कि  भाप  के  aro  डी०  भो०
 सिर्फ़  जीप  में  सैर  करते  फिरते  हैं,  जो  भी  भाप
 के  बायू  हैं  गांवों  में  जा  कर  अंपेजी  किस्म  का

 जीवन  रहना  चाहते  हैं,  भंग्रेजी  या  ऐसी  भाषा
 का  प्रयोग  करना  चाहते  हैं  जो  कि  गांव के
 सोग  समझते  नहीं,  जिस  से  उन  का  क़ोई

 सम्बन्ध  नहीं,  तो  उस  से  गाँव  की  बनता  के
 झन्दर  कोई  इन्स्पिरेशन  वह  नहीं  ला  सकते,

 कोई  उत्साह नहीं  भर  सकते  ।  इसी  तरह
 से  गर  भाप  की  कोझापरेटिव आती  होती  है,

 रहे  ें  के,  कृत्य  फ्र  ष्ा  गत्  के  हाथ है से
 कोई  सम्बन्ध  नहीं  है,  जिन  का  खेती  से  कोई
 सम्बन्ध  नहीं  है,  जिन  के  सम्बन्ध  में  झाप  के
 सामने  बेकारों  को  काम  दिलाने  की  समस्या

 है,  तो  यह  तो  हो  सकता  है  जैसे  सामुदायिक
 विकास  लंडों  में  हुआ  कि  इस  के  द्वारा  Fo
 डी०  झोग  झौर  दूसरे  बाबुभों  को  कुछ  काम
 दिला  दिया  गया,  वैसे  ही  सहकारी  खेती  का
 नारा  दे  कर  भाप  कुछ  लोगों  को  काम  दिला
 दें,  लेकिन  सहकारी  खेती  उस  से  सफल  नहीं
 होगो  ।  इस  लिये  झावश्यकता  इस  बात
 की  है  कि  हम  देखें  कि  सहकारी  खेती  को
 सफल  बनाने  के  लिये  मिनिस्ट्री  गांवों  के  भन्दर

 बाबुप्रों  की  पल्टनें  न  भेजने  लगे  ।  मुझे
 सहकारिता  से  कोई  विरोध  नहीं  है।  हम  यह
 भी  नही  चाहते  कि  उन  लोगों  को  काम  न  मिले,
 डन  को  काम  मिलना  चाहिये  इस  वास्ते  कि

 वह  काम  करने  लायक  हैं।  लेकिन  जो  लोग

 इस  काम को  करने  के  लायक  नहीं  है,  वह  इस
 काम  को  प्रसफल  बनाना  चाहते  है  डिन
 लोगों  की  जिन्दगी  को  गावों  की  जिन्दगी  से

 कोई  सम्बन्ध नही  है  वह  महसूस  करते है  कि
 हम  उन  लोगों से  ऊँचे  हैं।  अब  तक  बे  उन  से
 मिलना  नहीं  चाहेगे,  उन  में  घुसना  नहीं
 चाहेंगे,  उन  से  साक्षातकार  नहीं  करना

 चाहेंगे  तब  तक  कोई  भ्रानदोलन  झाप  का  सफल

 नहीं  हो  सकता  ।  सामुदायिक  विकास  खडों
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 के  सम्बस्ध  में  भी  यही  रहा  है  कि  भ्रगर  बहू  कहीं

 झसफल  रहा  है  तो  इस  लिये  प्रसफल  रहा  है  कि
 जो  मणौनरी पाप  ने  रक्‍्ली  है  बहू  ठौक  नहीं  है,
 उस  की  भावना  यह  नहीं  है  कि  वह  जनता  की
 सेवा  करे,  गांवों  के  प्रादभियों  की  भ्रसली  रूप
 में  सेवा  बह  कर  सके,  ऐसी  भावना  उस  की  नहीं
 है।  इस  वास्ते खतरा  भ्राया।  इसी  तरह  से
 यदि  भाप  सहकारिता  की  खेती  के  झन्दर
 करते  हैं,  उस  के  लिये  श्राप  ऐसे  झ्रादमियों  की,
 बाबुधों  की  पलटन  भरती  करते  हैं,  जिन
 का  काम  होगा  लोगों  पर  पपना
 निश्चय  थोपना  तो  जरूर  इस  का  विरोध
 होगा  ।  प्राज  भ्रगर  किसान  इस  के  प्रति  भ्रपना
 बिरोध  प्रकट  करते  है  तो  यही  समझ  कर  कि

 सहकारिता  के  जरिये  जो  कोझ्रापरेटिव  सोसा-
 बटी  के  रजिस्ट्रार  होंगे,  जमीन  उन  की  हो
 जायेगी  श्ौर  उन  को  उन  के  मातह॒तों  के  साथ
 काम  करना  होगा,  या  जो  कोआापरेटिव
 इन्स्पेक्टर  होंगे  उन  के  मातहत  काम  करना

 होगा  ।  यदि  इस  प्रकार  का  वातावरण  बनता
 जायेगा,  इस  तरह  का  वायुमंडल  बनता  जायेगा
 कि  किसान  महू  सोचने  लगे  कि  सहकारी  खेती

 से  उस  का  मुनाफा  होगा,  उस  के  ऊपर  कोई
 चेक  नहीं  होगा,  उस  के  काम  में  कोई  बाधा

 नहीं  भायेगी,  तो  मुझे  पूरा  विश्वास  है  कि  कोई
 किसान  सहकारिता  का  विरोध  नहीं  करेगा  ।
 झेकिन  श्राज  जो  बातावरण  बना  हुआ  है,
 जो  वायुमंडल  बना  हुभा  है  वह  साफ  इस  तरीके
 का  है  कि  किसान  यह  सोचते  हैं  कि  हमारे
 ऊपर  बाहर  से  जझाने  बाले  भ्रादमियों  का  दबाव

 है।  यह  केवल  इसी  लिये  है  कि  कांग्रेस  पार्टी
 ने  जो  कहा  था  उस  की  हत्या कर  के  वह  देश से
 झपने  दस  बारह  वर्षों  के  शासन  काल  में
 अध्टाचार  को  दूर  नहीं  कर  सकी,  रिश्वत
 को  दूर  नहीं  कर  सकी,  फिकपरस्ती  को  दूर
 मृहीं  कर  सकी  t  ऐसी  हालत  में  किस  तरह  से

 यह  कहा  जा  सकता  है  कि  बहू  इस  उद्देश्य  को
 सफल  बनायेगी  ।  भाज  जो  झाप  मशीनरी

 यहां  रखने  जा  रहे  हैं  उस  में  कुनवापरस्ती  होगी,
 पक्षपात  होगा,  अध्टाचार  होगा  ।  यह  सोच  कर
 किसान  क्षायद  इस  में  भ्रायें  नहीं  ।  इस  लिये

 for  काबामंड....  77420

 अगर  झाप  को  सहकारी खेती  को  सफल  बताता
 है  तो  झाप  को  नया  वातावरण  पैदा  करता
 होगा,  नई  भूमि  बनानी  होगी,  भौर  नये  लोग
 पैदा  करने  होंगे  जिन  के  भ्रन्दर  उत्साह  हो,
 जोश  हो  ।

 श्री  wo  wo  भूति:  नये  लोग  पैदा
 करने  होंगे  ?

 शी  श्रज  राज  सिंह:  हां,  नये  लोग  ।
 छेकिन  मैं  कहूंगा  कि  ाप  के  हाथों  से  वह  हो
 नहीं  सकता  ।  कांग्रेस  पार्टी  के  हाथों  से  नये  लोग
 पैदा  नहीं  हो  सकते  क्योंकि  भाप  ने  इस  सब
 काम  को  भ्रसफल  बता  दिया  है  1  जो  भी  काम

 झाप  अपने  हाथ  में  लेते  है  उस  में  प्राप  का
 उद्देश्य  होता  है  कि  देश  को  एक  तारा  दो,
 दुनियां  की  भौर  भ्रपने  देश  की  जनता  को
 बहकाभो  कि  हम  यह  करना  चाह  हैं  ।
 समाजवाद  का  नारा  आप  ने  लगाया  1  आज

 हिन्दुस्तान  में  कोई  राजनीतिक  पार्टी  नहीं  है
 जो  समाजवाद  के  नारे  बिना  जी  सकती  हो  ।
 झाप  कहते  हैं  कि  भाप  सोहालिस्ट  सोसायटी
 बनाना  चाहते  है  लेकिन  झाप  गांवों  a  शहरों
 की  बीच  की  खाई  चौड़ी  करना  चाहत  हैं।
 एक  तरफ  नके  बने  झोर  दूसरी  तरफ  स्वर्ग
 नष्ट  होता  जाये,  प्रगर  भाप  इस  तरह  से
 कोझापरेटिय  खेगी  करना  चाहे  हैं  झगर

 झाप  इस  तरह  से  छोटे-छोटे  प्रादमियों को
 इकट्ठा  करना  चाहते  हैं  तो  गांवों  के  लोग  जरूर
 सोचेंगे  कि  हमारी  जमीन  चली  जा  रही  है  ४
 गांवों में  जो  थोड़े  से  बड़े  प्रावमी  होंगे,  पैसे  वाले
 झादमी  होंगे,  जिन  के  पास  ज्यादा  पैदा  होगा,

 वह  खेती  पर  कब्जा  कर  लेंगे  ।  वह  आाबुभों
 को  प्रपने  पास  रखेंगे  प्रौ  गलत  हिसाब  रखेंगे
 शौर  इस  प्रकार  से  सारे  का  सारा  मामलाः

 गड़बड़  हो  जायेगा  ।

 इसलिये  मेरा  निवेदन  है  कि  यदि  भाप
 को  सहकारी  लेती  करनी  है  तो  जरा  प्रपनी

 तरफ  भी  देखिये,  भ्पने  दिल  को  भी  टटोलिये

 झौर  सोजिमे  कि  केवल  हस  नरम  पर  कि  भाए  कक
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 [श्री  ब्रज  राज  सिंह]
 प्रदल  बहुमत  यहां  पर  है  श्रौर  श्राप  की  सारे
 देश  मैं  सरकारें  बनी  हुई है  भ्राप  समझने  लगें  कि
 सारा  देश  भाष  के  साथ  है,  तो  इस  से  काम  नही
 ष्बलेगा  ।  जो  भी  काम  आप  करना  चाहेगे  वह
 अलने  वाले  यही  होगे।  भाज  लोगो  को  कहने
 की  हिम्मत  होती  है,  म ेजानता  हू  कि  वह  गलत
 तरीके  से  बात  करते  है,  कि  गैलप  पोल  ले  लो--
 किस  बात  का  गैलप  पोल  भाप  चाहते  हैं  ?

 झाज  टाइम्स  झाफ  इंडिया  ने  भौर  वर्गीज  साहब
 ने  कह  दिया  तो  उस  से  काम  थोडे  ही  चल
 सकता  है  t  टाइम्स  इंडिया  और  वर्गीज
 साहब  गांवो  से  भ्रपना  सम्बन्ध  नही  रख  सकते
 और  न  इस  तरह  से  गाव  वाले  भ्रपना  वोट  दे
 सकते  हैं।  उन  का  गावो  से  सम्बन्ध  हो  ही  नहीं
 सकता  fi  मे  जानता  हू  कि  गावो  में  क्या  होता  है  +
 अगर  झाप  भावनात्मक  रूप  से  सहकारिता
 चलाना  चाहते  हैं  तो  वहा  उस  का  विरोध  नहीं
 हो  सकता  ।  झाज  गावों  में  विरोध  इस  का
 केवल  इस  लिये  होता  है  कि  आज  काग्रेस  में

 वही  लोग  जाते  है  जिन  को  भ्रष्ट  माना  जाता  है,
 जिन  को  पक्षपातपूर्ण  माना  जाता  हैं,  जिन  को
 माना  जाता  है  कि  वे  देश  को  बरबाद  करने
 वाले  है,  जो  देश  के  अमीरो  भौर  गरीबो  के
 बीच  की  खाई  को  और  बढाना  चाहते  हैं  v
 इसलिये  भ्रगर  काग्रेस  पार्टी  किसी  ऐसी  चीज़
 की  तजबीज  करती  है  तो  उस  का  विरोध
 जनता  करती  है।  भौर  बही  कारण  है  कि  श्राज
 जनता  झाप  की  सहकारी  खेती  का  विरोध
 कर  रही  है  ।  यही  कारण  है  कि  श्राज  जनता
 में  इस  के  लिये  भाप  जोश  पैदा  नही  कर  पाते

 है  ।  जिन  को  देक्ष  नही  प्यारा  है,  जिन  को
 समाजवाद  नहीं  प्यारा  है,  जिन  का  देश  की
 जनता  से  कोई  सम्बन्ध  नही  है,  जिन  के  निहित
 स्वार्थ  है,  वह  किसानो  की  मीटिंग  कर  के
 कहना  चाहते  है  कि किसान  सहकारी  खेती  का
 विरोध  करना  चाहते  है  ।  इस  लिये  भाज
 जरूरत  इस  बात  की  है  कि  हम  इस  की  जड  में
 जायें,  इस  के  मूल  में  जाये  भौर  देखे  कि  हमें  किस

 नबात  की  जरूरत  है  |  श्रगर  हम  इस  में  भागे  जाना

 चाहते  हैं  तो  हम  को  चाहिये  कि  हम
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 कोप्तापरेटिव  मूवर्मेंट  के  सारे  के  सारे
 चि  को  बदलें,  बहा  से  बाजूगिरी  को
 खत्म  करें,  अफसरों  को  खत्म  करें।
 झाज  जो  हमारे  झफसर  है  वह  बिना  पैट  कोट
 पहने  गांवों  में  नही  जा  सकते  ।  जब  वे  लोग
 देहातो  में  जाते  हैं  तो  किसान  सोचते  है  कि
 साहब  ह्राया  हमा  है।  ाज  हमारे  देश  में
 साहबो  की  सख्या  बढ़ती  जाती  है  हर  एक
 अफसर  चाहे  वहू  कोझापरेटिव  का  झफसर
 हो  या  इन्स्पेक्टर -हो,  चाहता  है  कि  उस  का
 चपरासी  उसे  साहब  कहे  |  जब  तक  वह  साहब
 नही  कहेगा,  तव  तक  उन  लोगो  का  काम  नहीं
 चलेगा  ।  भ्रगर  भाप  साहबी  जेहनियत  से
 गावो  में  सहकारी  खेती  को  चलाना  चाहते  हैं,
 सामुदायिक  विकास  चलाना  चाहते  है,  तो  वह
 कभी  सफल  नहीं  होगा  ।  इसी  लिये  सामु-
 दायिक  विकास  पर  इतना  रुपया  खर्च  करने  के
 बावजूद  में  कहना  चाहता  हू  कि  वह  सफल
 नही  हो  रहा  है  Tt  उस  से  १  था  २  फीसदी
 झ्रादमियों  को  फायदा  हो  सकता  है,  लेकिन
 १  या  २  फीसदी  आंदमी  हिन्दुस्तान  की  जनता
 नही  है,  १  या  २  फोसदी  झ्रादमियों  से  पूरा
 देश  नही  बनता  है  a  पूरे  देश  को  बनाने  के  लिर
 श्राप  को  सारी  जनता  में  उत्साह  पैदा  करन
 होगा  t  वह  झ्राप  के  लोग  कर  नही  पाते  है  भौर
 यही  कारण  है  कि  जो  हमारी  रिपोर्ट  भाती  है
 हू  भी  कहती  है  कि  लोगो  में  जोश  नहीं  है,
 उत्साह  कम  है  |  शाज  भी  हमारे  बी०  डी०  श्ो०
 जा  कर  बात  करते  है  कि  हम  भाकडे  मैनिपुलेट
 करते  है,  ष्ृठे  भ्राकर्ड  बनाते  है  कि  इतना  काम
 होना  चाहिये  था,  भर  इतना  श्रमदान  हुआ  |
 उन्होने  कहा  कि  जो  श्रमदान  हुभा  वह  १  लाख
 शु  का  हुआ  |  यह  १  लाख  र०  का  काम  कंसे

 हुआ  ?  उस  की  कीमत  बढ़ा  कर  बतलाई
 जाती  है,  काम  के  आआकडे  तो  कस  होते  हैं  लेकित
 उन  की  कीमत  ज्यादा  बताई  जाती  है  |  इस
 तरह  से  भाप  का  कोई  झान्दोलन  चल  नही
 सकता  है  ।  हमारे  मित्र  श्री  चहा  प्रकाश  ने

 कहा  कि  सम  १६९३०  के  नमक  झान्दोलन  में
 देश  मे  जिस  तरह  से  जोश  था,  सन्‌  १६४२  में
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 जब  कि  हम  ने  “मारत  छोड़ो”  का  नारा
 सगाया  था,  उस  से  जितना  जोश  भागा  था,
 सम्भवत,  उसी  तरह  का  जोश  इस  नारे  में  भी
 आा  सकता  है।  में  जानता  हू  कि  इस  तरह  के
 लारो  से  जोद  भ्रा  सकता  है,  लेकिन  यह  मत  भूल
 जाइये  कि  सन्‌  १६३०  में  श्रौर  सन्‌  १६४२  में
 आपकी  जो  शक्ल  थी  वह  शक्ल  भ्राज  सन्‌
 १६५९  में  नहीं  है  |  ग्राज  पभ्ापकी  दाक्ल

 खराब  हो  चुकी  है।  झापको  हिन्दुस्तान  की
 जनता  जेसे  कि  वह  आपको  सन्‌  १६३१  और

 सन्‌  १६४२  में  देखती  थी  भाज  नहीं  देखती
 है।  भाज  तो  हिन्दुस्तान  की  जनता  यह  मानती
 है  कि  आप  जनता  के  पोषक  न  बन  कर  उसके

 खून  चूसने  वाले  बन  गये  है  और  उसको  सताने
 गाले  बन  गये  है  श्रौर  भ्रापके  शासन  में  भ्रष्टा-
 चार  का  बोलबाला  है।  प्रशासन  को  जनता  की
 भलाई  के  हेतु  कार्य  करना  चाहिये  भौर  याद
 रखिये  कि  जब  तक  ाप  अपने  कमंचारियो  में
 इस  भावना  को  उदय  न  करेगे  और  इस
 प्रशासनिक  ढाचे  में  श्ामूल  चूल  परिवर्तत  न
 करेगे  तब  तक  सफलता  आपसे  कोसो  दूर
 रहेगी  |  लेकिन  मुझे  दु  ख  के  साथ  यह  कहने  पर
 आध्य  होना  पडता  है  कि  श्राज  आपकी  नीयत
 इस  ढाचे  को  बदलने  की  नही  है  क्योकि  अगर
 यह  नीयत  होती  तो  सामुदायिक  विकास  मत्रालय
 और  सहकार  मत्रालय  में  हमे  वहो  ढर्रा  जैसे  कि
 श््न्य  मिनिस्ट्रीज़  में  दृष्टियोचर  होताहै  सेक्रेट्रीज,
 अडर  सेक्रेट्रीज,  डिप्टी  सेत्रेट्रीज़,  परसनल  असि-

 स्टेट्स  शरीर  ठलोफोन  भादि  का  जोरशोर  यहा
 नही  दिखाई  देता  ।  लेकिन  मुझे  डिप्टी  मिनिस्टर

 साहब  से  कुछ  उम्मीद  बधतों  है  कि  सम्भवत

 यह  उस  ढांचे  से  अपने  को  बाहर  रखेंगे  क्योकि

 जहा  तक  मे  समझता  हू  उन्होंने  शायद  कोठी
 में  जाना  भ्रभी  तक  नही  चाहा  है  लेकिन  भगर

 उन्होने  भी  कोठी  में  ट्रान्सफर  कर  लिया  तो
 तब  तो  उनसे  भी  कुछ  उम्मीद  नहीं  की  जा
 सकती  कारण  वह  भी  उसी  ढाचे  में  शामिल

 हो  जाते  हैं

 देश  में  कम्युनिटों  डेवलपमेंट  भौर
 कोप्मापरेशन  का  काम  तभी  सफल  हो  सकता  है
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 जब  कि  हम  देश  में  एक  नया  वातावरण  पैदा
 करे,  प्रशासनिक  ढाचे  में  परिवर्तन  करे  भौर
 कर्मचारियों  के  मन  में  सक््ची  सेवा  की  भावना

 जागृत  करे  ।

 में  चाहता  हू  कि  सहकारी  खेती  जल्दी  से
 जल्दी  सफल  हो  1  मै  चाहता  ह  कि  सामुदायिक
 विकास  का  काम  ज्यादा  से  ज्यादा  विस्तृत
 हो  ।  वर्तमान  हालत  में  तो  सामुदायिक  विकास
 का  काम  फंल  हो  चुका  है  और  में  यह  भविष्य-
 वाणी  करने  को  तैयार  हु  कि  मौजूदा  शबल  के
 कायम  रहते  सहकारी  खेती  का  काम  कभी  भी
 सफल  नही  होगा  ।  मह॒कारी  खेती  के  बिना
 देश  का  उत्पादन  नहीं  बढ  सकता  भ्रौर  जब
 तक  हमारी  जोतें  आ्िक  जोतें  नहीं  बनेंगी
 तब  तक  उत्पादन  की  दिशा  में  देश  प्रगति  नहीं
 कर  सकेगा  t  प्राथिक  जोतें  बनाने  के  लिये

 हमें  लोगो  को  इकट्ठा  करना  पड़ेगा  लेकिन
 जिस  तरह  से  हिन्दुस्तान  से  प्रधान  मत्री

 क्सानों  को  इकट्ठा  करना  चाहते  है  उस

 ताह  वे  इकट्ठा  न  होगे।  उन्होने  जो

 Yoo  एकड  की  बात  कही  है  मुझे  यह  कहते
 के  लिये  क्षमा  किया  जाय  कि  वास्तविकता

 से  परे  है।  उन्होंने  सारे  देश  का  भ्रमण  किया
 है,  विदेशों  का  भ्रमण  किया  है  शौर  आानन्द-

 भवन  में  रगरेलिया  भी  की  है  लेकिन  जहा
 तक  कि  भारतीय  खेंतीबाडी  का  सम्बन्ध  है
 उसमे  उनका  कोई  सम्बन्ध  नहीं  रहा  है
 धझौर  इसीलिये  जब  वें  ५००  एकड  की  बात

 करते  है  तो  मुझे  तो  उस  से  कोई  ्राइचयें

 नहीं  होता  ।  ५००  एकड  की  बात  करने  से

 काम  नही  चलेगा।  १०,  २०  पौर  ३०  किसानो

 की  कोग्रापरेटिव  सासाइटिया  बनाई  जा

 सकती  है  ।  जो  किसान  खुशी  के  ऐसी  छोटी-

 छोटी  सहकारी  समितिया  बनाना  चाहे  थे

 बनाये  भौर  उन  के  जरिये  काम  हो  ।  हमें

 यह  सावधानी  बर्तनी  होगी  कि  कही  उन

 सहकारी  समितियों  में  पार्टीबन्दी  पैदा  न

 हो  जाय  भौर  एक  को  गिराया  जाय  भौर

 एक  को  उठाया  जाय  |  इसलिये  यह  जरूरी
 हो  जाता  है  कि  कोभापरेटिव  खेती  को  बढ़ाने
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 के  लिये  क्रान्तिकारी  परिवर्तनों  को  लाना  पड़ेगा
 झौर  तभी  देश  का  भला  हो  सकेगा  और  देश
 में  खाद्यान्न  का  उत्पादन  बढ़  सकेगा  ।  मैं  साथ

 ही  सरकार  को  भी  कहूंगा  कि  बह  कोझापरेटिव
 खेती  को  भागे  बढ़ाये  लेकिन  यह  तब  तक
 जागे  नहीं  बढ़ेगी  जब  तक  कि  झाप  सीलिंग
 लगा  कर  जिन  लोगों  के  पास  फालतू  जमीन

 है  उन  से  वह  जमीन ले  कर  उन  लोगों  को  जमीन
 नही  देंगे  जिन  के  कि  पास  कोई  जमीन  नहीं  है

 की  पहाड़िया  (सवाई  माधोपुर-रक्षित-
 झनुसूचित  जातियां)  :  उपाध्यक्ष  महोदय,
 अपुण्याएिफ़ि  ,डि्ास  कंज्रालदा  के  शरण  प्रगति
 पथ  पर  बढ़  रहे  है  भौर  हम  सब  दिशाओं  में
 तरक्की  कर  रहे  है।  इस  का  जीता  जागता

 उदाहरण  इस  के  बढ़ते  हुए  विकास  कार्य  भौर
 उस  मुहकमे  से  है  जिस  को  कि  हम  ने  बहुत
 थोड़े  समय  पहले  एक  विकास  मंत्रालय  के  रूप
 में  संगठित  किया  कुछ  दिन  के  बाद  उस
 को  पंचायतों  का  मुहकमा  दिया  गया  भौर
 झ्राज  यह  सहकारी  मुहकमा  भी  इस  में  शामिल
 किया  गया  है।  यह  बहुत  ज़रूरी  था  कि  इन
 तीनों  का  एक  कोझाडिनेशन  होता  क्‍योंकि
 इन  के  बिना  हम  गांवों  में  देखते  हैं  कि  तरह-
 तरह  की  एजेंसियां  गांवों  में  एक  ही  काम  के
 लिये  लगी  होती  है  चाहे  वह  शिक्षा  का  काम

 हो  भौर  चाहे  स्वास्थ्य  का  ।  भव  शिक्षा  के
 सम्बन्ध  में  हम  देखते  है  कि  कोई  सरकारी

 स्कूल  है,  कोई  ज़िला  बोर्ड  का  स्कूल है  तो
 कोई  दूसरा  प्राहवेट  स्कूल  है  यही  हालत
 स्वास्थ्य  के  क्षेत्र  में  भी  है।  भगर इन  में  प्रापस
 में  कोग्राडिनिंशन  और  कोझ्मापरेशन  हो  तो
 में  समझता  हूं  कि  यह  तीनों  मुहकमे  जो  एक
 साथ  जुड  गये  है  यह  देश  की  प्रगति  में

 सचिक  योग  दे  सकेंगे  ।  इस  मंत्रालय  का  कारयें-
 क्षेत्र  दिल्ली,  बम्बई,  कलकत्ता  शौर  मद्रास
 सरीखे  बड़े  नगरों  में  न  हो  कर  इस  देधा  के

 हजारों  श्रौर  लाखों  गावों  में  फैला  हुआ  है
 झौर  भारत  चूंकि  एक  कृषि  प्रधान  देश  है
 गांबों  का  देश  है  इसलिये  सच्चा  हिन्दुस्तान

 APRIL  4,  i999  for  Grants  11496

 तो  यहां  के  मांधों  में  ही  बसता  है  ।  भ्रव  उस
 गांवों  में  इस  मंत्रालय  हारा  क्या  क्‍या  बिकांक
 कार्य  हो  चुके  हैं  भौर  क्या-क्या  होने  बाक़ी

 हूँ  शौर  बया-क्या  इस  समय  हो  रहे  हैँ,  इक
 पर  मै  ज्यादा  प्रकाश  नहीं  डालूंगा  ।  मैं  बहुत
 थोड़े  समय  में  पंचायतों  के  बारे  में  भ्रपनी  राय
 प्रकट  करूंगा  धौर  पंचायतों,  सहकारिता  भौर
 विकास  के  बारे  में  क्या  कुछ  कमियां  है  भौर
 उन  के  लिये  क्या  किया  जा  सकता  है  उस  के
 बारे  में  प्रकाश  डालूगा  ।

 4  इस  से  पहले  कि  और  कुछ  कहूं  श्री
 बलवन्त  राय  मेहता  कमेटी  की  रिपोर्ट  पर

 अपने  विचार  जाहिर  करना  चाहूंगा  ।  बलबन्त
 राय  मेहता  कमेटी  ने  देश  के  प्नन्दर  सत्ता
 का  विकेन्द्रीकररण  करने  की  बात  कही  है
 गांवों  की  पंचायतों  को  अधिक  से  भ्रधिक
 झ्धिकार  मिलें  ।  योजना  गांव  से  बन  कर
 शाये,  जिला  स्तर  से  हो  कर  राज्य  स्तर  पर
 जाये  शौर  राज्य  स्तर  से  केन्द्रीय  स्तर  पर
 जाये  मूलभूत  सिद्धान्त  की  बात  को  बहुत
 पहले  से  शुरू  होना  चाहिये  था  ।
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 जितनी  जल्दी  यह  शुरू हो  झच्छा  है  1  लेकिन
 हमें  यह  देखना  पड़ेगा  कि  क्‍या  बलबन्त
 राय  मेहता  कमेटी  ने  जितनी  भी  बातें  कही
 है  उन  सब  से  हमारी  सहमति  हो  सकती
 है।  झगर  &  बातें  अच्छी  है  तो  यकीनी  तौर
 पर  उन  से  हमारी  पूरी  सहमति  है  झेकिन
 उस  के  बारे  में  कुछ  ऐसी  बातें  हैं  जिन  को
 कि  में  भज  करना  चाहता  हूं  लेकिन  वह  में

 बाद  में  पच  करूगा  |  मुझे  यह  कहते  हुए
 थोड़ा  दु:ख  होता  है  कि  जितनी  जल्दी  हमारी
 केन्द्रीय  सरकार  को  झौर  प्रास्तीय  सरकारों

 को  करनी  चाहिये  थी  उतनी  जल्दी  शायद  महीं
 ने  पाई  है।  कुछ  कठिनाइयां  हो  सकती

 हैं  शौर  स्लेबस  बनने  झौर  प्रोबाम  बताने
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 ga  समय  लग  सकता  है  लेकिन  हम  देख

 रहे  हैं  कि  जिन  प्रान्तीय  सरकारों  को  दिल-
 श्ब्त्पी  थी  ये  इस  काम  में  जागे  बढ़  रही  है
 झामी  कुछ  दिन  पहले  झांझ  में  पालियामेंट
 के  मेम्बरों  का  एक  कैम्प  लगा  था  वहां  के
 सरकारी  आदमियों  से  बातचीत  करने  से  पता

 चलता  था  कि  वह  सरकार  इस  द्धि  में  झागे
 बढ़ने  को  काफ़ी  चितित  है  मै  देखता  हूं  कि

 हमारे  प्रान्त  की  सरकार  श्रर्थात्‌  राजस्थान
 सरकार  ने  भी  एक  प्रोग्राम  बनाया  है
 और  इस  बात  को  तय  किया है  कि  जल्दी
 दे  जल्‍दी  हमें  बलवन्त  राय  मेहता  कमेटी
 रिपोर्ट  के  भनुसार  सत्ता  का  विकेन्द्रीकरण
 करना  है  |  उन्होंने  यह  बात  तयकी  है
 और  उन  का  एक  प्रोग्राम  भी  शुरू  हुआ
 है  ry  कुछ  दिन  पहले  हम  को  राजस्थान
 सरकार  से  एक  पत्र  मिला  था  जिसमें  कि
 सरकारी  और  गैर-सरकारी  कर्मचारियों  को
 जोकि  विकास  कार्य  के  झन्दर  सहयोग  करते

 हैं  जोकि  वहां  की  जान  हैं  उन  को

 ट्रेनिग  दी  जा  रही  है  t  में  झादा  करता  हूं
 कि  इस  तरह  की  शुरुआत  सभी  राज्यों  में
 खल्दी  से  जल्दी  होगी  क्योंकि  जितनी  जल्दी

 हम  सरकारी  और  गैर-सरकारी  तबके  को

 ट्रेनिंग  दे  सकेंगे  उतनी  ही  जल्दी हम  सहकार
 शोगाम  को  पूरा  कर  सकेंगे  उतना  ही  ज्यादा
 फायदा  हमारे  देहातियों  को  होगा  भौर
 उतनी  ही  ज्यादा  तरक्की  हम  किसान  भाइयों,

 मजदूर  भाहयों  भौर  पिछड़े  तबके  के  लोगों

 की,  जिन  को  कि  हरिजन  या  आझादिवासी

 कहते  हैं,  कर  सकेंगे  ।

 झाज  यह  खेद  का  विषय  है  कि  सरकार
 का  ध्यान  गांवों  की  भोर  प्रभी  भी  उतना  नं
 जा  रहा  है  जितना  कि  उस  का  ध्यान  शहरों
 की  झोर  जाता  है।  हम  धहरों  में  बडे-बड़े
 काम  करते  हूँ,  बड़ी-बड़ी  सड़कें  बनाते  हैं,
 कालिज,  यूनिवरसिटियां  भौर  स्कूल  खोलते

 हूँ  भौर  बहुत  बड़े-बड़े  भ्रस्पताल  खोलते  हैं  ।
 में  उनकी  जरूरत  से  इंकार  महीं  करता,  देदे

 ते उन  की  ज़रूरत  ह  भौर  वे  जरूर  खुलने
 चा हुये ।  लेकित  साय  हो  साथ  हमारे  उनें
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 गावों  की  ओर  भी  सरकार  का  ध्यान  जाना
 चाहिये  भौर  झब  समय  भा  गया  है  जबकि  उस
 को  वह  उपेक्षा  भाव  दूर  कर  देना  चाहिये  ।
 देश  की  क्‍श्लाबादी  का  ७४  प्रतिशत  गांवों  में
 बसता  है  और  अविलम्ब  सरकार  को  उन  की
 दक्षा  सुधारने  की  भोर  ध्यान  देना  चाहिये  4
 हमें  उन  की  विक्षा,  भाथिक  और  स्वास्थ्य
 सम्बन्धी  चीजों  की  भोर  ध्यान  देना  चाहिये
 झौर  उनकी  हालत  को  बेहतर  बनाना  चाहिये  ।
 झाज  सरकार  का  ध्यान  शहरों  से  हट  कर
 गांवों  क ेउन  ऊबड़-खाबड़  रास्तों  वाले  गांबों
 को  झोर  जाना  चाहिये  शौर  उन  पिछे
 इलाकों  को  भ्रथस्था  सुधारने  की  ओर  जान
 चाहिये  ।  झाज  हमारे  देदा  के  सरकारी  कर्म-
 चारियों  को  यह  बात  भलीभांति  समझ
 लेनी  चाहिये  कि  यहां  संसद्‌  में  जो  कुछ  कार्य-
 क्रम  रक्खा  जाता  है  भौर  देश  की  उन्नति  का
 जो  यहां  पर  लक्ष्य  निश्ियत  किया  जाता  है
 उस  तक  हमारे लिये  पहुंचना  तभी  सम्भव  Cy
 सकता  है  जबकि  हम  गांवों  में  बसने  वाली ७५
 प्रतिशत  जनता  को  ऊपर  उठायें,  उनको  झाधिक
 छिक्षा  भौर  स्वास्थ्य  सम्बन्धी  सुविधायें  प्रदान
 करें  ।  यह  सन्तोष  का  विषय  है  कि  कुद्ठ
 सरकारों  ने  इस  तरफ  कदम  बढाया  है  भार
 में  चाहता  हूं  कि  दूसरी  सरकारों  को  भी
 जल्दी  से  जल्दी  इस  दिदा  में  कदम  बढ़ाना
 चाहिये  ।

 में  विकास  कमेटी  के  बारे  में  थोड़ा
 झऊ  करना  चाहता  हूं  a उस  का  चुनाव  न  हो
 कर  के  पंचायतों  से  दारा  विकास  कमेटी  बनेगी:
 यह  भच्छी  बात  है  ।  इस  से  गांवों  में  प्रापस  में
 जो  चुनाव  सम्बन्धी  झगड़ा  हो  जाया  करता

 है  वह  नहीं  होगा  बौर  मैं  इस  का  स्वागत
 करता  हूं  ।  लेकिन  मुझे  यह  देखने  को  मिलता

 है  कि  पंचायतों  धौर  विकास  कमेटियों  में

 हरिजनों  की  सीटों  के  रिजरवेशन  की  बात
 ध्रापने  कही  है  1  बलवन्स  राय  मेहता  कमेटी
 की  रिपोर्ट  में  ऐसा  करने  की  सिफारिश  नहीं
 की  गई  है  ।  उन्होंने  कोझाप्शन  की  बात

 कही  है।  रिजर्वेशन  करने  से  मेरा  मेल  इसलिये
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 नहीं  खाता  कि  गांवों  में  लोग,  भौर  खास  कर

 हरिजन,  इतने  शिक्षित  नहीं  हैं  कि  वे  प्रपना
 सही  नुमायन्दा  चुन  कर  भेज  सकें  में  यह
 नहीं  कहता  कि  हम  पिछड़े  हुए  हैं,  छेकिन  हम
 को  शिक्षा  से  वंचित  रक्खा  गया  है।  इसलिये
 गांवों  में  शिक्षा  का  जल्दी  से  जल्दी  प्रचार

 होता  चाहिये  भर  हरिजनों  को  विकास
 कप्रेटियों  भौर  पंचायतों  में  कोझाप्ट  करना

 चाहिये  ।  भगर  भापने  हरिजनों  की  सीटों
 के  लिये  रिजर्वेशन  रखा  तो  नतीजा  यह  होगा
 कि  किसी  एक  खास  विरादरी  के  झादमी

 नुमायन्दे  हो  कर  भा  जायेंगे  ।  मै  यह  तो  नहीं
 कहता  कि  इस  तरह  से  दूसरी  कम्युनिटियां
 अ्रतरिप्रेज्वेंटश  रह  जायेंगी  लेकिन  उनके

 नुमायन्दे  इस  तरह  नहीं  ्रा  सकेंगे  ।  सब  को
 थो  मौका  मिलना  चाहिये  वह  नहीं  मिल
 बायेगा  ।  मैं  किसी  खास  बिरादरी  का

 नही  लेना  चाहता  ।  लेकिन  यह  होता  है  कि
 किसी  खास  मुहल्ले  या  गाव  में  एक  खास
 बिरादरी  बसी  हुई  है  उस  का  आदमी  श्र
 जायेगा  ।  इसलिये  मैं  चहता  हूं  कि  रिंजरवेशन
 ने  रख  कर  कोआप्शन  रखा  जाये  ।  जिस
 को  विकास  कमेटी  सब  से  भ्रच्छा  भौर  उचित
 समझे  उसे  कोश्नाप्ट  कर  ले  तो  ज्यादा  भ्रच्छा
 होगा  ।  इस  में  कुछ  गलती  हो  सकती  है,
 छेकिन  यह  मेरी  व्यक्तिगत  राय  है  ।

 दूसरी  बात  यह  है  कि  विलेज  लेविल
 बकर  को  विकास  कमेटी  का  सेक्रेटरी

 ६  बनाने  की  बात  कही  गई  ।  मैं  इस  से  सहमत
 नही  हूं  ।  इवेल्यूएशन  रिपोर्ट  में  बताया  गया

 है  कि  भाज  देश  में  जो  पंचायतें  बनी  हुई  हैं
 उन  में  ६०  प्रतिशत  पंचायतों  में  पंच  और
 सरपंच  वे  व्यक्ति  है  जिन  के  पास  या  तो  भूमि
 है  या  जो  गावों  के  सेठ  है  ।  तो  हालत  यह  है
 कि  पुराना  लैंडलार्ड  और  पुराना  कैपीटलिस्ट
 गें  शझाज  ३चायतों  पर  कब्जा  किय  बैठा

 है  ।  भगर  विलेज  लेविल  वर्कर  को  विकास
 कमेटी  का  सेक्रेटरी  बना  दिया  गया  तो  उस
 का  परिणाम  यह  होगा  कि  वह  बिलेज  लेविल
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 वर  नहीं  रह  जावेगा  बल्कि  बहू  सरपंच
 का  सेक्रेटरी  बन  जायेगा  भौर  बहू  उस  को
 संता  नवायेगा  वैसा  वह  नाचेगा  तो  मह  जरूरी
 है  कि  विलेज  लेविल  वर्कर  को  विकास
 कमेटी  के  सेक्रेटरी  का  दरजा  नही  दिया  जाना

 चाहिये  t  बल्कि  मेरी  तो  यह  राय  है  कि  जो
 पंचायत  का  सेक्रेटरी  ह ैभौर  जो  कोप्रापरेटिव
 सोसायटी  का  सेक्रेटरी  है  उस  को  ट्रेनिंग  दी
 जाये  और  भ्रगर  वह  अपना  पंचायत  का  और
 कोआपरेटिव  सोसायटी  का  काम  निष्पक्षता
 से  करता  है  तो  उसको  विनेज  लेविज  वर्कर
 का  दरजा  दिया  जाये  क्योंकि  उस  को  प्रनेक
 क्षेत्रो  में  काम  करना  पड़ेगा,  प्रौर  उस  को
 जो  भ्रनुभव  होगा  उस  से  बहुत  लाम  हो
 सकेगा  ।

 साथ  हदी  साथ  मैं  यह  भी  निवेदन  करना;

 चाहता  हू  कि  आपने  जो  शिक्षा  भौर  समाज
 शिक्षा  को  प्रलग-भलग  कर  रखा  है  इनको
 झापको  मिला  देना  चाहियें।  जित  बच्चो  को
 झाज  शिक्षा  दी  जा  रही  है  वे  भी  तो  कल  नाग-
 रिकि  बनने  वाले  है  ।  इसलिये  मेरा  रूयाल  है
 कि  शिक्षा  शौर  सामाजिक  शिक्षा  को  एक
 कर  देना  चाहिये  शौर  जो  शिक्षक  है  उनको
 समाज  शिक्षा  की  भी  ट्रेनिंग  दी  जानी  चाहिये,
 ताकि  वे  अपने  फालतू  समय  में  गावों  में  जा कर
 धयस्क  प्रनपढें  लोगो  को  बतलावें  कि
 देह  में  क्या  काम  हो  रहा  हैं।  इस  काम  के  लिए
 उन  शिक्षकों  को  थोड़ा  बहुत  एलाउन्स  भी
 दिया  जा  सकता  है  ।  मेरा  सुझाव  है  कि  जितने
 भी  स्कूल  है  और  कालिज  है  श्ागे  से  उनमें
 सामाजिक  शिक्षा  का  विषय  कम्पलसरी

 होना  चाहिये  ।  गावों  में  भी  जो  सकल  हैं  उनमें
 भी  यह  विषय  कम्पलसरी  होना  चाहिए  ।
 सरकार  इस  तरफ  ध्यान  दे  रही  हैं  भौर  जल्दी
 कर  रही  है,  लेकिन  जितनी  जल्दी  हो  सके
 इस  काम  को  करना  चाहिए  ।  झगर  शिक्षा

 “प्रौर  समाज  शिक्षा  को  साथ  मिला  दिया
 जायेगा  तो  इसमें  खर्चा  भी  बहुत  बच  जायेगा

 घौर  यह  काम  सुचारू  कप  से  हो  सकेया  8
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 इसलिए  सरकार  को  इस  शोर  ध्यान  देना

 आहिए  ।

 झापने  कहा  हूँ  कि  झगर  रेवेन्यू का  काम
 पंचायतों  को  दे  दिया  जाये  तो  भच्छा  होगा
 मैं  नहीं  समझता  कि  इससे  कुछ  ठीक  होगा  ।

 हम  देखते  हैं  कि  आज  रेवेन्यू  का  मुहकमा
 सारे  मुहकमों  पर  कब्जा  किये  बैठा  है  ।  भाज
 गांवों  में  वैसे  ही  पटवारी  सबसे  बडा  भ्रफमर
 माना  जाता  हैँ।  वह  जिसको  चाहे  बेदखल
 कर  सकता  है  जिसको  चाहे  जमीन  दे  सकता

 है  तो  में  समझता  ह्  कि  इससे  लाभ  नहीं
 होगा  |

 इसी  तरह  से  न्याय  प्चायतों  का  सवाल

 हैं  |  इनको  भी  अलग  बनाना  चाहिए  1  और
 जैसा  कि  बलवन्त  राय  मेहता  कमेटी  की
 रिपोर्ट  में  कहा  गया  है  इनके  लिए  पचो  का
 पैनल  होना  चाहिये  जिसमे  से  संवबडिवीजनल
 झाफिसर  या  कलक्टर  जिसे  उचित  समझ
 इस  काम  के  लिए  चुन  ले  1

 ग्राम  सेविकाझों  के  बारे  में  अभी  एक
 सदस्या  ने  कहाकि  यह  एतराज  किया  जाता  है
 कि  उनकी  उन्न  कम  होती  है  और  उतको

 अनुभव  नही  हीता  1  उन्होंने  कहा  कि  ऐसा
 समझना  ठीक  नही  है  ।  पर  मेरी  राय  में  उनकी
 उम्र  छोटी  है  भौर  ज्यादा  होनी  चाहिए  ।  मैं

 यह  नहीं  कहता  कि  वे  श्रपनी  ड्यूटी  नहीं
 समझती  या  उनको  प्रनुभव  नही  है  t  लेकिन
 मेरा  भनुभव  हूँ  कि  जो  बहिनें  स्कूलो  भर
 कालिजों  से  ताजा-ताजा  निकल  कर  पाती  हैं
 उनको  गावों  में  काम  करने  में  कठिनाई  प्रतीत
 होती  हूँ  |  इसलिये  मेरा  सुझाव  हूँ  कि  उन्हें
 पहले  दूसरे  मुहकमों  मे ंकाम  करने  का  मौका
 दिया  जाये,  उनको  शिक्षा  के  क्षेत्र  में,  स्वास्थ्य
 के  क्षेत्र  में  भौर  दूसरे  क्षेत्रों  मे ंकाम  करने  का

 पहले  अवसर  दिया  जाये,  उसके  बाद  जब
 उनको  उन  कामों  का  अनुभव  प्राप्त  हो  जायें
 तो  उनको  गांवों  में  काम  करने  के  लिये  भेजा
 जाये  तो  वह  ज्यादा  उपयोगी  सिद्ध  होगी  1
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 झाजकल  जिला  परिषद्‌  का  चेयरमैन
 कलक्टर  होता  है  ।  में  इसे  ठीक  नही  समझता  |
 इसका  कारण  यह  है  कि  भगर  कोई  अफसर
 चेयरमैन  बन  कर  बैठता  है  तो  लोग  समझते
 है  कि  भ्रफसर  राज  कर  रहा  है  झौर  ये  काम
 में  पूरी  दिलचस्पी  नहीं  लेते  ।  भ्रगर  किसी
 नान  भ्राफिशियल  को  यह  दरजा  दिया  जाये
 तो  लोगों  में  ज्यादा  दिलचस्पी  पैदा  हो  सकती
 हूँ  7  इसलिये  मेरा  सुझाव  हूं  कि  इस  दरजे  के
 लिए  किसी  नानभाफिशियल  को  चुना  जाये
 तो  ज्यादा  उचित  होगा  ।

 जो  हम  गावों  में  लोन  देते  है  उसके  बारे
 में  मेहता  कमेटी  की  रिपोर्ट  में  कहा  गया  है
 कि  हरिजनो  को  केवल  ७  परसेंट  लोन  मिले  |

 यह  बहुत  गजब  की  बात  है  ।  गावो  में  ज्यादा
 से  ज्यादा  हाउसिंग  का  काम  हो  और  उसमें

 हरिजनो  को  केवल  ७  प्रतिशत  लोन  मिले  तो
 कोई  जचने  वाली  बात  नही  है  ।

 मैं  एक  दो  बातें  कोआपरेटिव  के  बारे  में
 भी  भर्ज  करना  चाहता  हू  ।  सहकारिता  के  बारे
 में  सदस्यो  की  भलग-प्रलग  राय  हैं  |  कुछ
 समझते  है  कि  इससे  लाभ  होगा,  कुछ  सोचते

 हैं  कि  इससे  लाभ  नही  होगा  ।  वे  कहते  है  कि
 देश  की  झाज  की  परिस्थितियों  में  सहकारिता
 का  काम  नहीं  सफल  हो  सकता  ।  आपको
 विदित  हैं  कि  हमारा  देश  कृषि  प्रधान  देश

 रहा  है  ।  और  यहा  पर  हजारो  वर्ष  से  सह-
 कारिता  की  परम्परा  चली  अाती  है  |  हम
 देखते  है  कि  प्रगर  गाव  में  एक  कुवा  है  भौर
 उससे  चार  भ्रादमियो  को  पानी  नेना  है  तो

 एक  दिन  एक  आदमी  के  खेत  को  पानी  दे  दिया
 जाता  है,  दूसरे  दिन  दूसरे  झादमी  के
 खेत  को  पानी  दे  दिया  जाता  है  भौर  इस  तरह
 सहकारिता  के  झाघार  पर  सब  के  खेत
 सिच  जाते  है  |  इसी  तरह  से  गर  खेतो  में
 खाद  डालने  का  सवाल  होता  है  तो  सब  लोगों
 की  गाडिया  मिल  एक-एक  दिन  एक  भादमी
 के  खेत  में  खाद  डाल  देती  हैं  फिर  बारी-बारी
 से  दूसरों  के  खेतों  में  सब  मिल  कर  खाद  डाल
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 देते हैं  तो  हम  देखते हैं  कि  हमारे  देख में में  लोन  दिये  जाने  चाहियें  भौर  जो  देश  को  अत

 झहकारितां  कौ  परम्परा  तो  पुराने  समय  से
 चली  प्रा  रही  है  ।  हमें  तो  झब  उसका  केवल  ,
 विकास  करना  है

 यह  शंका  प्रकट  की  गयी  है  कि  जब  तक
 इसमें  सरकारों  प्रफसरों  का  हाथ  रहेगा  तब
 तक  यह  सफ़ल  होता  मुश्किल  है  ।  में  मानता
 हैं  कि  मी  इस  काम  में  सरकारी  झफसरों
 का  काफी  हाथ  हैँ।  इसीलिए  तो  हम  एक
 इम  सहकारिता  को  पूरे  रूप  में  नहीं  सा  रहे  है  ।
 पहुले  तो  हम  सेवा  सहकारी  समितियां  बनाना
 चाहते  हैं।  इनके  बनने  से  जो  लोगों  के  मन  में
 ांका  भौर  डर  हैं  वह  दूर  हो  जायेगा  ।

 दूसरी  बात  मेँ  यह  निवेदन  करना  चाहता
 हैं  कि  मिकेताइज्ड  फारमिंग  के  बारे  में  यहां
 कंका  उठायी  गयी  है  |  कुछ  सदस्यों  का
 याल  हूँ  कि  यह  उपयोगी  होगी,  तो  कुछ
 समझते  हैँ  कि  इससे  लाभ  नहीं  होगा  ।  मेरा
 तो  बदन  यह  है  कि  मिकेनाइज्ड  फारमिंग
 करना  नितान्त  झ्रावश्यक  नहीं  है  ।  जिन
 फाम्स  को  कोझापरेटिव  सोसाइटीज़  चलायें
 झगर  उनमें  मिकेनाइज्ड  फारसिंग  न  करके
 देशी  तरीक  से  भी  खेती  की  जाये  तो  भी  हम
 बहुत  तरक्की  कर  सकते  हैं।  उससे  भी  पैदावार
 बढ़ेगी  ।

 इसके  साथ  ही  साथ  मैं  एक  निवेदन  यह
 करना  चाहता  हूं  कि  गावों  में  उद्योगों  को
 बढ़ावा  देने  की  बात  कही  जाती  है  ।  लेकिन

 साथ  ही  साथ  मुझे  यह  भी  देखने  को  मिला  कि
 पंचायतों  थे  हमारे  कुछ  उद्योगों  पर  रोक  लगा
 दी  है,  उदाहरण  के  लिए  हमारा  मुरदा  मवेशियों
 को  उठाने  का  काम  था  t  भव  पंचायत  ने  उस
 पर  बैन  लगा  दी  ।  इसका  परिणाम  यह
 होता  है  कि  चमड़े  दौर  हाइड  गांवों  में  सड़
 रेहे  शौर  उनका  उचित  उपयोग  नही  हो  पा

 रहा  है।  में  चाहता  हूं  कि  प्राम  उद्योगों  क ेलिए
 कोप्रापरेटिव  सोसाइटीज़  बता  कर  उतेकों

 बेकार  जा  रहा  है  उसको  काम  में  लाना  भाहिए।

 इसके  साथ-साथ  में  एक  निवेदन  यह
 करना  चाहता  हूं  कि  आपने  पंचायतों  को  कर
 लगाने  का  भ्रधिकार  दे  रखा  है।  उसका  परिणाम

 यह  हुमा  कि  हमारे  यहां  पंचायत  ने  भाके  को

 ई  का  ठेका  दे  रखा  हैँ।  इसका  परिणाम

 हू  हुभा है है  कि  वह  काम  ठीक  से  नहीं हो  रहा
 हैं  भोर  माल  प्रधिकाश  में  उड़  जाता  है  1

 इससे  नुकसान  होता  है  ।

 तो  मेरा  सजेशन  यह  है  कि  जो  गांवों  के
 चे  है  उनको  सहायता  दी  जानी  चाहिए  ।

 Reserved-Sch.  Castes):  Mr,  Chairman,
 Sur,  it  is  this  Ministry  that  constantly

 a
 State  in  this  Country.  It  is
 this  Ministry  that  hes  brought
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 came  into  existence.  But,  whatever
 it  may  be,  it  has  been  there,  and  all
 of  us  know  it,  I  hope,  from  ‘1887,  ever
 since  the  time  when  Frederic  Nichol-
 son  submitted  his  thesis  on  co-
 operation.  Since  then,  lakhs  of  co-
 operatives  were  functioning  success-
 “fully  in  this  country.  But,  to  my
 surprise,  suddenly  some  kind  of  pro-
 test  is  coming  now.  I  think  that  was
 probably  due  to  the  fact  that  hitherto
 the  beneficiaries  of  these  societies
 were  largely  or  mainly  from  the
 privileged  or  the  rich  classes.  But
 when  the  Government  has  come
 forward  and  has  conceived  a  plan  to
 extend  these  facilities  to  the  have-
 nots,  to  the  impoverished  farmers  and
 the  poor  craftsmen,  there  is  a  lot  of
 noise  and  hubbub,  and  there  has  been
 not  only  criticism  but  denunciation.
 It  is  not  criticism  but  a  great  denun-
 ciation.  But  then  one  can  under-
 stand  this  kind  of  denunciation  when
 it  affects  them;  only  when  it  affects
 them,  they  make  vociferous  harangues
 against  the  scheme.

 Now,  I  would  like  to  say  that  it  is
 efter  all  not  a  new  thing.  Even  in
 our  Constitution,  article  48  has  laid
 down  as  follows:

 “The  State  shall  endeavour  to
 secure,  by  suitable  legislation  or
 economic  organisation,  or  in
 other  way,  to  all  workers,  a =f
 cultural,  industrial  or  otherwise,
 work,  a  living  wage,  conditions  of
 work  ensuring  a  decent  standard
 of  life  and  full  enjoyment  of
 leisure  and  social  and  _  cultural
 opportunities  and,  in  particular,
 the  State  shall  endeavour  to  pro-
 mote  cottage  industries  on  an
 individual  or  co-operative  basis  in
 Turel  areas”,

 ‘What  are  you  going  to  do  to  solve
 this  problem  and  how  are  you  going
 to  fulfil  the  guarantees  given  in  the
 Constitution?  ‘When  it  is  felt  that
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 We  listened  this  morning  to  the
 speech  of  Shri  Masani.  Shri  Masani
 said  that  there  is  a  tinge  of  Hitlerism
 in  the  attitude  of  our  hon.  Prime
 Minister.  The  very  word  is  painful
 to  everyone  of  us.  Supposing  there
 is  a  tinge  of  Hitlerism  in  the  mind
 and  outlook  of  our  Prime  Minister,
 we  can  imagine  what  will  happen  to
 the  other  friends?  Is  it  possible  for
 them  to  go  and  speak  like  that?  Our
 Prime  Minister  is  not  of  that  type.  He
 is  the  embodiment  of  our  culture.  He
 is  the  very  quintessence  of  our  civi-
 lization,  a__civilization  which  has
 preserved  individual  liberty  and  free-
 dom  of  expression  during  all  the
 vicissitudes  of  her  fortune.  That  is
 not  the  case  with  our  friend.  He  has
 only  taken  ‘over-advantage’  of  that
 quality  of  our  Prime  Minister,  and  the
 freedom  of  expression  guaranteed  in
 the  Constitution.

 Now,  I  am  not  at  all  opposed  to
 criticism.  Criticlsm  will  always
 rectify  a  man,  the  mistakes  of  a  man
 or  the  misdeeds  of  a  man.  I  am  for
 criticism.  Without  criticism  no  demo-
 cracy  can  function  properly  or
 successfully.  So  I  am  for  criticism.
 But  when  you  want  to  express  your
 view-point  and  criticise,  in  your
 enthusiasm  to  criticise.  it  is  not  at  all
 desirable  to  cross  the  border-line  of
 decency.  My  hon.  friend  Shri  Masani
 is  a  learned  friend  of  mine.  T  have
 always  great  regard  for  him,  and  in
 one  sense  I  have  regard  for  him  as  a
 teachers,  because  I  have  studied  many
 of  his  books.  One  of  his  books  ‘our
 India’  has  attracted  many  youngsters
 like  me_  but  when  I  learn  that  he  has
 attacked  our  Prime  Minister,  I  am
 completely  delivered  of  the  respect
 and  regard  I  had  for  him  so  far.

 In  his  Presidential  Address  at  the
 first  conference  of  the  All-India  Food-
 grain  Dealers,  Mr.  Mesani  referred  to
 the  following  remarks  of  the  Prime
 Minister  in  regard  to  the  fear  expres-
 sed  that  co-operative  farming  would
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 lead  to  forced  labour,  collectivization
 and  communusm:

 “Well,  if  3६  leads  to  that,  let  it
 I  am  not  frightened.”

 But  our  learned  Mr  Masani,
 ertticised  and  attacked  the  Prime
 Minister  for  making  these  remarks
 saying:

 “It  is  a  pity  that  such  reckless
 and  irresponsible  words  should
 fall  from  the  lips  of  our  Prime
 Minister

 This  is  the  compliment  that  Mr.
 Masami  has  paid  to  our  Prime  Minuw-
 ter  We  should  remember  that  our
 Prime  Minister  एड  not  only  the  Prime
 Minister  of  this  country,  but  he  is  the
 captain  of  the  liberation  movement,
 he  is  the  greatest  thinker  I  am  very
 sorry  he  is  not  present  here  today

 So,  I  reauest  the  Ministry  not  to
 pay  any  head  to  this  thoughtless
 eriticism,  but  to  carry  out  co-operative
 farming  with  double  vigour  and
 enthusiasm,  which  my  hon  friend.
 Shr  Murthy,  3  having  abundantly  I
 am  sorry  the  Minister  is  not  here.  he
 is  also  a  devoted  soul  and  a  source  of
 admiration  to  all  the  youngsters  in
 this  country

 Now,  what  are  the  salient  benefits
 that  are  likely  to  be  derived  from
 these  co-operative  societies?  To  my
 mind,  co-operative  farmmg  s  the
 only  way  to  consolidate  all  tiny  and
 uneconomic  holdings  Unless  there  is
 consolidation  of  small  holdings,  it  is
 totally  impossible  for  you  to  step  up
 production,  because  you  will  not  be
 in  a  position  to  unprove  the  method
 of  farming,  you  will  not  be  mn  a  posi-
 tion  to  apply  scientific  skill  or  ४०
 mvest  increased  capital  in  the  land.
 So,  for  stepping  up  production,  this
 consohdation  is  essential

 Secondly,  it  will  reduce  the  cost  of
 production  It  will  also  facilhtate  the
 poor  farmers  in  getting  loans,  so  that
 they  may  easily  purchase  fertilisers,
 good  seeds,  etc.  Yt  will  also  ensure  to

 will  also  benefit  the  agricultural
 labourers  as  well  as  the  landowners
 As  the  Prime  Minister  said,  it  will
 also  bring  about  a  social  cohesion  It
 will  promote  the  feeling  of  brother-
 hood,  the  community  feeling,  This
 will  also,  to  a  certain  extent,  deliver
 them  from  the  economic  thraldom  m
 which  they  were  held  by  the  capitalist
 class  in  this  country

 Against  joint  farming,  two  false
 allegations  are  made  and  I  would  like
 to  repudiate  them  by  taking  some
 more  time  The  first  allegation  is
 that  it  will  lead  to  slave  labour

 Mr.  Chairman:  I  will  advise  the
 hon  Member  to  leave  it  to  the  hon
 Munster  to  defend,  he  has  not  got
 much  time

 Shri  Ayyakannn:  Regarding  the
 allegation  that  it  will  lead  to  forced
 labour,  today  all  our  .  officers,  our
 intelligentsia,  attend  office  from  40  to
 §  They  work  ma_  team  spirit,
 systematically  and  scientifically  Is
 that  called  forced  labour?  Again,  in
 Malaya  and  Ceylon  and  other  coun-
 tries  in  the  plantations  so.  many
 labourers  have  been  working  as  a

 i
 Can  ३६  be  called  forced  labour®

 If  You  say  it  is  forced  labour,  I  will
 just  bring  to  the  attention  of  the  hon
 House  the  pathetic  conditions  that
 Prevail  today  I  will  just  take  the
 example  of  a  lady  who  gives  birth  to
 a  child  Even  before  the  completion
 of  one  month  the  poor  lady  has  to  go
 to  the  field,  work  in  the  field  m  the
 hot  sun  from  mornmg  seven  to  six
 o'clock  in  the  evening  Again,  the
 poor  lady  has  to  go  back  and  cook
 her  food  for  her  people  and  it  will  be
 3  O'clock  before  she  goes  to  bed
 Again  she  has  to  wake  upat  8
 O’clock  in  the  morning  That  is  the
 prevailing  condition  It  is  really  a
 pathetic  condition  When  I  find  this
 as  the  condition  I  venture  to  say
 without  fear  of  contradiction  it  is
 better  to  have  forced  labour  rather
 than  this  This  will  not  result  in
 forced  labour.  When  we  want  to  give é
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 employment,  let  us  have  it  Why  not
 we  sacrifice  the  liberty  to  be  idle’
 Why  should  we  be  idle?

 Again,  a  remark  was  made  in
 House  by  Shri  Masan:  that  :t
 Jead  to  bloodshed  and  civil  war
 is  something  horrible  to  think  I  am
 teally  surprised  that  a  learned  person
 hike  Shri  Masani  says  that  a  revolu-
 tion  will  take  place  Revolution  or
 civil  war  or  bloodshed,  is  to  so  easy
 to  occur?  Is  3६  common  im  history?  I
 have  studied  Edmund  Burke  and
 Bertrand  Russel  and  I  find  that  they
 have  never  occurred  Again,  I  would
 refresh  the  memory  of  some  people
 by  quoting  what  Edmund  Burke  has
 said  about  bloodshed  Edmund  Burke
 has  said  that  “the  past  should  be
 gloomy,  the  present  should  be  dark
 and  the  future  should  have  no  hope”
 Only  under  those  circumstances  could
 revolution  or  bloodshed  take  place
 This  is  the  view  of  all  Philosophers
 from  Plato  to  Bertrand  Russel.  It  ७
 also  the  wiew  of  all  histomans  from
 Thucydidaes  to  Tonyen  Bee

 न्

 The  great  Rousseau  has  said  whe-
 ther  there  325  God  or  not,  you  create
 one  God  80  also,  whether  there  72
 enefit  or  not,  you  adopt  co-opera-
 tives  But  I  have  no  doubt  in  my
 mind  that  this  will  remove  poverty  m
 our  country

 Shri  P.  G  Deb  (Angul)  While
 moving  my  cut  motions  I  would  lke
 to  expresss  my  views  on  certain  pro-
 blems  which,  nm  my  opmion,  are  of
 vital  rmportance  for  the  development
 of  Community  Projects  and  NES
 blocks  in  our  country  I  recall  the
 day  when  this  scheme  was  launched—
 it  was  the  2nd  of  October  ‘1952,  the
 birthday  of  Mahatma  Gandhi  Now
 seven  years  have  passed  The  First
 Five  Year  Plan  is  over  after  a  good
 amount  of  expenditure  to  the  extent
 of  Rs  52°04  crores  apart  from  other
 contributious.  For  the  Second  Plan-
 period  the  Government  have  allotted
 about  Rs  200  crores  for  development
 work  which  is  now  going  to  be  com-
 Pieted  in  a  few  years’  time
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 Sir,  me  would  naturally  ask:  has
 there  been  any  beneficial  change
 brought  about  in  these  villages  at  the
 coat  of  so  many  crores  of  rupees?  The
 answer  will  be  somewhat  halting  and
 otherwise  No  doubt  this  develop-
 ment  work  is  a  part  and  parcel  of
 Government’s  whole  development
 programme,  on  which  depends  _  the
 destimies  of  our  independent  India  In
 tmproving  the  position  of  the  down-
 trodden  community,  which  cover  an
 area  of  5,80,000  villages  of  India,  the
 Government  have  rightly  fixed  a
 target  for  covering  every  village
 through  these  development  projects
 But  what  do  we  see  at  the  practical
 field?  The  community  development
 projects  are  at  present  is  a  great
 mismanaged  werehouse,  The  type
 of  works  that  we  see  are  without  the
 proper  financial  control  and  checking
 from  the  Centre,  more  so  at  the  State
 level  It  has  given  chance  to  a  sec-
 tion  of  the  people  to  make  hay  while
 the  sun  shines  I  fai]  to  understand
 how  the  Government  is  going  to
 benefit  the  villager  in  particular,  the
 way  these  things  are  bemg  handled.
 In  the  villages  we  find  that  there  is
 no  enthusiastic  feeling  amongst  the
 people  to  welcome  these  schemes  The
 poor  men  are  not  yet  convinced  that
 this  28  going  to  be  a  good  thing  for
 them.  If  I  may  say  so,  the  vast  elec-
 torate  the  real  masters  of  our  coun-
 try  today  are  blissfully  ignorant  of
 and  indifferent  to  what  the  Govern-
 ment  are  domng  with  regard  to  the
 community  development  projects.
 This  is  because  the  whole  approach
 to  my  mind  seems  defective

 Carl  C  Taylor,  Ford  Foundation
 Consultant  on  Community  Develop-

 ment,  has  pointed  out  stating  whether
 community  development  has  become
 people's  programme  with  Government
 assistance  or  the  Government’s  pro-
 gramme  with  people's  assistance  This
 remark  3s  quite  justified  Today  we
 have  the  Government  programme
 thrust  on  the  villages  without  taking
 the  people’s  programme  into  confi-
 dence  Though  the  Government  has
 lately  realised  this,  stil]  there  seems
 to  be  no  practical  change  at  all,  up
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 till  today,  because  the  people  are  still
 thinking  thet  these  schemes  are  an
 imposition  on  them.  Sir,  I  feel  that
 the  evolution  of  upgrading  the  masses
 should  find  the  nucleus  amongst  the
 poorest  of  the  poor  and  not  from  the
 top.  The  village  level  worker  is  often
 considered  a  Government  agent.  The
 Social  Education  Officer  and  the  like
 are  thought  of  as  persons  taking
 round  visitors  and  higher  authorities’
 for  sight-seeing  and  entertainments
 etcetera.

 The  greatest  drawback,  therefore,
 has  been  that  most  of  these  officers
 in  community  development  have
 neither  the  theoretical  knowledge  of
 technical  community  development
 methods  nor  do  they  have  practical
 experience  in  local  community  mobi-
 lisation.  These  are  the  two  very
 important  factors  in  my  view.  These
 men  should  be  trained  officers,  with
 good  administrative  experience  to
 @ope  with  the  co-ordinated  administra-
 tion,  Today  the  majority  of  them  are
 fresh  from  colleges  or  inexperienced
 People  posted  to  these  jobs.  One
 should  not  forget  that  it  is  these  peo-
 Ple  who  hold  the  pivotal  positions  in
 the  real  administration  of  the  country
 and  hence  much  will  depend  on  how
 their  minds  work.  Sir,  the  key  to
 success  in  an  administration  is  to
 follow  the  dictum  that  “tents  are
 mightier  than  the  pen”.  More  of
 touring,  more  of  spot  enquiries  and
 more  of  checking  are  essential  factors
 in  an  organisation  like  that  of  our
 community  development.  This  is
 lacking,  by  far  lacking  and  probably
 [  may  be  perfectly  right  when  I  say
 0.

 May  I  take  this  opportunity  to
 refer  here  to  a  very  recent  statement
 made  by  the  hon.  Prime  Minister  a
 few  days  back  while  inaugurating  the
 National  Shipping  Board  at  Vigyan
 Bhawan  on  the  l0th  April,  1959.  He
 said  in  the  course  of  his  speech  that
 planned  advance  and  planned  co-
 erdinated  are  essential
 factors  for  successful  implementation
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 of  the  planning  schemes.  I  agree  with
 the  remarks  of  the  hon.  Prime  Minis-

 as  I  gaid  before,  at  each  block  level,
 if  you  mark  that  very  carefully.  It
 is  often  seen  that  there  is  constant
 clash  between  the  8008  and  the
 Government  authorities,  All  these
 defects  need  to  be  nipped  in  the  bud
 and  duly  rectified  if  the  Government
 means  real  work.  On  the  other  hand,
 what  do  we  see?  We  find—visualise
 for  a  moment,  if  we  just  think  over
 for  a  moment—that  all  over  the  coun-
 try  the  villagers  are  migrating  into
 urban  areas  for  want  of  better  living.
 The  Census  report  of  the  Govern-
 ment  speakers  for  itself.  In  95i,  the
 urban  population  in  India  was  62
 million.  In  1958,  it  was  over  40  mil-
 lion.  Now,  in  1989,  I  am  sure,  it  ‘as
 considerably  gone  up.  This  shows
 that  there  ig  a  continuous  flow  of
 people  from  the  village  areas  to  the
 urban  areas.  Life  in  the  village  has
 lost  its  charms  This  is  a  fact.  If  the
 Government  had  been  achieving
 their  aims  and  objects  through  the
 Community  Development  and  N.ES.
 Blocks,  why  should  the  villagers
 migrate  to  the  urban  areas,  I  ask.  To
 obtain  proper  benefit,  therefore,  the
 Government  should  think  of  absorb-
 ing  the  rural  population  in  the  rurai
 environment  itself.  This  can  be  done
 and  achieved  only  by  making  the
 rural  areas  attractive,  remunerative
 and  progressive,  according  to  the
 choice  of  the  people,  which  is  the
 most  important  factor.  Creation  of
 confidence  in  them  is  essential.  They
 should  not  beallowedto  disintegrate.
 They  are  slowly  disintegrating,  in
 my  opinion.

 For  all  this,  what  is  required  is
 sincerity,  and  above  all  the  right

 we  find  in  our  country?  Let  एड
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 the  same  old  poor  man—may  not  be
 eld;  old  and  young—the  same  poor
 man,  backward,  neglected.  forsaken
 and  exploiteg  to  the  utmost.

 Here,  I  may  say  in  passing  about
 my  own  State  of  Orissa  There,  m
 an  atmosphere  of  political  feud
 which  every  one  knows  the  common
 man  is  thrown  to  the  walls  Nobody
 cares  for  him.  Sir,  m  my  mind,
 what  strikes  most  i  the  dominance
 of  political  bias  over  these  com-
 munity  development  areas.  This  is
 my  experience  m  Orissa  I  do  not
 know  about  other  parts.  Many  Gov-
 ernment  servants  gre  forced  to  lose
 their  individuality  for  mere  political
 considerations  and  act  up  to  it  This
 has  either  directly  or  indirectly
 brought  in  nepotism,  favouritism  and
 above  all,  disparity  in  the  allocation
 of  works  in  these  development  pro-
 grammes  This  must  be  stopped  if
 the  Government  means  real  business
 eng  the  country’s  benefit  at  large.

 ‘Then,  I  come  to  another  point
 When  we  think  of  the  United  States,
 we  find,  5  per  cent  of  the  US  popu-
 lation  35  producing  enough  food  for
 that  country  But.  India  despite
 having  a  85  per  cent  agricultural
 population,  has  not  become  self-
 sufficient  in  food  up  till  now  We
 require  the  human  quality  to  be  m-
 proved  Probably  because  buman
 quality  improved  in  those  parts  of
 the  world,  things  are  better  off  snd
 they  are  doing  well.  But,  we  re-
 quire  the  human  qualities  to  be  um-
 proved.  For  that.  what  do  we  re-
 quire?  Therefore,  3६  has  been  my
 opinion  and  I  still  hold  that  there  39
 no  long  term  process  of  educating
 the  farmers  or  changing  the  psycho-
 logy  for  the  betterment  of  their  life.
 I  may  point  out  that  there  is  the
 zeast  propaganda  in  the  villages  to
 enange  the  outlook  of  the  peasants
 There  is  lack  of  publicity  at  the  vil-
 sage  level

 है).  overcome  that.  I  would  sug-
 gest  that  there  should  be  continuous
 diatribution  of  posters,  pamphlets,
 bulletins,  and  advertisements  in
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 regional  languages  in  all  the  villages
 of  the  country  This  should  be  one
 of  the  most  important  admunistrative
 works  and.  in  my  opinion,  I  hope  the
 non.  Minister  of  Community  Deve-
 iopment  will  think  over  it  and  give
 it  the  topmost  priority  If  this  is
 done,  I  believe,  it  will  soon  change
 the  outlook  of  the  villagers  and  give
 them  incentive  to  venture  into  new
 schemes  launched  by  the  Govern-
 ment.  Today  with  even  all  the
 schemes,  whatever  they  are,  launch-
 ed  by  the  Government,  the  villagers
 do  not  have  that  mpetus  to  go  and
 ask  them  for  give  other  help  to
 carry  on.

 it  may  be  argued,  of  course,  by
 some  officers  that  the  publicity,  as
 suggested  by  me,  will  mean  heavy
 expenditure  and  extra  time  taking
 on  the  part  of  the  already  busy
 officer  at  the  district  level  Because,
 Sir,  the  same  thing  was  sad  m
 reply  to  my  question  in  one  of  the
 meetings  in  my  State  while  I  was
 discussing  over  these  issues  I  would
 therefore  suggest  that  Government
 should  evolve  special  publicity  or-
 ganisations  at  each  distnct  level,
 under  the  direct  control  of  the  Cen-
 tral  Government.  The  Central  Gov-
 ernment  should  have  financial  and
 administrative  control  This  will  in-
 fuse  enthusiasm  into  the  minds  of
 the  people  and  will  be  helpful  m  the
 way  of  implementation  of  the  Com-
 munity  Development  Programmes

 We  all  know,  Sir,  that  bv  the  end
 of  the  Second  Five-year  Plan  and
 the  beginning  of  the  Third  Five-year
 Plan  the  amount  of  these  schemes
 will  increase  by  00  per  cent  I
 would  therefore,  like  to  suggest  two
 measures  to  the  Government.  First,
 there  should  be  a  separate  post  of
 Development  Commussioner  at  every
 district  level  to  cope  with  the  entire
 Community  Development  work.
 Secondly,  in  order  to  develop  food
 production,  ang  to  make  it  a  success-
 ful  venture,  Government  should  take
 the  help  of  the  retired  Agricultural
 officers  They  should  utilise  their
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 experience  and  knowledge.  Other-  thought  it  St  to  request  me  to  छीन
 wise,  I  feel  that  this  trained  man-
 power  is  going  on  waste  in  time  of
 need,  eg

 Besides  this,  I  am  sure  the  hon.
 Minister  will  bestow  his  atter.i‘on  to
 eancther  aspect  of  the  problem,  :  eme-
 ly,  the  problem  of  unemployment
 and  under-employment.  This  prob-
 lem  has  been  neglected  to  a  very
 great  extent  all  along.  We  should
 tminutely  attend  to  the  removal  of
 ‘unemployment  and  under-employ-
 ment  in  the  block  areas.  Sir,  I  expect
 that,  in  this  direction,  proper  care
 should  be  taken  by  the  Government
 to  give  employment  to  as  many  local
 people  as  possible  as  officers  and  the
 like  in  the  different  works  at  block-
 levels.  This  has  not  been  done  so
 fer  as  Orissa  is  concerned.  I  hope
 this  point  will  be  taken  into  consi-
 deration.

 27-27  hes.

 (Mr.  Speaker  in  the  Chair)

 Lastly,  Sir,  I  would  like  to  con-
 clude  by  telling  this  hon.  House  that
 by  and  large,  the  success  of  our
 Community  Development  Program-
 mes  will  depend,  with  what  sincerity
 of  purpose  the  problems  are  tackled
 today,  and  that  is,  the  Government
 thinking  in  terms  of  the  next  gene-
 ration  and  not  the  next  election.

 Shri  8,  ह. (ि  Mishra:  Mr.  Speaker,
 Gir,  at  the  very  outset,  I  perhaps  owe
 a  word  to  the  House  how  I  happen-
 eq  to  be  here  in  the  present  context.
 As  the  House  knows,  the  hon.  Minis-
 ter  for  Community  Development  and
 Co-operation  has  been  lying  ill  for
 some  time.  He  is  extremely  sorry
 that  it  has  not  been  possible  for  him
 to  take  part  in  these  important  dis-
 cussions,  Sir,  presumably  because  I,
 in  my  own  humble  way,  have  been
 taking  some  interest  in  this  subject
 of  Co-operation  and  not  because  men
 in  politics  are  supposed  to  be  pro-
 fessors  of  miscellaneous  know-
 ledge  thet  the  Hon.  Minister  has

 Operate  with  the  Deputy  Minister  of
 Community  Development,  Shr:  8.  8.
 Murthy,  in  dealing  with  this  subject
 here,

 I  would  be  dealing  with  only  one
 particular  aspect  of  this  Ministry
 under  discussion,  namely  Co-operation.
 The  hon.  Prime  Minister  has  con-
 siderably  lightened  my  burden  by
 making  very  important  observations
 while  submitting  the  Demands  for
 Grants  for  this  Ministry.  He  focussed
 his  attention  almost  entirely  on  Co-
 operation.  I  am  quite  sure  whatever
 points  remain  after  I  have  spoken
 will  be  dealt  with  by  my  hon.  friend,
 Shri  B.  8,  Murthy  when  he  winds  up the  debate  tomorrow.

 This  subject  of  Co-operation  has
 assumed  great  importance  and  ‘pro-
 minence  and  I  think  quite  deserved-
 ly,  during  the  last  few  months.  Par-
 ticularly  after  the  Nagpur  resolution.
 there  has  been  ६  ferment  of  ideas  in
 this  country  and  the  stir  of  a  new
 enthusiasm  and  determination  to
 implement  the  programme  of  land
 reforms  and  to  bring  into  being  a
 new  rural  society.  In  the  main,  the
 idea  of  co-operative  farming  has
 been  under  active  controversy  for
 some  time.  We  welcome  this  con-
 troversy  that  has  followed  in  the  wake
 of  the  Nagpur  resolution.  But  this
 controversy  has  also  led  to  some
 pathological  reactions,  and  this  House
 itself  has  witnessed  to  what  extent
 these  reactions  can  go.

 The  hon.  Member  belonging  to  the
 Socialist  Party,  Shri  Braj  Raj  Singh, said  that  people  were  being  allowed
 in  this  country  to  preach  against  co-
 Operative  farming.  Our  Govern-
 ment  do  not  believe  in  gaggmg  the
 mouths  of  people,  however  vehe-
 mently  they  might  be  opposed  to
 the  ideas  which  Government  hold
 that  the  country  wants.  And,  there-
 fore,  he  would  see  the  spectacle  of
 Persons  strutting  ebout  the  Stage
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 going  from  one  end  of  the  country
 to  another  with  a  good  deal  of
 crusading  zeal,  and  he  would  find
 persons  like  Shri  M  R  Masan:  alive
 and  kicking

 What  has  amused  me  most
 throughout  this  controversy  is  that
 at  has  got  on  the  nerves  of  some
 honourable  gentlemen  im  _  comfort-
 able  positions  Those  who  lie  m  the
 lilies  of  hfe  and  write  sonnets  to  the
 moon  have  somehow  tried  to  show
 how  them  hearts  have  been  over-
 flowing  with  the  milk  of  human  kind-
 ness  for  the  sun-burnt  peasants  It
 is  all  very  good  aw  all  have  their
 fearts  overbrimming  with  sympathy
 and  compassion  for  the  poor  peasants
 in  the  field,  but  they  must  remem-
 ber  that  these  peasants  are  cold-
 blooded  realists  and  they  aie  not
 going  to  be  taken  in_  by  seductive
 slogans

 So,  as  I  said,  this  controversy  has
 got  both  healthy  and  unhealthy
 features  The  unhealthy  feature  iw
 that  the  real  issues  relatmg  to  co-
 operative  farming  are  sought  te  be
 clouded  m  a  smoke  of  prejudices,
 unnecessary  politics  and  sectarian
 interests  It  38  nothing  pecuha  te
 this  country  that  you  find  some  per-
 sons  going  about,  painting  the  most
 lurid  picture  of  the  Kalki  avctar  of
 collectivisation

 You  would  remember  that  only  a
 few  weeks  ago  in  the  State  Legisla-
 ture  of  Assam,  one  hon  Member
 dangled  the  picture  of  Kalki  avatar
 and  the  hon  Speaker  there-was  im-
 mensely  interested  m  that  portrait
 Here,  you  find  the  word  portrait  of  the
 Kalki  avatar  of  collectivisation  This
 is  nothing  peculiar  to  this  country
 Even  in  those  countries  where  co-
 operative  or  collective  farming  was
 introduced  for  the  first  time,  there
 were  people  who  said  that  there
 would  be  collectrve  meals  and  col-
 lective  wives,  and  even  then  these
 things  went  ahead
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 The  Minister  of  Rehabilitation  and
 Minority  Affairs  (Shri  Mehr  Chand
 Whanna):  Collective  wives?

 Shri  8.  N.  Mishra:  Yes,  collective
 wives  Now,  what  is  being  said  is
 that  in  the  wake  of  co-operative
 farming,  all  kinds  of  compulsions
 and  coercions  are  going  to  come  And
 they  say  that  there  would  be  com-
 Piete  negation  of  the  democratic
 values  and  liberties  for  which  the
 country  stands  I  do  not  quite
 understand  why  people  in  the  coun-
 try  and  particularly  the  hon  Mem-
 bers  m  this  House  should  feel
 difident  about  their  strength  as
 democratic  citizens  of  a  great  coun-
 try  with  a  great  constitution  I  do
 not  quite  see  why  they  should  not
 feel  confident  of  the  political  institu-
 tions  or  the  traditions  of  the  country
 Anyhow,  they  have  thought  fit  to
 raise  all  kinds  of  bogeys  and  ghosts

 for  Grants

 This  38  again  nothing  pecular  था
 connection  with  this  question  of  co-
 operative  farming,  because  if  you
 recall  the  history  of  one  or  two  im-
 portant  occasions  in  our  nationa!  sife
 you  would  come  to  the  conclusion
 that  the  crumal  steps  have  always
 been  confronted  with  misgivings  and
 resistance

 Please  for  a  moment  call  back  to
 your  mind  the  national  struggle  and
 the  method  of  satyagraha  that  was
 adopted  Even  at  that  time  there
 were  people  m  this  country  who
 useg  to  advance  arguments  almost  in
 the  same  terms  as  they  are  advanc-
 ग्राह  at  the  present  moment  in  the
 context  of  co-operative  farming
 They  used  to  say  that,  in  the  first
 instance,  satyagraha  might  not  re-
 main  satyagraha  that  non-violence
 would  degenerate  into  violence  And
 that  is  what  you  find  being  said
 even  now  They  say  that  this  volun-
 tarmess  and  free  choice  are  not
 going  to  remain,  and  this  is  going  to
 be  followed  up  by  collectivisation
 Then  also  it  was  being  said  that  even
 if  satyagraha  did  not  degenerate  into
 violence,  it  would  not  succeed  against
 the  mighty  British  imperialism  Now
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 agan  they  say,  if  it  remains  volun-
 tary,  this  movement  would  not  sur-
 ceed.  This  is  a  pecuhar  kind  of
 argument.  But  on  all  crucial  occe-
 sions  in  our  national  life  there  have
 been  doubting  Thomases  who  have
 tried  to  produce  all  kinds  of  argu-
 ments  to  try  to  frighten  the  people
 away.

 Shri  B.  Ss.  Murthy:  You  must  be
 glad  that  there  are  only  doubting
 Thomases  but  not  denying  Peters!

 Shri  8.  N.  Mishra:  Let  us  remem-
 ser  another  iumportant  occasion  im
 our  national  life.  When  planning
 was  being  introduced  in  this  country
 I  remember  the  same  kind  of  argu-
 ments  were  being  advanced  against
 xt.  People  who  are  supposed  to  be
 very  learned  and  wise  and  all  that
 said  that  there  was  no  neeq  for  8
 planned  co-operative  effort.  They
 used  to  ask’  why  not  leave  econo
 mic  development  to  the  wills  and
 decisions  of  individuals?  Thev  used
 to  point  out  the  instances  of  the  eco-
 nomic  development  of  those  countries
 which  had  got  private  enterprise
 They  said:  look  at  the  examol:  of
 these  countries'  private  enterprise
 as  worked  muracles  and  wonders;
 why  then  do  you  people  want  to
 introduce  planning  in  this  country?

 The  same  kind  of  thing  is  being  said
 now:  why  not  have  peasant  cultiva-
 tion,  family  cultivation;  why  go  in
 for  co-operative  farming?  ‘This  re-
 action  18,  therefore  nothing  pecuher
 to  the  occasion

 e
 To  my  mind,  this  co-operative

 farming  is  going  to  determine  whe-
 ther  the  country  3३  prepared  for
 socialist  advance  or  not.  We  who
 belong  to  the  Government  or  to  the
 Congress  Party  are  absolutely  clear
 m  our  minds  that  the  country  32
 prepared  for  a  socialist  advance,  and
 therefore  we  are  approaching  this
 task  with  all  hope,  faith  and  conf~
 dence.  We  are  approaching  this  task
 with  confidence  also  because  we  find
 wonderful  adaptability  in  the  Indian
 people  Nowhere  in  the  history  of
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 the  world  will  you  find  such  wonder-
 ful  adaptability  as  the  Indian  people
 possess  This  is  the  genius  of  India,
 and  I  am  quite  sure  that  this  genius
 of  India  i,  going  to  assert  itself
 again  in  the  context  of  this  co-opera-
 tive  revolution,  in  the  context  of  the
 establishment  of  co-operative  demo-
 cracy

 Sir,  you  will  remember  that  we
 have  accomplished  the  most  funda-
 mental  revolutions  in  this  country
 the  most  peaceful  and  cheerful
 manner.  We  have  absolutely  ne
 grievance  against  any  class  of  people
 All  classes  of  people  in  the  country
 have  fallen  in  line  with  the  socal
 objective  Therefore,  it  has  been
 aptly  said  by  a  journalist  that  in  this
 country  the  revolution  38  spreading
 like  an  oil  stain,—as  smoothly  and
 pervasively  as  anol  stain  I  am
 quite  sure  that  the  next  social  and
 economic  revolution  48  also  gomg  to
 spread  like  that.

 Coming  to  the  institutions  at  the
 village  level,  you  would  remember
 that  the  Prime  Minister  has  repeat-
 edly  stressed  that  the  village  pan-
 chayat,  the  village  co-operative  and
 the  village  school  constitute  the
 foundation  on  which  the  edifice  of
 the  India  of  our  dreams  is  going  to
 be  raised.  In  my  opinion,  we  must
 not  forget  that  this  is  the  basic
 trinity  of  the  social  and  economic
 development  of  our  country.  It  ws
 extremely  important  that  we  must
 set  the  pattern  of  social  and  econo-
 mic  life  at  the  village  level  on  sound
 lines  For,  ४  we  muss  the  bus  at
 the  village  level,  we  would  miss  the
 bus  all  along  ‘Therefore,  it  us  ex-
 tremely  important  that  we  must  take
 care  of  the  roots  of  our  growth  and
 prosperity  that  lie  in  the  village.

 This  new  programme,  as  embodied
 an  the  Nagpur  Resolution  and  as  has.
 also  been  placed  by  the  National
 Development  Council  in  many  ways
 similar,  has  been  conceived  as  a  step
 in  that  direction.  This,  as  has  been
 pointed  out  by  the  Prime  Minister
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 and  also  by  other  hon.  Members,  is  a
 programme  for  a  new  rural  society
 on  the  basis  of  new  organisation  of
 production,  new  mode  of  production.
 Therefore,  it  is  going  to  produce  a
 new  dynamism.  When  people  speak
 of  denucracy  being  in  danger,  I  would
 Uke  to  submit  that  nothing  is  going
 to  make  democracy  vital  and  vibrant
 except  these  village  co-operatives,
 village  panchayats  and  the  village
 schools.  If  we  do  not  enable  people
 to  shoulder  economic  responsibilities
 at  the  village  or  other  levels,  please
 take  it  from  me  that  we  would  be

 ‘fontrontea
 with  the  same  problem

 h  a  political  scientist  has  des-

 [ped
 as  the  problem  of  anaemia  at

 the  extremities  and  apoplexy  at  the
 centre.  So  if  we  want  to  make  a
 democracy  a  throbbing  reality,  it  is
 extremely  important  that  we  must
 build  up  these  institutions  in  the  best
 manner  possible.

 Now  I  would  Hike  to  invite  the
 House  to  look  upon  co-operative  farm-
 ing  in  this  perspective  and  also  in
 now  going  to  place  before  you.  I  am
 sorry  that  many  people  grow  some-
 times  hysterical  in  their  denunciation
 of  co-operative  farming.  Shri  M.  R.
 Masani  is  not  here  and  I  do  not  think
 it  is  necessary  for  me  to  recall  his
 ghost  here  for  my  psychological  satis-
 faction.  But  even  so.  I  think  I  would
 be  doing  less  than  justice  to  him  if  I
 do  not  take  care  of  certain  points
 mentioned  by  him.  He  has  been  act-
 ing  as  a  spearhead  of  a  particular
 section  of  opinion  in  the  country  and
 going  about,  as  he  said,  from  confer-
 ence  to  conference  with  wonderful
 proselytising  zeal.  In  my  humble
 opinion,  he  belongs  to  that  class  of
 people  who,  though  dead,  would  not
 lie  down.  I  do  not  say  ‘dead’  in  the
 physical  sense  of  the  term;  it  is
 obvious  that  he  is  very  much  alive
 and  kicking,  and  I  would  give  him  all
 my  8000  wishes.  But  as  some  young
 friend  was  mentioning  only  a  few
 minutes  back,  we  are  missing  the
 Masani  of  old  days.  There  has  been
 a  complete  metamorphosis  in  him.
 Many  a  time  he  has  been  saying  that
 human  nature  is  human  nature  and
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 it  is  not  going  to  change;  the  peasants
 are  not  going  to  change.  The  changes
 that  have  occurred  in  the  hon.  Mem-
 ber,  Mr.  Masani,  give  me  hope  that
 pedsants  are  going  to  change  and  the
 change  required  in  peasants  is  of  a
 much  lesser  order  than  the  change
 undergone  by  the  hon.  Member.

 Again,  I  am  reminded  of  another
 class  of  people.  Mr.  Masani,  probably,
 thinks  that  he  believes  in  democracy,
 in  the  liberal  values  and  all  that.  I
 very  much  wish  that  were  so.  In  my
 opinion  those  people  who  would
 neither  advocate  co-operation  or
 collectivism  belong  to  that  group
 which  we  might  call  neither  for
 God  nor  for  the  Devil.  I  do  not  know
 how  to  classify  them.  But  this  is  a
 point  with  which  I  am  confronted  just
 now.

 It  was  said  in  the  morning  to  our
 great  amusement  and  delight:  if
 you  feel  confident  that  people  are
 behind  co-operative  farming,  as  the
 Prime  Minister  said,  why  not  go  to
 the  polls?  I  say  that  there  is  no  doubt
 that  we  must  go  to  the  polis  when-
 ever  there  is  need  for  doing  so.  From
 morning  I  have  been  sitting  in  this
 House  and  listening  to  the  debate  with
 rapt  attention  and  his  was  the  one
 lone  voice  against  co-operative  farm-
 ing.  If  he  is  in  a  minority  of  one  in
 this  House.  it  is  strange  logic  to  say
 that  he  would  be  in  the  majority  ‘n
 the  country.  I  find  that  these  is
 almost  near  unanimity  in  this  House.

 This  House  is  the  greatest  slice  of
 the  national  mirror.  All  the  progres-
 mve  parties  seem  to  be  ranged
 behind—all  the  sizeable  and  significant
 political  parties  are  behind—-the  co-
 operative  farming  idea.  I  do  not
 speak  of  what  they  call  the  incipient
 brake  party,  or  hold-up  party  or  the
 stop-party.  Now  we  are  hearing  that
 a  brake  party  is  necessary,  a  hold-up
 party  is  necessary  and  a  stop  party
 is  necessary.  I  do  not  know  whether
 we  can  do  anything  with  that  kind  of
 incipient  brake  party.  But,  there  is
 no  significant  political  party  in  this
 country  which  is  not  behind  this  co-
 operative  farming  idea.  So,  the  Prime
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 Minster  was  completely  correct  when
 he  said  that  the  country  was  behind
 this  co-operative  farming  idea  and
 that  co-operative  farming  does
 represent  the  urge  and  aspirations  of
 the  Indian  masses  This  is  not  only
 a  rhetorical  flourish  to  say  like  that,
 this  is  a  hard  reality

 Mr  Masani  quoted  one  opinion
 poll  I  do  not  know  whether  it  can
 be  called  opinion  poll  or  what  He
 quoted  a  Member  of  the  Press  He
 also  happens  to  be  a  dear  fmend
 of  mine  and  I  certainly  think  him
 to  be  one  of  the  brightest  men  I
 have  come  across  But  I  do  not  know
 to  what  extent  a  whirlwind  tour  can
 {indicate  the  opinion  in  the  country-
 side—with  all  deference  to  the  hon
 member  who  conducted  this  kind  of
 poll  Even  if  in  any  particular  area
 the  opinion  was  lke  that,  here  was
 an  authentic  voice  of  the  Indian  pea-
 sant,  Ch  Brahm  Prakash  I  say  he  is
 the  authentic  voice  of  the  Indian
 peasant  and  not  Mr  Masam  He  said
 that  1,000  representative  peasants
 collected  at  a  particular  place  and  after
 6%  hours  of  discussion,  gave  full-
 throated  support  to  the  co-operative
 farming  idea

 Having  said  all  that,  the  House
 would  certainly  expect  me  to  tell
 what  is  exactly  the  rationale  behind
 it,  the  econome  rationale,  I  mean.
 Many  people  are  opposed  to  this  idea
 on  economic  grounds,  they  also  some-
 trmes  say  it  may  be  theoretically
 sound  but  it  would  not  be  admunis-
 tratively  feasible  I  am  not  one
 of  those  persons  who  would  accept
 defeats,  xf  the  idea  is  sound,  that
 it  would  not  be  translated  into  reality
 But  there  are  people  who  say  like  that
 These  people  seem  to  miss  how  the
 rural  society  is  being  transformed  out
 ef  ali  recognition  The  fabric  of  the
 rural  society  is  under  severe  strain  at
 the  present  moment  Diverse  kinds
 ef  political,  social  and  economic
 fnfluences  are  working  and  the  village
 ia  no  more  the  sleepy  contented  crea-
 ture  it  used  to  be  Today  it  is  like
 @  Titan  shaking  his  locks.  We  have

 APRIL  4६,  7989  for  Grants  34484

 to  take  into  account  this  Titan,  take
 cogmsance  of  this  Titan,  and  do
 something  to  satisfy  the  urges  and
 aspirations  of  the  people  Under
 the  imgact  of  rapid  population  growth,
 and  expansion  of  educational  oppor-
 tunities,  under  the  impact  of  indus-
 trialsation,  urbanisation,  psycho-
 logical  demonstration,  effects  of  the
 new  goods  and  new  way  of  life,  the
 village  is  being  transformed  beyond
 recognition  and  the  urges  and  aspira-
 tions  of  the  village  people  now
 demand  a  new  and  larger  equili-
 bnum  How  will  this  equilib-
 rium  be  created  38  the  question  which
 this  House  has  to  grapple  with  and
 not  to  grapple  with  in  &  way  which
 gives  an  impression  of  casualness
 Many  people  say  why  not  leave  the
 peasants  as  they  are?  Give  them  some
 help,  assistance,  services  and  facilities,
 and  allow  the  peasant  farm  to  remain
 as  it  is  I  do  not  quite  understand
 this  and  I  do  not  know  whether  they
 have  had  a  taste  of  the  peasant  hfe  I
 come  from  the  peasant  stock  and  I  am
 proud  of  :t  What  hes  this  peasant
 farming  done  7  the  state  of  stag-
 nation  through  which  this  country  has
 passed  all  these  years?  I  do  concede
 there  are  virtues  in  peasant  farming
 But  when  the  man-land  ratio  is  so
 unfavourable  and  the  holdings  are
 atomised  into  tiny  smithereens,  I  do
 not  know  how  the  peasant  can  make
 good  in  the  present  framework  This
 some  of  my  hon  fments  want  conveni-
 ently  to  slur  over  Then,  this  peasant
 farming—what  has  it  done  particularly
 im  the  state  of  stagnant  economy?
 Please  dig  up  the  history  of  the  last
 2530  years  You  would  find  that
 majonity  of  30  per  cent  of  the  agricul-~
 tural  labour  came  from  the  peasant
 famules  and,  xf  this  process  33  allowed
 to  continue  I  have  no  doubt  that  in  the
 next  25  years  or  so  the  percentage
 would  go  up  from  30  to  at  least  50
 This  is  a  very  terrible  prospect  to  con-
 template  with  any  measure  of  equani-
 mity  The  landless  in  the  village  is  not
 an  integral  part  of  the  community,  of
 the  productive  life  of  the  village  He  is
 not  going  to  remain  a  spectator  all  «32
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 time.  He  has  to  be  integrated  into
 the  community  and  its  economic  life
 Unless  that  is  done  through  a  co-
 operative  framework,  I  do  not  know
 how  this  problem  can  be  solved  Then,
 again,  in  the  context  of  the  peasant
 economy  we  have  had  to  depend  upon
 imports  of  foodgrains  for  so  many
 years  We  have  had  to  depend  upon
 the  import  of  foodgrains  So,  in  what-
 ever  way  you  think  you  would  come
 to  the  conclusion  that  we  require  not
 a  minor  increase  in  agricultural  pro-
 duction  but  an  upsurge  in  agricultural
 production  When  people  think  of
 these  services  and  facilities,  they  think
 m  terms  of  a  marginal  or  small
 increase  But  my  submission  35  that
 the  situatiq:  admits  of  nothing  less
 than  an  upsurge  in  agricultural  pro-
 duction

 How  can  this  upsurge  be  brought
 about?  In  my  humble  opinion  there
 are  only  two  ways  of  doing  it  One
 way  is  to  go  in  the  full-blooded
 capitalistic  way  Even  2f  you  leave
 aside  the  social  considerations  and  try
 to  put  the  clock  back,  I  do  not  think
 that  this  capitalistic  way  would  be
 desirable  from  the  point  of  view  of
 industrialisation  The  capitalistic
 development  in  agriculture  would
 require  the  widening  of  the  techno-
 logical  base  and,  therefore,  greater
 diversion  of  scarce  capital  resources
 from  industrialisation  to  agriculture
 This  would  also  lead  to  unemployment

 Then,  Sir,  there  would  be  the  ques-
 tion  of  retaining  all  the  reactionary
 institutions;  and  not  only  retaining  the
 existing  ones  but  also  calling  back  to
 life  the  old  ones  which  were  demo-
 lshed  long  ago  This  is,  Sir,  some-
 thing  which  cannot  be  done  in  the  late
 20th  century  Shr:  Masami  has  been
 digging  up  the  geological  layers  of
 thought  of  the  9th  century  He  wants
 to  replace  the  20th  century  by  the
 2th  century,  He  is  a  crusader  in
 favour  of  the  9th  century  idea

 Mr.  Speaker:  The  hon  Deputy
 Minister  should  try  to  conclude  his
 Speech  now.
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 Shri  S  N.  Mishra:  Sir,  I  would  like
 to  have  some  more  time

 Mr.  Speaker:  I  have  given  him  half
 an  hour

 Shri  8.  N.  Mishra:  Sir,  I  had  sub-
 matted  that  I  would  be  taking  not  less
 than  45  minutes

 Mr.  Speaker:  What
 colleague?

 Shri  8,  N.  Mishra:  He  would  be
 taking  care  of  the  community  develop-
 ment,  the  important  aspects  of  com-
 munity  development  and  some  resi-
 duary  points,  if  necessary,  m  this
 connection

 Mr  Speaker:  Non-official  Members
 comp)ain  that  they  get  no  time  and
 the  Ministers—one,  two,  three—take
 much  of  the  time  Very  well,  he  will
 have  5  minutes  more  tomorrow

 about  his

 Shri  8.  N.  Mishra:  Sir,  :f  you  could
 give  me  l0  minutes  more  today  I  need
 not  carry  over  to  the  next  day

 Mr.  Speaker:  Is  the  House  willing
 to  sit  for  0  minutes  more?

 Sardar  A.  S.  Saigal  (Janjgir)  The
 tume  may  be  extended  tomorrow

 Shri  Thirumala  Rao  (Kakmada):
 Sir,  he  requires  some  more  time,
 becau  ९  he  has  to  deal  with  the  merits
 of  co-operative  farming

 Mr  Speaker:  Why  does  the  hon
 Member  want  to  help  him?  He  hum-
 self  wants  only  45  minutes  Let  us
 finish  it  today,  because  we  have  ६७
 finish  the  other  Demands,  otherwise
 we  won't  have  time  to  discuss  one  or
 two  Demands  altogether  Therefore,
 all  hon  Members  are  requested  to
 continue  in  their  seats  It  is  a  very
 interesting  debate

 Shri  N.  Mishra:  Sir,  I  was  sub-
 mitting  that  there  were  only  two  ways
 of  domg  it,  the  full-blooded  capitalistic
 way  or  the  co-operative  way  Now,
 when  we  have  dismissed  the  capitalis-
 tic  way,  in  my  opimon,  the  co-
 operative  way  is  the  only  way  in
 which  we  can  bring  about  increase  in
 productivity  in  the  village
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 {Shri  s.  N.  Mishraj
 This  has  been  questioned,  and  this

 morning  also  some  doubts  were  ex-
 pressed  that  wherever  co-operative
 farming  or  collective  farming  has  been
 tried  it  has  not  led  to  any  increase
 Am  production.  On  the  contrary,  the
 contention  was  that  it  ha’  Jed  to  a
 definite  fall  in  production.  But,  Siz,
 I  have  got  before  me  the  experiences
 of  foreign  countries  and  the  experi-
 ences  in  our  country  also.  My  friend,
 Shri  Vasudevan  Nair,  took  some  pains
 to  point  out  the  developments  in  some
 of  the  countries.  But  I  would  like  for
 the  sake  ef  clarity  to  refresh  the
 memory  of  the  House  in  respect  of  two
 or  three  countries  which  have  been
 generally  mentioned  in  this  context.

 क
 38  hrs.

 Mr.  Speaker:  I  have  been  listen-ng
 to  the  speeches  of  hon.  Members  and
 also  the  speech  of  the  Minister.  Evi-
 dently,  hon.  Members  are  anxious  to
 know  the  details  of  co-operative  farm-
 ing.  For  instance,  if  all  the  lands  are
 to  come  under  a  particular  co-operative
 society  or  unit,  what  is  the  nature  of
 the  system  going  to  be?  There  are
 peasant  proprietors  who  are  cultivat-
 ing  their  own  lands  and  there  are  too
 many  landless  labour  classes.  There-
 fore,  how  the  work  is  to  be  distri-
 buted?  If  the  labourer  has  got  a  land
 he  can  cultivate  and  use  his  own
 labour.  Therefore,  he  need  not  go  in
 search  of  employment.  That  is  the
 first  point.  Secondly,  about  the  pro-
 wduce,  after  all  the  expenditure,  how
 the  produce  is  to  be  shared?

 These  are  all  points  which  hon.
 Members  would  like  to  get  clarifica-
 tion  upon,  and  the  doubts  or  difficul-
 ties  should  be  removed.  Generally
 saying,  “No,  no,  this  is  not  the  १४४
 century  but  the  20th  century”  and  all
 that  may  not  carry  conviction.  What
 are  the  instances  and  what  are  the
 incidents  of  such  a  policy?  We  will
 assume  that  there  are  a  thousand
 people  in  the  village;  only  500  have
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 land  and  they  cultivate  their  land.

 other  500  are  engaged  in  some
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 one  or  two,  the  others  may  be
 to  the  principle,  but  the  point  is,  how
 it  works  in  practice.  These  are  the
 points  which  the  hon.  Minister  may
 explain.  That  is  what  I  thought  was

 having  listened  for  ni
 hour,  he  said  he  wants
 Minister  on  co-operative  farming.
 What  the  hon.  Minister  has  been  say-
 ing  so  far  does  not  appear  to  relate
 to  co-operative  farming.

 versy  going  about  day  in  and  day  out
 in  all  parts  of  the  country,  and  the
 Government,  as  the  instrument  of
 power  and  who  sponsored  the  policy,
 is  expected  to  know  and  is  expected
 to  have  worked  out  all  the  details.
 Every  section  of  the  House  is  in  need
 of  proper  education  about  these
 things.

 Mr.  Speaker:  How  does  it  happen?
 Shri  8.  ह. ह  Mishra:  They  would  go

 on,  but  may  I  submit  that  I  was  also
 expected  to  take  care  of  the  points
 that  have  been  raised  during  the
 course  of  the  discussion.  ‘You  seemed
 to  be  extremely  interested—that  was
 my  impression—about  the  aspect  of
 production,  whether  it  has  gone  up  or
 gone  down.  Therefore,  हैं  was  trying
 to  take  care  of  the  points,  Otherwise,
 no  Member  expressed  any  desire  about
 the  details  of  co-operative  farming.  It
 has  fallen  to  your  own  goodself  to
 mention  that.  But  no  other  Member
 has  mentioned  it.  I  am  not  expected,
 wi...  oe

 Mr.  Speaker:  Shri  Thirumala  Rao
 was  the  Chairman  of  the  Committee



 43459

 then.  After  having  heard  the  hon.
 Minister  for  half  an  hour,  he  wants  to

 hearing  so  long  was  different.

 Snri  s.  N.  Mishra:  Shri  Thirumale
 Rao  may  have  his  own  individual
 opinion.  4  have  also  got  some  impres-
 sions  of  the  House  88  to  how  it  has
 been  reacting,  to  what  I  have  been
 saying  all  the  while.  Shri  Thirumala
 Rao  is  entitled  to  have  his  own
 opinion.  But  I  know  how  the  House
 has  been  reacting.

 Now,  experiences  in  other  countries
 were  referred  to.  It  was  said  that
 nowhere  had  production  gone  up.  I
 would  quote  what  the  Prime  Minister
 of  Poland  said  recently,  particularly  in
 respect  of  increase  in  production.  He
 said  that  the  results  of  their  work  are
 good  and  encouraging  and  on  an
 average,  better  than  the  average
 results  of  the  individual  farms.

 Another  document  in  respect  of
 Poland  mentions  that  the  crops  of
 four  cereals  amounted  in  these  co-
 operatives  to  104  quintals  per  hectare;
 that  is,  7°6  per  cent.  more  than  in
 individual  farms.  That  3  in  respect
 of  Poland.

 In  respect  of  Yugoslavia  also,  it  has
 been  mentioned  in  one  of  the  docu-
 ments  which  has  been  recently  put
 out  by  the  Yugoslavian  Embassy  here,
 that  the  Yugoslav  people  have  found
 that  although  as  compared  to  1957,  the
 average  yields  diminished  due  to  un-
 favourable  weather  conditions  in  ‘1958,
 the  yields  in  co-operative  and  State
 farms  were  higher  than  in  957  because
 of  the  application  of  modern  scientific
 methods.  In  the  same  way,  in
 Bulgaria,  I  have  certain  figures  which
 indicate  that  whereas  the  average
 yield  for  the  whole  country  was  657
 kilograms,  the  average  yield  for  co-
 operative  farms  was  705  kilograms.

 45  L.S.D—9.
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 I  have  mentioned  these  examples  of
 foreign  countries  only  to  correct  any
 possible  wrong  impression  that  might
 be  created.  I  do  not  want  to  stress
 that  we  should  copy  their  methods  or
 techniques,  We  will  have  to  develop
 our  own  domestic  experience  through
 trial  and  error,  and  we  must  have  a
 completely  home-spun  method  and
 technique.  What  would  interest  you
 most  is  the  experience  in  our  own
 country.  Recently  a  study  was  under-
 taken  by  Mr.  Bimal  Shah  in  Gujerat.
 Sometime  back,  when  the  Fimance
 Minister  was  speaking,  some  sceptical
 references  were  made  regarding  co-

 een
 societies  in  the  Bombay

 tate.

 Dr,  M.  S.  Aney:  Is  there  quorum  in
 the  House?

 Mr.  ‘Speaker:  If  there  is  20  quorum
 the  bell  will  be  rung.

 An  Hon.  Member:  There  will  be
 nobody  outside.

 Shri  ss.  N.  Mishra:  I  can  continue
 tomorrow,  because  I  have  head  the
 misfortune  of  being  called  at  the  fag
 end

 Mr.  Speaker:  Hon  Ministers  must
 hear  what  the  others  say.  80,  natu-
 rally,  they  come  at  the  fag  end  of  the
 debate,  though  not  at  the  fag  end  of
 the  day  Hon.  Mimsters  belong  to  a
 particular  party  and  they  must  have
 a  sufficient  number  of  Members
 attending  the  House.  If  the  Opposi-
 tion  does  not  attend,  possibly  they
 would  like  to  go  home;  but,  the  Gov-
 ernment  must  have  a  sufficient  num-
 ber  The  hon.  Deputy  Minister  wanted
 me  to  stay  and  I  stayed.  But  I  cannot
 ensure  quorum  also.  All  right;  the
 House  will  stand  adjourned  till  l  am.
 tomorrow.
 38.08  hrs.

 The  Lok  Sabha  then  aajourned  till
 Eleven  of  the  Clock  on  Wednesday, April  15,  959/Chaitra  26,  1881  (Saka).
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